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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 481 of 2023

IN THE MATTER OF:
Balbir Sandhu & Ors. Applicants
Vs.
State of U.P. & Anr. Respondents
Index
S. Page
No. No.
Particulars

1. | PART-A: Report of the Joint Committee constituted in the matter of Original Application No.
481/2023 titled as Balbir Sandhu & Ors. Vs State of U.P. & Anr. (In compliance of Para 7 of
order dated-04.08.2023)

2. | Annexure-IA: Details regarding mining leases in Saharanpur.

3. | Annexure-IB: Details regarding action taken for mining in Saharanpur Administration.

4. | Annexure-II: Details regarding short term permits in Saharanpur.

5. | Annexure-IIT & I'V: Details regarding stone crushers in Saharanpur.

6. | Annexure-V: Details regarding mining leases in Yamunanagar.

7. | Annexure-VI: Details regarding stone crushers in Yamunanagar.

8. | Annexure-VII: Details regarding actions taken in 133 incidents by Mining Office
Yamunanagar.

9. | Annexure-VIII: Details regarding action taken in 04 mining cases by Mining Office and SPCB.

10. | Annexure-IX: Specific comments from the state authorities on the grievances raised by the
applicant regarding district Saharanpur.

11. | Annexure-X Specific comments from the state authorities on the grievances raised by the
applicant regarding district Yamunanagar.

12. | Annexure-XI: Suggested format for database of mining leases.

13. | Annexure-XII: A copy of Hon’ble NGT order dated 04.08.2023.

W’
(Nazimuddin)
Scientist F
Central Pollution Control Board
Delhi — 110032

Dated: 19.04.2024
Place: Delhi
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FINAL REPORT OF THE FIRST JOINT COMMITTEE
(in compliance of para 7 of order dated 04.08.203 n O.A. No. 481/2023)

1. Order dated 04.08.2023 and 09.11.2023 of Hon’ble NGT

Hon’ble National Green Tribunal (Principal Bench) Delhi in Original Application No. 481 of 2023
Balbir Sandhu & Ors. Versus State of U.P. & Anr. vide order dated-04.08.2023 directed as below:

7. In view of the averments made in the application, we consider it appropriate that a Joint
Committee be constituted to verify the factual position and suggest appropriate remedial action.
Accordingly, we constitute a Joint Committee under the Chairmanship of Chairman, Central
Pollution Control Board (CPCB) which shall in addition comprise of Member Secretaries, Uttar
Pradesh and Haryana and District Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar
Pradesh and direct the same to look into the following aspects: -

a. Details of replenishment studies carried out in District Yamuna Nagar, Haryana and
District Saharanpur, Uttar Pradesh respectively and DSRs prepared,

b. Number of mining leases (area and quantity) and permits sanctioned in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively with details of
EC/CTE/CTO;

¢. Number of mining permits for mining in agricultural land granted in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively with details of
EC/CTE/CTO;

d. Number of stone crushers established/operating in District Yamuna Nagar, Haryana
and District Saharanpur, Uttar Pradesh respectively with details of EC/CTE/CTO;

e. Status of compliance with Sustainable Sand Mining Guidelines, 2016 and Enforcement
and Monitoring Guidelines for Sand Mining, 2020;

- Particulars regarding show cause notices and closure notices issued and action taken
on the same;

g. Particulars of criminal cases registered with details regarding name of the complainant,
name of the accused and offence committed; and

h. Details of amount of environmental compensation imposed, recovered and utilized for

restoration of environment.

8. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh
respectively are also directed to upload information regarding all mining leases, mining permits
granted and stone crushers with details regarding EC/CTE/CTO in Districts Yamuna Nagar,
Haryana and Saharanpur, Uttar Pradesh respectively within two weeks.

Subsequently, by order dated 09.11.2023 Hon’ble NGT-PB allowed further time and directed that the
report by the Committee mentioned in Para No. 7 of order dated 04.08.2023 be filed within two months.

\w@f
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made in the application and submitting fresh report in terms of order dated 04.08.2023 passed
by this Tribunal.

4. Actions taken in compliance of Hon’ble NGT Order dated 23.01.2024

CPCB vide letter dated 01.02.2024 requested SPCBs and District Administrations to
provide specific comments / inputs on the grievances raised by the applicants and
remedial measures to be suggested in respect of the grievances.

A field visit of the joint committee was carried out on 05.02.2024 in which officers of
CPCB, HSPCB, UPPCB, District Administration Yamunanagar and District
Administration Saharanpur participated. During the field visit one mining site in
Yamuna river and one mining site in agricultural field in floodplain was visited in
Yamunanagar and one mining site in Yamuna river and one mining site in agricultural
field in floodplain was visited in Saharanpur.

A meeting of the joint committee was held on 07.02.2024 through VC under the
chairmanship of Chairman, CPCB and attended by the four members of the joint
committee (Member Secretary, HSPCB, Member Secretary UPPCB, DC Yamunanagar
and DM Saharanpur) to finalise the preliminary report.

In compliance of order dated 23.01.2024, a Preliminary Report of the First Joint Committee

including Interim Recommendations was filed on 08.02.2024 with submission to grant six
weeks’ time to file further/final report. The submission to grant six weeks’ time was
considered by Hon’ble Tribunal on 09.02.2024 and the following order was passed:

“1. Learned Counsel for the CPCB seeks six weeks ' time to file report of the Joint Committee.
2. The request is allowed and the Joint Committee constituted vide para 7 of order dated 04.08.2023

is directed to submit its report within six weeks by email judicial-ngt@gov.in preferably in the form
of searchable PDF/OCR Supported PDF and not in the form of Image PDF.”

5. Actions taken in compliance of Hon’ble NGT Order dated 09.02.2024 (uploaded
15.02.2024)

CPCB vide email dated 20.02.2024 and 21.02.2024 requested SPCBs and District
Administrations to provide specific comments / inputs on the grievances raised by the
applicants and remedial measures to be suggested in respect of the grievances and
updates if any on the information/status filed through the Preliminary Report dated
08.02.2024.

RO, SPCB Yamunanagar provided details of 327 operational and 140 un-operational
screening plants, 174 operational and 30 un-operational stone crushers, and 10
operational and 22 un-operational mining leases by email dated 22.02.2024

\«15”
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Sand Mining Guidelines, 2016 and
Enforcement and Monitoring Guidelines for Sand Mining
2020 are enforced.

Mining Department provided report informing about pre-
monsoon & post-monsoon replenishment study for 22
mineral areas, constitution of sub-divisional committee as
per EMGSM 2020, line of action for inspection and study
in compliance of SMGSM 2020, Data collection through
aeological survey, DGPS survey and Drone survey, geo-
tagging of mineral resource areas, mine lease of]
iminimum size 5 ha and minimum period to be 5 years,
short term permits issued for mining of sand deposited in
agricultural land after flood as per rule 52 of UP MMC

Rule 2021 and Gazette Notification S.0. 1224(E) dated
8.03.2020 of MoEF&CC, mapping of deposition in
agricultural field, mining depth restricted to 03 meter in
iverbed, geo-referencing of pillars for demarcation of]
mining area, calculation of annual replenishment rate, etc.

notices and closure notices issued an
action taken on the same;

f. Particulars regarding show causj‘ihow-(:ause

07 (mines obtained stay orders)
otice (to mines)
by SPCB for
levying EC for not
obtaining CTE

Above details are provided in Annexure-1A

Particulars  of criminal cases

2.

the complainant, name of the accused and
offence committed;

As per DM Office, Saharanpur, 24 complaint cases

registered with details regarding name offregistered and 07 FIRs registered in current financial year

2023-24 (till January 2024).

IAbove details are provided in Annexure-I1B

h. Details of amount of environmental
compensation imposed, recovered and

Action taken in 07 cases by SPCB (mines obtained stay
orders)

utilized for restoration of environment.

Above details are provided in Annexure-IA

\ug‘/
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Sustainable Sand Mining Guidelines, 2016 and Enforcement and
Monitoring Guidelines for Sand Mining 2020 are enforced.
Replenishment studies are conducted by Project Proponents.

Mining Department provided report informing that it is
mandatory for all vehicles to obtain mineral transport permit for
transporting minerals through portal, check posts check bills of
each vehicle, independent teams of fly squads, mining and
police department to check illegal mining, regular monthly
meeting of District Level Task Force Committee headed by DC
Yamunanagar and quarterly meeting of State Level Task Force
Committee headed by W/Chief Secretary, Haryana, formation of
Haryana State Enforcement Bureau to curb incidence of illegal
mining/transportation, e-system for monitoring of sale and
purchase of minerals (Haryana Mines & Geology Information
System (HMGIS).

. Particulars regarding show cause
notices and closure notices issued and,

Closure directions issued to 15 stone crushers by SPCB

action taken on the same;

Above details are provided in Annexure-VI

o, Particulars of criminal cases|
registered with
name of the complainant, name of the|
accused and offence committed;

Actions taken in 133 incidents by Mining Office

Above details are provided in Annexure-VII

environment.

h. Details of amount of environmental
compensation imposed, recovered and|

Action taken in 04 mining cases by Mining Office and SPCB

utilized  for

“|Above details are provided in Annexure-VIII

6.3 Specific comments from the state authorities on the grievances raised by the applicant
regarding districts Saharanpur and Yamunanagar are given in Annexure-IX & X

respectively.

6.4  The following has been deduced from the above information submitted by state

authorities:

i.  Saharanpur, Uttar Pradesh:

a. 03 mining leases of total area 92.83 hectare and combined capacity 17.98 Lakh m3 per
year (approx 32,36,000 TPA) are operational at present in Yamuna river in Saharanpur
District and these have obtained Environment Clearance and Consent to Operate.
Further, 100 short period mining permits in agricultural field in floodplain of total area
approximately 173.36 hectare and combined capacity 34,19,794 m3 (approx 61,55,500
Ton) were issued during financial year 2023-24 (up to June 2023) in Saharanpur District
for removal of mineral up to 2 m depth, based on Notification No. S.0. 1224 dated
28.03.2020 of MOEF&CC regarding exemption from obtaining Environment
Clearance. No short term permit has been granted in district Saharanpur after June 2023

\ua
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iii) banks, iv) mean annual flood water level, v) 25 yr return flood water level, 1v)
50/100 yr return flood water level.

i. Capacity of screening plants and stone crushers in the vicinity of river may be compared
with the capacity of operational mining projects in the mining channel reaches quarterly
and the capacity of screening plants and stone crushers permitted to operate may be
commensurate with the capacity of operational mining projects in the mining channel
reaches.

It is submitted that further observations and recommendations in this case are being submitted
by the Second Joint Committee (as per Para 9 of order dated 04.08.2023).

sk \\v{%/



1089

Fwd: Final Report of the First Joint Committee (as per Para 7 of order dated
04.08.2024) for concurrance by tomorrow

From : Nazimuddin <nazim.cpcb@nic.in> Thu, Apr 18, 2024 01:49 PM

Subject : Fwd: Final Report of the First Joint &2 attachments
Committee (as per Para 7 of order dated
04.08.2024) for concurrance by tomorrow

To : Pankaj Verma <pankaj.verma@nic.in>
Cc : Gaurav Gehlot <gehlot.cpcb@gov.in>

For information

From: ms@uppcb.in

To: "Nazimuddin" <nazim.cpcb@nic.in>

Sent: Tuesday, April 16, 2024 7:15:07 PM

Subject: Fwd: Final Report of the First Joint Committee (as per Para 7 of order dated
04.08.2024) for concurrance by tomorrow

We concur with the modified report attached with this email.

~--=s=== Fotwarded message --=~==--=

From: CEO 3 <ceo3@uppcb.in>

Date: Tue, Apr 16, 2024 at 6:43 PM

Subject: Re: Final Report of the First Joint Committee (as per Para 7 of order dated
04.08.2024) for concurrance by tomorrow

To: MS UPPCB <ms@uppcb.in>

Sir,
Corrected report is being attached with a request to send concurrence with the report to
CPCB via email.

Regards.

UPPCB

Chief Environmental Officer,

- ,
\-ﬁr Circle-3,
%ﬂr R U.P. Pollution Control Board,

TC-12V, Vibhuti Khand, Gomti Nagar,

TiaRU S & Wgd %Y i anawges A gl
9 g8 &1 fiic 4 33

Please do not print this Email
unless it is absolutely necessary.

Lucknow-226010 — U.P.

Website:www.uppch.com

Spread Environmental Awareness.
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Yamunanagar, Hharyana

10 mining leases of total aren S53.45 heetare and combined capacity 193,23,000 TPA are

operational at present in Yamunanagar Distriet - comprising 07 in Yamuna river and 03

on agricultural land, and these have obtained Tnvironment Clearance and Consent to

Operate, The mining in ugricultural field is being allowed up to 9 m depth,

¢ 327 sereening plants ol combined capacity 2,15,500 TP and 174 stone crushers of
combined capacity 94,400 TPD arc permitted operational in Yamunanagar district,
Besides. there are other 140 screening plants and 30 stone crushers which are cloged.
cither self~closed or closed by SPCR. '

f- In Yamunanagar district, replenishment studies are conducted by Praject Proponents.

% Recommendations of the Joint Committee:

a. The annual mining capacity of mining sites/projects be determined and their annual
mining plans be prepared on the basis of the mining lease/project specific annual
replenishment studies. and details of such annual replenishment studies be placed in
public domain along with DSR.

b, Ministry vide Notification S.0. 1224 dated 28.03.2020 has given exemption of certain
cases from requirement of Environmental Clearance including for.“Removal of sand
deposits on agricultural field after flood by farmers”, which applies only for the sand
deposited in the agricultural fieldsby annual floods.

¢. Maps ol the mining channel reaches may be prepared the Mining Department(s). showing
i) the mining lease/projects. ii) banks, iii) mean annual flood line iv) 25 yr return flood
line vy 307100 yr return flood line, and the same may be placed in public domain along
with the DSR.

d. Permanent gauging facilities should be available for the mining channel reaches and the
elevation / RL of the Red Line (cross-section) below which no mining is allowed should
be prescribed for mining leases/projects.

¢. The bed elevation / RL of the mining sites immediately after rainy season i.e. before start
of mining and the bed elevation / RL of the site just before the next rainy season i.e. after
completion mining should be recorded every year.

f.  The coordinates of the banks of the mining channel reaches immediately after the rainy
season and just before the next rainy season should be recorded every year to identify
bank crosion caused by any illegal mining.

g. Time series data of all river mining leases/projects, arranged in order of location from
upstream to downstream, should be maintained by the Mining Department. Similar
database be maintained for all illegal mining cases noticed. Suggested format is
encloscdat Annexure-XI1.

h. Mining Department should analyse the cross sections data (of bed as well as floodplain)
periodicallyto observe the changes in river bed and hydraulic gradient of the mining
channel reaches to detect possible impacts of mining on natural gradient of the river and
flood plain. The cross scetions data of the river bed and floodplain may include — i) bed
elevation ii) the elevation below which mining is not to be permitted (red line), iii) banks,
iv) mean annual {lood water level, v) 25 yr return flood water level, iv) 50/100 yr return
Nood water level.

i. Capacity of screening plants and stone crushers in the vicinity of river may be compared
with the capacity of operational mining projects in the mining channel reaches quarterly
and the capacity of screening plants and stone crushers permitted to operate may be
commensurate with the capacity of operational mining projects in the mining channel
reaches. !

It is submitted that further observations and recommendations in this case are being submitted by
the Second Joint Committee (as per Para 9 of order dated 04.08.2024).

£ Hikk
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Fwd: Urgent: Final Report of the First Joint Committee (as per Para 7 of order dated
04.08.2024) for signatures

From : Nazimuddin <nazim.cpcb@nic.in> Thu, Apr 18, 2024 01:51 PM

Subject : Fwd: Urgent: Final Report of the First Joint 41 attachment
Committee (as per Para 7 of order dated
04.08.2024) for signatures

To : Pankaj Verma <pankaj.verma@nic.in>
Cc : Gaurav Gehlot <gehlot.cpcb@gov.in>

For information

From: hspcbms@gmail.com

To: "Nazimuddin" <nazim.cpcb@nic.in>

Sent: Thursday, April 18, 2024 12:01:35 PM

Subject: Re: Urgent: Final Report of the First Joint Committee (as per Para 7 of order
dated 04.08.2024) for signatures

Dear,

|, Pardeep Kumar, IAS, Member Secretary, HSPCB agree with the Report of the Joint Committee
constituted by the Hon’ble National Green Tribunal, Principal Bench in OA No. 481/2023 in the
matter of Balbir Sandhu & Ors. Vs. State of Uttar Pradesh& Anr. (In compliance of Para 7 of order

dated-04.08.2023).
with regards
MS, HSPCB

On Tue, Apr 16, 2024 at 1:53 PM Nazimuddin <nazim.cpcb@nic.in> wrote:
2nd Reminder

Sir,

In the latest order dated 2.04.2024 (order uploaded on 9.04.2024 in NGT website), Hon'ble NGT
has granted two weeks time to file the report.

All members of the (First) Joint Committee (i.e. MS-UPPCB, MS-HSPCB, DM-Saharanpur and
DC-Yamunanagar) are kindly requested to provide their consent / signed copy of the attached
report through email (as below) by 4 P.M TODAY for approval of Chairman of Jt.Committee and
filing before Hon'ble NGT.

Lo agree with the Report of the Joint Committee constituted by the Hon’ble National Green
Tribunal, Principal Bench in OA No. 481/2023 in the matter of Balbir Sandhu & Ors. Vs. State of
Uttar Pradesh& Anr. (In compliance of Para 7 of order dated-04.08.2023).

From: "Nazimuddin" <pazim.cpcb@nic.in>

To: hspcbms@gmail.com, ms@uppcb.in, "CAPT. MANOJ KUMAR, IAS"
<dcynr@hry.nic.in>, "dmsah" <dmsah@nic.in>

Cc: "Chairman CPCB" <cch.cpcb@nic.in>, "MS, CPCB" <mscb.cpcb@nic.in>, "Pankaj

9



1092

Fwd: Urgent: Final Report of the First Joint Committee (as per Para 7 of order
dated 04.08.2024) for signatures

From : Nazimuddin <nazim.cpcb@nic.in> Fri, Apr 19, 2024 10:08 AM

Subject : Fwd: Urgent: Final Report of the First Joint # 1 attachment
Committee (as per Para 7 of order dated
04.08.2024) for signatures

To : Pankaj Verma <pankaj.verma@nic.in>
Cc : Gaurav Gehlot <gehlot.cpcb@gov.in>

For information

From: "dmsah" <dmsah@pnic.in>

To: "Nazimuddin" <nazim.cpcb@nic.in>

Sent: Thursday, April 18, 2024 8:06:30 PM

Subject: Re: Urgent: Final Report of the First Joint Committee (as per Para 7 of order
dated 04.08.2024) for signatures

I District Magistrate, Saharanpur agree with the report of the joint committee
constituted by the hon'ble National Green Tribunal, Principal Bench in OA no
481/2023 in the matter of Balvir Sandhu and others vs State of UP and another
(in compliance of para 9 of order dated 04 august 2023).

Thanking you
District Magistrate
Saharanpur

From: "Nazimuddin" <nazim.cpcb@nic.in>
To: "CAPT. MANOJ KUMAR, IAS" <dcynr@hry.nic.in>, "dmsah" <dmsah@nic.in>,
ynrmining@gmail.com, saharanpurmo@gmail.com

Cc: "Chairman CPCB" <ccb.cpcb@nic.in>, "MS, CPCB" <mscb.cpcb@nic.in>,
hspcbms@gmail.com, ms@uppcb.in, "Pankaj Verma" <pankaj.verma@nic.in>, "Gaurav
Gehlot" <gehlot.cpcb@gov.in>, "Saurabh Gairola" <gairolasaurabh.cpcb@gov.in>,
hspcbroyr@gmail.com, rosaharanpur@uppcb.in, ynrmining@gmail.com,
saharanpurmo@gmail.com

Sent: Thursday, April 18, 2024 1:15:25 PM

Subject: Fwd: Urgent: Final Report of the First Joint Committee (as per Para 7 of order
dated 04.08.2024) for signatures

3rd Reminder

Concurrance of MS UPPCB and MS HSPCB received but awaited from DM-Saharnpur
and DC-Yamunanagar

Respecive District Mining Officers may kindly coordinate with DM/DC and arrange their
concurrance urgently

Regrads




Fwd: PART-A: Report of the Joint Commitl:e! gtglgtituted in the matter of Original
Application No. 481/2023 titled as Balbir Sandhu & Ors. Vs State of U.P. & Anr. (In
compliance of Para 7 of order dated-04.08.2023)

From : Nazimuddin <nazim.cpcb@nic.in> Fri, Apr 19, 2024 01:15 PM

Subject : Fwd: PART-A: Report of the Joint Committee #2 attachments
constituted in the matter of Original Application No.
481/2023 titled as Balbir Sandhu & Ors. Vs State of
U.P. & Anr. (In compliance of Para 7 of order dated-
04.08.2023)

To : Gaurav Gehlot <gehlot.cpcb@gov.in>

Pl put up on file

From: "aanya shrotriya" <aanya.shrotriya@gov.in>

To: "Nazimuddin" <nazim.cpcb@nic.in>

Cc: "Pankaj Verma" <pankaj.verma@nic.in>

Sent: Friday, April 19, 2024 12:49:32 PM

Subject: PART-A: Report of the Joint Committee constituted in the matter of Original Application No.
481/2023 titled as Balbir Sandhu & Ors. Vs State of U.P. & Anr. (In compliance of Para 7 of order

dated-04.08.2023)
Sir,

Please find attached report as approved by AS(TK), Chairperson, Central Pollution Control Board
for filing before the Hon'ble National Green Tribunal.

Regards,

Advocate, Aanya Shrotriya,

Ministry of Environment Forest & Climate Change
2nd Floor, Jal Wing, Jor Bagh Road

Indira Paryavaran Bhawan

Azadi Ka
Amrit Mahotsav

== Notesheet.pdf
59 KB

== Part A.pdf
436 KB

11
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TRAIY : 2713526

== &4 Fraterg, Sodo wguvT =T §1s

33 /18 dfucl f48R, HERTYI—247001

T : [) 5./ 30T0 Ho—481 /2023 (@TdR) / 20242024 fadid: 2. & .02.2024
< ¥ 3

Shri azimuddin Scienctist “F & DH-IPC-II”
Central Pollution Control Board,

Parivesh Bhawan East Arjun Nagar,

Delhi.
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i

W—mzﬁa}mﬁaogwqﬁmmﬁgmmmmm
SR FeiRE, Sk Tow ¥ yataeia Wghy we @ T o | @ Rt
N wed A8 ¥ Ay wedRy w fRd R wuem R WM @ gftemd @
TREToR @ feg SeaETER) faw w FrregeR vataeia el sRifia
aﬁaﬁmﬂmﬁ@wmmmwélwmﬂnﬁ%ﬁﬁaﬁw
P priaE! HI v Ferd § (FerrTa—1) |
wwmﬁﬂzﬁmmaﬁéémmmw/w
mmﬂﬁﬁmw%a}ﬁﬁzmmgﬂﬁmﬁéﬁﬁﬁmm
I &R arfrpeor, fReell, # AT Execution Application No. 29/2022 in Original
Application No. 249/2021 (3070 F0—234 /2022) Torolld Rig g9md Sowo ygyer fer=or
ar¢ 7 ag § WRA aTeY fAIP—28002022 B UM H PrAferd RremfeRt T
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(2)

5. AT 73 ¥H HIR /WA wive TH1EAT § ¥ 01 T BIR g1 ERT 59 I
- ¥ el T R 9 8g e B ade @ e @ weehy Rvad amie fhar
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G AN, WERAYR § HUSRY A4 < & fbar T & vd 7 & wey a1
| wEAfd e R S 2g Paw R Oide & T @ vy Rvae amies R
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BHIAT wiive goredn) & fog 41 Jearad gRT o o= aneyr ot 2| R
3UTe # ST 05 FHIEAT UICE: 9% & |
SURIAT AT MY Iqeiidred Td A savas sriae 3q awex Ig 2

T Th— SRR |

(S10 u‘mQ'% (i;?i\')—l‘ow
&g e

H=4 o Ud faeie—
yfarferfa—
1. e R s, Soso wgwvr FEE 41, eae @ gaee |ew Ui |
2. T TR RSN (F-3), So%0 IgYUr g A, e B @l wre”
0fee |
3. 87 g<19 A, Ao wales =mATe™ @ Ao THowiiodo ATST BT gEe vq aravas
HIIATEl 8 U |

/
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UP Pollution Control Board, Saharanpur
Action Taken Report against Mining Lease in District Saharanpur

Annexure -1

CTEStatus | CTO Compliance |Status of Compliance Status of | Envi Envir
Status Status of CTO | E.C. by SEIAA Envi C i Comp.
(Yes/No) Clearance (Imposed in Rs.) (Recovered/ < 5
S. No Name & Address of Mining lease Hasie o in Rs,) Compensation is Remarks Status
i District
P = Pending
M/s Star Mines, Gata No 01, Yamuna River Village- Stay order has been issued by the
1| Bartha Korsi, Tehsil- Behat, District- Saharanpur, U.P. [ poraro No Yes Yes Yes Yes 22,10,01,716.00 - aana8i 0y [ PO S Conrton 5. Operations!
(Lease Area 36.00 Ha)
M/s Balaji Trading Company, Gata No.- 839, 841 to Show cause notice on dated
856, 858, 859, 860, 861, 863, 864, 865, 866, 867, 871, 11.01.2023 issued regarding EC
s hik 13 ;:::324
2 | 888,889,406, 407, in Village- D| Kalan, Tehsil- Saharanpur No Yes Yes Yes yes 50,10,000.00 35,80,000.00 1430,00000 | (Stay order has been issued by the Operational
Nakur, District- Sahanranpur, U.P. Hon'ble Supreme Court on Show
Causeof EC)
Show cause notice on dated
11.01.2023 issued regarding EC
M/s Shakumban Mines Gata No.-8/1, 19, & 22, Village- of Rs. -
3 Haiderpur Hinduwala, Tehsil- Behat, District- Saharanp No Yes Y Y Y 12,90,000 12,90,000 1.2501,153 Operational
sdﬂpl ur,U.P., (L ll. - 4.20 Ha) ol G & 2‘ (Stay order has been issued by the
e ; Hon'ble Supreme Court on Show
Cause of EC)
Show cause notice on dated Closed (The Opeation
11.01.2023 issued regarding EC of Mining Lease is closed since
of Rs 19.06.2021)
M/s Adesh Pandey , Gata No.-378/2 & 37972, Village- 33372248
4 Sherpur Pelo, Tehsil- Behat, District- Ssh pur, U.P. |Saharanp No Yes Yes Yes Yes 14,20,000,00 - 14,20,000.00 (Stay order has been issued by the
(Lease Arca 7.00 Ha) Hon'ble Supreme Court on Show
Cause of EC)
- CTE 08-12-2021
EC du 17-09-2021 CTO Validity
Validity - 01 years 13-12-2021 to 31-12-2025,
EC Revoked by Letter Dated 03.07.2023 sent to
SEIAA in the H.O. for Revoked CTO/CTE due to
compliance of revoken of lssued E C.
M/s Shanti Enterprises (Leased Arca-24.29 Ha) Gata No L Hon'ble NGT order Dated 17.09.2021
5 1/1/1, Laat No.- 38, Village-Nuniyari Achatmal, Tehsil- |Saharanpur Yes No No dt No - -
Behat 11-03-2022,
Revised
Environemtal
09.11.2023 issued by
SEIAA
0.
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M/s Prime Vision Industries Ltd, Gata No 1/1, Yamuna 1 097 Show cause notice on dated Closure order 1ssued by Board Dated
River (Lease Area 52.63 Hectare) Village- Dariya 11.01.2023 issued regarding EC 10.01.2024 (The
Baramad, Tehsil and District Saharanpur of Rs Opeation of Mining Lease is closed
15,96,71,203 since 30.06.2021)
6 Saharanpur No No Yes No 54,40,000.00 54,40,000.00 (Stay order has been issued by the
Hon'ble Supreme Court on Show
Cause of EC )
Project of Building Stone (Sand, Bajri & Boulder ) Show cause notice on dated Closure order issued by Board Dated
Mining Project at khand No/ Gata no 03, Lot No 03 11.01.2023 issued regarding EC 10.01 2024
(Area 08.05 hectare) mining lase Village Rehna, Tehsil- of Rs (The Opeation of Mining Lease is
Behat, District- Saharanpur, U.P operated by Shri 53453015 closed since 10.01.2021)
v 4 Saharanpur No NO Yes No = (Stay order has been issued by the
Satendra Kumar $/o Shri Virendra Singh, Village & Post b G i
Khaira Najafgarh, Nai Dilli c,.,,‘ﬂ_c_,
Project of Building Stone (Sand, Bajri & Boulder ) Closure order issued by Board Dated
Mining Project at Gata No 14/1 (Area 3.10 Hectare) 10.01.2024 (The
mining lease Village Badshahi Bagh Ra Tehsil - Behat , Opeation of Mining Lease is closed
District Saharanpur, UP operated by Shri Rajesh Kumar since 12.06.2021)
8 : " sy e !Sdnrmpur Yes No 2,33,60,916 2,33,60916 -
S/o Shri Ranveer Singh, R/o- Garhi Birwal, Tehsil- Indri,
District- Karnal, Haryana
Project of Building Stone (Sand, Bajri & Boulder ) Show cause notice on dated Cosure order issued by Board Dated
Mining Project at Gata No.- 179/2, Village-Rahna, Tehsil 11.01.2023 issued regarding EC 10.01.2024
Behat, District- Saharanpur, U.P, (Leased Area-3.75 ha) 3 3‘;‘5'},5*2 (The Opeation of Mining Lease is
mining lease operated by Shri Sanjay Bhatiya S/o Late PR i P Sheud siicn 91.92.2001))
Shri Anand Prakash Bhatiya by Rlo- 1/472, |Saharanpur No Yes No 29,80,000.00 29,80.000.00 Hon'ble Supreme Court on Show
Ramchandrapuri, Maida Mill Phatak, Thana-Qutubsher Cause of EC)

V\c - O\—\(ba-u $3M
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OYE HERAYR P SFGId qaHH § Harferd Wi IR/ BHINT Wi B g e adae § st

Roraferer! @99 9T, Wﬁma@m/mwamuomﬁwwﬁéﬁmﬁ

I & T R .
0 | W DIR DI AW T al wafeoim | sFmafea wamor 9 SeEH & At weata wral a1
oy wgf (CTE) (CTO) SEior %1 Ry
(EC) BT faaror &1 faawor Jqurer faar o <&
1 faaRor 2l
& /8T |
1. | #o 5@ wEdt ©H dw, am SFL A8 |99 2015 A ®H e, ®F s% | af e 31.07.2026 &
JHYR a1, AENd d8e, 3rTafed ywToT U= T IS de weafa frfa
UG HERAYR e 300 #loe+ /feA
N-30.219652, E- 77.522938 ;
2. | o wigdrEr W PR US W | A 8 | a9 2019 # Il | WA (e, WH S | d¥ feATd 31.07.2025 &
Wie, qd-r Ao ATgaTar Wi wror g A | T BNV & weAfa i
e, I hoare, dedle 98, 300 #Hioed /=
TG WERAYY
N-30.330675, E-77.619443
3. | %o g=1 ®[ a%sr\r U aReAT @ ASl | 99 2019 # e fie, ¥H s | a9 fesite 31.07.2025 &l
PIAN, WA Borare, desre JMfed yHoT U5 T PRATS & weafa fafa
98¢, WHug WERAYY N- i 1500 #loe+ / fe=
30.235667, E-77.534778
4. | #o TeUw WH BIR, TH a1 EREL ay 2019 ¥ w1 fiie, ®F s | ad fRA1a 31.07.2024 &
DI, YT BarErE, il i gHTor 9 T HRATS d% weafa frfa
d8C WIS WERAYR N- T 600 Hioew /f&=
30.234480, E-77.533174
5. | #Ho Tedlel WA PIR, UM GRAT| T ALl | a8 2019 § AN | W@ (I, I S | a9 [eATd 31.07.2026 &
PR, TEET BarEre, dedi YT O T TR PRATS a® weafa frfa
98T WHUE WERAYR 500 Hoe /e ' S
N-30.236404, E-77.534152 .
6. | Ho WERTH FewWIgolel, UM a2 | or A&l | a9 2020 A wH fiie, [ s | af fa@ 31.07.2026 &l
HI, G bordre, el A\ | sEmfe gHor 93 TN BRAVS as geafa fAifa

5% 16
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d8c WHUG HERAYR I 400 Hoe1 /fea
N-30.251650, E-77.540074

7. | #o wrsfa vafivesd, amm T A8 | 99 2020 H wiH e, wH s | ad e 31.07.2024 .
EWEYR Y W BOETS, FAfed waToT U TR PIRATS s weafa ffa
TEdld 98¢ TS WERAYY o)L 500 Hioed /fea
N-30.252667, E-77.538639

8. | #o 3y T WA PIR, AW ST T | a9 2020 # i | W Are, ©F sk | ad fie® 31.07.2025
AT AEFREYR TeY Huras, YHIOT UF WIS T PIRIAVS % At frfa
dedildl 98¢ S UG HERAYR 500 #ioe /feA
N-30.255043, E-77.540327

9. | Ho e W BIR, UM a¥AT | @ A8l | 9§ 2020 F ANl | €A e, W S¥ | dY fadld 31.07.2026
DI, T Bordre, dgdle YHIOT U5 T TR BRAVS a% wenfa fafa
98¢, WHUG HERAYR 500 #loeH / fa=
N-30.23818 E-77.535555

10. | Ao »eR Rrew, um 3Rl Wadl | @rp 8 | a¥ 2020 § AR | wH e, T S | a9 [&H@® 31.07.2025
AEAAT, URIAT Bolare, dediiel AT U UTd JoRl PRATS a® wenfa fefa
98¢ WG 600. HioeH / fa=
N-30.260489, E- 77.543606

11. | Ho WERAYR ¥IH SR, UM a1 | P 781 | a9 2020 ¥ IFMfd | wH fIe, W€ S | a¥ fa-ld 31.07.2025
DI, TN BOEE, dEdiid YHTOT U3 9T TR PRATS d® wedfa ffa
48e, SIS ABRAYR 600 *ioeH / fa=
N-30.231720, E-77.531183

12. | %0 WReEH €F BIR, TH @r A | a9 2020 # wH fie, 19 s% | af faF® 31.07.2025
RIS TGS IETHATE, HOTTIg, aFETafed yHToT U TR BHRATS a® weafa frfa
TEdld 98e, TS WERAYY Pl | 500 Hloes1 / fa=
N-30.260881, E-77.544058

13. | #0 9RT =H BIR, T AT Wr] el | a9 2020 # wH fiie, @ 8w | a¥ e 31.07.2025
P, G BT, dgdrd JETgfed wHTor OH TO BRATS T weafa frfa -
48C, WU HERAYR T 500 HioeH / faA ;
N-30.234342, E-77.532265

17 L ,
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14. [ f0 N #eEel € PR, I o 8 | 2020 H 3Ol W e, Wi o | ay feAd 31.07.2025 &l
a1 B!, TIET Holrarg YHIT 9 T Folll HIRATS ae weafa ffa
agdldl 98, SIS WERAYR 500 *ioe / fa&=
N-30.232472, E-77.530306

15. | fo ®a1 W SR, UH A1 ST A8 | 2020 § 3Tl W e, TH s | a9 feA1d 31.07.2025 i
PR, T BolEg, dgdld YHIOT 93 9T qoldl PRATS e weafa frta
d8c 9HUT WERAYR 480 Hoeq /&=
N-30.233472, E-77.530667 .

16. | %o v@a €A BIR, TH Had! oy A& | ad 2019 W e, Wb ot | a8 ferd 31.07.2026 &l
BT, DOTTETE, e 98¢ arafead wHToT 9 o BIRATS % wenfa fastd
TUE HERAYR T 500 Hoe /&=
N-30.299800, E-77.587417

17. | o @& W@ v = BN o A8 [ 2020 H AR T e, W4 s | a9 f&Ar® 31.07.2024 &
U9 IEMYR a1, G AT O WIS g PRAYS e weafa ffd '
BolrEre, dEdld 98¢, WHUg 500 #oe /&= (Self Closed)
HERAYR
30°12'26.8"N, 77°30'48.3"E

18. | o frar wH @R, I AR FE | 2019 H 3R wH e, WH S | a9 fedd 31.07.2026 &
YEGTGYY & Gl WHTOT UF T Forl PRATS a&e weafa frfa
Bode,dedla d8e, SIS 500 #HioeH /&=
AERAYR
N-30.251833, E-77.537944

19. | o @z} Rig T @, 9™ @ @ | ad 2020 ¥ s | w@ e, wWH o | a¥ fF1d 31.07.2025 Bl
qRYT BN, TEET Bolrs, UHIOT UF T ol PRAVS o geafa fta
aedlel 98¢, W UG HERAYY 500 Hioe / fa=
N-30.232608, E-77.529205

20. | B0 & I gvSEI (R B, AL A8 | a€ 2021 A agRa | wH fIe, H S¥e | a¥ f&e 31.07.2026 &
TS BT e) ATH—HIATYR YHIOT OF AT IO PRATS e weafa ffa
FUR, TWH-BAETE, 700 #oe+ / fa= (Self Closed)
devilci—d8e, HERTYR Dy
N-30.306444, E-77.626806 ' ;

71. | o @rerar wH IR I arL A8 |9y 2020 A W e, Wi S | ay f&1d 31.07.2026 &l
A<y, A BENE, JAfed yHIor 95 qordl HRATS T weafa Ffd

%, (\“9,3&
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dedicl dgc, S ug WERAYY T 300 #oe /e
N-30.258167, E-77.542417
22, | fo R Wi I B, TH Ar Aa | 2021 JAafed T e, ©H St | a4 fatd 31.07.2025 &l
g, TR BOEIS, TEIY 9 AT O HRATS d& wefa fefa
aedlal 48¢ 9 Ug HERAYR 800 Hioe /feA
N-30.242583, E-77.563583

53, | o dams ¥ PR, UMW HEd ar A8 | 2022 W 3Ff ® fie, ©F ot | a4 famd 31.07.2025 &
THH GO DG, TERI YHTOT UF AT TR PRATS a@ wedfa frfd
d8C TUE HERAYR 500 Hioe / f&A )
30°17'47"N 77°35'04"E

4. | FeNgA ©H B, UMW AR ar e | 2023 § Tl w©H fiie, i st | ay faHTd 31.07.2024 &
RIET BoErE, e 98T YHTT O T O BRIATVS a& wenfa frfa
SIS HERAYY 1000 #Hoe /feA
30°10'14.8"N 77°29'35.7"E

75. | BraQl degae A qebdl AT T8 | 2023 § 3 wH e, woH s | a4 fH® 31.07.2025 &
QT HuirErE, TEdld 98 YHIOT T AT o PIRIATS & weAfa frfa
SIS HERAYR 1000 Hoed /&=
30°14'43.1"N, 77°42'06.6"E

26. | oI gevmETEo, UM aH3 AT e | 2022 §  arfed wH fe, wF s | a4 fe-T® 31.07.2025 &
TR o gR aesile HeER FHTOT O TS T BIRATS & weAfa frfa
SIS AERAYR 1000 oA /e
30°08'28.8"N 77°27'43.5"E

27, | & MgEd FeREEeY, UM am A8 | 2022 § 3AMf = e, i st | ay feHid 31.07.2025 B
GEGHIT TR G TGR AT O WIS T HRATS & weafa frfd
Y [ SHUE HERAYR 1000 #Hoes /e
30°08'32.5"N "N °27'44.2"E.

78, | A @& AR R B, an A8 | 2023 § 3R wH e, ©F st | dy fa® 31.07.2025 &
Y-, dedid d IO O3 WIS T DIRATS % wedfa frfa
TAYG—HERTR 1000 Hoed /= (Self Closed)
30°08'39.7"N 77°27'50.2"E :

20. | fad W@ <A W | an e | 2022 § 3l = e, i o | a¥ & 31.07.2025. o
Ggde TRl GedgR e THIOT U T T PIRATS ad weafa et

HER UG FERAYR

25000 HloeH / HIE
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30°08'34.0"N 77°27'46.5"E (Self Closed)
30. | o ¥ WM BIR, T AT A A8 | ad 2022 | T e, weH s%¢ | a9 f&H1d 31.07.2025 &
PR, TR BOAETg, e grATafed yEToT 93 T PRAVS ge wedfa frfa
dge, SIS HERAYR T goo Hoe /fe=
30.239336 "N -77.533851"E
31, | Yo |18 SIew, UTH A%l DI, @ A& | ad 2021 # WH e, wF o | a4 &P 31.07.2025 &l
g1 BETE, dEviel 98T, rATafee FHTT T T PIRIATS a@ wewfa ffa
SIS HENAYY T 750 #oeH / fa=
30.2321614N, 77.5295537E
32. | Mo &1 W PR, T a0 AT A8 | a9 2023 H W e, ©F S | - a4 fa=rd 31.07.2025 &
PR, WA BoAErE, dedld rTafed wETOT 9 T BRAVS as weAfa frfa
98¢, TUE AERAYR Tt 1600 Hioe /&=
-30.2352464N, 77.5324478 E :
33. | Ao dleM ®F IR, TH A A8 | a¥ 2020 # W e, ©F o%¢ | ay fa=d 31.07.2025 &
AT UBTEIR TEvilel 98e, FFTUfed JHIOT 9 Torl PRAVS d& aeafa frfa
SHUE HERAYR e 500 *Hioe /fe=
30.200387 77.761353
34. | N0 aRd gesHIgoI, I A R | 2022 § o | M e, ®H S a4 [T 31.07.2025 B
GaHIAT T GG T YT O WIS TR HRATS ae wgafa frfa
HER OIS HERIR 900 Hioe /&= (Self Closed)
30.140388 "N -77.460749"E
35. | o A ¥ SR, AT A8 | 2023 § 3Ff wH file, eH o | a8 f&-d 31.07.2026 &l
Y TR TR e YR WHIYT 9 WIS o HRATS @ weafa ffda
dedlel |eR SIS WERAYY 1000 Hoe /&=
30.139594N, 77.458211E,
36. | Fo Bl srewie U dad3n A A8 | 2022 W IR wH fie, € % | a¥ &P 31.07.2025 &
ORI YedFgR TEdlel WaY WHTOT O3 WIS ol HIRATS a@ et frfd
SIE HERAYR 1000 #ioed / f&=
30°08'25.2"N 77°27'41.4"E . }
37. | #o THOTHOTwO gfvsar A A8 | 2023 § 3Ol ® e, @ o) | a9 faA1d 31.07.2025 &
W BIR TW GG T YAl 93 HTd o DI T weafa ffa

e
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YAYR TEdI Fax |, SH9g 1000 #i0eA /e
HERAYR
30°08'26.2"N -77°27'33.4"E

38. | #o WMTE WH PTR AW IAGR AL A8 | 2022 § aTUfed wiH fire, ¥H s | a¥ f341a 31.07.2024 &
JEHAT U1 halare, Tevie THIOT 9F 9T ol PRATS e weafa frfa
98¢ SIS HERAYY 500 #loe+ / fa=
30°14'35.29"N 77°42'1.11"E ;

39. [ %o =it o FemEe, IM drL A8 | 99 2015 H wH fiie, ©F s | a¥ f&a 31.07.2026 &
GUBTAIQR, dedilel d8c, SHUa 3rTafed g 93 TR HIRATS & wewfa ffa
WERAYY T 300 #Hloed /e (Self Closed)
N-30.142334, E-77.819441

40. | #o ¥ wH IR, I AR AE | a9 2021 # @R | ®HF fie, €H s% | a9 &\ 31.07.2026 &
JEIYR g1, U BEIT, YTl U 9T T PRATS & weafa frfa
dedle d8e, UL WERAYY 500 *ioeH /fes
N-30.172759, E-77.806210

41. | Ho SR gewIgOI, UM ar A8 | a¥ 2021 ® Wi | wH fire, ©F s | a¥ faA e 31.07.2026 &
IMAIYR GRAT, GIHT BadIg, WHIOT 93 HTSd Tl PRV ae wenfa ffa
agdld 98¢, THUS WERAYRY 750 *HloeH /e
30°13'34.7"N 77°31'17.3"E

42. | #o axEadl W IR I YR AEL A | 2021 ® 3 < fie, ©H sw | a¥ fRFa 31.07.2026 &l
EHA U] BTEre, devited AT 93 TSl Tl PRATS d& weufa ffd
98¢ SIS WERAYR 500 #oes /e
30°14'40.3"N 77°42'04.4"E

43. | o THOUHO ¥ sVSEIW, UM ar A& | o 2021 A WA e, W o | a9 &+1d 31.07.2026 &
AT BIRHAT, AT HOlEIE, JIfed yToT UF T BIRATS as weufa ffa
dedld 98¢, UG HERAYY T 600 #Hoe+ /fa=
30°13'59.3"N 77°31'39.4"E

44. | ¥o UEd WM IR, TH arp A8 | ad 2021 A wH e, [ s | @ faa 31.07.2026 B
ARITRGUYR d FHIYY g1 JTufed gHor ol PIRAvS o weafa ffa
HarErg, dedild dgc, SiFug T /. 500 #Hloed / f&

d‘Q 21 N‘?\,S"
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HERTYR
30.3088640N, 77.6355215E

45 | M0 on9 SounEold UM el | o) el | a¥ 2021 A W fie, © st | a4 fa1® 31.07.2026 &l
PR, GIET HoEe,  agdie JFETafed wATor 9 TN PRATS e weafa fFafa |
dge, WIS HERAYY I 500 #oe /faA
30°14'03.1"N 77°31'48.8"E

46. |M0 W gewwizeN, IM | @rp @ | a9 2015 # wH e, WH $% | a9 fa1d 31.07.2026 &
JATAYR e (PXEFTS), dedilel JFTufed g 9 TR BRATS a® wedfa frfa
98, 9IFYq HERAYY T 330 #Hoe /fea
N-30.244875, E-77.535454

47. | %o Raem wF IR, UM AR A8 | a¥ 2021 ¥ s | W e, ©H $w qy fa=Td 31.07.2026 &
RIEYR TTe, U BT, T 9F U O HRATS a® weafa frfa
aedicl dge, WiHUS HERAYR 500 #ioe /faA
30.259993 N, 77.543202E

48. | Mo arg W HIR, IH ar A8 | ad 2021 H wiH file, @H & | a8 fa=ia 31.07.2026 &
WRHAI-HEIE, dedld—dec, IEgfed yHOT OH ol PRATS a® gewfa frfd
SAYG—HERAYX | T 500 HoeH /e (Self Closed)
30.3145099N 77.6246765E.

49. | Mo T T GENeH, g9 | np @l | a¥ 2003 H A wH fiie, 3\, a¥ feTa 31.07.2025 &
#H0 THOUHO UTHIENT HEIH UH #0 THOUHO ol 9 HRAvS s weafa ffa
@io@iell  WEMYRAedld  d%c, TN H©IE & 175 #oed /&= (Self Closed)
TUE WERAYY am | aFmfe
N-30.177585, E-77.816393 gHoT 9F I

50, | o oo ¥ BIR, U WAQR, | o 4@ | a¥ 2006 A swfa [ ¥ e, S, a¥ fe=T® 31.07.2025 &
dedlel 98¢, SHUE HERAYY THIOT OF TS gl @ HRATS ae wenfa farfa
N-30.153028, E-77.810944 160 #ioed /&= (Self Closed)

51. | %o wradt € BIR, IH A AR | W BIR B wH fle , @9 | 99 R 31.07.2024 &
AR, TExlel d8e, SHu YUHaR a9 2007 H X, e weata frfa L
HERAYR wenfa fafa 200 HoeA /&= (Self Closed)
N-30.137141, E-77.826901 ~

AT
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52. [#o aiR ¥ @R, gdam | @rp A | 99 2007 H srmufed T fie, s\, ay faTa 31.07.2026 &
Mo e SUSTLIV, YHIOT 95 9Tl ol 7 BRATS aa weafa ffa
HATSGRIAYR, B d8e, WHUS 750 ¥oe / f&A
HERAYR
N-30.258078, E-77.565234
53. | #o Rig a4, M AT WEFER arL A8 | 9y 2010 A wH fie , €\ | a4 feH® 31.07.2025 &
e, edlc 98¢, WHUS WERAYR JFETafed wHTOT 9F I TORI DRATS d& weafa ffa
N-30.247425, E-77.559904 e 600 #ioe+ /fa=1 '
54, | #o I« UTHIRIRT HEIH, 9T arL A8 | 99 2001 A wH fiew ay feTd 31.07.2025 &l
TP YR, dedldl 48, WHug JFfed yAToT 93 160 #oed /fa= & weufa ffa
HERTYGR Tt
N-30.123132, E-77.866963
55. | #o aramoll @il TR HRer, AL AR | At weleEs, | WA e, W S | ay f&HTe 31.07.2024 i
AR HUYR, TEdilel 98¢, WU foran Sel = T PRATS & weafa frfa
WERAYR HERAYR & UATD 200 #oeH /&=
N-30.310747, E-77.631173 fe=itd  19.01.2004
&R JTafed w7
LERSISAY CE
56. | #o @ &= PR wofeo arL A8 | ad 2010 ¥ AN | W fie, ©€F s% | a¥ fRH® 31.07.2026 &
(qd AW [EHUT A T THTOT OF T T PRAVS d& weafa frfa
W /ol ©H $IR), T 600 Hoe+ /faA
=g, aedla 98, W ug
HERAYR
N-30.248878, E-77.559264
57. | #o it Tomufa @9 PR gdaH on 981 | ad 2005 H < fire a4 fa=Td 31.07.2024 8l
Y TTOTe JET, ATH Blearall ‘ JTafed yHOT UA 175¥i0e / &= % wefa frfa
SEMYR |, dEdld 98c, SHUS T WH S 25
ABRAYY Hoed /faa
N-30.168568, E-77.819074
58. | #o ¥R AN Hg I AR 8 | ad 2001 ¥ MR | ¥ fie, WH $% | ad fHe 31.07.2024 -
gdar #o Yrevyr frew /amR AT 9F U T PIRATS & weafa fefa

WH IR, T D FRYR,
TEdId 98¢, WS HBRAYR
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N-30.118444, E-77.860861

50. | Mo #eTdR WA svsteIe, qaH oL A& | a¥ 2002 § SR | W (e, W S | ¥ fa® 31.07.2024
#0 T A W€ BIR THET YA O U1 T BIRATS a% weafa ffa
HUge, T YravyR , dedld 48T, 300 #ioed /&=
TS HETRAYY
N-30.125285, E-77.866770

60. | o0 9 d=a1 wH BIR g4 TH ar A8 | a9 2006 M e, WH s | a4 1@ 31.07.2025
A0 ot Hrell FeraT e /sl arTafee AT O o HRATS as weAfa frfa
firew, um™ BogyR Yal, dEld e 300 #Hoe /= :
d8T, TG HERAYR
N-30.173897, E-77.82154

61. | Ho uR¥ w@H BN, gdH H0 AR A | @ 2004 H IAGRT W fle, W o) | ay fa-1d 31.07.2024
IS W /WA UTHIENT YA OF AT FO HIRATS a® wewfa frfa
W, U GeXgR, qevilel d8e, 300 Hoe1/faA
TG WERAYY
N-30.123134, E-77.864640

62. | fo dodlovHodio wH IR an A8 | @d 2010 W fre, i s | a4 feA1d 31.07.2025
yiofdto, gd=m T FHEI FR JrTafed v 95 ol BIRATS a6 weafa frfa
UTgOI, AhavyR a4, deiiel I 500 #Hoed /e
8T, U HBRAYR
N-30.265327, E-77.570373

63. | N0 wia @S wiE IR U, AL AR | A 1986 & qgAm | ¥eid fie, ¥ S | aY faie 31.07.2025
TR doparer, dEdle dEe, 0 a1 Ud B0 B qurl PIRATS e weafa ffa
TS HERAYR am ¥ e 100 *ioe+ /e
N-30.233932, E-77.725274 UHIIT 93 4

64. | Ho v @ SeRgdH Ho AR AR | a9 2006 § AR | ®A e, €@ % a¥ fare 31.07.2024
fia®vs wIF Wsded, UM YA O3 AT ESEEGIRSES] a@ weAfa frfd
BagyR Uell UNE TEMYR, Tedldl 500 #oes1 /fe=
8T, UG WBRAYR
N-30.158556, E- 77.821722 .

65. | f0 arciol w1 SR, A WYX | o el | @Y 2006 H i wH fire 9y fa-Td 31.07.2024
AA[ETE, dedlcl d8¢, SIS AT 9 WIS 160 oA / fa= a% weafa ffa

HERAYR

N
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N-30.238611 E-77.694889

66. | Ho fra vt wrs4 qUs fAeved AL A8 | @¥ 2001 ¥ JATdfC wH e a9 feTd 31.07.2025 &l
gd=m #Ho fRrar T SR /FA YHTOT OF Ul 160 Hoe+ / f&= e wenfa fefa |
T |fafy, I AR HUgR _ (Self Closed)
HolEre, dedld d8c, SHUS
N-30.317210, E-77.632743

67. | Ho 2ugUo fe gdam Wsadl S T8 | a9 2005 ¥ af | &€ fire, W Sw a9 fa=® 31.07.2024 &
I, U PIcfarel] STETYY AT 9 I qordl PRATS @ wenfa ffa
aedldl 98¢, SFUE WERAYR 300 HoeH /&=
N-30.179722, E-77.743000

68. | fo =18 frRa gvswiSl, U™ AN A& | ¥ 2006 W@ file, ©F o | a4 fa=1® 31.07.2025 B
AReTgR, e 48e, WIS e yoT 93 FO HIRATS s gedfa ffd
HERAR Pl 160 #ioed /feA1
N-30.173247, E-77.781828

69, | flo amdiare W SR, WM G q0 | or el | a 2011 ¥ aTate | 0 fie, e s¥e | a¥ faeid 31.07.2024 &
hurdrg , dEdie 48, SIS YHIT O WId Torll HRATS as wedfa frfa
HERAYY 1400 #ioed /fe=
N-30.330306 E-77.620167

70. | fo Wae I R g H0 @rL A& | @y 2007 A IFGRT wH fic g a9 fe=iTd 31.07.2025 7
! fRe U, UM IO G I wH s a@ gedfa frfa
AR ®UGR, TEIel 98€, TATIG 300 Hioed /faA (Self Closed)
WERAPR
N-30.315278, E-77.636250

71. | o @A w0 PR (gd A Al g A& | @ 2009 H T e, WH ¥ | @y feHId 31.07.2025 &
TS ©F IR /R 3w) e wHIoT 9o T PRAVS a& weafa ffa
T 9T BV, eIl 98T, Tt 300 #loe /feA
EEL
N-30.235250, E-77.537889 .

72. | fo wifed H PR, IH AL a8 | ad 2011 H o fiie, WoH s | a¥ feed 31.07.2025 "
PIcarell STEFYR arTafed yHToT O Tl PRATS e weAfa frfa
N-30.168917, E-77.782352 Tt 270 ot/ e

l\%
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73. | %o W ©F d¥R gdqM Ho ar @ | ad 2011 H wH fiie, ©F s | ad fese 31.07.2025 g
IFF WA BIR, YT =T BI], aTafed wHTOT 9F Tl BRATS ae weAfa fAfa
TEdTel 48, THUS WYY e 270 #WioeA /fa
N-30.237722, E-77.535361 ,
74. | o AN WH BIR, g Ho ar A8 | 99 2011 H w@H fie, ©H s | ad A 31.07.2024 &l
e gaiftives, | ARG i yHoT 95 1500 Hoe / fe= a® wedfa fafa
WA, TEdI d8e, WU T
HERAYR
N-30.307530, E-77.632754
75. | #o S g gEMIES, U™ arL A8 | a9 2000 A Wi file, ©F & | a4 fe1d 31.07.2025 &
AT PRYN, deHIA d8e, SIS JFgfeT g1 9 TRl BIRAS & wedfa frfa
HERAYR gred 300 Hoe1 /& (Self Closed)
N-30.232877, E-77.534370
76. | o Agal vHEIfYCH, T @rL A8 | ad 2010 H W e, W@ st | a4 e 31.07.2024 ‘&l
AFIYR aR1, dedld 48T, arafed waToT 9 T HRATS a@ wedfa ffa
STUE HERAYR B 300 #oe /fa=
N-30.223222, E-77.526222
77. | Ao arar 4 WO BYR, UTE X1 | o A4l | a4 2009 ¥ sFRa | M file, €H s a9 fe=Td 31.07.2025 &l
PIRYY, TEAA d8€, WAYG YT 93 AT T PRAVS ad weAfa frfa
HERAYR 300 #loew /&=
N-30.226949, E-77.501564
78, | Ho A wIF BIR, WEWRQR | R A8 | a¥ 2007 ¥ aFMRa | ¥ fre, ¥ S | a¥ fadid 31.07.2025 &
df¥, TEdid d8e, WU WERTYY TEIO 9F T T PRATS & weafa ffa
N-30.251178, E-77.539550 120000 #loeH /HIE
79. | Ho MY Tew Us savors Wofdio | @R @1 | a¥ 2011 § sHfea | ¥ A, W s | a¥ fadid 31.07.204 &
qdaT HETAET SUSTEIS, Al T U5 AT TRl PIRATS & wedfa ffa
B, dedlcl d8c, SIS 300 #Hioed / fe=
WERAR
N-30.209317, E-77.516586
80. | Mo forar sacrad wiofeo gd=mA on A8 | ad 2010 # wH fie a9 fa=Td 31.07.2026 - . Bl
IHT T BIR, T AFAAG yTafed ywTor UH 250 Hioed / faA s wenfa frfa
R, TEAIA 98, WU T
HERAYR
e,
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N-30.208328, E-77.514768

81. | #o wEmr ®H PR, IH T A8 | a¥ 2004 H W e, ©H S | a4 (&P 31.07.2024 &
3ageelTyR ANTET, TEHld 98¢ yTafe wEOr 95 225 Hloed /fea a@ weafa ffa
TAIE HERAYY T
N-30.236258, E-77.695831

82. | #o s I gexwEONT UM arpAd | 9§ 2011 H wH fire, ©F s | ad fRF@ 31.07.2026 &l
gAY TS, TBHIA 98e, e w95 O BRATS & weafa ffd
SUE MERAYY TSl 220 #oe /feA .
N-30.245594, E-77.536231

83. | #o Rafos w1 PR ga=™ arL e | 9% 2007 # wH fie, ®©F s% | a4 feF1d 31.07.2025 &l
AT T, U AT IR, JTafeT g 9 TR BRATS & weafa ffa
eI 48C, OTUg WERAYR T 360 Hloe /fa=
N-30.125222, E-77.842833

84. | #o @ W BIR, TH drL A8 | Fmfed wOr g3 | A fiie, )H e | a9 R 31.07.2025 &l
HUlaTe, Tevild d8e, WU yrt =8l | a¥ 2013 175 Hoe /&= a® wenfa ffa
HERAYR H yerAaR Hedfa
N-30.323083, E-77.613222 forfa

85. | #0 9m&1 ¥eH d¥RYdAM fawufa | @ ARl a9 2004 A W fie, ©F s | a¥ @91 31.07.2025 &l
WH IR, T GATAYR deiicl arTafed yEIor 97 wiwl| 175 Hoed /& a® weafa ffa
98¢, WIS WERAYR (Self Closed)
N-30.141233, E-77.818167

86. | %o i R ufed w1 PR, ar A8 | ad 2007 # w9 fie, wH s | a¥ &A@ 31.07.2025 &
HeHaYR e, dedla 98T, Jafe wHToT 95 T HRATS & wenfa ffa
UG HERAYY e 300 Hloe /fe=
N-30.258417, E-77.562167

87. | #o <9 WM FIR gd M Ho AN R | ©HF BIR B wH file, ¥H s | a¥ fa® 31.07.2025 &
o) W BIR, T HGAYR TUHAR WEAfa a% T PRATS a® weafa fAefa
eIeT3l, dedla 48, JHug 2013 ¥ yr< 175 #oeH /e
HERAYR ;
N-30.178150, E-77.738033 ,

88. | o s v wH IR, I dr AR | ®F IR B wH fiie, ®F s% | 99 1% 31.07.2025 &
AT DI, TEWI d8e, I yerHeR gedafa 9y ol PRATS a® weafa frfa

RS o
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HERAYY 2013 ® ffa 200 #oe1 /e
N-30.229083, E-77.532333

89. | Ho WERIS ¥ R, UM A AR | e B B W@ e, Wb s | a4 fe-i® 31.07.2026
BulErg, TEdid 98¢, 9Hug werHeR HEAfa a¥ 300 Hioed /faA e wedfa fefa |
AERAYY 2009 ¥ Al
N-30.317700, E-77.629640

90. | fo &R N TH BIR g4 A A A | O SR g B | eI e, i % | a¥ fadid 31.07.2025
HERTGT CIH IR, JRATIYR Her 9k a¥ ds o BIRAVS s weafa ffd
I, eI 98¢, WFUS AT & GHAiD 250 Hioe /fa=1
HERAYR fe=itd 13.01.2012
N-30.219972, E-77.526028 &I JATdfec AT

= fafa fsd s
a1 ot ferr
oT | WA wEdfa a9
2013 ¥ fafa |
TEFT @ 8q
IEafea yEToT 93
2019 # ffa

91. | fo ara1 AaR™ FewEod, I | @r el 1999 # Y& HO o i e
WAL Aol YR, dEdld dET, arlel €H PR A B e a¥ f31d 31.07.2026
SHE HERAYY Fafed wHIOT 9A 100 Hoe1 /R e agAfa frfa
N-30.268911, E-77.578934 L)

92. | %o Rra 7w W= @R, T AL A | a9 2000 § ARG | W fIe, o S%e | a fRET® 31.07.2026
Ffard |, aedia d8e, FHUS WHIOT 9F TS Torl PRATS ae wedfa ffa
HERAY 300 Hoed /&=
N-30.169861, E-77.493083

93. | Ho ameN ©IF PR, UM HuEr | o T8 I8 2004 | MGG | 9 A, ¥ S%¢ | a9 f&A1d 31.07.2026
, agdid dge, SUS WERAYR AT OF AT o PIRAvS T weAfa ffa
N-30.329635, E-77.611011 160 oz / faA1

94. | %o < fram ®F PR, UM T T8 | a¥ 2000 § FRA | A e, ¥ ¥ | Ay f&A1d 31.07.2026°
JGATAAYY TS, TR B, AT 9 Wl TR PIRATS ae weafa ffa
aedlel 98, WAUE WERAYR 225 Hioe1 / fa=
N-30.248656, E- 77.535765 ~

MR

Vo T
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95. | o aRe= Y& BIR ga-IH Ho AN A8 | SEN Bl YR W fire, ®F st | a9 f&H1d 31.07.2026 &
fRraq w9 DN TTAEE He&AT, weafa ad 2013 # 175 Hoe /feA o weHfa frfa
I AR HUYR, TEdTel 98¢, fnfa & srmfs
SHUE HERAYR THTOT U UTd
N-30.311663, E-77.627377
96. | Ao @™ W Wi, UM A A | @I wre gdly | ¥ qlesy, IO, ay fa=Td 31.07.2026 &
PorEre, dedid 98¢, WIS FI YoM 9R Feafa | IRATS a® gedafa frfa
HEAYR CL| 200 HioeA /A gdaE A ST WA (Self Closed)
N-30.329972, E-77.609728 2014 ¥ fefa | » RO 4§ a<|
97. | Ho arR02I0%H BYR A Ho L A8 | a9 2013 H W e, Wi o% | a9 fadrd 31.07.2026 &
HTH ZUSENA, UH aRAT BIA, STafed UATT 9 T PRATS a% weafa frfa
dedldl 98¢, THUS WERAYR B gred 300 HloeA /fa=
30.234418, E-77.537118
98, | flo = Sisdia € BT, g | @) AR a9 2003 H W fic @ 4 | a9 &P 31.07.2025 &
Ho ST W BIR, TH arafed wHoT 9 T a® geAafa At
FTegarell STEFYR, dediel 98 wret 180 Hoe /A
UG HERAYY
N-30.172361, E-77.817306
99. | o Acidvs I BIR, T aRAT 231/Parya/S | a¥ 2013 H R flc, ©H st | a4 fa-Td 31.07.2025 &
PRI, dedid 98c, WU EIAA/5763/ | ar=mafea wHmor U= Fol BHRATS ad geafa faetd
HERAYR 2019, | g 250 HoeA / f& (Self Closed)
N-30.230389,E- 77.528028 | | 1%?3%2 ;
100.| Ao wearRar w©H SR, T 72/Parya/S | a¥ 2013 # 11 (e, arce} auil| ay fasiTd 31.07.2026 &
Hedl JrgaHrd, dedild dec, EIAA/5774 | a=mafea wmoT 93 300¥ioeH / f&= a® geafa i
U HeRAYR /2020 urd
N-30.301472, E-77.591500 Dated
10.06.2021
101. | Mo Raw fRa gsw&iol, 91 | 79/Parya/S af 2013 # = fie, alcex aoid| ay fesie 31.07.2026 &
T PR, dgdid 98¢, oug | EIAA/5780 amufed wHOT UH 300fi0eA /&= a® weafa fafa
HERTYR /2020 ured s
N-30.233833, E-77.534722 Dated
10.06.2021
Mo v
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102. | fo IoIRM gewiEeid, IM 69/Parya/S | a4 2013 ¥ e fie, dicex aurdl| ay fa<ld 31.07.2026
YR a1, TEdIel 48T, EIAA/5778 | sFmfed g#men o= gooHoed / fa= as weufa ffa
[CE L /2020 e
N-30.237611, E-77.534391 Dated
10.06.2021
103. | #o Aeiwvs wiH Heded g 302/parya/ | @¥ 2013 H W e, dlce} duidl| dd fewId 31.07.2025
HEFRYR e, dedid 98¢, Wus | SEAC/583 afed wHTOT UA PRATS a weafa frfa
HERAYR 9/2019 s 300%0eA / fa= :
N-30.252381, E-77.540809 Dated
09.11.2021
104. | fo THOTHO ¥ BIR, U™ AT | 70/parya/SE ag 2011 # 9 e, alceY doni| a8 fa-ild 31.07.2026
FRY), aedid 98¢, FHUS IAA/5776/2 | a=mafed waTor 94 PRAVE ad geafa ffa
HERAYRY 020 Dated | graq 300¥i0e / &=
N-30.237611, E-77.534389 | 10.06:2021
105. | Ho gHOSI0 T BYR  ga™ Ho | 237/Paryal a9 2018 H W e, i % | ay fe+dTd 31.07.2026
SR I BIN TS TR, U | SEIAA/ST6 | armfe wmr o3 T PRAS A& et
FENE, dgdldd 98, Wug 172019 | ur« 300 Woe=1/feA
HERAR Dated
N-30.237911, E-77.538269 | 11082020
106. ﬁo . %0‘#‘0@0 @7{ W, U™ 626/Parya/SE
e, oIS, g | 1AA/5877/20 | 2000 W s | @M file, wH s® ¥ fe=re 31.07.2026
98¢, IS HBRAYR 20 Dated YHIOT 93 UT 200 Hroe=1 /e T wenfa ffa
N-30.247275, E-77.534489 15.01.2021
107. | 64 A wH BIR gEH 71/Parya/SE ay 2013 | wH fie, ©F st | ay fe1d 31.07.2025
frear H DI, AFAAYR T, | [AA/5775/2 | STafet wHEOT OH qoTdl BIRETS ae weafa frfa
aedlal 98¢, SUq AERAYY 020 Dated I 310 #ioed / f&=
N-30.209565, E-77.519139 10.06.2021
108. | o wra @18 M greuIgeiy, 9M | '779/Paryal 2014 o e, wH st | a9 feed 31.07.2026
YR a2, TEdIl dEe, SEIAA/583 oI BRAVS as weafa faefa
SIS HERAYR 7/2020, 300 Woes1 /&= -
N-30.208534, E-77.516149 Dated-
02.03.2021

L o

ST
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109. | #o v & T BIR, UM 72/Parya/SE | a9 2011 wiH fie, 1 s& | ad @91 31.07.2025 &
AR qReAT, qEAIA 8T, 1AA/5774/2 | @Fmafed w0 95 300 Hloe /fa= a® weafa ffa
UG HERAYR 020 Dated | Wrwd
N-30.211639, E-77.518222 10.06.2021 _
110. | #o = el wH PR, W 68/Parya/SE | a9 2013 ¥ wH file, TeH % | a4 f&=1d 31.07.2025 &l
IFAHYR Y1, qBUIA 98, IAA/5777/2 | 3=mafed ymor o= TR PIRATS o weafa fefa
UG HERAYR 020, T 360 #ioeq /feq
N-30.221611, E-77.527556 feqie—10.
06.2021
111.| %o wosfiovwo fARess  wofero | 4, /Parya/ a9 2009 ¥ wH fiie, H s | a4 f&-1d 31.07.2025 'l
qdqH #0 @reNT WH BIR, UM | splaa | i YA 9 Tl BIRAVS a6 weAfa ffa
JFAHYR dRAT , Al b8, | /5763/2019 | UTE 300 #Hoes /feA
SHUE HERAYR Dated
N-30.220333, E-77.528056 HL.O82020
112. | #o #Aifea w9 IR, TH a=eT 73/901 /09 | 99 2012 H wH e, WF s | dy faH1®d 31.07.2024 &
P, aedldl d8c, WIS 0$03MTE0T0T0 | arrafedy AT U TON BRATS d® weafa fafa
WERAQR /5779 /2020 | yreg 260 Hoe /A (Self Closed)
N-30.230962, E-77.533556 ’ IOG: 20" '2110‘
113. | Fo el IUSEIA, AT WAYR | 627/Parya/S | 2014 ¥ 3Tl wiH fie, wH s | af feH1d 31.07.2025 &
YT, TR 98¢, SIS EIAA/5852/ | gwror o5 U Foll BIRIAvS d® weafa fefa
HERAYY D2tg§0i5 300 #Hoe /fea
ated-15-
N-30.218565,E- 77.521027 | Retes
e —

1. S0MS0T0 AMRTTT 2006 B IR €I BIR FHTS S03MTS0T0 AT 2006 PI ATEAT 7 GAlag 81 2|
2. HUAT TG BT & 6 af 2016 # Ao Wiy eRT aifdiever, 7S faeell R 3fovo TRR 184 /2013 TS RiE

T g9 9ATaRYT UG 99 HATaid WRA 9K U9 39 @ 9/ § fAad ey uiRd fad 1 9

(i)  There shall be completed prohibition of carrying on the any mining of minor mineral (Bajri, Sand and Boulder) in the floor plain of n\;er
Yamuna in the district Yamunanagar (Hayana) and Saharanpur (Uttar Pradesh) and all other villages situated on the bank of river Yamuna and

rivers Kaluwala Rao, Saloni and Badshahibagh Rao for a period of 45 days from the pronouncement of this judgment.

1

A

(A
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(if)  For the same period, no screening plant/stone crusher would be permitted to oprate in the entire district of Saharanpur in Uttar Pradesh and
Yamunanagar in Haryana.

(iii)  In the event both the state Governments, State Boards, MoEF and other concerned parties are able to bring in force a complete regulatory
regime and mechanism for ensuring on on hand, regulated and controlled mining in accordance with law, while on the other hand ensuring that
there in no illegal and unauthorized mining of transportation of these minor minerals, the mining would be permitted after 45, subject to such
orders of the Tribunal. During these 45 days, if any person is found to be violating these directions and carrying on mining of these minor
minerals, mechanically or otherwise, there transportations and utilization thereof, such person responsible would be liable to pay Rs. 5 lakhs as
environmental compensation for each such event. The Vehicles, Machines/plants used for the purpose in violation to other of the Tribunal,
would be liable to be seized.

SHT ARY H IR YT WG D WUE GERAR d SRAT AU B OUE JFAER F A8 F 5l N ke @
G Ud aRaed & QUi ®Y 9 45 @9 & g e v @) 7€ N | 59 oy # werRAgR AR agaR # Rera s
©e /¥ IR @ Faled R AN AP o & 7% off | IFa @ AfRad 9= # 310y @A/ IRagd - U 9H B
mﬁmmaﬁmmﬁ@m@ﬁumﬁ‘f%mﬁm—smmmﬁham%ﬁmmﬁ
FHIAT o |

A1 gHoSHodlo & S QW @ IuerR Rienfer) @eRAR @ uHie 120(1) /@S / gHoSH0E0 / Bie
&% /2015 faiH 23.02.2016 ERT BT 3T BT 7 oft | g w9 § q@9g 3T TS §RT IHI—7 R g Fden
@ 9 ¥ Sug H Rerd &=+ qeel T &3 &1 YA R AN e 78iey, HeRaIqR & W @t 18 off |

#o gHoSHoclo, g faeetl gRT 3flovo Ho 184 /2013 YT Rig &7 9 9afarvr vd 99 #aTer™, WRA WRHR T
3= AT 300 0 304 /2015 WARE §9H a4 e a1 9 3 # ST ey f{A1d 18.02.2016 & == F 9
A oGS g U e & 8 § Tu WeRAR 3 TN 98 A R WF R/ WHIT wiel B aEs
foréleror &= wrafers Sovo FgEYT g A€ WERAR BRI faie 03.08.2016 Td faIG 11.08.2016 B fbar war | Fidemor
S SR FAfl BIE WLH HIR/TIFAT wie Faferd / HRIRG a@een § 81 uran 137 | faveg 18 9 IR Td 02 BHfT
e gorsdl uRRefG wedl @ andle ¥ Harford ax Saed fbar o oRafda g2, & f% w0 gHoshodlo, =S
feeell # AT S Moo o 184 /2013 TRYIA Rig 971 99 9AIRYT U9 a9 #AG WRA WRGR AT A0Y0 0
304 /2015 SARTE &9 YFE 3% gfear g o= & wika ey Q716 18.02.2016 &1 Ieciad HR SUIG AT ST =T
Saifed ®iH flie, S vd diee’ &1 uRag fbar S udfia gan | mzoWW/aﬁﬁwmmmwa
ud freaq 8-
1. A9 HRAT W HIR, T Al eI, dedlel d8e, el WeRAR |
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. ud Nedve ©H DIR TH AT HRA!, dedid 98<, e GeRAYR |

. A T R PR (qd T R E $HR) T JWAHYR a1, el 98, e aEREgR |

. Aud ISIRM € HIR, T AWAAYR I, dedidl 98e, el WeRAYR |

. g Sl W BIR, T JMaHgR 9T, dedld dec, e WeRAgR |

. Aad o GigH geuEY, U JMEHYR 9%, dediel 98c, foTell WeRAgR |

. Fad @reT WH BIR, T IR a1, dEvld 98T, ﬁmml(aﬂﬂﬁmma}oﬁﬁowoﬁmm)
. A A Y W HYR, UM AWRIYR a1, dedia d8e, frer WeRAgR |

e Vaer Ui, T YR T, Teviidd d8c, FoTell WeRAYN |

10, A R PrRel SUewi, T 4 IR, dEwle A8, Rl FERAWR |

11. i AR ©F HIR, TH 9T HRY), Tevld 98, e WeRAYR |

12. ¥ THOTHO W HIR, T IvAT BT, Teddl a8e, e GeRAgR

13. A THOSI0 WH HIR TS BHR (qd A 2 I W BIR [US BHIAR) T FENTG, Gedldl dg¢ forel WeR-gR |
14, A9d BosNloTH0 WIF DIR UM AATIYRTE, Tedidd d8e, T BRI |

15. {add Aerdve ©WH Wedey, TM g AIBHRYTE dedld d8c, e WERAgR |

16. NG Golg H~Aga, T aRAT BRI, dediel 98¢, [l FeRAGR |

17. 49 A WWH HIR, T JAMEHYR 1, Tedd dge, i FerRAgR |

18. 7 o) W IR, T TTET W Hedl, YUY, dedlcl dge, Tl TERAgR |

19. TR XM O WA @iive, T SRAT DR, Tedd Jge, Rren FeragR | (Fd@ = 4 f w9 4 Rered)

20, HR DD AT @i, T YR IR, eI 9ge, e FeRAg I(adaE d gl ®u 9 )

o Tq 20 WH DIR /BT wiie oISl @ Aog Movgar e FEEE! 3 9 @) 95, s wfed,
Frated @ YAIG 21 04.08.2016 T4 12.082016 B ERI &I ARV ISR (Ii—3) Jo¥0 Fguor Fa=or IS,
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Hredy Hiel fHar a7 o1 | S99 @) AT A BT, S0H0 YgHYT fAH0 @€ & AP 645 / 310Y0—479 / 16
() /2016 faTid 28.09.2016 & ERT ARG Helqy WERAYR B W¥q &1 75|

o TRAWRI H9YAT Ho THoSNod0 H Ao I 3Mogo HEAT 4792016 H THOUO O 902 /2016 HAY A
TH0N0Z0TTH0 T 3T F iR aewr i 09.09.2016 & AU Yd Sodo YW fFRiFwr A8, TRae g1 SuRIad
Moo # T=Rfd 20 WH BHIR /BHIFHT e SHIRAT @ ofel (IguvT fHarer qen =D @ 1974 @1 awr
330 Ud ARy (guor fFrarer qur frEEvn) iR 1981 @ ORT 31T @ yata i 9 Y & U €9
R Feled WeRAR @ UdAie 771 /WA /BIE 4 /2016—17 f&AI® 26.102017 & HH H Wl 20 gHET
@1 FQeror 3A1d 08.11.2016 BT Riel wera U4 w=fd &5 & 9= & gferd g @ A fear mar| e &
T A ISl a€ urll Y U9 gd ¥ e 14.09.2016 T fAAE 17.09.2016 B IR T Wiel FATad T
T | Saa @ e &4 Frafey, Sodo Yol fFEE 91 & IS 762 /3M0T0—479 /16 (WA) /2016 f%=rr$ 09.
112016 B NI RIIRIBRY WERT AeRAR B AT B 78 |

o TEUYR HYAT W0 UHoSlodlo F T oy afovo wwAT 4792016 H THOY0 O 902,/2016 WA FH
@oaﬁoéowoamﬁmﬁamﬁﬁm 10112016 @ IguTe # forel yema vd wafyd ol & gfers s @
HednT § fRih 05.12.2016, 06.12.2016, 07.12.2016 T 08.12.2016 P SR 20 IH HIR/BHIT @ IHIEAI
) @ AHEY T O BIR, Ygeiey, NeWdex Td BHIHT we @1 A fear | Sa @ e e
Fraferd, So%0 UeuY fRiEvr 91 & U=id 839,/3M0T0-479 /16 (W) /2016 faid 20.12.2016 & gRT fenferwm
HEIGY WERAYR Bl Uf¥T &1 7S |

o AT W0 THoSNodlo ¥ ARG 3N0go HEAT 479 /2016 F THOYO o 902 /2016 F FH THOIMNOS0UHO T I H
uiRa ameer i 31.01.2019 & &= ¥ Fmaq &

Vide order dated 19.07.2017 in Original Application No. 479/2016, Pravesh Vs. Ministry of Environment, Forests
and Climate Change & Ors., this Tribunal directed that no stone crusher be permitted to operate unless they obtain consent

from the State Pollution Control Board, proper no objection certificate from the concerned authorities and have the
Environmental Clearance (EC) from the competent authority.
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mmﬁ)@ﬂmmﬁmﬁémmmm/m%aﬁW%mmm
wHoehodto ¢ fReeh @ SuRigd MY RAT® 31.01.2019 P FTHEH i a=< 2|

3 af 2012 ¥ W0 Ware e ¥ dfvr fady Re Fnfier WA 1962819629 /2009 dud FIR 9 I A
2RaTT IS @ 3= i Ao Fdled rerd R {a16—16.01.2012 @ arure # RnReR) FEey, HERAR &
g 526(4) /@, faHie 20.01.2012 ERT ST HAE g A A€ B AR wfoefd &3 v So%o HqT
Wﬁﬁnﬁsa@mﬂmmﬁmﬁﬁﬁ/uﬁdﬁa%ﬁﬁuﬁ@mwmw133
ﬁﬁﬁﬂmwﬁ/w&mﬁﬁﬁa@ﬁa@ﬁﬁmaﬁﬁaﬁlmﬂzw
Wﬁ@ﬁﬁﬁMEﬁWﬁﬁWﬁ@ﬁﬂmwmmﬁW%ﬁWaﬁmaﬁ
mﬁefrla‘cﬁ%mﬁaﬁmaﬁﬂwﬁﬁﬁmRﬁrﬁﬂmwﬁqﬁmmﬁﬁﬁwmw
WﬁmﬁﬂtﬂaﬁlmmmﬁﬁWmmﬁammﬁ%—mmzww

T Y e 8- :
«All the impleading applications stand disposed of permitting the applicants to approach the District Magistrate,
Saharanpur, U.P. who were examine whether they are functioning legally, after perusing documents produced in support of

their claim. The District Magistrate will take a decision after hearing the applicants within a period of one month from the
date of receipt of copy of this order.”
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Rﬁm/wﬁﬁﬁw$gﬁmﬁ%§wmﬂaﬁﬁﬁaﬁ$mﬁwﬁﬁﬁm@m

5 i
OCLI (V/r

f




1118

Tt R T g/ R ©F BIR/ ST ©fe sHEal 3 A 94 e SiF | g0 500 Ho @l

500 Mo ¥ T T &) UG @) T off vd wRfa g fWnT g1 Pideaw aRfdd @ &% W g 01 fHio srerar

01 frdl § aifs wanfid ae IR @ Y off, 89 R Bkl /BRI el & U ddied 8 aed drdare! 53

ST @ wEey F RyEE M @ 99 @ @ R Here @y A §IS e, aads Uftd @ o) 9

Wﬁaﬁmmﬁﬁ%wﬁmw@u$mWWW/mﬁﬂmm§ﬁﬁmﬁﬂa

1 T o | (FH Ho—49 W 98 Hel 50 W HIR /BT @Ie HISA)

4. Gaﬂnaaﬁiﬁﬂﬁwﬁo—gewat%ﬁméﬁwWEﬂﬁﬂmmmwﬂﬁﬂmsﬁé%\?ﬁ%mﬂ
¥ yoia: gv¢ 2| Saa @ JfARad 3 W 112 FHEAT LH HIR FHEAT 2 |
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(i)  There shall be completed prohibition of carrying on the any mining of minor mineral (Bajri, Sand and Boulder) in the floor plain of river Yamuna in the
district Yamunanagar (Hayana) and Saharanpur (Uttar Pradesh) and all other villages situated on the bank of river Yamuna and rivers Kaluwala Rao, Saloni
and Badshahibagh Rao for a period of 45 days from the pronouncement of this judgment.
(ii)  For the same period, no screening plant/stone crusher would be permitted to oprate in the entire district of Saharanpur in Uttar Pradesh and Yamunanagar in
Haryana.
(ili)  In the event both the state Governments, State Boards, MoEF and other concerned parties are able to bring in force a complete regulatory regime and

mechanism for ensuring on on hand, regulated and controlled mining in accordance with law, while on the other hand ensuring that there in no illegal and
unauthorized mining of transportation of these minor minerals, the mining would be permitted after 45, subject to such orders of the Tribunal. During these 45
days, if any person is found to be violating these directions and carrying on mining of these minor minerals, mechanically or otherwise, there transportations
and utilization thereof, such person responsible would be liable to pay Rs. 5 lakhs as environmental compensation for each such event. The Vehicles,
Machines/plants used for the purpose in violation to other of the Tribunal, would be liable to be seized.
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Vide order dated 19.07.2017 in Original Application No. 479/2016, Pravesh Vs. Ministry of Environment, Forests and Climate
Change & Ors., this Tribunal directed that no stone crusher be permitted to operate unless they obtain consent from the State Pollution
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Control Board, proper no objection certificate from the concerned authorities and have the Environmental Clearance (EC) from the
competent authority.
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“All the impleading applications stand disposed of permitting the applicants to approach the District Magistrate, Saharanpur, U.P. who were
examine whether they are functioning legally, after perusing documents produced in support of their claim. The District Magistrate will take a
decision after hearing the applicants within a period of one month from the date of receipt of copy of this order.”
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ey, REIRE TR, SROTHOSTE0L0 g AT, TI-H U (F-wre) Wt
eI AT TR TR §Y S W /URIET R UHIEl G AT T 2| Preparation
of DSR and Replenishment Study and Enforcement mephanism introduced as per Sustainable Sapd
Mining Guidelines, 2016 and Enforcement and Monitorifig Guidelines for Sand Mining, 2020. S-Y<
@ T 3T WRWT W ST aTel areA @ AFERAT IT|enabled ANPR & PTZ BRI &l AHICH [B
o W B W B S B SR a%mwmﬁﬁquﬂﬁzﬁrnﬁ
uE B gRT fhar T &, e erue ¥ TR W GRT Y & /IRaET of
A Y &F H AR FAORNE W aq G S XE B | qdaE A T
AR AN PR D SR AHIC, AR S, $-UATH—11 T4 TH-a9 & A ¥ i
¥ 2021-22 ¥ W0 30372 9, W fIwhg a9 2022—23 W W0 497.65 ¢N@ V4 AT 3
2023-24 A WO 67661 WE WU B @ owfig @ T 8 T e
e / gRasoaiel © feg Ay af 2021f22 F 06 ThaEeR <ot f5Y M, fa
¥ 2022—23 ¥ 17 URarE T By T 19 g a9 2023—24 F 07 THIMEAR TAT 24 URa]
ATE SN, 2024 TF oI 6y T B

frarargde @8 A era B R 5 2017 9 qd e @ HR ATl @ AT
fawg 2/3 TRRR Tae & Si=la YETGl GrAdiEl R §Y @bl @l Briarer Al Hl T
R geg Sox g @l & U wfod WHE g Sovo Isu § weEnfera @ ueel
TRERIT FRaM & Igevd § RIS U4 FIe JIprad e §Y 90 TS g
T g w0 el ¥ RS S gRr aifien Original Application Case No0.90/202/
Promod Case no/Applicant 90/202@/Pramod, Case no/A]?;cant 90/2020/Pramod, Case no/Applicant
15/2021/Pramod, Case no/Applicant 90/2020/M.A. NO 36/2021 Pramod, case no/Applicant/Pramod,
Appeal no-23/2021, Execution Application No-29/2022 (O]A, No0.249/2021 & O.A, No.251/2021 Daljest
Singh, Case O A No- 201/2022 Daljeet Singh, 0.A, No.2¢8/2021 Jahangeer, 403/2022 Daljeet Singh,
188/2023 Gourav Kumar WRIT @I Ol gl & a Rreraedis gr1 W wue § e
G aftbarll @ W § aaa-ang W Rr o U fRd o 8, M W awEy
TATHS T RO RAT IR—AR TR DI S Gl § | I AN BT I§a¥d SIE WERAYR f
WA AT BT YT PR Sy WA Pl 98Tl o [p SGavd W T SIUHE WY Y WA
BN B R wre-ww R RS T 9 oilRey v oI ORT 8, Rraee A
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T U] # FIH—52% & I=Tia Wigd STSTuSl o faaxer feaq 22— (RA® 01.04.2023 ¥ 30.06.2023 T)

Annexure |

®0 | ST UA URS & | ofMdad | dgdid 9 | Su@ el Fe&T IuEfel | oex &K et / are / fasis At @t
J0 GIGRGH) HHIG | IH BT A | S BT go (2o ) P A guee afy
YHR (oo ®) | feA®
1 S TERTH el 89532 JEC RBM 90, 919, 92, 36,840 05.12.2021 81,04,800 / — AKV230030138 | 13.06.2023 | 16.06.2023 3
R fFarfl 3™ 3GTeYR 979 d 989 30.06.2023 <
BT PIcATell T 1.84280
STEFYR Teilel 98¢
Tl WERAR
2 | = faeraR R¥g g3 20 | 91080 ax RBM 214 22,460 18.12.2021 4941200 /— | AKV230027939 | 23052023 | 07.06.2023
R R Fard Howo IR AT —1.12380 30.06.2023 TH
3 JATeBTYR G0 STETHTA
3 51 fadra g3 50 90471 J8c RBM 30/1, 31 /1, 49,540 16.11.2021 1,08,98,800 /— | AKV230028060 | 24.052023 | 07.06.2023 &
STuTel g fand TR 44 /1, 49, 50, 30.06.2023 TH
T HUSIAT TR ToiR 51 /19, 52 /1, 53,
IR ERITOM 51 /19, 51/2, 54
IHAT—2.477080
4 20 3HUTl g3 S | 115988 g8c RBM | 390/29 9 3919 24,750 | 13.04.2022 5445000 /— | AKV230030007 | 12.06.2023 | 16.06.2023 &
et g e o™ BHTHAR RBAT —1.65080 30.06.2023 TH
BIRIAYR AIGIRT UTSel HISIRT
TRAET BoldTe dediel qrSell
d8¢ STl eRAYR
5 s U@ oot s | 97312 JEC RBM | 180/1 9 180/2 24,460 01.06.2022 53,81,200 /— | AKV230015414 | 24.03.2023 | 13.04.2023 &
ARRM I 7™ & BT 1.22380 11.05.2023 TH
HletR dedTel
RIS FYATR
gRarom
6 | ST RN Uil Sl | 176420 EES RBM 57 /6, 192/1, 35,200 10.02.2023 63,00,000 /— | AKV230015914 | 27.032023 | 10.04.2023 ¥
feereme fardt am™ SR o 156, 191, 178, 14,44,000 /— | AKV230015402 | 24032023 | 30.06.2023 TH

53
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SR ga  SIEHR 57 /5, 57 /11,
INSIBSEES TN 57 /14, 57 /6 /1,
192 /2
BT 1.76080
7 2 gRoT RYE g 166911 RES RBM 132 /1 20,200 10.02.023 4444000 /— | AKV230019912 | 15.04.2023 | 20.04.2023 ¥
Aeors fami, 4 IS IHET —1.01080 30.06.2023 b
SRR FOTell HBRAR
8 | &N oifeld |AR Y= 21 | 191324 EES RBM | 107 /1, 122, 106, | 75400 | 23.022023 | 1,6588,000/— | AKV230019914 | 13.04.2023 | 17.04.2023 ¥
U fardt am TRATHRAT 9 /2 30.06.2023 TdH
TATETS HATfTHYR IHET —3.77020
GeR IR
9 | =l STl 98 YF 20 | 172846 98c RBM 74 9 91 27,400 | 28022023 60,28,000/— | AKV230030065 | 13.06.2023 | 16.06.2023 |
ey it ™ TR IHdT —1.3780 30.06.2023 TdH
EIRNEREIECR
Tl TERAR
10 s | gF S0 166599 98c RBM | 1/3,20/1/1, 37,860 | 01.03.2023 4747644 /— | AKV230019508 | 12.04.2023 | 13.04.2023 ¥
gAYt frart SICEIEH 20/4 /1, 3581556 /— | AKV230019521 | 12042023 | 30.06.2023 A%
SiEEE fred 20/1/2, 20/ 2,
fSTer FeRAYgR 20/1/4,1/2/1
IHET 1.89380
11 | =7 99 g s f2RaT | 164259 NES RBM | 50 53, 54, 56 9 57 | 25,000 01.03.2023 31,55,000 / — AKV230027447 | 18.052023 | 22.05.2023 &
[REISIRIERCEEI) BECI IHAT —1.25020 23,45,000/— | AKV230027458 | 18.05.2023 | 30.06.2023 TH
PESRCEGLIRRNE
12 | o 3R @M g 57 | 189101 CES RBM 47,1/2,2/2 16,038 | 01.03.2023 3528360 /— | AKV230025495 | 11.052023 | 15.05.2023 |
Ao THIe @ A THIRYY BT —0.801980 30.06.2023 TH
62 UKl Uhotd R 1 3780
U IS AT
qeNigd 3aXIYls
13 | o 989Ul g3 S | 188432 SN RBM 197 68,400 | 02032023 | 15048000/— |AKV230018135 | 05.04.2023 | 10.04.2023 |
qreen FrardT I SR IHET —3.42080 30.06.2023 d®H
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TR G0 3180
RATHIIRT ST
14 A Fourd kel AT 192410 g RBM 124 18,760 15.03.2023 41,27,200 / — AKV230017715 | 03.04.2023 | 10.04.2023 3
Hrere feardl am ISR IPpET —0.938 30.06.2023 TdH
SRR FOTel HBRAR
15 Hlo gRAM gF 1 | 193276 RES RBM | 1/719, 1,/947, 40,220 | 15.03.2023 8848400 /— | AKV230030223 | 14062023 | 16.06.2023 X
&R et amH LEIN 1,/939, 1/60, 30.06.2023 b
HSIR 3fTeaTYR 1,/61, 1,/68,
SRR 1/72,1/70 @
HERTR 1,/ 679 @
IHIT—2.01180
16 | =0 Ry Rig g1 = | 171385 qR RBM 213 23,040 | 15.03.2023 50,68,880 /— | AKV230020797 | 18.04.2023 | 20.04.2023 &
JgdR Rig fardt 3 JMEETR IHAT —1.15220 30.06.2023 TP
JTegYR g0 Tedidl
g el HERAYR
17 | =0 di=9 g3 &7 3gd | 193490 qR RBM | 1/120, 1/121, 26,100 | 17.03.2023 57,42,000 /— | AKV230022599 | 27.04.2023 | 01.052023 &
[REISSIIE I B E I H3IR 1,/122 30.06.2023 <
EREIRICERRN) BT — 1.30580
18 | =0 X9 g3 30 gIRAT | 177785 g8c RBM | 66/1, 66/3, 67, 24,500 | 18.03.2023 53,90,000/— | AKV230016930 | 31.032023 | 12.04.2023 9
[REISSUE G AC S IR JYATISTIYR 69 /2 30.06.2023 <
Tl TERAR TS RBAT —1.72080
19 | =N faIq BAR T 27 | 195482 SEN RBM | 146/1, 148/1, 22,360 | 18.03.2023 4919200 /— | AKV230022852 | 28.04.2023 | 06.05.2023 |
SINEESECINIEPIT] SISNE 147 30.06.2023 <
YIS TRIAT eI YR el —1.11880
Tl TERAR
20 | A1 IffT HAR Y =0 | 193931 EE RBM 151 9 152 17,100 | 18.03.2023 37,62,000/— | AKV230015159 | 23032023 | 12.04.2023 &
Hourel fardl I RATHRAT RPAT —0.85580 30.06.2023 T
FHHIE ATORT AIYR
EINENINIEES
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Tl HERAYR
21 | #1 U<y HAR A A | 192839 EE RBM | 76, 77, 78, 79, 80, | 66,000 18.3.2023 145,220,000 /— | AKV230025496 | 11.05.023 | 15.05.2023 &
gRmre fardt I IRITHYR 81, 82, 83, 84, 85, 30.06.2023 b
FATHAYR IReAT TATA R 89, 90 /1
98¢ Tl WERAYR Rbal —3.30080
22 il g9 Rig g3 &0 188384 J8c RBM 190, 191 d 192 24,240 20.03.2023 53,32,800 / — AKV230019295 | 11.04.2023 | 26.04.2023 3
g g fard am RATHRET I&HaT —1.21220 30.06.2023 TH
AR IRAT YIRS
hrIE AR d8C
Tl ABRAYR
23 | =0 gordRk Rig g 201 | 191971 NEN RBM 203, 205% 23100 | 20.03.2023 50,82,000 /— | AKV230020485 | 17.04.2023 | 26.04.2023 &
ruTe et #owo JATeeTYR BT —1.15580 30.06.2023 b
Pageiayr faaRi e 3180
24 | S T AER U | 191430 JEC RBM 13/7, 35/8, 45,000 20.03.2023 99,00,000 /— | AKV230015907 | 27.03.2023 | 10.04.2023 &
3 Forg AR Har AR 35,/ 11 30.06.2023 T
HoH0 ST—404 Helld fe=garen el —2.250280
HI—2 STI0THOTRO
e A T IRR
SICACE CICTICENE
SRS
25 | # gAdR 48 g 0 | 174953 SES RBM 139, 140 /1, 45646 | 21032023 | 1,0042120/— | AKV230015297 | 24.032023 | 10.04.2023 ¥
IREISIIE ICISNER SISNE 136 /1, 136 /3, 30.06.2023
qRe SRATHTIRY T 140 /2, 135/3
HERAYR RPAT —2.28280
26 Y HRUTdR g g 190359 J98¢ RBM 524, 526H, 5269, 79,840 21.03.2023 1,75,64,800 /— | AKV230018293 | 06.04.2023 | 24.04.2023 &
IR IE IR IO T AR 5264, 527, 528, 30.06.2023
BRG] AT 529, 530, 531 @
hTelaTell STETYR 532
Tl HERAR AT —3.99280
27 | &0 fooi= Rig g3 & | 192434 EEE RBM 100 /1, 100 /3, 27,800 21.03.2023 61,16,000/— | AKV230015280 | 24.03.2023 | 12.04.2023 |

56
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SHe g ot R IRATHIRAT 101, 102, 103, 104, 30.06.2023 T®H
T Thel el 105, 114, 115
CRIEAASIEI K EEINUR BT —1.39080
gRymom
28 21 HIHR AT I 190475 JEC RBM A7H, 14, 14 /4, 32960 22.03.2023 75,51,200 / — AKV230016168 | 28.03.2023 | 12.04.2023 ¥
2l 3T SR & 14 /5, 489, 179, 30.06.2023 Th
R o™ SlagR e 469, 479, 14 /9,
SERIGEERSANEL 179 T 47
WERAR Rbel— 1.64880
29 SIHAT 11 Bl | 176086 Jgc RBM 55 /5, 55 /17, 33,800 22.03.2023 74,36,000 /— | AKV230029860 | 10.06.2023 | 16.06.2023 &
I S AR SR o 55,7, 55/ 15, 30.06.2023 TD
BEIRIEIGECIRECEY 55,9, 55 /12,
IRYR GHATSITEYR 55,/7 9 53
fSTeTT TERAgR B4l —1.69080
30 | &7 fadbr /AR Y 31 | 193330 JgC RBM 543, 544 31,140 24.03.2023 68,50,800 /— | AKV230016101 | 28.03.2023 | 10.04.2023 &
gorrel fardt I AR RbaT —1.55780 30.06.2023 T
BrIE HOTRT AFAHYR R
RYT qBA I8¢
Tl TERAR
31 | S 9Telm <dl Ol | 193096 NER RBM 32/1, 33, 34, 58,800 31.03.2023 | 1,29,36,000 /— | AKV230017571 | 03.04.2023 | 13.04.2023 ¥
s 1o Rig Frard HIR 32 /19 30.06.2023 T®H
™= \!HHIHgQ Tl NhdT 2.940%0
Qrexl AR
gRarom
32 s A g3 S0 194709 Jgc RBM 68, 64H, 70H, 3 39,540 01.04.2023 86,908,800 /— | AKV230020393 | 17.04.2023 | 20.04.2023 &
HifSTe g9 e A&l FXI0 el —1.97780 30.06.2023 TH
U Hedl G T Hedl 300
Gollee d8diel 98¢
Tl TERAR
33 il SRBTE G AN 192893 JgC RBM | 74 74/19, 74 /10 | 35,440 01.04.2023 77,96,800 / — AKV23002129 | 21.04.2023 | 25.04.2023 3
SUEERGEISIIIR] EEREN BT —1.77280 30.06.2023 T




1140

BAIGYR I qUITA fe=garel
AT BolldTe dediel
d5¢ STl WERAYR
34 | =0 Aolld /AR G 47 | 190410 CR RBM 10/1, 10 /2, 33,820 01.04.2023 74.40,400 / — AKV230027583 | 19.05.2023 | 22.05.2023 ¥
Tt R fard Rl 10 /3, 10 / 47, 30.06.2023 d®H
Ryetsr uve R 10/4
AT SATATYR G BRIGH BT —1.69180
35 Ay W kel AT 194655 g RBM 142 /8 25,440 06.04.2023 55,96,800 / — AKV230019271 | 11.042023 | 24.04.2023 3
roTaTe fRardt ure IS IHET 1.27280 30.06.2023 T®
TSGR ORATAT
YR et
36 | & <dl Rig gF 2 | 199804 NEN RBM 142 /1, 142 /5 39,400 | 10.042023 | 86,68,000,/— | AKV230028508 | 29.05.2023 | 10.06.2023 &
MECCREGIRIR] TSGR IHET —1.97080 30.06.2023 d®
ESCNE SR
37 | o0 3res R9E g 50 | 169219 RES RBM 638% d 639 17,000 10.04.2023 37.40,000 /— | AKV230022408 | 26.04.2023 | 06.05.2023 ¥
P4 g Fardl 3 RIS CCIE L RBaT —0.85080 30.06.2023 TH
ARTIUYR IeTehTT K
Tl WERAR
38 2 fdgar g &n 193486 g8c RBM | 47, 48, 49 9 62 12,620 | 10.04.2023 27,76,400 /— | AKV230019299 | 11.04.2023 | 25.042023 &
HIHRT Har am™ SIS IHET —0.631080 30.06.2023 ddH
SR ga STEAR
Tl TERAR
39 | A1 aR g g3 A1 | 198596 J8c RBM | 1230/5, 1230/3, | 27420 | 10.04.2023 60,32,400 /— | AKV230020862 | 19.04.2023 | 10.05.2023 &
NEERICEECIKII S EASEISI 12128 30.06.2023 b
929 TG HR0 SEYR B0 IHET —1.371020
Tl TERAR
40 i AfSTe gl &i 191113 JEC RBM 11/19, 11 /19, 31,420 10.04.2023 69,12,400 /— | AKV230024650 | 06.05.2023 | 16.05.2023 &
Sifge Hardl @owo ARG 139, 10 /29 30.06.2023 <ch
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161 UTH FTHRYR STl

Ihdl —1.571080

41 2l gadre g A 194653 RBM 11 /19, 139, 32,780 10.04.2023 7211600 /— | AKV230023164 | 29.04.2023 | 10.05.2023 &
el B ferard 11/19, 11 /2, 139, 30.06.2023 TP
PG ECIEZE RIS 119, 129
98¢ Tl WERAYR IBET — 1.639080
42 | = ol HAR I 5 | 196710 RBM |7/249 8/19, 6 /2, | 45260 10.04.2023 99,57.200 /— | AKV230025346 | 10.052023 | 16.05.2023 &
ST far=a am™ 8/2/2, 142 /2, 30.06.2023 TP
ARTIVIGR ok ST 142 /3 /2, 7/29,
HERAYR 142 /2,6 /1, 7/1,
142 /3 /1
IBET —2.263080
43 | &0 arfofe g & g | 191150 RBM 1,/205, 1,/208, 80,480 10.04.2023 1,77,05,600 /— | AKV230030337 | 15062023 | 16.06.2023 3
Hrarfl T sfTeEgR 1,/207, 1/213, 30.06.2023 T®H
HEI0 SRATHII 1,206, 1 /209,
oTeT FERAYR 1,/210, 1 /204
IBET— 4.02480
44 | 1 ERUTA YF 30 GRT | 188116 RBM | 131, 132/2, 134, 64,620 10.04.2023 1,00,00,000 /— | AKV230021278 | 21.04.2023 | 09.05.2023 ¥
Rig e ™ 137, 138 42,16,400 /— | AKV230022862 | 2804.2023 | 30.06.2023 T
IRATHTIRL fIeThTT IBHET —3.23180
Tl TERAR
45 | =N ﬂ?% 9 gA | 190256 RBM 1/2, 11 /19, 34,200 10.04.2023 75,24,000 / — AKV230028625 | 30.05.2023 | 07.06.2023
EREREIRREEIR 11/19, 14 9 13 30.06.2023 d®H
HOH0 11 SoATHIORT BT —1.71080
CENIGACAEIRSEI]
Il
46 | = 3res RHE g3 s | 190723 RBM 1309, 130 /1 24,380 10.04.2023 53,63,600 /— | AKV230030004 | 12.06.2023 | 16.06.2023 &
59 Rig fara "o=o IHET —1.219080 30.06.2023 TH
2 TR YR F&I0 forefm

59
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47 | S SIHY RN Y | 194680 EE RBM | 174, 175/2, 180 44920 | 10.04.2023 98,82,400 /— | AKV230022077 | 25.04.2023 | 27.04.2023 ¥
2 Rrexret R Fari HENTS el —2.246080 30.06.2023 <
PIGECASINEA NS
48 | s (ST T YA S | 192495 EES RBM | 25 26, 259279 | 29300 | 10.04.2023 64,46,000 /— | AKV230019389 | 11.04.2023 | 25.04.2023 9
JaEdR Rig fari 21 JIRTSAT RDhe— 1.465080 30.06.2023 <
B FAR Uldhe 1 EESIRCE)
HeR 7 HURY AH
ENIIRCESEON
TTSTATETE S0U0
49 s AT gF 50 199764 g8c RBM | 208/1, 209/1, 34,600 | 10.04.2023 76,12,000 /— | AKV230020503 | 17.04.2023 | 25.04.2023 9
SUEISRSERREIR] ARG 210, 211 /1 30.06.2023 dH
R et g gerars DA —1.730080
SAISTYRT 7T FERAYR
50 | =0 faeraR R¥g 9= %0 | 199802 AR RBM | 22, 33, 34, 44, 45 67620 11.04.2023 1,47,.97,200 /— | AKV230021138 | 20.04.2023 | 25.04.2023 &
a_a Ryg Farh am JTeETYR el —3.36380 30.06.2023 <
JTEETYR HEIO0 TR 3180
YR FTelr
51 | o egmueT g o1 | 193382 NEN RBM 21 37,300 | 11.04.2023 82,06,000 /— | AKV230028058 | 24.052023 | 31.05.2023 A
NS EICRECIRIUEIT JTeeTYR el —1.865080 30.06.2023 dd
HTeRTYR FKIO 3180
RATHTIR STl
52 | T 31] AR A &A1 | 176195 NEN RBM 634, 635 35780 | 11.04.2023 78,71,600 /— | AKV230021916 | 24.04.2023 | 01.05.2023 &
e Pl RIS CEE L BT 1.78980 30.06.2023 TH
TSR X
TRATHTIR ST
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53 | =7 3ifdhd HAR YA 31 | 194024 Hax RBM (60,/1,2), 61, 62, 89,000 21.04.2023 1,95,80,000 /— | AKV230022845 | 28.04.2023 | 02.05.2023 ¥
fava Rig fHard g SISNE 63,/1, 63/2, 64, 30.06.2023 <
CISXQR fSTell HERAYR 66, 80, 65, 87 /1,

67, 81/1, 81/2,
82/1, 82/2,
83/1, 87 /2
RHT—4.45050
54 | &7 3MAFBGIOT g 21 | 163575 NEN RBM 657 d 658 53,360 | 21.042023 | 1,17,39200/— | AKV23004939 | 08.052023 | 12.05.2023 |
Hourd Hari amH TG a Y el —2.61880 30.06.2023 <
EESECEREICRT K] 3
55 | o X9 BAR YA | 202605 J8c RBM 38, 35 /1, 37, 29, 47,720 26.04.2023 1,04,98400 /— | AKV230021841 | 24.042023 | 26.04.2023 &
EISNGRECIRINIE| IR S 32, 34,/2, 65, 66, 30.06.2023 b
deTe 72, IR el 67, 77, 789
R BT 2.38680
56 2 ard g3 &0 196944 J8c RBM | 14/7, 14 /10, 479, | 29120 | 26.04.2023 64,06,400 /— | AKV230027146 | 16.05.2023 | 07.06.2023 &
IRAA ferardl o\ [SRENECE 489 30.06.2023 T
SR Yo dedld BT 1.45680
J8c foTell AERAYR

57 | # 9qdR Rrg g AT | 192349 NEN RBM 526, 527, 636 45000 | 29.04.2023 99,00,000 /— | AKV230023218 | 29.04.2023 | 09.05.2023 3
ared Rig fard am T galTy Rl 225080 30.06.2023 T
TITGGEIYR TeiTel 3

TR FOTell FERAYR

58 | %M 3fMYe I YA S | 202963 98c RBM | 68, 679, 704, 704, | 44,100 | 01.05.2023 97,02,000 /— | AKV230022188 | 03.05.2023 | 16.05.2023 &

fasra it fardt Hoo JACTHYR 724, 724 30.06.2023 T
19 THY! DI qRAT RBET 2.20580
SSEEICEER I

59 | il g==urd g kel s | 198862 J8c RBM 17 /19 9 17 /1 24,560 02.05.2023 54,03,200 / — AKV230025337 | 10.05.2023 | 12.05.2023 3

SININGEECIRIE T RMEYR T 1.22820 30.06.2023 <

EENICEES!
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60 | #I AR g =l AR | 176342 JEC RBM 57/5, 57 /11, 32,680 06.05.2023 71,89,600 /— AKV230028229 | 26.05.2023 | 07.06.2023 3
BEISICIEEC RN SR TR 57 /14, 56, 57 /3, 30.06.2023 T
SERIGEEESR SN 57 /4, 57 /10,
WERAYR 57 /8, 57 /17,
57 /13, 66, 64
IHET 1.63480
61 £ AR g3 57 204846 RGN RBM 1,2, 3, 4 57,000 06.05.2023 1,25,40,000 /— | AKV230028190 | 25.052023 | 07.06.023 &
NEICERECIRIEIT] T3 RBET 2.85080 30.06.2023 b
JdR3 USs NI
Tl TERAR
62 | =1 HedR Y8 g 30 | 202470 Hax RBM | 252 253, 254 @ 256 | 20,160 06.05.2023 4435200 /— | AKV230028811 | 31.052023 | 07.06.2023 ¥
A g feardl o™ JTeETYR RBET 1.08080 30.06.2023 <
3TeB-TYR 3780 Teilel 310
Fex foTell WeRAYR
63 | =7 3ifdhad HAR YA 3 | 196618 JgC RBM 58H 11,320 06.05.2023 24,90,400 /— | AKV230029030 | 02.06.2023 | 16.06.2023 &
M R el ™ ceIRd IHET 0.56680 30.06.2023 TH
celgd URAET holdig
SERIGEEESR S
64 | =1 5d= g g s | 195330 Hqax RBM 462 81,700 06.05.2023 1,79,74,000 /— | AKV230030079 | 13.06.2023 | 16.06.2023 ¥
FeRM ferardt arH RTGaY RBET 4.08580 30.06.2023 T
CISYQR fRretern e K
65 | 21 Wik 3rgAc G 201 | 192524 JEC RBM | 55/10, 55/11, 49, | 34,020 06.05.023 74,84,400 / — AKV230028249 | 26.05.2023 | 07.06.2023 &
STHR 3rgde et SR o 55 /8, 55/ 14, 52, 30.06.2023 d®H
H0+0 8 /521 /1, <A1 50, 53, 55 /13,
9 AT R 55 /16
RIS WERAR RSPl 1.70180
66 st 3o 8 REl AT 201665 CR RBM 461 8,200 06.05.2023 18,04,000 / — AKV230030095 | 13.06.2023 | 16.06.2023
Brasl Hard am TG BT 0.410080 30.06.2023 <
JACTHYR §RT d8dlel T
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98¢ [Tl FERAYR

67 | 1 ole¥l IRV Irad | 199639 EE RBM 12284, 12289, 51,000 | 06.052023 | 1,12,20,000/— | AKV230025172 | 09.052023 | 07.06.2023 &
g3 S WHes A EASEISI 12309 30.06.2023 b
H070 84, RIh=axYR STETYR S0 RBEl 2.55080
il g sRAn
68 | &1 Biuct givar g =7 | 193826 LR RBM | 705, 706, 707, 708 12,800 09.05.2023 41,80,000 /— | AKV230028092 | 24.05.2023 | 07.06.2023 ¥
EICHERECIIRICIIS) EIICICS g 709 30.06.2023 b
1 @Rl =RT R4 Ral 0.95080
DI M 3040
69 | i1 FIRST /AR YA & | 199952 JEC RBM | 86, 88/1 @ 89 /1 25,000 09.05.2023 55,00,000 /— | AKV230030082 | 13.06.2023 | 17.06.2023 &
DINE-SCICBETIR] ER-te RBET 1.50980 06.08.2023 T
PIGKIRICISI GIGSH
ECARERNECENES!
IRETS
70 | 21 |ifae Y =0 ggar | 153815 EEE RBM 91 17,820 | 09.05.2023 39,20,400 /— | AKV230030066 | 13.06.2023 | 16.06.2023 A
Frardl I geRYR EEREN T 0.8910%0 30.06.2023 TH
fegaretr fASigR ard fa=garetr
71 | A IoER g gF AT | 190142 GES RBM 142 /149 9 26,260 | 11.05.2023 57,77200 /— | AKV230025717 | 12052023 | 18.05.2023 &
IROT fariT amH SIS 142 /16 30.06.2023 d®H
CISKE RO Rl 1.31080
FodgR F7elr
72 | 2 W&H YIR I A7 | 204550 GES RBM 142 /9 18,000 | 11.05.2023 39,60,000/— | AKV230027161 | 16.05.2023 | 22.05.2023 9
SguTel g e ISKEN RBET —0.90080 30.06.2023 TP
U CISNYR TedIc]
Tex 7l SRR
73 | #0 59 R¥g g A1 | 190721 SES RBM 150, 155 26,760 | 11.05.2023 58,87,200 /— | AKV230029910 | 12.06.2023 | 16.06.2023 &
Rpd g Fard oM SN AT —1.33880 30.06.2023 TH
CIeXyR fOTell HERAYR
74 | 0 ASH GF 20 IRG | 195494 98¢ RBM | 11,9, 154, 10/2, 17,660 11.05.2023 38,85200 /— | AKV230028689 | 30.05.2023 | 17.06.2023 |
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s I SR ga SR & 8, 14/9 30.06.2023 T
SERICICESAN R BT 0.88380
75 | # BHAC §1 ISR | 206228 CR RBM 66 18,200 11.05.2023 40,04,000 /— | AKV230029970 | 12.06.2023 | 16.06.2023 &
g7 i A R TRATHRAT RBET 0.91080 30.06.2023 TdH
et #owo 346,
GRIGT Siee 3Tuffore
URe Hifhd AERAYR
76 sl g9 Rig g3 &0 199439 J8c RBM 283, 284 16,400 11.05.2023 36,08,000 / — AKV230028186 | 25052023 | 07.06.2023 3
gd Rz Fash o™ STHTAYR IHAT 0.82020 30.06.2023 TH
JATHYR IR T8 R
d5¢ STl AERAYR
77 | =0 rew ol 4T 80 | 196620 J8c RBM | 80, 97, 98 9 99 45200 | 11.05.2023 99,44,000 /— | AKV230028146 | 25052023 | 07.06.2023 3
HeaTe Fardt I AT BT 226080 30.06.2023 TH
JATHYR TR T8
J8c fOTell AERAYR
78 Ay ﬁﬁﬁ? HHAR J= 188730 J8c RBM 133 /1, 134, 136, 28,600 11.05.2023 62,92,000 / — AKV230027333 | 17.052023 | 22.05.2023 &
REEIRGEENE EIENIEEN 137 /1, 137 /2 30.06.2023 T
IREIGIRIEECICNEE IHAT —1.43020
Tl TERAR
79 | & o1 T gF | 204641 g8c RBM 6 15380 | 15.05.2023 33,83600/— | AKV230027633 | 19.052023 | 07.06.2023 &
ESINBECIIRIT] HIER TS RBeT —0.76980 30.06.2023 T
NEECENIN IS
AYSYR TS 3RS
NESI TSRS
80 | &0 ARV gF &1 | 192102 NEN RBM | 433%®, 4313, 432 34,000 | 15.05.2023 74,80,000 /— | AKV230029935 | 12.062023 | 20.06.2023
el frarft I RIS CEE L BT 1.70080 30.06.2023 TH
TRATHTIR ST R
81 | & STl 4o i1 75 | 202980 g8c RBM | 744, 754, 744, 759, | 64,720 15.05.2023 | 1,42,38400/— | AKV230027669 | 20.05.2023 | 07.06.2023 ¥
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[REIGIPIEECISINES JYATITIYR 76 9 77 30.06.2023 <
fTet TS Rl 3.23680
82 | A1 qIrcaTel Y= 0 | 203031 EE RBM | 11/1, 29, 30/1, 9,840 16.05.2023 21,64,800/— | AKV230027457 | 18.05.2023 | 07.06.2023 ¥
A CIRIEIE] BEL LN 27/3 30.06.2023 <
HIEENEISEGERIE] Tl 3780 T 0.49280
J8c fOTell AERAYR
83 | 5 gv= HAR YA 571 | 168007 BEN RBM 598 39,640 17.05.2023 87,20,800 /— | AKV230029273 | 05.06.2023 | 16.06.2023 ¥
SEHCICEECINIEIT] GRIR3IT el —1.98280 30.06.2023 <
TRl Tl FERAYR
84 | A aifa=Ter XOM g | 200193 d8c RBM 2094, 210 /1, 48600 | 17.052023 | 1,0692000/— | AKV230027947 | 23052023 | 07.06.2023 ¥
IR RINEN IS G G 211 /149, 217 /19, 30.06.2023 T
T GexYR qedie] TEATAYR 2099, 211 /19,
d8c STl ERAYR 217214, 210 /5,
202 /3 9 212
RHI1—2.43080
85 1 e g A 209615 EEG RBM | 77 /5, 78, 89, 90, 20,000 20.05.2023 44,00,000 /— | AKV230028786 | 31.052023 | 07.06.2023 ¥
REqar fardr Hed! 380 91, 92, 93 30.06.2023 <
SR IREIIC I ES, 4T 1.00080
Tl TERAR
86 | A A /AR Y &1 | 196747 qx RBM 461, 460% 18,180 | 20.05.2023 39,99,600 /— | AKV230030192 | 14.06.2023 | 16.06.2023 ¥
Aigpd el 197 Gga Y RbET 0.90980 30.06.023 TH
ITH TATEEIYR e N
87 | & SN Y £ SR | 202512 qx RBM | 1/173, 26, 27 /1, | 41480 | 20.05.2023 6625600/ — | AKV230030219 | 14.06.2023 | 17.06.2023 ¥
frarft o dlaera IR 27 /2 25,00,000 /— | AKV230030220 | 14062023 | 30.06.2023 dd
STl ABRAR RepT 2.07480
88 | Al UH=< gF 2 g€ | 201626 NEN RBM 10, 13, 11 /1 15,520 22.05.2023 34,14,400 /— | AKV230029022 | 02.06.2023 | 16.06.2023 &
IRCIRIIIGRGIBEIR BEIN &1 —0.77620 30.06.2023 T®

ORI Gl YR
SRR RS
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89 ST STERT YaR | 196576 JEC RBM | 89, 90/2, 90/3, 44,580 22.05.2023 98,07,600 /— | AKV230028183 | 25052023 | 10.06.2023 &
aer S EEREN 90/ 4 30.06.2023 T®
JEUBIARI el f=garetr Rl 222980
F0 2 M TR 8w
NS SRECIRILTS]

90 it 59 Rig el 190745 J8c RBM 18/6 9 18 /8 36,060 20.05.2023 79,33,200 / — AKV230030067 | 13.06.2023 | 16.06.2023 3
TREe fardt am™ SIEEIES] IHET 1.80380 30.06.2023 ®H
SIEd d8dTel d8c

Tl TERAR

91 | il usid g g3 31 | 206577 JEC RBM 397 /2, 397 /3, 20,800 27.05.2023 4576,000 /— | AKV230029909 | 12.06.2023 | 16.06.2023 ¥

CRIEESASERREIN IR 397 /4, 398 /3 30.06.023 ®H
UM HISATAT TTSEST el BT 1.04080
Tl WERAR

92 | &l g9y R¥g 4= 30 | 208274 JEC RBM 104 @ 105 15,380 21.06.2023 33,83,600 /— | AKV230030939 | 22.06.2023 | 24.06.2023 &

JMMAYSHTY Farim™ AR BT 0.769080 30.06.2023 T
IRRIST ot R
93 2 IR g A1 | 206066 g8c RBM | 221, 2239, 231 /1 22960 21.06.2023 50,51,200 /— | AKV230030916 | 22.06.2023 | 24.06.2023 &
ke Rig Fard o™ TR BT 1.14880 30.06.2023 TH
JATHYR TR T8 AT
d8¢ STl eRAYR
94 | =0 Melld A &1 99R | 207719 R RBM 50 /1, 50 /2, 31,120 21.06.2023 6846400 /— | AKV230030898 | 22062023 | 24.06.2023 &
BEIRSIEIGIEI HIR 51,2, 38, 54 /5 30.06.2023 ddH
JATEETYR A0 Tl q 54 /1
HERAYR BT 155680
95 2 3Rfd=< 9= 21 | 206506 qR RBM 196 35600 | 21.06.2023 78,32,000 /— | AKV230030920 | 22.06.2023 | 24.06.2023 A
ATt fard um JTeETYR IHET 1.78080 30.06.2023 ®H
HTAYR RS HHIB 3780
HIORT deddlel 98¢
Tl TERAR
96 | ST Hgal YAT 8 | 212182 J8c RBM 50 /24, 50 / 29, 15,000 21.06.2023 33,00000 /— | AKV230030831 | 21.062023 | 24.06.2023 &
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SERRCKIBREIRIIPIE] Hedll 380 59 /2 30.06.2023 <
Al 3180 dadlad BT 0.76080
d5¢ STl WERAYR
97 s RO g 51 | 212324 X RBM 443, 444, 445 49,400 22062023 | 1,08,68000/— | AKV230031004 | 23.06.2023 | 24.06.2023 &
HRART i e RI[EEY IHET 2.47080 30.06.2023 TH
TIEYR URATAT 3
GodgR f7elr
98 | S IMT Ul i | 229227 JEC RBM 184 16,700 22.06.2023 36,74,000 /— | AKV230030985 | 23.06.2023 | 24.06.2023 &
ISR ERE I HENTE IHET 0.835080 30.06.2023 TH
UTH FSTHYR IR
SERIGEEESR S
99 | 57 3rHvH F o Ui | 214271 T RBM | 4/2,6/29, 4/6, | 14,500 22.06.2023 31,90,000 /— | AKV230030983 | 23.06.2023 | 24.06.2023 &
IREINIIERCAGRISN IR ,5/2,1/124 30.06.2023 TH
G G YR f7ett BT 0.72580
100 | 37 R FAR GF 2 | 202981 CR RBM 178 /1 9 179 31,400 22.06.2023 69,08,000 /— | AKV230030913 | 22.06.2023 | 24.06.2023 ¥
g g s am HENTE IHET 1.57080 30.06.2023 TH
TSRl g feroft faeet
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TRAIY : 2713526

== &4 Fraterg, Sodo wguvT =T §1s

33 /18 dfucl f48R, HERTYI—247001

T : [) 5./ 30T0 Ho—481 /2023 (@TdR) / 20242024 fadid: 2. & .02.2024
< ¥ 3

Shri azimuddin Scienctist “F & DH-IPC-II”
Central Pollution Control Board,

Parivesh Bhawan East Arjun Nagar,

Delhi.

fvg—m0 Tt sRa s, 7% faeeh ¥ A sogo Ho—481/2023 FEER W Ud

mmeowomamﬁmﬁammim—osnmoza%m%ﬂaﬁtﬁ
AN SUTEl PR oM D R A |

HEIGY

| T S N S E—del e —21.02.2024 AT Ao A R JAfRABR,

7% R # AT 300 Ho—481,/2023 dEER T TG 3G I SO%0 WG T I #H
TRa e fRAiE—00.112023 & wREE ¥ Pratcd ANeErIaR e (Update)3imeat

feraq 8-

i

W—mzﬁa}mﬁaogwqﬁmmﬁgmmmmm
SR FeiRE, Sk Tow ¥ yataeia Wghy we @ T o | @ Rt
N wed A8 ¥ Ay wedRy w fRd R wuem R WM @ gftemd @
TREToR @ feg SeaETER) faw w FrregeR vataeia el sRifia
T @ FEAE T 9 oy W R W R @ uRaRl @ fawg 31 T
P priaE! HI v Ferd § (FerrTa—1) |
wwmﬁﬂzﬁmmaﬁéémmmw/w
mmﬂﬁﬁmw%a}ﬁﬁzmmgﬂﬁmﬁéﬁﬁﬁmm
I &R arfrpeor, fReell, # AT Execution Application No. 29/2022 in Original
Application No. 249/2021 (3070 F0—234 /2022) Torolld Rig g9md Sowo ygyer fer=or
ar¢ 7 ag § WRA aTeY fAIP—28002022 B UM H PrAferd RremfeRt T
Wﬁmw%ﬁ—zam.zom%mﬁmﬁaﬁﬁmm
W%@aﬁﬂﬁaﬁv&mﬁﬁmw@ﬁ%«@mﬁmmﬁﬁ
T 3§ (e a—1 B ATAR) |
W—mﬁaﬁmﬂﬁ1as¢aa$m/ﬁ%ﬁwmwrs‘mwﬁa%|w
mﬁﬁﬁﬂssﬂ?@ﬁmmﬂmﬁmﬁmﬁwm,mﬁ
HUERY S W fAT AT ¥ Sa 113 FPEA GRI AUSRYU KA HIE PR
T S @ wEAy urE fed W 8 faw B dde & W W e SaEd
R T o | REd HH H Sa 113 SOl B Guled &g Ued 9IS gRT wEAd
frfa 1 T 2| a9 § oA 113 TEEAT # ¥ 17 IHRTT WA B PRUT @ WA TR
gl
m113m@ﬁﬁ%ﬁmﬁo1mmmﬁwmm%|mmm
THIEAT € HIR FPRAT € |

T2
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(2)

5. AT 73 ¥H HIR /WA wive TH1EAT § ¥ 01 T BIR g1 ERT 59 I
- ¥ el T R 9 8g e B ade @ e @ weehy Rvad amie fhar
AT B | S TS qifST qEel 8 9T WR W ofgd &)

BH & ARG A 72 N BIR /SRR e THEA gR1 Bt R
G AN, WERAYR § HUSRY A4 < & fbar T & vd 7 & wey a1
| wEAfd e R S 2g Paw R Oide & T @ vy Rvae amies R
T B | S 72 W BIR/EHMT @ive sl ¥ 67 sHEAT W D HROT
W T 8 91 A 05 W DR/ GHNT e 3BT (03 wH IR q 02
BHIAT wiive goredn) & fog 41 Jearad gRT o o= aneyr ot 2| R
3UTe # ST 05 FHIEAT UICE: 9% & |
SURIAT AT MY Iqeiidred Td A savas sriae 3q awex Ig 2

T Th— SRR |

(S10 u‘mQ'% (i;?i\')—l‘ow
&g e

H=4 o Ud faeie—
yfarferfa—
1. e R s, Soso wgwvr FEE 41, eae @ gaee |ew Ui |
2. T TR RSN (F-3), So%0 IgYUr g A, e B @l wre”
0fee |
3. 87 g<19 A, Ao wales =mATe™ @ Ao THowiiodo ATST BT gEe vq aravas
HIIATEl 8 U |

/
SEIRECIELON
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UP Pollution Control Board, Saharanpur
Action Taken Report against Mining Lease in District Saharanpur

Annexure -1

CTEStatus | CTO Compliance |Status of Compliance Status of | Envi Envir
Status Status of CTO | E.C. by SEIAA Envi C i Comp.
(Yes/No) Clearance (Imposed in Rs.) (Recovered/ < 5
S. No Name & Address of Mining lease Hasie o in Rs,) Compensation is Remarks Status
i District
P = Pending
M/s Star Mines, Gata No 01, Yamuna River Village- Stay order has been issued by the
1| Bartha Korsi, Tehsil- Behat, District- Saharanpur, U.P. [ poraro No Yes Yes Yes Yes 22,10,01,716.00 - aana8i 0y [ PO S Conrton 5. Operations!
(Lease Area 36.00 Ha)
M/s Balaji Trading Company, Gata No.- 839, 841 to Show cause notice on dated
856, 858, 859, 860, 861, 863, 864, 865, 866, 867, 871, 11.01.2023 issued regarding EC
s hik 13 ;:::324
2 | 888,889,406, 407, in Village- D| Kalan, Tehsil- Saharanpur No Yes Yes Yes yes 50,10,000.00 35,80,000.00 1430,00000 | (Stay order has been issued by the Operational
Nakur, District- Sahanranpur, U.P. Hon'ble Supreme Court on Show
Causeof EC)
Show cause notice on dated
11.01.2023 issued regarding EC
M/s Shakumban Mines Gata No.-8/1, 19, & 22, Village- of Rs. -
3 Haiderpur Hinduwala, Tehsil- Behat, District- Saharanp No Yes Y Y Y 12,90,000 12,90,000 1.2501,153 Operational
sdﬂpl ur,U.P., (L ll. - 4.20 Ha) ol G & 2‘ (Stay order has been issued by the
e ; Hon'ble Supreme Court on Show
Cause of EC)
Show cause notice on dated Closed (The Opeation
11.01.2023 issued regarding EC of Mining Lease is closed since
of Rs 19.06.2021)
M/s Adesh Pandey , Gata No.-378/2 & 37972, Village- 33372248
4 Sherpur Pelo, Tehsil- Behat, District- Ssh pur, U.P. |Saharanp No Yes Yes Yes Yes 14,20,000,00 - 14,20,000.00 (Stay order has been issued by the
(Lease Arca 7.00 Ha) Hon'ble Supreme Court on Show
Cause of EC)
- CTE 08-12-2021
EC du 17-09-2021 CTO Validity
Validity - 01 years 13-12-2021 to 31-12-2025,
EC Revoked by Letter Dated 03.07.2023 sent to
SEIAA in the H.O. for Revoked CTO/CTE due to
compliance of revoken of lssued E C.
M/s Shanti Enterprises (Leased Arca-24.29 Ha) Gata No L Hon'ble NGT order Dated 17.09.2021
5 1/1/1, Laat No.- 38, Village-Nuniyari Achatmal, Tehsil- |Saharanpur Yes No No dt No - -
Behat 11-03-2022,
Revised
Environemtal
09.11.2023 issued by
SEIAA
0.
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M/s Prime Vision Industries Ltd, Gata No 1/1, Yamuna 1 1 54 Show cause notice on dated Closure order 1ssued by Board Dated
River (Lease Area 52.63 Hectare) Village- Dariya 11.01.2023 issued regarding EC 10.01.2024 (The
Baramad, Tehsil and District Saharanpur of Rs Opeation of Mining Lease is closed
15,96,71,203 since 30.06.2021)
6 Saharanpur No No Yes No 54,40,000.00 54,40,000.00 (Stay order has been issued by the
Hon'ble Supreme Court on Show
Cause of EC )
Project of Building Stone (Sand, Bajri & Boulder ) Show cause notice on dated Closure order issued by Board Dated
Mining Project at khand No/ Gata no 03, Lot No 03 11.01.2023 issued regarding EC 10.01 2024
(Area 08.05 hectare) mining lase Village Rehna, Tehsil- of Rs (The Opeation of Mining Lease is
Behat, District- Saharanpur, U.P operated by Shri 53453015 closed since 10.01.2021)
v 4 Saharanpur No NO Yes No = (Stay order has been issued by the
Satendra Kumar $/o Shri Virendra Singh, Village & Post b G i
Khaira Najafgarh, Nai Dilli c,.,,‘ﬂ_c_,
Project of Building Stone (Sand, Bajri & Boulder ) Closure order issued by Board Dated
Mining Project at Gata No 14/1 (Area 3.10 Hectare) 10.01.2024 (The
mining lease Village Badshahi Bagh Ra Tehsil - Behat , Opeation of Mining Lease is closed
District Saharanpur, UP operated by Shri Rajesh Kumar since 12.06.2021)
8 : " sy e !Sdnrmpur Yes No 2,33,60,916 2,33,60916 -
S/o Shri Ranveer Singh, R/o- Garhi Birwal, Tehsil- Indri,
District- Karnal, Haryana
Project of Building Stone (Sand, Bajri & Boulder ) Show cause notice on dated Cosure order issued by Board Dated
Mining Project at Gata No.- 179/2, Village-Rahna, Tehsil 11.01.2023 issued regarding EC 10.01.2024
Behat, District- Saharanpur, U.P, (Leased Area-3.75 ha) 3 3‘;‘5'},5*2 (The Opeation of Mining Lease is
mining lease operated by Shri Sanjay Bhatiya S/o Late PR i P Sheud siicn 91.92.2001))
Shri Anand Prakash Bhatiya by Rlo- 1/472, |Saharanpur No Yes No 29,80,000.00 29,80.000.00 Hon'ble Supreme Court on Show
Ramchandrapuri, Maida Mill Phatak, Thana-Qutubsher Cause of EC)

V\c - O\—\(ba-u $3M
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OYE HERAYR P SFGId qaHH § Harferd Wi IR/ BHINT Wi B g e adae § st

Roraferer! @99 9T, Wﬁma@m/mwamuomﬁwwﬁéﬁmﬁ

I & T R .
0 | W DIR DI AW T al wafeoim | sFmafea wamor 9 SeEH & At weata wral a1
oy wgf (CTE) (CTO) SEior %1 Ry
(EC) BT faaror &1 faawor Jqurer faar o <&
1 faaRor 2l
& /8T |
1. | #o 5@ wEdt ©H dw, am SFL A8 |99 2015 A ®H e, ®F s% | af e 31.07.2026 &
JHYR a1, AENd d8e, 3rTafed ywToT U= T IS de weafa frfa
UG HERAYR e 300 #loe+ /feA
N-30.219652, E- 77.522938 ;
2. | o wigdrEr W PR US W | A 8 | a9 2019 # Il | WA (e, WH S | d¥ feATd 31.07.2025 &
Wie, qd-r Ao ATgaTar Wi wror g A | T BNV & weAfa i
e, I hoare, dedle 98, 300 #Hioed /=
TG WERAYY
N-30.330675, E-77.619443
3. | %o g=1 ®[ a%sr\r U aReAT @ ASl | 99 2019 # e fie, ¥H s | a9 fesite 31.07.2025 &l
PIAN, WA Borare, desre JMfed yHoT U5 T PRATS & weafa fafa
98¢, WHug WERAYY N- i 1500 #loe+ / fe=
30.235667, E-77.534778
4. | #o TeUw WH BIR, TH a1 EREL ay 2019 ¥ w1 fiie, ®F s | ad fRA1a 31.07.2024 &
DI, YT BarErE, il i gHTor 9 T HRATS d% weafa frfa
d8C WIS WERAYR N- T 600 Hioew /f&=
30.234480, E-77.533174
5. | #Ho Tedlel WA PIR, UM GRAT| T ALl | a8 2019 § AN | W@ (I, I S | a9 [eATd 31.07.2026 &
PR, TEET BarEre, dedi YT O T TR PRATS a® weafa frfa
98T WHUE WERAYR 500 Hoe /e ' S
N-30.236404, E-77.534152 .
6. | Ho WERTH FewWIgolel, UM a2 | or A&l | a9 2020 A wH fiie, [ s | af fa@ 31.07.2026 &l
HI, G bordre, el A\ | sEmfe gHor 93 TN BRAVS as geafa fAifa

5% 73
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d8c WHUG HERAYR I 400 Hoe1 /fea
N-30.251650, E-77.540074

7. | #o wrsfa vafivesd, amm T A8 | 99 2020 H wiH e, wH s | ad e 31.07.2024 .
EWEYR Y W BOETS, FAfed waToT U TR PIRATS s weafa ffa
TEdld 98¢ TS WERAYY o)L 500 Hioed /fea
N-30.252667, E-77.538639

8. | #o 3y T WA PIR, AW ST T | a9 2020 # i | W Are, ©F sk | ad fie® 31.07.2025
AT AEFREYR TeY Huras, YHIOT UF WIS T PIRIAVS % At frfa
dedildl 98¢ S UG HERAYR 500 #ioe /feA
N-30.255043, E-77.540327

9. | Ho e W BIR, UM a¥AT | @ A8l | 9§ 2020 F ANl | €A e, W S¥ | dY fadld 31.07.2026
DI, T Bordre, dgdle YHIOT U5 T TR BRAVS a% wenfa fafa
98¢, WHUG HERAYR 500 #loeH / fa=
N-30.23818 E-77.535555

10. | Ao »eR Rrew, um 3Rl Wadl | @rp 8 | a¥ 2020 § AR | wH e, T S | a9 [&H@® 31.07.2025
AEAAT, URIAT Bolare, dediiel AT U UTd JoRl PRATS a® wenfa ffa
98¢ 9IS 600. HioeH / fa=
N-30.260489, E- 77.543606

11. | Ho WERAYR ¥IH SR, UM a1 | P 781 | a9 2020 ¥ IFMfd | wH fIe, W€ S | a¥ fa-ld 31.07.2025
DI, TN BOEE, dEdiid YHTOT U3 9T TR PRATS d® wedfa ffa
98¢, TIE WERAYY 600 Hoe+ /fas
N-30.231720, E-77.531183

12. | %0 WReEH €F BIR, TH @r A | a9 2020 # wH fie, 19 s% | af faF® 31.07.2025
RIS SITS! METATA, HATEIT, aFETafed yHToT U TR BHRATS & wsAfa frfa
TEdId 98¢, WIS WERAYY T 500 Hioe / fa=
N-30.260881, E-77.544058

13. | #0 9RT =H BIR, T AT Wr] el | a9 2020 # wH fiie, @ 8w | a¥ e 31.07.2025
P, G BT, dgdrd JETgfed wHTor OH TO BRATS a% weAfa et -
48C, WU HERAYR T 500 HioeH / faA ;
N-30.234342, E-77.532265

74 N /
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14. [ f0 N #eEel € PR, I o 8 | 2020 H 3Ol W e, Wi o | ay feAd 31.07.2025 &l
a1 B!, TIET Holrarg YHIT 9 T Folll HIRATS ae weafa ffa
agdldl 98, SIS WERAYR 500 *ioe / fa&=
N-30.232472, E-77.530306

15. | fo ®a1 W SR, UH A1 ST A8 | 2020 § 3Tl W e, TH s | a9 feA1d 31.07.2025 i
PR, T BolEg, dgdld YHIOT 93 9T qoldl PRATS e weafa frta
d8c 9HUT WERAYR 480 Hoeq /&=
N-30.233472, E-77.530667 .

16. | %o v@a €A BIR, TH Had! oy A& | ad 2019 W e, Wb ot | a8 ferd 31.07.2026 &l
BT, DOTTETE, e 98¢ arafead wHToT 9 o BIRATS % wenfa fastd
TUE HERAYR T 500 Hoe /&=
N-30.299800, E-77.587417

17. | o @& W@ v = BN o A8 [ 2020 H AR T e, W4 s | a9 f&Ar® 31.07.2024 &
U9 IEMYR a1, G AT O WIS g PRAYS e weafa ffd '
BolrEre, dEdld 98¢, WHUg 500 #oe /&= (Self Closed)
HERAYR
30°12'26.8"N, 77°30'48.3"E

18. | o frar wH @R, I AR FE | 2019 H 3R wH e, WH S | a9 fedd 31.07.2026 &
YEGTGYY & Gl WHTOT UF T Forl PRATS a&e weafa frfa
Bode,dedla d8e, SIS 500 #HioeH /&=
AERAYR
N-30.251833, E-77.537944

19. | o @z} Rig T @, 9™ @ @ | ad 2020 ¥ s | w@ e, wWH o | a¥ fF1d 31.07.2025 Bl
qRYT BN, TEET Bolrs, UHIOT UF T ol PRAVS o geafa fta
aedlel 98¢, W UG HERAYY 500 Hioe / fa=
N-30.232608, E-77.529205

20. | B0 & I gvSEI (R B, AL A8 | a€ 2021 A agRa | wH fIe, H S¥e | a¥ f&e 31.07.2026 &
TS BT e) ATH—HIATYR YHIOT OF AT IO PRATS e weafa ffa
FUR, TWH-BAETE, 700 #oe+ / fa= (Self Closed)
devilci—d8e, HERTYR Dy
N-30.306444, E-77.626806 ' ;

71. | o @rerar wH IR I arL A8 |9y 2020 A W e, Wi S | ay f&1d 31.07.2026 &l
A<y, A BENE, JAfed yHIor 95 qordl HRATS T weafa Ffd

%, (\“9,3&
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dedicl dgc, S ug WERAYY T 300 #oe /e
N-30.258167, E-77.542417
22, | fo R Wi I B, TH Ar Aa | 2021 JAafed T e, ©H St | a4 fatd 31.07.2025 &l
g, TR BOEIS, TEIY 9 AT O HRATS d& wefa fefa
aedlal 48¢ 9 Ug HERAYR 800 Hioe /feA
N-30.242583, E-77.563583

53, | o dams ¥ PR, UMW HEd ar A8 | 2022 W 3Ff ® fie, ©F ot | a4 famd 31.07.2025 &
THH GO DG, TERI YHTOT UF AT TR PRATS a@ wedfa frfd
d8C TUE HERAYR 500 Hioe / f&A )
30°17'47"N 77°35'04"E

4. | FeNgA ©H B, UMW AR ar e | 2023 § Tl w©H fiie, i st | ay faHTd 31.07.2024 &
RIET BoErE, e 98T YHTT O T O BRIATVS a& wenfa frfa
SIS HERAYY 1000 #Hoe /feA
30°10'14.8"N 77°29'35.7"E

75. | BraQl degae A qebdl AT T8 | 2023 § 3 wH e, woH s | a4 fH® 31.07.2025 &
QT HuirErE, TEdld 98 YHIOT T AT o PIRIATS & weAfa frfa
SIS HERAYR 1000 Hoed /&=
30°14'43.1"N, 77°42'06.6"E

26. | oI gevmETEo, UM aH3 AT e | 2022 §  arfed wH fe, wF s | a4 fe-T® 31.07.2025 &
TR o gR aesile HeER FHTOT O TS T BIRATS & weAfa frfa
SIS AERAYR 1000 oA /e
30°08'28.8"N 77°27'43.5"E

27, | & MgEd FeREEeY, UM am A8 | 2022 § 3AMf = e, i st | ay feHid 31.07.2025 B
GEGHIT TR G TGR AT O WIS T HRATS & weafa frfd
Y [ SHUE HERAYR 1000 #Hoes /e
30°08'32.5"N "N °27'44.2"E.

78, | A @& AR R B, an A8 | 2023 § 3R wH e, ©F st | dy fa® 31.07.2025 &
Y-, dedid d IO O3 WIS T DIRATS % wedfa frfa
TAYG—HERTR 1000 Hoed /= (Self Closed)
30°08'39.7"N 77°27'50.2"E :

20. | fad W@ <A W | an e | 2022 § 3l = e, i o | a¥ & 31.07.2025. o
Ggde TRl GedgR e THIOT U T T PIRATS ad weafa et

HER UG FERAYR

25000 HloeH / HIE

(N
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30°08'34.0"N 77°27'46.5"E (Self Closed)
30. | o ¥ WM BIR, T AT A A8 | ad 2022 | T e, weH s%¢ | a9 f&H1d 31.07.2025 &
PR, TR BOAETg, e grATafed yEToT 93 T PRAVS ge wedfa frfa
dge, SIS HERAYR T goo Hoe /fe=
30.239336 "N -77.533851"E
31, | Yo |18 SIew, UTH A%l DI, @ A& | ad 2021 # WH e, wF o | a4 &P 31.07.2025 &l
g1 BETE, dEviel 98T, rATafee FHTT T T PIRIATS a@ wewfa ffa
SIS HENAYY T 750 #oeH / fa=
30.2321614N, 77.5295537E
32. | Mo &1 W PR, T a0 AT A8 | a9 2023 H W e, ©F S | - a4 fa=rd 31.07.2025 &
PR, WA BoAErE, dedld rTafed wETOT 9 T BRAVS as weAfa frfa
98¢, TUE AERAYR Tt 1600 Hioe /&=
-30.2352464N, 77.5324478 E :
33. | Ao dleM ®F IR, TH A A8 | a¥ 2020 # W e, ©F o%¢ | ay fa=d 31.07.2025 &
AT UBTEIR TEvilel 98e, FFTUfed JHIOT 9 Torl PRAVS d& aeafa frfa
SHUE HERAYR e 500 *Hioe /fe=
30.200387 77.761353
34. | N0 aRd gesHIgoI, I A R | 2022 § o | M e, ®H S a4 [T 31.07.2025 B
GaHIAT T GG T YT O WIS TR HRATS ae wgafa frfa
HER OIS HERIR 900 Hioe /&= (Self Closed)
30.140388 "N -77.460749"E
35. | o A ¥ SR, AT A8 | 2023 § 3Ff wH file, eH o | a8 f&-d 31.07.2026 &l
Y TR TR e YR WHIYT 9 WIS o HRATS @ weafa ffda
dedlel |eR SIS WERAYY 1000 Hoe /&=
30.139594N, 77.458211E,
36. | Fo Bl srewie U dad3n A A8 | 2022 W IR wH fie, € % | a¥ &P 31.07.2025 &
ORI YedFgR TEdlel WaY WHTOT O3 WIS ol HIRATS a@ et frfd
SIE HERAYR 1000 #ioed / f&=
30°08'25.2"N 77°27'41.4"E . }
37. | #o THOTHOTwO gfvsar A A8 | 2023 § 3Ol ® e, @ o) | a9 faA1d 31.07.2025 &
W BIR TW GG T YAl 93 HTd o DI T weafa ffa

e

(Nt
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YAYR TEdI Fax |, SH9g 1000 #i0eA /e
HERAYR
30°08'26.2"N -77°27'33.4"E

38. | #o WMTE WH PTR AW IAGR AL A8 | 2022 § aTUfed wiH fire, ¥H s | a¥ f341a 31.07.2024 &
JEHAT U1 halare, Tevie THIOT 9F 9T ol PRATS e weafa frfa
98¢ SIS HERAYY 500 #loe+ / fa=
30°14'35.29"N 77°42'1.11"E ;

39. [ %o =it o FemEe, IM drL A8 | 99 2015 H wH fiie, ©F s | a¥ f&a 31.07.2026 &
GUBTAIQR, dedilel d8c, SHUa 3rTafed g 93 TR HIRATS & wewfa ffa
WERAYY T 300 #Hloed /e (Self Closed)
N-30.142334, E-77.819441

40. | #o ¥ wH IR, I AR AE | a9 2021 # @R | ®HF fie, €H s% | a9 &\ 31.07.2026 &
JEIYR g1, U BEIT, YTl U 9T T PRATS & weafa frfa
dedle d8e, UL WERAYY 500 *ioeH /fes
N-30.172759, E-77.806210

41. | Ho SR gewIgOI, UM ar A8 | a¥ 2021 ® Wi | wH fire, ©F s | a¥ faA e 31.07.2026 &
IMAIYR GRAT, GIHT BadIg, WHIOT 93 HTSd Tl PRV ae wenfa ffa
agdld 98¢, THUS WERAYRY 750 *HloeH /e
30°13'34.7"N 77°31'17.3"E

42. | #o axEadl W IR I YR AEL A | 2021 ® 3 < fie, ©H sw | a¥ fRFa 31.07.2026 &l
EHA U] BTEre, devited AT 93 TSl Tl PRATS d& weufa ffd
98¢ SIS WERAYR 500 #oes /e
30°14'40.3"N 77°42'04.4"E

43. | o THOUHO ¥ sVSEIW, UM ar A& | o 2021 A WA e, W o | a9 &+1d 31.07.2026 &
AT BIRHAT, AT HOlEIE, JIfed yToT UF T BIRATS as weufa ffa
dedld 98¢, UG HERAYY T 600 #Hoe+ /fa=
30°13'59.3"N 77°31'39.4"E

44. | ¥o UEd WM IR, TH arp A8 | ad 2021 A wH e, [ s | @ faa 31.07.2026 B
ARITRGUYR d FHIYY g1 JTufed gHor ol PIRAvS o weafa ffa
HarErg, dedild dgc, SiFug T /. 500 #Hloed / f&

d‘Q 78 N‘?\,S"




1161

HERTYR
30.3088640N, 77.6355215E

45 | M0 on9 SounEold UM el | o) el | a¥ 2021 A W fie, © st | a4 fa1® 31.07.2026 &l
PR, GIET HoEe,  agdie JFETafed wATor 9 TN PRATS e weafa fFafa |
dge, WIS HERAYY I 500 #oe /faA
30°14'03.1"N 77°31'48.8"E

46. |M0 W gewwizeN, IM | @rp @ | a9 2015 # wH e, WH $% | a9 fa1d 31.07.2026 &
JATAYR e (PXEFTS), dedilel JFTufed g 9 TR BRATS a® wedfa frfa
98, 9IFYq HERAYY T 330 #Hoe /fea
N-30.244875, E-77.535454

47. | %o Raem wF IR, UM AR A8 | a¥ 2021 ¥ s | W e, ©H $w qy fa=Td 31.07.2026 &
RIEYR TTe, U BT, T 9F U O HRATS a® weafa frfa
aedicl dge, WiHUS HERAYR 500 #ioe /faA
30.259993 N, 77.543202E

48. | Mo arg W HIR, IH ar A8 | ad 2021 H wiH file, @H & | a8 fa=ia 31.07.2026 &
WRHAI-HEIE, dedld—dec, IEgfed yHOT OH ol PRATS a® gewfa frfd
SAYG—HERAYX | T 500 HoeH /e (Self Closed)
30.3145099N 77.6246765E.

49. | Mo T T GENeH, g9 | np @l | a¥ 2003 H A wH fiie, 3\, a¥ feTa 31.07.2025 &
#H0 THOUHO UTHIENT HEIH UH #0 THOUHO ol 9 HRAvS s weafa ffa
@io@iell  WEMYRAedld  d%c, TN H©IE & 175 #oed /&= (Self Closed)
TUE WERAYY am | aFmfe
N-30.177585, E-77.816393 gHoT 9F I

50, | o oo ¥ BIR, U WAQR, | o 4@ | a¥ 2006 A swfa [ ¥ e, S, a¥ fe=T® 31.07.2025 &
dedlel 98¢, SHUE HERAYY THIOT OF TS gl @ HRATS ae wenfa farfa
N-30.153028, E-77.810944 160 #ioed /&= (Self Closed)

51. | %o wradt € BIR, IH A AR | W BIR B wH fle , @9 | 99 R 31.07.2024 &
AR, TExlel d8e, SHu YUHaR a9 2007 H X, e weata frfa L
HERAYR wenfa fafa 200 HoeA /&= (Self Closed)
N-30.137141, E-77.826901 ~

AT
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52. [#o aiR ¥ @R, gdam | @rp A | 99 2007 H srmufed T fie, s\, ay faTa 31.07.2026 &
Mo e SUSTLIV, YHIOT 95 9Tl ol 7 BRATS aa weafa ffa
HATSGRIAYR, B d8e, WHUS 750 ¥oe / f&A
HERAYR
N-30.258078, E-77.565234
53. | #o Rig a4, M AT WEFER arL A8 | 9y 2010 A wH fie , €\ | a4 feH® 31.07.2025 &
e, edlc 98¢, WHUS WERAYR JFETafed wHTOT 9F I TORI DRATS d& weafa ffa
N-30.247425, E-77.559904 e 600 #ioe+ /fa=1 '
54, | #o I« UTHIRIRT HEIH, 9T arL A8 | 99 2001 A wH fiew ay feTd 31.07.2025 &l
TP YR, dedldl 48, WHug JFfed yAToT 93 160 #oed /fa= & weufa ffa
HERTYGR Tt
N-30.123132, E-77.866963
55. | #o aramoll @il TR HRer, AL AR | At weleEs, | WA e, W S | ay f&HTe 31.07.2024 i
AR HUYR, TEdilel 98¢, WU foran Sel = T PRATS & weafa frfa
WERAYR HERAYR & UATD 200 #oeH /&=
N-30.310747, E-77.631173 fe=itd  19.01.2004
&R JTafed w7
LERSISAY CE
56. | #o @ &= PR wofeo arL A8 | ad 2010 ¥ AN | W fie, ©€F s% | a¥ fRH® 31.07.2026 &
(qd AW [EHUT A T THTOT OF T T PRAVS d& weafa frfa
W /ol ©H $IR), T 600 Hoe+ /faA
=g, aedla 98, W ug
HERAYR
N-30.248878, E-77.559264
57. | #o it Tomufa @9 PR gdaH on 981 | ad 2005 H < fire a4 fa=Td 31.07.2024 8l
Y TTOTe JET, ATH Blearall ‘ JTafed yHOT UA 175¥i0e / &= % wefa frfa
SEMYR |, dEdld 98c, SHUS T WH S 25
ABRAYY Hoed /faa
N-30.168568, E-77.819074
58. | #o ¥R AN Hg I AR 8 | ad 2001 ¥ MR | ¥ fie, WH $% | ad fHe 31.07.2024 -
gdar #o Yrevyr frew /amR AT 9F U T PIRATS & weafa fefa

WH IR, T D FRYR,
TEdId 98¢, WS HBRAYR
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N-30.118444, E-77.860861

50. | Mo #eTdR WA svsteIe, qaH oL A& | a¥ 2002 § SR | W (e, W S | ¥ fa® 31.07.2024
#0 T A W€ BIR THET YA O U1 T BIRATS a% weafa ffa
HUge, T YravyR , dedld 48T, 300 #ioed /&=
TS HETRAYY
N-30.125285, E-77.866770

60. | o0 9 d=a1 wH BIR g4 TH ar A8 | a9 2006 M e, WH s | a4 1@ 31.07.2025
A0 ot Hrell FeraT e /sl arTafee AT O o HRATS as weAfa frfa
firew, um™ BogyR Yal, dEld e 300 #Hoe /= :
d8T, TG HERAYR
N-30.173897, E-77.82154

61. | Ho uR¥ w@H BN, gdH H0 AR A | @ 2004 H IAGRT W fle, W o) | ay fa-1d 31.07.2024
IS W /WA UTHIENT YA OF AT FO HIRATS a® wewfa frfa
W, U GeXgR, qevilel d8e, 300 Hoe1/faA
TG WERAYY
N-30.123134, E-77.864640

62. | fo dodlovHodio wH IR an A8 | @d 2010 W fre, i s | a4 feA1d 31.07.2025
yiofdto, gd=m T FHEI FR JrTafed v 95 ol BIRATS a6 weafa frfa
UTgOI, AhavyR a4, deiiel I 500 #Hoed /e
8T, U HBRAYR
N-30.265327, E-77.570373

63. | N0 wia @S wiE IR U, AL AR | A 1986 & qgAm | ¥eid fie, ¥ S | aY faie 31.07.2025
TR doparer, dEdle dEe, 0 a1 Ud B0 B qurl PIRATS e weafa ffa
TS HERAYR am ¥ e 100 *ioe+ /e
N-30.233932, E-77.725274 UHIIT 93 4

64. | Ho v @ SeRgdH Ho AR AR | a9 2006 § AR | ®A e, €@ % a¥ fare 31.07.2024
fia®vs wIF Wsded, UM YA O3 AT ESEEGIRSES] a@ weAfa frfd
BagyR Uell UNE TEMYR, Tedldl 500 #oes1 /fe=
8T, UG WBRAYR
N-30.158556, E- 77.821722 .

65. | f0 arciol w1 SR, A WYX | o el | @Y 2006 H i wH fire 9y fa-Td 31.07.2024
AA[ETE, dedlcl d8¢, SIS AT 9 WIS 160 oA / fa= a% weafa ffa

HERAYR

N
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N-30.238611 E-77.694889

66. | Ho fra vt wrs4 qUs fAeved AL A8 | @¥ 2001 ¥ JATdfC wH e a9 feTd 31.07.2025 &l
gd=m #Ho fRrar T SR /FA YHTOT OF Ul 160 Hoe+ / f&= e wenfa fefa |
T |fafy, I AR HUgR _ (Self Closed)
HolEre, dedld d8c, SHUS
N-30.317210, E-77.632743

67. | Ho 2ugUo fe gdam Wsadl S T8 | a9 2005 ¥ af | &€ fire, W Sw a9 fa=® 31.07.2024 &
I, U PIcfarel] STETYY AT 9 I qordl PRATS @ wenfa ffa
aedldl 98¢, SFUE WERAYR 300 HoeH /&=
N-30.179722, E-77.743000

68. | fo =18 frRa gvswiSl, U™ AN A& | ¥ 2006 W@ file, ©F o | a4 fa=1® 31.07.2025 B
AReTgR, e 48e, WIS e yoT 93 FO HIRATS s gedfa ffd
HERAR Pl 160 #ioed /feA1
N-30.173247, E-77.781828

69, | flo amdiare W SR, WM G q0 | or el | a 2011 ¥ aTate | 0 fie, e s¥e | a¥ faeid 31.07.2024 &
hurdrg , dEdie 48, SIS YHIT O WId Torll HRATS as wedfa frfa
HERAYY 1400 #ioed /fe=
N-30.330306 E-77.620167

70. | fo Wae I R g H0 @rL A& | @y 2007 A IFGRT wH fic g a9 fe=iTd 31.07.2025 7
! fRe U, UM IO G I wH s a@ gedfa frfa
AR ®UGR, TEIel 98€, TATIG 300 Hioed /faA (Self Closed)
WERAPR
N-30.315278, E-77.636250

71. | o @A w0 PR (gd A Al g A& | @ 2009 H T e, WH ¥ | @y feHId 31.07.2025 &
TS ©F IR /R 3w) e wHIoT 9o T PRAVS a& weafa ffa
T 9T BV, eIl 98T, Tt 300 #loe /feA
THUE HERAYR
N-30.235250, E-77.537889 .

72. | fo wifed H PR, IH AL a8 | ad 2011 H o fiie, WoH s | a¥ feed 31.07.2025 "
PIcarell STEFYR arTafed yHToT O Tl PRATS e weAfa frfa
N-30.168917, E-77.782352 Tt 270 ot/ e

l\%
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73. | %o W ©F d¥R gdqM Ho ar @ | ad 2011 H wH fiie, ©F s | ad fese 31.07.2025 g
IFF WA BIR, YT =T BI], aTafed wHTOT 9F Tl BRATS ae weAfa fAfa
TEdTel 48, THUS WYY e 270 #WioeA /fa
N-30.237722, E-77.535361 ,
74. | o AN WH BIR, g Ho ar A8 | 99 2011 H w@H fie, ©H s | ad A 31.07.2024 &l
e gaiftives, | ARG i yHoT 95 1500 Hoe / fe= a® wedfa fafa
WA, TEdI d8e, WU T
HERAYR
N-30.307530, E-77.632754
75. | #o S g gEMIES, U™ arL A8 | a9 2000 A Wi file, ©F & | a4 fe1d 31.07.2025 &
AT PRYN, deHIA d8e, SIS JFgfeT g1 9 TRl BIRAS & wedfa frfa
HERAYR gred 300 Hoe1 /& (Self Closed)
N-30.232877, E-77.534370
76. | o Agal vHEIfYCH, T @rL A8 | ad 2010 H W e, W@ st | a4 e 31.07.2024 ‘&l
AFIYR aR1, dedld 48T, arafed waToT 9 T HRATS a@ wedfa ffa
STUE HERAYR B 300 #oe /fa=
N-30.223222, E-77.526222
77. | Ao arar 4 WO BYR, UTE X1 | o A4l | a4 2009 ¥ sFRa | M file, €H s a9 fe=Td 31.07.2025 &l
PIRYY, TEAA d8€, WAYG YT 93 AT T PRAVS ad weAfa frfa
HERAYR 300 #loew /&=
N-30.226949, E-77.501564
78, | Ho A wIF BIR, WEWRQR | R A8 | a¥ 2007 ¥ aFMRa | ¥ fre, ¥ S | a¥ fadid 31.07.2025 &
df¥, TEdid d8e, WU WERTYY TEIO 9F T T PRATS & weafa ffa
N-30.251178, E-77.539550 120000 #loeH /HIE
79. | Ho MY Tew Us savors Wofdio | @R @1 | a¥ 2011 § sHfea | ¥ A, W s | a¥ fadid 31.07.204 &
qdaT HETAET SUSTEIS, Al T U5 AT TRl PIRATS & wedfa ffa
B, dedlcl d8c, SIS 300 #Hioed / fe=
WERAR
N-30.209317, E-77.516586
80. | Mo forar sacrad wiofeo gd=mA on A8 | ad 2010 # wH fie a9 fa=Td 31.07.2026 - . Bl
IHT T BIR, T AFAAG yTafed ywTor UH 250 Hioed / faA s wenfa frfa
R, TEAIA 98, WU T
HERAYR
e,
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N-30.208328, E-77.514768

81. | #o wEmr ®H PR, IH T A8 | a¥ 2004 H W e, ©H S | a4 (&P 31.07.2024 &
3ageelTyR ANTET, TEHld 98¢ yTafe wEOr 95 225 Hloed /fea a@ weafa ffa
TAIE HERAYY T
N-30.236258, E-77.695831

82. | #o s I gexwEONT UM arpAd | 9§ 2011 H wH fire, ©F s | ad fRF@ 31.07.2026 &l
gAY TS, TBHIA 98e, e w95 O BRATS & weafa ffd
SUE MERAYY TSl 220 #oe /feA .
N-30.245594, E-77.536231

83. | #o Rafos w1 PR ga=™ arL e | 9% 2007 # wH fie, ®©F s% | a4 feF1d 31.07.2025 &l
AT T, U AT IR, JTafeT g 9 TR BRATS & weafa ffa
eI 48C, OTUg WERAYR T 360 Hloe /fa=
N-30.125222, E-77.842833

84. | #o @ W BIR, TH drL A8 | Fmfed wOr g3 | A fiie, )H e | a9 R 31.07.2025 &l
HUlaTe, Tevild d8e, WU yrt =8l | a¥ 2013 175 Hoe /&= a® wenfa ffa
HERAYR H yerAaR Hedfa
N-30.323083, E-77.613222 forfa

85. | #0 9m&1 ¥eH d¥RYdAM fawufa | @ ARl a9 2004 A W fie, ©F s | a¥ @91 31.07.2025 &l
WH IR, T GATAYR deiicl arTafed yEIor 97 wiwl| 175 Hoed /& a® weafa ffa
98¢, WIS WERAYR (Self Closed)
N-30.141233, E-77.818167

86. | %o i R ufed w1 PR, ar A8 | ad 2007 # w9 fie, wH s | a¥ &A@ 31.07.2025 &
HeHaYR e, dedla 98T, Jafe wHToT 95 T HRATS & wenfa ffa
UG HERAYY e 300 Hloe /fe=
N-30.258417, E-77.562167

87. | #o <9 WM FIR gd M Ho AN R | ©HF BIR B wH file, ¥H s | a¥ fa® 31.07.2025 &
o) W BIR, T HGAYR TUHAR WEAfa a% T PRATS a® weafa fAefa
eIeT3l, dedla 48, JHug 2013 ¥ yr< 175 #oeH /e
HERAYR ;
N-30.178150, E-77.738033 ,

88. | o s v wH IR, I dr AR | ®F IR B wH fiie, ®F s% | 99 1% 31.07.2025 &
AT DI, TEWI d8e, I yerHeR gedafa 9y ol PRATS a® weafa frfa

s o
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HERAYY 2013 ® ffa 200 #oe1 /e
N-30.229083, E-77.532333

89. | Ho WERIS ¥ R, UM A AR | e B B W@ e, Wb s | a4 fe-i® 31.07.2026
BulErg, TEdid 98¢, 9Hug werHeR HEAfa a¥ 300 Hioed /faA e wedfa fefa |
AERAYY 2009 ¥ Al
N-30.317700, E-77.629640

90. | fo &R N TH BIR g4 A A A | O SR g B | eI e, i % | a¥ fadid 31.07.2025
HERTGT CIH IR, JRATIYR Her 9k a¥ ds o BIRAVS s weafa ffd
I, eI 98¢, WFUS AT & GHAiD 250 Hioe /fa=1
HERAYR fe=itd 13.01.2012
N-30.219972, E-77.526028 &I JATdfec AT

= fafa fsd s
a1 ot ferr
oT | WA wEdfa a9
2013 ¥ fafa |
TEFT @ 8q
IEafea yEToT 93
2019 # ffa

91. | fo ara1 AaR™ FewEod, I | @r el 1999 # Y& HO o i e
WAL Aol YR, dEdld dET, arlel €H PR A B e a¥ f31d 31.07.2026
SHE HERAYY Fafed wHIOT 9A 100 Hoe1 /R e agAfa frfa
N-30.268911, E-77.578934 L)

92. | %o Rra 7w W= @R, T AL A | a9 2000 § ARG | W fIe, o S%e | a fRET® 31.07.2026
Ffard |, aedia d8e, FHUS WHIOT 9F TS Torl PRATS ae wedfa ffa
HERAY 300 Hoed /&=
N-30.169861, E-77.493083

93. | Ho ameN ©IF PR, UM HuEr | o T8 I8 2004 | MGG | 9 A, ¥ S%¢ | a9 f&A1d 31.07.2026
, agdid dge, SUS WERAYR AT OF AT o PIRAvS T weAfa ffa
N-30.329635, E-77.611011 160 oz / faA1

94. | %o < fram ®F PR, UM T T8 | a¥ 2000 § FRA | A e, ¥ ¥ | Ay f&A1d 31.07.2026°
JGATAAYY TS, TR B, AT 9 Wl TR PIRATS ae weafa ffa
aedlel 98, WAUE WERAYR 225 Hioe1 / fa=
N-30.248656, E- 77.535765 ~

MR

Vo T
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95. | o aRe= Y& BIR ga-IH Ho AN A8 | SEN Bl YR W fire, ®F st | a9 f&H1d 31.07.2026 &
fRraq w9 DN TTAEE He&AT, weafa ad 2013 # 175 Hoe /feA o weHfa frfa
I AR HUYR, TEdTel 98¢, fnfa & srmfs
SHUE HERAYR THTOT U UTd
N-30.311663, E-77.627377
96. | Ao @™ W Wi, UM A A | @I wre gdly | ¥ qlesy, IO, ay fa=Td 31.07.2026 &
PorEre, dedid 98¢, WIS FI YoM 9R Feafa | IRATS a® gedafa frfa
HEAYR CL| 200 HioeA /A gdaE A ST WA (Self Closed)
N-30.329972, E-77.609728 2014 ¥ fefa | » RO 4§ a<|
97. | Ho arR02I0%H BYR A Ho L A8 | a9 2013 H W e, Wi o% | a9 fadrd 31.07.2026 &
HTH ZUSENA, UH aRAT BIA, STafed UATT 9 T PRATS a% weafa frfa
dedldl 98¢, THUS WERAYR B gred 300 HloeA /fa=
30.234418, E-77.537118
98, | flo = Sisdia € BT, g | @) AR a9 2003 H W fic @ 4 | a9 &P 31.07.2025 &
Ho ST W BIR, TH arafed wHoT 9 T a® geAafa At
FTegarell STEFYR, dediel 98 wret 180 Hoe /A
UG HERAYY
N-30.172361, E-77.817306
99. | o Acidvs I BIR, T aRAT 231/Parya/S | a¥ 2013 H R flc, ©H st | a4 fa-Td 31.07.2025 &
PRI, dedid 98c, WU EIAA/5763/ | ar=mafea wHmor U= Fol BHRATS ad geafa faetd
HERAYR 2019, | g 250 HoeA / f& (Self Closed)
N-30.230389,E- 77.528028 | | 1%?3%2 ;
100.| Ao wearRar w©H SR, T 72/Parya/S | a¥ 2013 # 11 (e, arce} auil| ay fasiTd 31.07.2026 &
Hedl JrgaHrd, dedild dec, EIAA/5774 | a=mafea wmoT 93 300¥ioeH / f&= a® geafa i
U HeRAYR /2020 urd
N-30.301472, E-77.591500 Dated
10.06.2021
101. | Mo Raw fRa gsw&iol, 91 | 79/Parya/S af 2013 # = fie, alcex aoid| ay fesie 31.07.2026 &
T PR, dgdid 98¢, oug | EIAA/5780 amufed wHOT UH 300fi0eA /&= a® weafa fafa
HERTYR /2020 ured s
N-30.233833, E-77.534722 Dated
10.06.2021
Mo v
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102. | fo IoIRM gewiEeid, IM 69/Parya/S | a4 2013 ¥ e fie, dicex aurdl| ay fa<ld 31.07.2026
YR a1, TEdIel 48T, EIAA/5778 | sFmfed g#men o= gooHoed / fa= as weufa ffa
[CE L /2020 e
N-30.237611, E-77.534391 Dated
10.06.2021
103. | #o Aeiwvs wiH Heded g 302/parya/ | @¥ 2013 H W e, dlce} duidl| dd fewId 31.07.2025
HEFRYR e, dedid 98¢, Wus | SEAC/583 afed wHTOT UA PRATS a weafa frfa
HERAYR 9/2019 s 300%0eA / fa= :
N-30.252381, E-77.540809 Dated
09.11.2021
104. | fo THOTHO ¥ BIR, U™ AT | 70/parya/SE ag 2011 # 9 e, alceY doni| a8 fa-ild 31.07.2026
FRY), aedid 98¢, FHUS IAA/5776/2 | a=mafed waTor 94 PRAVE ad geafa ffa
HERAYRY 020 Dated | graq 300¥i0e / &=
N-30.237611, E-77.534389 | 10.06:2021
105. | Ho gHOSI0 T BYR  ga™ Ho | 237/Paryal a9 2018 H W e, i % | ay fe+dTd 31.07.2026
SR I BIN TS TR, U | SEIAA/ST6 | armfe wmr o3 T PRAS A& et
FENE, dgdldd 98, Wug 172019 | ur« 300 Woe=1/feA
HERAR Dated
N-30.237911, E-77.538269 | 11082020
106. ﬁo . %0‘#‘0@0 @7{ W, U™ 626/Parya/SE
e, oIS, g | 1AA/5877/20 | 2000 W s | @M file, wH s® ¥ fe=re 31.07.2026
98¢, IS HBRAYR 20 Dated YHIOT 93 UT 200 Hroe=1 /e T wenfa ffa
N-30.247275, E-77.534489 15.01.2021
107. | 64 A wH BIR gEH 71/Parya/SE ay 2013 | wH fie, ©F st | ay fe1d 31.07.2025
frear H DI, AFAAYR T, | [AA/5775/2 | STafet wHEOT OH qoTdl BIRETS ae weafa frfa
aedlal 98¢, SUq AERAYY 020 Dated I 310 #ioed / f&=
N-30.209565, E-77.519139 10.06.2021
108. | o wra @18 M greuIgeiy, 9M | '779/Paryal 2014 o e, wH st | a9 feed 31.07.2026
YR a2, TEdIl dEe, SEIAA/583 oI BRAVS as weafa faefa
SIS HERAYR 7/2020, 300 Woes1 /&= -
N-30.208534, E-77.516149 Dated-
02.03.2021

L o

ST
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109. | #o v & T BIR, UM 72/Parya/SE | a9 2011 wiH fie, 1 s& | ad @91 31.07.2025 &
AR qReAT, qEAIA 8T, 1AA/5774/2 | @Fmafed w0 95 300 Hloeq /feA a® weafa ffa
UG HERAYR 020 Dated | Wrwd
N-30.211639, E-77.518222 10.06.2021 :
110. | #o =it wrgrad &1H B, UM | 68/Parya/SE | a¥ 2013 ¥ wH fiie, Ie[ s | @ fA1® 31.07.2025 &l
YR G, B d8e, IAA/5777/2 | STafead waToT 9 T BIRATS % weafa fefa
oIS HERTIRY 020, gre 360 Hoed /fas
N-30.221611, E-77.527556 feqie—10.
06.2021
111.| %o wosfiovwo fARess  wofero | 4, /Parya/ a9 2009 ¥ wH fiie, H s | a4 f&-1d 31.07.2025 'l
qdqH #0 @reNT WH BIR, UM | splaa | i YA 9 Tl BIRAVS a6 weAfa ffa
JFAHYR dRAT , Al b8, | /5763/2019 | UTE 300 #Hoes /feA
SHUE HERAYR Dated
N-30.220333, E-77.528056 HL.O82020
112. | #o #Aifea w9 IR, TH a=eT 73/991 /CH | 99 2012 H wH e, @iF %< | a4 fedTd 31.07.2024 &
B, dedld 8¢, SiFUg 0%03TT$0T0T0 | arrafed yToT U TO BRATS d® geafa ffa
WERAYR /5779 /2020 | yreg 260 Hoe /A (Self Closed)
N-30.230962, E-77.533556 ’ IOS: 20" '2110‘
113. | Fo el IUSEIA, AT WAYR | 627/Parya/S | 2014 ¥ 3Tl wiH fie, wH s | af feH1d 31.07.2025 &
YT, TR 98¢, SIS EIAA/5852/ | gwror o5 U Foll BIRIAvS d® weafa fefa
HERAYY D2tg§0i5 300 #Hoe /fea
ated-15-
N-30.218565,E- 77.521027 | Detels
e —

1. S0MS0T0 AMRTTT 2006 B IR €I BIR FHTS S03MTS0T0 AT 2006 PI ATEAT 7 GAlag 81 2|
2. HUAT TG BT & 6 af 2016 # Ao Wiy eRT aifdiever, 7S faeell R 3fovo TRR 184 /2013 TS RiE

T g9 9ATaRYT UG 99 HATaid WRA 9K U9 39 @ 9/ § fAad ey uiRd fad 1 9

(i)  There shall be completed prohibition of carrying on the any mining of minor mineral (Bajri, Sand and Boulder) in the floor plain of n\;er
Yamuna in the district Yamunanagar (Hayana) and Saharanpur (Uttar Pradesh) and all other villages situated on the bank of river Yamuna and

rivers Kaluwala Rao, Saloni and Badshahibagh Rao for a period of 45 days from the pronouncement of this judgment.

(A
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(if)  For the same period, no screening plant/stone crusher would be permitted to oprate in the entire district of Saharanpur in Uttar Pradesh and
Yamunanagar in Haryana.

(iii)  In the event both the state Governments, State Boards, MoEF and other concerned parties are able to bring in force a complete regulatory
regime and mechanism for ensuring on on hand, regulated and controlled mining in accordance with law, while on the other hand ensuring that
there in no illegal and unauthorized mining of transportation of these minor minerals, the mining would be permitted after 45, subject to such
orders of the Tribunal. During these 45 days, if any person is found to be violating these directions and carrying on mining of these minor
minerals, mechanically or otherwise, there transportations and utilization thereof, such person responsible would be liable to pay Rs. 5 lakhs as
environmental compensation for each such event. The Vehicles, Machines/plants used for the purpose in violation to other of the Tribunal,
would be liable to be seized.

SHT ARY H IR YT WG D WUE GERAR d SRAT AU B OUE JFAER F A8 F 5l N ke @
G Ud aRaed & QUi ®Y 9 45 @9 & g e v @) 7€ N | 59 oy # werRAgR AR agaR # Rera s
©e /¥ IR @ Faled R AN AP o & 7% off | IFa @ AfRad 9= # 310y @A/ IRagd - U 9H B
mﬁmmaﬁmmﬁ@m@ﬁumﬁ‘f%mﬁm—smmmﬁham%ﬁmmﬁ
FHIAT o |

A1 gHoSHodlo & S QW @ IuerR Rienfer) @eRAR @ uHie 120(1) /@S / gHoSH0E0 / Bie
&% /2015 faiH 23.02.2016 ERT BT 3T BT 7 oft | g w9 § q@9g 3T TS §RT IHI—7 R g Fden
@ 9 ¥ Sug H Rerd &=+ qeel T &3 &1 YA R AN e 78iey, HeRaIqR & W @t 18 off |

#o gHoSHoclo, g faeetl gRT 3flovo Ho 184 /2013 YT Rig &7 9 9afarvr vd 99 #aTer™, WRA WRHR T
3= AT 300 0 304 /2015 WARE §9H a4 e a1 9 3 # ST ey f{A1d 18.02.2016 & == F 9
A oGS g U e & 8 § Tu WeRAR 3 TN 98 A R WF R/ WHIT wiel B aEs
foréleror &= wrafers Sovo FgEYT g A€ WERAR BRI faie 03.08.2016 Td faIG 11.08.2016 B fbar war | Fidemor
S SR FAfl BIE WLH HIR/TIFAT wie Faferd / HRIRG a@een § 81 uran 137 | faveg 18 9 IR Td 02 BHfT
e gorsdl uRRefG wedl @ andle ¥ Harford ax Saed fbar o oRafda g2, & f% w0 gHoshodlo, =S
feeell # AT S Moo o 184 /2013 TRYIA Rig 971 99 9AIRYT U9 a9 #AG WRA WRGR AT A0Y0 0
304 /2015 SARTE &9 YFE 3% gfear g o= & wika ey Q716 18.02.2016 &1 Ieciad HR SUIG AT ST =T
Saifed ®iH flie, S vd diee’ &1 uRag fbar S udfia gan | mzoWW/aﬁﬁwmmmwa
ud freaq 8-
1. A9 HRAT W HIR, T Al eI, dedlel d8e, el WeRAR |
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. ud Nedve ©H DIR TH AT HRA!, dedid 98<, e GeRAYR |

. A T R PR (qd T R E $HR) T JWAHYR a1, el 98, e aEREgR |

. Aud ISIRM € HIR, T AWAAYR I, dedidl 98e, el WeRAYR |

. g Sl W BIR, T JMaHgR 9T, dedld dec, e WeRAgR |

. Aad o GigH geuEY, U JMEHYR 9%, dediel 98c, foTell WeRAgR |

. Fad @reT WH BIR, T IR a1, dEvld 98T, ﬁmml(aﬂﬂﬁmma}oﬁﬁowoﬁmm)
. A A Y W HYR, UM AWRIYR a1, dedia d8e, frer WeRAgR |

e Vaer Ui, T YR T, Teviidd d8c, FoTell WeRAYN |

10, A R PrRel SUewi, T 4 IR, dEwle A8, Rl FERAWR |

11. i AR ©F HIR, TH 9T HRY), Tevld 98, e WeRAYR |

12. ¥ THOTHO W HIR, T IvAT BT, Teddl a8e, e GeRAgR

13. A THOSI0 WH HIR TS BHR (qd A 2 I W BIR [US BHIAR) T FENTG, Gedldl dg¢ forel WeR-gR |
14, A9d BosNloTH0 WIF DIR UM AATIYRTE, Tedidd d8e, T BRI |

15. {add Aerdve ©WH Wedey, TM g AIBHRYTE dedld d8c, e WERAgR |

16. NG Golg H~Aga, T aRAT BRI, dediel 98¢, [l FeRAGR |

17. 49 A WWH HIR, T JAMEHYR 1, Tedd dge, i FerRAgR |

18. 7 o) W IR, T TTET W Hedl, YUY, dedlcl dge, Tl TERAgR |

19. TR XM O WA @iive, T SRAT DR, Tedd Jge, Rren FeragR | (Fd@ = 4 f w9 4 Rered)

20, HR DD AT @i, T YR IR, eI 9ge, e FeRAg I(adaE d gl ®u 9 )

o Tq 20 WH DIR /BT wiie oISl @ Aog Movgar e FEEE! 3 9 @) 95, s wfed,
Frated @ YAIG 21 04.08.2016 T4 12.082016 B ERI &I ARV ISR (Ii—3) Jo¥0 Fguor Fa=or IS,
TGS B IR @ TE of), R Blene |fed Br gfal RienPerR) A8y WeRAR, 9ew |fad #Heled,
I0%0 TEYUT PRI A1 oRaAS, SURTTRIGN 8¢, WM RGN HERAYR Ud e afigwr qw @ve g
T ) B gaarRt vd i amaws sl e URd @1 s o)

o FHUAT o TosNodlo # AT 3T 3M0To HEAT 479,/2016 H THOYO [0 902,/2016 WY I YHOAOZ0UTO T

© O NOOOSAWN

a1 F fHiF 00.09.2016 P UIRG AW Td ARG WERAR & U9 HE&AT 694 /1 /WS /BIE ¥ /201617
fedi 10.092017 & IFUTeH ¥ WHfAT U @ Yo B & WEAN A S 20 T HIR/FHIAT e
o1l @ Rga s /Qoslo ¥ Td Tagul @ g dee 31 &6 14.00.2016 7 &6 17.092016 @I

9 ’
X N Call

)
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Hredy Hiel fHar a7 o1 | S99 @) AT A BT, S0H0 YgHYT fAH0 @€ & AP 645 / 310Y0—479 / 16
() /2016 faTid 28.09.2016 & ERT ARG Helqy WERAYR B W¥q &1 75|

o TRAWRI H9YAT Ho THoSNod0 H Ao I 3Mogo HEAT 4792016 H THOUO O 902 /2016 HAY A
TH0N0Z0TTH0 T 3T F iR aewr i 09.09.2016 & AU Yd Sodo YW fFRiFwr A8, TRae g1 SuRIad
Moo # T=Rfd 20 WH BHIR /BHIFHT e SHIRAT @ ofel (IguvT fHarer qen =D @ 1974 @1 awr
330 Ud ARy (guor fFrarer qur frEEvn) iR 1981 @ ORT 31T @ yata i 9 Y & U €9
R Feled WeRAR @ UdAie 771 /WA /BIE 4 /2016—17 f&AI® 26.102017 & HH H Wl 20 gHET
@1 FQeror 3A1d 08.11.2016 BT Riel wera U4 w=fd &5 & 9= & gferd g @ A fear mar| e &
T A ISl a€ urll Y U9 gd ¥ e 14.09.2016 T fAAE 17.09.2016 B IR T Wiel FATad T
T | Saa @ e &4 Frafey, Sodo Yol fFEE 91 & IS 762 /3M0T0—479 /16 (WA) /2016 f%=rr$ 09.
112016 B NI RIIRIBRY WERT AeRAR B AT B 78 |

o TEUYR HYAT W0 UHoSlodlo F T oy afovo wwAT 4792016 H THOY0 O 902,/2016 WA FH
@oaﬁoéowoamﬁmﬁamﬁﬁm 10112016 @ IguTe # forel yema vd wafyd ol & gfers s @
HednT § fRih 05.12.2016, 06.12.2016, 07.12.2016 T 08.12.2016 P SR 20 IH HIR/BHIT @ IHIEAI
) @ AHEY T O BIR, Ygeiey, NeWdex Td BHIHT we @1 A fear | Sa @ e e
Fraferd, So%0 UeuY fRiEvr 91 & U=id 839,/3M0T0-479 /16 (W) /2016 faid 20.12.2016 & gRT fenferwm
HEIGY WERAYR Bl Uf¥T &1 7S |

o AT W0 THoSNodlo ¥ ARG 3N0go HEAT 479 /2016 F THOYO o 902 /2016 F FH THOIMNOS0UHO T I H
uiRa ameer i 31.01.2019 & &= ¥ Fmaq &

Vide order dated 19.07.2017 in Original Application No. 479/2016, Pravesh Vs. Ministry of Environment, Forests
and Climate Change & Ors., this Tribunal directed that no stone crusher be permitted to operate unless they obtain consent

from the State Pollution Control Board, proper no objection certificate from the concerned authorities and have the
Environmental Clearance (EC) from the competent authority.
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wHoehodto ¢ fReeh @ SuRigd MY RAT® 31.01.2019 P FTHEH i a=< 2|

3 af 2012 ¥ W0 Ware e ¥ dfvr fady Re Fnfier WA 1962819629 /2009 dud FIR 9 I A
2RaTT IS @ 3= i Ao Fdled rerd R {a16—16.01.2012 @ arure # RnReR) FEey, HERAR &
g 526(4) /@, faHie 20.01.2012 ERT ST HAE g A A€ B AR wfoefd &3 v So%o HqT
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ﬁﬁﬁﬂmwﬁ/w&mﬁﬁﬁa@ﬁa@ﬁﬁmaﬁﬁaﬁlmﬂzw
Wﬁ@ﬁﬁﬁMEﬁWﬁﬁWﬁ@ﬁﬂmwmmﬁW%ﬁWaﬁmaﬁ
mﬁefrla‘cﬁ%mﬁaﬁmaﬁﬂwﬁﬁﬁmRﬁrﬁﬂmwﬁqﬁmmﬁﬁﬁwmw
WﬁmﬁﬂtﬂaﬁlmmmﬁﬁWmmﬁammﬁ%—mmzww

T Y e 8- :
«All the impleading applications stand disposed of permitting the applicants to approach the District Magistrate,
Saharanpur, U.P. who were examine whether they are functioning legally, after perusing documents produced in support of

their claim. The District Magistrate will take a decision after hearing the applicants within a period of one month from the
date of receipt of copy of this order.”
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(i)  There shall be completed prohibition of carrying on the any mining of minor mineral (Bajri, Sand and Boulder) in the floor plain of river Yamuna in the
district Yamunanagar (Hayana) and Saharanpur (Uttar Pradesh) and all other villages situated on the bank of river Yamuna and rivers Kaluwala Rao, Saloni
and Badshahibagh Rao for a period of 45 days from the pronouncement of this judgment.
(ii)  For the same period, no screening plant/stone crusher would be permitted to oprate in the entire district of Saharanpur in Uttar Pradesh and Yamunanagar in
Haryana.
(ili)  In the event both the state Governments, State Boards, MoEF and other concerned parties are able to bring in force a complete regulatory regime and

mechanism for ensuring on on hand, regulated and controlled mining in accordance with law, while on the other hand ensuring that there in no illegal and
unauthorized mining of transportation of these minor minerals, the mining would be permitted after 45, subject to such orders of the Tribunal. During these 45
days, if any person is found to be violating these directions and carrying on mining of these minor minerals, mechanically or otherwise, there transportations
and utilization thereof, such person responsible would be liable to pay Rs. 5 lakhs as environmental compensation for each such event. The Vehicles,
Machines/plants used for the purpose in violation to other of the Tribunal, would be liable to be seized.
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Control Board, proper no objection certificate from the concerned authorities and have the Environmental Clearance (EC) from the
competent authority.
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“All the impleading applications stand disposed of permitting the applicants to approach the District Magistrate, Saharanpur, U.P. who were
examine whether they are functioning legally, after perusing documents produced in support of their claim. The District Magistrate will take a
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Shri azimuddin Scienctist “F & DH-IPC-II”
Central Pollution Control Board,

Parivesh Bhawan East Arjun Nagar,

Delhi.
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Regiona1 484

UP Pollution Control Board, Saharanpur

Action Taken Report against Mining Lease in District Saharanpur

Annexure -1

CTEStatus | CTO Compliance |Status of Compliance Status of | Envi Envir
Status Status of CTO | E.C. by SEIAA Envi C Comp.
(Yes/No) Clearance (Imposed in Rs.) (Recovered/ < 5
S. No Name & Address of Mining lease Hasie o in Rs,) Compensation is Remarks Status
i District
P = Pending
M/s Star Mines, Gata No 01, Yamuna River Village- Stay order has been issued by the
1| Bartha Korsi, Tehsil- Behat, District- Saharanpur, U.P. [ poraro No Yes Yes Yes Yes 22,10,01,716.00 - aana8i 0y [ PO S Conrton 5. Operations!
(Lease Area 36.00 Ha)
M/s Balaji Trading Company, Gata No.- 839, 841 to Show cause notice on dated
856, 858, 859, 860, 861, 863, 864, 865, 866, 867, 871, 11.01.2023 issued regarding EC
s hik 13 ;:::324
2 | 888,889,406, 407, in Village- D| Kalan, Tehsil- Saharanpur No Yes Yes Yes yes 50,10,000.00 35,80,000.00 1430,00000 | (Stay order has been issued by the Operational
Nakur, District- Sahanranpur, U.P. Hon'ble Supreme Court on Show
Causeof EC)
Show cause notice on dated
11.01.2023 issued regarding EC
M/s Shakumban Mines Gata No.-8/1, 19, & 22, Village- of Rs. -
3 Haiderpur Hinduwala, Tehsil- Behat, District- Saharanp No Yes Y Y Y 12,90,000 12,90,000 1.2501,153 Operational
sdﬂpl ur,U.P., (L ll. - 4.20 Ha) ol G & 2‘ (Stay order has been issued by the
e ; Hon'ble Supreme Court on Show
Cause of EC)
Show cause notice on dated Closed (The Opeation
11.01.2023 issued regarding EC of Mining Lease is closed since
of Rs 19.06.2021)
M/s Adesh Pandey , Gata No.-378/2 & 37972, Village- 33372248
4 Sherpur Pelo, Tehsil- Behat, District- Ssh pur, U.P. |Saharanp No Yes Yes Yes Yes 14,20,000,00 - 14,20,000.00 (Stay order has been issued by the
(Lease Arca 7.00 Ha) Hon'ble Supreme Court on Show
Cause of EC)
- CTE 08-12-2021
EC du 17-09-2021 CTO Validity
Validity - 01 years 13-12-2021 to 31-12-2025,
EC Revoked by Letter Dated 03.07.2023 sent to
SEIAA in the H.O. for Revoked CTO/CTE due to
compliance of revoken of lssued E C.
M/s Shanti Enterprises (Leased Arca-24.29 Ha) Gata No L Hon'ble NGT order Dated 17.09.2021
5 1/1/1, Laat No.- 38, Village-Nuniyari Achatmal, Tehsil- |Saharanpur Yes No No dt No - -
Behat 11-03-2022,
Revised
Environemtal
09.11.2023 issued by
SEIAA
0.
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M/s Prime Vision Industries Ltd, Gata No 1/1, Yamuna 1 1 9- Show cause notice on dated | Closure order ssucd by Board Dated
River (Lease Area 52.63 Hectare) Village- Dariya 11.01.2023 issued regarding EC 10.01.2024 (The
Baramad, Tehsil and District Saharanpur of Rs Opeation of Mining Lease is closed
15,96,71,203 since 30.06.2021)
6 )Sdnnnpur No No No Yes No 54,40,000.00 - $4,40,000.00 (Stay order has been issued by the
Hon'ble Supreme Court on Show
Cause of EC )
Project of Building Stone (Sand, Bajri & Boulder ) Show cause notice on dated Closure order issued by Board Dated
Mining Project at khand No/ Gata no 03, Lot No 03 11.01.2023 issued regarding EC 10.01 2024
(Area 08.05 hectare) mining Itase Village Rehna, Tehsil- ol s (The Opeation of Mining Lease is
7 Behat, District- Saharanpur, U.P operated by Shri FPEIEAE No & %o Vi o A 3 g e MS':::;L:M =Y closed since 10.01.2021)
Satendra Kumar S/o Shri Virendra Singh, Village & Post ol Dy it i
Khaira Najafgarh, Nai Dilli Cause of EC)
Project of Building Stone (Sand, Bajri & Boulder ) Closure order issued by Board Dated
Mining Project at Gata No 14/1 (Area 3.10 Hectare) 10.01.2024 (The
mining lease Village Badshahi Bagh Ra Tehsil - Behat , Opeation of Mining Lease is closed
s | District Saharanpur, UP operated by Shri Rajesh Kumar [ Saharanpur No No No Yes No 2,33,60.916 3 2,33,60916 < P ann
S/o Shri Ranveer Singh, R/o- Garhi Birwal, Tehsil- Indri,
District- Karnal, Haryana
Project of Building Stone (Sand, Bajri & Boulder ) Show cause notice on dated | Cosure order issued by Board Dated
Mining Project at Gata No.- 179/2, Village-Rahna, Tehsil 11.01.2023 issued regarding EC 10.01.2024
Behat, District- Saharanpur, U.P, (Leased Area-3.75 ha) of Rs. (The Opeation of Mining Lease is
mining lease operated by Shri Sanjay Bhatiya S/o Late (wml';:-::";m’yh closed since 01.02.2021 )
Shri Anand Prakash Bhatiya by Rlo- 1/472, |Saharanpur No No No Yes No 29,80,000.00 = 2B0.00000° |t ible Suprese Cotrton Show
Ramchandrapuri, Maida Mill Phatak, Thana-Qutubsher Cause of EC)

Meb or Joe. Sngn (N . Topalt)
3.€- A.5.0.
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OYE HERAYR P SFGId qaHH § Harferd Wi IR/ BHINT Wi B g e adae § st

Roraferer! @99 9T, Wﬁma@m/mwamuomﬁwwﬁéﬁmﬁ

I & T R .
0 | W DIR DI AW T al wafeoim | sFmafea wamor 9 SeEH & At weata wral a1
oy wgf (CTE) (CTO) SEior %1 Ry
(EC) BT faaror &1 faawor Jqurer faar o <&
1 faaRor 2l
& /8T |
1. | #o 5@ wEdt ©H dw, am SFL A8 |99 2015 A ®H e, ®F s% | af e 31.07.2026 &
JHYR a1, AENd d8e, 3rTafed ywToT U= T IS de weafa frfa
UG HERAYR e 300 #loe+ /feA
N-30.219652, E- 77.522938 ;
2. | o wigdrEr W PR US W | A 8 | a9 2019 # Il | WA (e, WH S | d¥ feATd 31.07.2025 &
Wie, qd-r Ao ATgaTar Wi wror g A | T BNV & weAfa i
e, I hoare, dedle 98, 300 #Hioed /=
TG WERAYY
N-30.330675, E-77.619443
3. | %o g=1 ®[ a%sr\r U aReAT @ ASl | 99 2019 # e fie, ¥H s | a9 fesite 31.07.2025 &l
PIAN, WA Borare, desre JMfed yHoT U5 T PRATS & weafa fafa
98¢, WHug WERAYY N- i 1500 #loe+ / fe=
30.235667, E-77.534778
4. | #o TeUw WH BIR, TH a1 EREL ay 2019 ¥ w1 fiie, ®F s | ad fRA1a 31.07.2024 &
DI, YT BarErE, il i gHTor 9 T HRATS d% weafa frfa
d8C WIS WERAYR N- T 600 Hioew /f&=
30.234480, E-77.533174
5. | #Ho Tedlel WA PIR, UM GRAT| T ALl | a8 2019 § AN | W@ (I, I S | a9 [eATd 31.07.2026 &
PR, TEET BarEre, dedi YT O T TR PRATS a® weafa frfa
98T WHUE WERAYR 500 Hoe /e ' S
N-30.236404, E-77.534152 .
6. | Ho WERTH FewWIgolel, UM a2 | or A&l | a9 2020 A wH fiie, [ s | af fa@ 31.07.2026 &l
HI, G bordre, el A\ | sEmfe gHor 93 TN BRAVS as geafa fAifa

5% 111
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d8c WHUG HERAYR I 400 Hoe1 /fea
N-30.251650, E-77.540074

7. | #o wrsfa vafivesd, amm T A8 | 99 2020 H wiH e, wH s | ad e 31.07.2024 .
EWEYR Y W BOETS, FAfed waToT U TR PIRATS s weafa ffa
TEdld 98¢ TS WERAYY o)L 500 Hioed /fea
N-30.252667, E-77.538639

8. | #o 3y T WA PIR, AW ST T | a9 2020 # i | W Are, ©F sk | ad fie® 31.07.2025
AT AEFREYR TeY Huras, YHIOT UF WIS T PIRIAVS % At frfa
dedildl 98¢ S UG HERAYR 500 #ioe /feA
N-30.255043, E-77.540327

9. | Ho e W BIR, UM a¥AT | @ A8l | 9§ 2020 F ANl | €A e, W S¥ | dY fadld 31.07.2026
DI, T Bordre, dgdle YHIOT U5 T TR BRAVS a% wenfa fafa
98¢, WHUG HERAYR 500 #loeH / fa=
N-30.23818 E-77.535555

10. | Ao »eR Rrew, um 3Rl Wadl | @rp 8 | a¥ 2020 § AR | wH e, T S | a9 [&H@® 31.07.2025
AEAAT, URIAT Bolare, dediiel AT U UTd JoRl PRATS a® wenfa fefa
98¢ WG 600. HioeH / fa=
N-30.260489, E- 77.543606

11. | Ho WERAYR ¥IH SR, UM a1 | P 781 | a9 2020 ¥ IFMfd | wH fIe, W€ S | a¥ fa-ld 31.07.2025
DI, TN BOEE, dEdiid YHTOT U3 9T TR PRATS d® wedfa ffa
48e, SIS ABRAYR 600 *ioeH / fa=
N-30.231720, E-77.531183

12. | %0 WReEH €F BIR, TH @r A | a9 2020 # wH fie, 19 s% | af faF® 31.07.2025
RIS TGS IETHATE, HOTTIg, aFETafed yHToT U TR BHRATS a® weafa frfa
TEdld 98e, TS WERAYY Pl | 500 Hloes1 / fa=
N-30.260881, E-77.544058

13. | #0 9RT =H BIR, T AT Wr] el | a9 2020 # wH fiie, @ 8w | a¥ e 31.07.2025
P, G BT, dgdrd JETgfed wHTor OH TO BRATS T weafa frfa -
48C, WU HERAYR T 500 HioeH / faA ;
N-30.234342, E-77.532265

112 - ,
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14. [ f0 N #eEel € PR, I o 8 | 2020 H 3Ol W e, Wi o | ay feAd 31.07.2025 &l
a1 B!, TIET Holrarg YHIT 9 T Folll HIRATS ae weafa ffa
agdldl 98, SIS WERAYR 500 *ioe / fa&=
N-30.232472, E-77.530306

15. | fo ®a1 W SR, UH A1 ST A8 | 2020 § 3Tl W e, TH s | a9 feA1d 31.07.2025 i
PR, T BolEg, dgdld YHIOT 93 9T qoldl PRATS e weafa frta
d8c 9HUT WERAYR 480 Hoeq /&=
N-30.233472, E-77.530667 .

16. | %o v@a €A BIR, TH Had! oy A& | ad 2019 W e, Wb ot | a8 ferd 31.07.2026 &l
BT, DOTTETE, e 98¢ arafead wHToT 9 o BIRATS % wenfa fastd
TUE HERAYR T 500 Hoe /&=
N-30.299800, E-77.587417

17. | o @& W@ v = BN o A8 [ 2020 H AR T e, W4 s | a9 f&Ar® 31.07.2024 &
U9 IEMYR a1, G AT O WIS g PRAYS e weafa ffd '
BolrEre, dEdld 98¢, WHUg 500 #oe /&= (Self Closed)
HERAYR
30°12'26.8"N, 77°30'48.3"E

18. | o frar wH @R, I AR FE | 2019 H 3R wH e, WH S | a9 fedd 31.07.2026 &
YEGTGYY & Gl WHTOT UF T Forl PRATS a&e weafa frfa
Bode,dedla d8e, SIS 500 #HioeH /&=
AERAYR
N-30.251833, E-77.537944

19. | o @z} Rig T @, 9™ @ @ | ad 2020 ¥ s | w@ e, wWH o | a¥ fF1d 31.07.2025 Bl
qRYT BN, TEET Bolrs, UHIOT UF T ol PRAVS o geafa fta
aedlel 98¢, W UG HERAYY 500 Hioe / fa=
N-30.232608, E-77.529205

20. | B0 & I gvSEI (R B, AL A8 | a€ 2021 A agRa | wH fIe, H S¥e | a¥ f&e 31.07.2026 &
TS BT e) ATH—HIATYR YHIOT OF AT IO PRATS e weafa ffa
FUR, TWH-BAETE, 700 #oe+ / fa= (Self Closed)
devilci—d8e, HERTYR Dy
N-30.306444, E-77.626806 ' ;

71. | o @rerar wH IR I arL A8 |9y 2020 A W e, Wi S | ay f&1d 31.07.2026 &l
A<y, A BENE, JAfed yHIor 95 qordl HRATS T weafa Ffd

%; (\“9,3&
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dedicl dgc, S ug WERAYY T 300 #oe /e
N-30.258167, E-77.542417
22, | fo R Wi I B, TH Ar Aa | 2021 JAafed T e, ©H St | a4 fatd 31.07.2025 &l
g, TR BOEIS, TEIY 9 AT O HRATS d& wefa fefa
aedlal 48¢ 9 Ug HERAYR 800 Hioe /feA
N-30.242583, E-77.563583

53, | o dams ¥ PR, UMW HEd ar A8 | 2022 W 3Ff ® fie, ©F ot | a4 famd 31.07.2025 &
THH GO DG, TERI YHTOT UF AT TR PRATS a@ wedfa frfd
d8C TUE HERAYR 500 Hioe / f&A )
30°17'47"N 77°35'04"E

4. | FeNgA ©H B, UMW AR ar e | 2023 § Tl w©H fiie, i st | ay faHTd 31.07.2024 &
RIET BoErE, e 98T YHTT O T O BRIATVS a& wenfa frfa
SIS HERAYY 1000 #Hoe /feA
30°10'14.8"N 77°29'35.7"E

75. | BraQl degae A qebdl AT T8 | 2023 § 3 wH e, woH s | a4 fH® 31.07.2025 &
QT HuirErE, TEdld 98 YHIOT T AT o PIRIATS & weAfa frfa
SIS HERAYR 1000 Hoed /&=
30°14'43.1"N, 77°42'06.6"E

26. | oI gevmETEo, UM aH3 AT e | 2022 §  arfed wH fe, wF s | a4 fe-T® 31.07.2025 &
TR o gR aesile HeER FHTOT O TS T BIRATS & weAfa frfa
SIS AERAYR 1000 oA /e
30°08'28.8"N 77°27'43.5"E

27, | & MgEd FeREEeY, UM am A8 | 2022 § 3AMf = e, i st | ay feHid 31.07.2025 B
GEGHIT TR G TGR AT O WIS T HRATS & weafa frfd
Y [ SHUE HERAYR 1000 #Hoes /e
30°08'32.5"N "N °27'44.2"E.

78, | A @& AR R B, an A8 | 2023 § 3R wH e, ©F st | dy fa® 31.07.2025 &
Y-, dedid d IO O3 WIS T DIRATS % wedfa frfa
TAYG—HERTR 1000 Hoed /= (Self Closed)
30°08'39.7"N 77°27'50.2"E :

20. | fad W@ <A W | an e | 2022 § 3l = e, i o | a¥ & 31.07.2025. o
Ggde TRl GedgR e THIOT U T T PIRATS ad weafa et

HER UG FERAYR

25000 HloeH / HIE

(N
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30°08'34.0"N 77°27'46.5"E (Self Closed)
30. | o ¥ WM BIR, T AT A A8 | ad 2022 | T e, weH s%¢ | a9 f&H1d 31.07.2025 &
PR, TR BOAETg, e grATafed yEToT 93 T PRAVS ge wedfa frfa
dge, SIS HERAYR T goo Hoe /fe=
30.239336 "N -77.533851"E
31, | Yo |18 SIew, UTH A%l DI, @ A& | ad 2021 # WH e, wF o | a4 &P 31.07.2025 &l
g1 BETE, dEviel 98T, rATafee FHTT T T PIRIATS a@ wewfa ffa
SIS HENAYY T 750 #oeH / fa=
30.2321614N, 77.5295537E
32. | Mo &1 W PR, T a0 AT A8 | a9 2023 H W e, ©F S | - a4 fa=rd 31.07.2025 &
PR, WA BoAErE, dedld rTafed wETOT 9 T BRAVS as weAfa frfa
98¢, TUE AERAYR Tt 1600 Hioe /&=
-30.2352464N, 77.5324478 E :
33. | Ao dleM ®F IR, TH A A8 | a¥ 2020 # W e, ©F o%¢ | ay fa=d 31.07.2025 &
AT UBTEIR TEvilel 98e, FFTUfed JHIOT 9 Torl PRAVS d& aeafa frfa
SHUE HERAYR e 500 *Hioe /fe=
30.200387 77.761353
34. | N0 aRd gesHIgoI, I A R | 2022 § o | M e, ®H S a4 [T 31.07.2025 B
GaHIAT T GG T YT O WIS TR HRATS ae wgafa frfa
HER OIS HERIR 900 Hioe /&= (Self Closed)
30.140388 "N -77.460749"E
35. | o A ¥ SR, AT A8 | 2023 § 3Ff wH file, eH o | a8 f&-d 31.07.2026 &l
Y TR TR e YR WHIYT 9 WIS o HRATS @ weafa ffda
dedlel |eR SIS WERAYY 1000 Hoe /&=
30.139594N, 77.458211E,
36. | Fo Bl srewie U dad3n A A8 | 2022 W IR wH fie, € % | a¥ &P 31.07.2025 &
ORI YedFgR TEdlel WaY WHTOT O3 WIS ol HIRATS a@ et frfd
SIE HERAYR 1000 #ioed / f&=
30°08'25.2"N 77°27'41.4"E . }
37. | #o THOTHOTwO gfvsar A A8 | 2023 § 3Ol ® e, @ o) | a9 faA1d 31.07.2025 &
W BIR TW GG T YAl 93 HTd o DI T weafa ffa

e

(Nt
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YAYR TEdI Fax |, SH9g 1000 #i0eA /e
HERAYR
30°08'26.2"N -77°27'33.4"E

38. | #o WMTE WH PTR AW IAGR AL A8 | 2022 § aTUfed wiH fire, ¥H s | a¥ f341a 31.07.2024 &
JEHAT U1 halare, Tevie THIOT 9F 9T ol PRATS e weafa frfa
98¢ SIS HERAYY 500 #loe+ / fa=
30°14'35.29"N 77°42'1.11"E ;

39. [ %o =it o FemEe, IM drL A8 | 99 2015 H wH fiie, ©F s | a¥ f&a 31.07.2026 &
GUBTAIQR, dedilel d8c, SHUa 3rTafed g 93 TR HIRATS & wewfa ffa
WERAYY T 300 #Hloed /e (Self Closed)
N-30.142334, E-77.819441

40. | #o ¥ wH IR, I AR AE | a9 2021 # @R | ®HF fie, €H s% | a9 &\ 31.07.2026 &
JEIYR g1, U BEIT, YTl U 9T T PRATS & weafa frfa
dedle d8e, UL WERAYY 500 *ioeH /fes
N-30.172759, E-77.806210

41. | Ho SR gewIgOI, UM ar A8 | a¥ 2021 ® Wi | wH fire, ©F s | a¥ faA e 31.07.2026 &
IMAIYR GRAT, GIHT BadIg, WHIOT 93 HTSd Tl PRV ae wenfa ffa
agdld 98¢, THUS WERAYRY 750 *HloeH /e
30°13'34.7"N 77°31'17.3"E

42. | #o axEadl W IR I YR AEL A | 2021 ® 3 < fie, ©H sw | a¥ fRFa 31.07.2026 &l
EHA U] BTEre, devited AT 93 TSl Tl PRATS d& weufa ffd
98¢ SIS WERAYR 500 #oes /e
30°14'40.3"N 77°42'04.4"E

43. | o THOUHO ¥ sVSEIW, UM ar A& | o 2021 A WA e, W o | a9 &+1d 31.07.2026 &
AT BIRHAT, AT HOlEIE, JIfed yToT UF T BIRATS as weufa ffa
dedld 98¢, UG HERAYY T 600 #Hoe+ /fa=
30°13'59.3"N 77°31'39.4"E

44. | ¥o UEd WM IR, TH arp A8 | ad 2021 A wH e, [ s | @ faa 31.07.2026 B
ARITRGUYR d FHIYY g1 JTufed gHor ol PIRAvS o weafa ffa
HarErg, dedild dgc, SiFug T /. 500 #Hloed / f&

e, 116 MGy
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HERTYR
30.3088640N, 77.6355215E

45 | M0 on9 SounEold UM el | o) el | a¥ 2021 A W fie, © st | a4 fa1® 31.07.2026 &l
PR, GIET HoEe,  agdie JFETafed wATor 9 TN PRATS e weafa fFafa |
dge, WIS HERAYY I 500 #oe /faA
30°14'03.1"N 77°31'48.8"E

46. |M0 W gewwizeN, IM | @rp @ | a9 2015 # wH e, WH $% | a9 fa1d 31.07.2026 &
JATAYR e (PXEFTS), dedilel JFTufed g 9 TR BRATS a® wedfa frfa
98, 9IFYq HERAYY T 330 #Hoe /fea
N-30.244875, E-77.535454

47. | %o Raem wF IR, UM AR A8 | a¥ 2021 ¥ s | W e, ©H $w qy fa=Td 31.07.2026 &
RIEYR TTe, U BT, T 9F U O HRATS a® weafa frfa
aedicl dge, WiHUS HERAYR 500 #ioe /faA
30.259993 N, 77.543202E

48. | Mo arg W HIR, IH ar A8 | ad 2021 H wiH file, @H & | a8 fa=ia 31.07.2026 &
WRHAI-HEIE, dedld—dec, IEgfed yHOT OH ol PRATS a® gewfa frfd
SAYG—HERAYX | T 500 HoeH /e (Self Closed)
30.3145099N 77.6246765E.

49. | Mo T T GENeH, g9 | np @l | a¥ 2003 H A wH fiie, 3\, a¥ feTa 31.07.2025 &
#H0 THOUHO UTHIENT HEIH UH #0 THOUHO ol 9 HRAvS s weafa ffa
@io@iell  WEMYRAedld  d%c, TN H©IE & 175 #oed /&= (Self Closed)
TUE WERAYY am | aFmfe
N-30.177585, E-77.816393 gHoT 9F I

50, | o oo ¥ BIR, U WAQR, | o 4@ | a¥ 2006 A swfa [ ¥ e, S, a¥ fe=T® 31.07.2025 &
dedlel 98¢, SHUE HERAYY THIOT OF TS gl @ HRATS ae wenfa farfa
N-30.153028, E-77.810944 160 #ioed /&= (Self Closed)

51. | %o wradt € BIR, IH A AR | W BIR B wH fle , @9 | 99 R 31.07.2024 &
AR, TExlel d8e, SHu YUHaR a9 2007 H X, e weata frfa L
HERAYR wenfa fafa 200 HoeA /&= (Self Closed)
N-30.137141, E-77.826901 ~

A%
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52. [#o aiR ¥ @R, gdam | @rp A | 99 2007 H srmufed T fie, s\, ay faTa 31.07.2026 &
Mo e SUSTLIV, YHIOT 95 9Tl ol 7 BRATS aa weafa ffa
HATSGRIAYR, B d8e, WHUS 750 ¥oe / f&A
HERAYR
N-30.258078, E-77.565234
53. | #o Rig a4, M AT WEFER arL A8 | 9y 2010 A wH fie , €\ | a4 feH® 31.07.2025 &
e, edlc 98¢, WHUS WERAYR JFETafed wHTOT 9F I TORI DRATS d& weafa ffa
N-30.247425, E-77.559904 e 600 #ioe+ /fa=1 '
54, | #o I« UTHIRIRT HEIH, 9T arL A8 | 99 2001 A wH fiew ay feTd 31.07.2025 &l
TP YR, dedldl 48, WHug JFfed yAToT 93 160 #oed /fa= & weufa ffa
HERTYGR Tt
N-30.123132, E-77.866963
55. | #o aramoll @il TR HRer, AL AR | At weleEs, | WA e, W S | ay f&HTe 31.07.2024 i
AR HUYR, TEdilel 98¢, WU foran Sel = T PRATS & weafa frfa
WERAYR HERAYR & UATD 200 #oeH /&=
N-30.310747, E-77.631173 fe=itd  19.01.2004
&R JTafed w7
LERSISAY CE
56. | #o @ &= PR wofeo arL A8 | ad 2010 ¥ AN | W fie, ©€F s% | a¥ fRH® 31.07.2026 &
(qd AW [EHUT A T THTOT OF T T PRAVS d& weafa frfa
W /ol ©H $IR), T 600 Hoe+ /faA
=g, aedla 98, W ug
HERAYR
N-30.248878, E-77.559264
57. | #o it Tomufa @9 PR gdaH on 981 | ad 2005 H < fire a4 fa=Td 31.07.2024 8l
Y TTOTe JET, ATH Blearall ‘ JTafed yHOT UA 175¥i0e / &= % wefa frfa
SEMYR |, dEdld 98c, SHUS T WH S 25
ABRAYY Hoed /faa
N-30.168568, E-77.819074
58. | #o ¥R AN Hg I AR 8 | ad 2001 ¥ MR | ¥ fie, WH $% | ad fHe 31.07.2024 -
gdar #o Yrevyr frew /amR AT 9F U T PIRATS & weafa fefa

WH IR, T D FRYR,
TEdId 98¢, WS HBRAYR
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N-30.118444, E-77.860861

50. | Mo #eTdR WA svsteIe, qaH oL A& | a¥ 2002 § SR | W (e, W S | ¥ fa® 31.07.2024
#0 T A W€ BIR THET YA O U1 T BIRATS a% weafa ffa
HUge, T YravyR , dedld 48T, 300 #ioed /&=
TS HETRAYY
N-30.125285, E-77.866770

60. | o0 9 d=a1 wH BIR g4 TH ar A8 | a9 2006 M e, WH s | a4 1@ 31.07.2025
A0 ot Hrell FeraT e /sl arTafee AT O o HRATS as weAfa frfa
firew, um™ BogyR Yal, dEld e 300 #Hoe /= :
d8T, TG HERAYR
N-30.173897, E-77.82154

61. | Ho uR¥ w@H BN, gdH H0 AR A | @ 2004 H IAGRT W fle, W o) | ay fa-1d 31.07.2024
IS W /WA UTHIENT YA OF AT FO HIRATS a® wewfa frfa
W, U GeXgR, qevilel d8e, 300 Hoe1/faA
TG WERAYY
N-30.123134, E-77.864640

62. | fo dodlovHodio wH IR an A8 | @d 2010 W fre, i s | a4 feA1d 31.07.2025
yiofdto, gd=m T FHEI FR JrTafed v 95 ol BIRATS a6 weafa frfa
UTgOI, AhavyR a4, deiiel I 500 #Hoed /e
8T, U HBRAYR
N-30.265327, E-77.570373

63. | N0 wia @S wiE IR U, AL AR | A 1986 & qgAm | ¥eid fie, ¥ S | aY faie 31.07.2025
TR doparer, dEdle dEe, 0 a1 Ud B0 B qurl PIRATS e weafa ffa
TS HERAYR am ¥ e 100 *ioe+ /e
N-30.233932, E-77.725274 UHIIT 93 4

64. | Ho v @ SeRgdH Ho AR AR | a9 2006 § AR | ®A e, €@ % a¥ fare 31.07.2024
fia®vs wIF Wsded, UM YA O3 AT ESEEGIRSES] a@ weAfa frfd
BagyR Uell UNE TEMYR, Tedldl 500 #oes1 /fe=
8T, UG WBRAYR
N-30.158556, E- 77.821722 .

65. | f0 arciol w1 SR, A WYX | o el | @Y 2006 H i wH fire 9y fa-Td 31.07.2024
AA[ETE, dedlcl d8¢, SIS AT 9 WIS 160 oA / fa= a% weafa ffa

HERAYR

N
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N-30.238611 E-77.694889

66. | Ho fra vt wrs4 qUs fAeved AL A8 | @¥ 2001 ¥ JATdfC wH e a9 feTd 31.07.2025 &l
gd=m #Ho fRrar T SR /FA YHTOT OF Ul 160 Hoe+ / f&= e wenfa fefa |
T |fafy, I AR HUgR _ (Self Closed)
HolEre, dedld d8c, SHUS
N-30.317210, E-77.632743

67. | Ho 2ugUo fe gdam Wsadl S T8 | a9 2005 ¥ af | &€ fire, W Sw a9 fa=® 31.07.2024 &
I, U PIcfarel] STETYY AT 9 I qordl PRATS @ wenfa ffa
aedldl 98¢, SFUE WERAYR 300 HoeH /&=
N-30.179722, E-77.743000

68. | fo =18 frRa gvswiSl, U™ AN A& | ¥ 2006 W@ file, ©F o | a4 fa=1® 31.07.2025 B
AReTgR, e 48e, WIS e yoT 93 FO HIRATS s gedfa ffd
HERAR Pl 160 #ioed /feA1
N-30.173247, E-77.781828

69, | flo amdiare W SR, WM G q0 | or el | a 2011 ¥ aTate | 0 fie, e s¥e | a¥ faeid 31.07.2024 &
hurdrg , dEdie 48, SIS YHIT O WId Torll HRATS as wedfa frfa
HERAYY 1400 #ioed /fe=
N-30.330306 E-77.620167

70. | fo Wae I R g H0 @rL A& | @y 2007 A IFGRT wH fic g a9 fe=iTd 31.07.2025 7
! fRe U, UM IO G I wH s a@ gedfa frfa
AR ®UGR, TEIel 98€, TATIG 300 Hioed /faA (Self Closed)
WERAPR
N-30.315278, E-77.636250

71. | o @A w0 PR (gd A Al g A& | @ 2009 H T e, WH ¥ | @y feHId 31.07.2025 &
TS ©F IR /R 3w) e wHIoT 9o T PRAVS a& weafa ffa
T 9T BV, eIl 98T, Tt 300 #loe /feA
EEL
N-30.235250, E-77.537889 .

72. | fo wifed H PR, IH AL a8 | ad 2011 H o fiie, WoH s | a¥ feed 31.07.2025 "
PIcarell STEFYR arTafed yHToT O Tl PRATS e weAfa frfa
N-30.168917, E-77.782352 Tt 270 ot/ e

l\%
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73. | %o W ©F d¥R gdqM Ho ar @ | ad 2011 H wH fiie, ©F s | ad fese 31.07.2025 g
IFF WA BIR, YT =T BI], aTafed wHTOT 9F Tl BRATS ae weAfa fAfa
TEdTel 48, THUS WYY e 270 #WioeA /fa
N-30.237722, E-77.535361 ,
74. | o AN WH BIR, g Ho ar A8 | 99 2011 H w@H fie, ©H s | ad A 31.07.2024 &l
e gaiftives, | ARG i yHoT 95 1500 Hoe / fe= a® wedfa fafa
WA, TEdI d8e, WU T
HERAYR
N-30.307530, E-77.632754
75. | #o S g gEMIES, U™ arL A8 | a9 2000 A Wi file, ©F & | a4 fe1d 31.07.2025 &
AT PRYN, deHIA d8e, SIS JFgfeT g1 9 TRl BIRAS & wedfa frfa
HERAYR gred 300 Hoe1 /& (Self Closed)
N-30.232877, E-77.534370
76. | o Agal vHEIfYCH, T @rL A8 | ad 2010 H W e, W@ st | a4 e 31.07.2024 ‘&l
AFIYR aR1, dedld 48T, arafed waToT 9 T HRATS a@ wedfa ffa
STUE HERAYR B 300 #oe /fa=
N-30.223222, E-77.526222
77. | Ao arar 4 WO BYR, UTE X1 | o A4l | a4 2009 ¥ sFRa | M file, €H s a9 fe=Td 31.07.2025 &l
PIRYY, TEAA d8€, WAYG YT 93 AT T PRAVS ad weAfa frfa
HERAYR 300 #loew /&=
N-30.226949, E-77.501564
78, | Ho A wIF BIR, WEWRQR | R A8 | a¥ 2007 ¥ aFMRa | ¥ fre, ¥ S | a¥ fadid 31.07.2025 &
df¥, TEdid d8e, WU WERTYY TEIO 9F T T PRATS & weafa ffa
N-30.251178, E-77.539550 120000 #loeH /HIE
79. | Ho MY Tew Us savors Wofdio | @R @1 | a¥ 2011 § sHfea | ¥ A, W s | a¥ fadid 31.07.204 &
qdaT HETAET SUSTEIS, Al T U5 AT TRl PIRATS & wedfa ffa
B, dedlcl d8c, SIS 300 #Hioed / fe=
WERAR
N-30.209317, E-77.516586
80. | Mo forar sacrad wiofeo gd=mA on A8 | ad 2010 # wH fie a9 fa=Td 31.07.2026 - . Bl
IHT T BIR, T AFAAG yTafed ywTor UH 250 Hioed / faA s wenfa frfa
R, TEAIA 98, WU T
HERAYR
e,
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N-30.208328, E-77.514768

81. | #o wEmr ®H PR, IH T A8 | a¥ 2004 H W e, ©H S | a4 (&P 31.07.2024 &
3ageelTyR ANTET, TEHld 98¢ yTafe wEOr 95 225 Hloed /fea a@ weafa ffa
TAIE HERAYY T
N-30.236258, E-77.695831

82. | #o s I gexwEONT UM arpAd | 9§ 2011 H wH fire, ©F s | ad fRF@ 31.07.2026 &l
gAY TS, TBHIA 98e, e w95 O BRATS & weafa ffd
SUE MERAYY TSl 220 #oe /feA .
N-30.245594, E-77.536231

83. | #o Rafos w1 PR ga=™ arL e | 9% 2007 # wH fie, ®©F s% | a4 feF1d 31.07.2025 &l
AT T, U AT IR, JTafeT g 9 TR BRATS & weafa ffa
eI 48C, OTUg WERAYR T 360 Hloe /fa=
N-30.125222, E-77.842833

84. | #o @ W BIR, TH drL A8 | Fmfed wOr g3 | A fiie, )H e | a9 R 31.07.2025 &l
HUlaTe, Tevild d8e, WU yrt =8l | a¥ 2013 175 Hoe /&= a® wenfa ffa
HERAYR H yerAaR Hedfa
N-30.323083, E-77.613222 forfa

85. | #0 9m&1 ¥eH d¥RYdAM fawufa | @ ARl a9 2004 A W fie, ©F s | a¥ @91 31.07.2025 &l
WH IR, T GATAYR deiicl arTafed yEIor 97 wiwl| 175 Hoed /& a® weafa ffa
98¢, WIS WERAYR (Self Closed)
N-30.141233, E-77.818167

86. | %o i R ufed w1 PR, ar A8 | ad 2007 # w9 fie, wH s | a¥ &A@ 31.07.2025 &
HeHaYR e, dedla 98T, Jafe wHToT 95 T HRATS & wenfa ffa
UG HERAYY e 300 Hloe /fe=
N-30.258417, E-77.562167

87. | #o <9 WM FIR gd M Ho AN R | ©HF BIR B wH file, ¥H s | a¥ fa® 31.07.2025 &
o) W BIR, T HGAYR TUHAR WEAfa a% T PRATS a® weafa fAefa
eIeT3l, dedla 48, JHug 2013 ¥ yr< 175 #oeH /e
HERAYR ;
N-30.178150, E-77.738033 ,

88. | o s v wH IR, I dr AR | ®F IR B wH fiie, ®F s% | 99 1% 31.07.2025 &
AT DI, TEWI d8e, I yerHeR gedafa 9y ol PRATS a® weafa frfa

B o
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HERAYY 2013 ® ffa 200 #oe1 /e
N-30.229083, E-77.532333

89. | Ho WERIS ¥ R, UM A AR | e B B W@ e, Wb s | a4 fe-i® 31.07.2026
BulErg, TEdid 98¢, 9Hug werHeR HEAfa a¥ 300 #ioed / faA e wedfa ffa |
AERAYY 2009 ¥ Al
N-30.317700, E-77.629640

90. | fo &R N TH BIR g4 A A A | O SR g B | eI e, i % | a¥ fadid 31.07.2025
HERTGT CIH IR, JRATIYR Her 9k a¥ ds o BIRAVS s weafa ffd
I, eI 98¢, WFUS AT & GHAiD 250 Hioe /fa=1
HERAYR fe=itd 13.01.2012
N-30.219972, E-77.526028 &I JATdfec AT

= fafa fsd s
a1 ot ferr
o | WX weAfa a9
2013 ¥ fafa |
TEFT @ 8q
IEafea yEToT 93
2019 # ffa

91. | fo ara1 AaR™ FewEod, I | @r el 1999 # Y& HO o i e
WAL Aol YR, dEdld dET, arlel €H PR A B e a¥ f31d 31.07.2026
SHE HERAYY Fafed wHIOT 9A 100 Hoe1 /R e agAfa frfa
N- 30.268911, E-77.578934 L)

92. | %o Rra 7w W= @R, T AL A | a9 2000 § ARG | W fIe, o S%e | a fRET® 31.07.2026
Ffard |, aedia d8e, FHUS WHIOT 9F TS Torl PRATS ae wedfa ffa
HERAY 300 Hoed /&=
N-30.169861, E-77.493083

93. | Ho ameN ©IF PR, UM HuEr | o T8 I8 2004 | MGG | 9 A, ¥ S%¢ | a9 f&A1d 31.07.2026
, agdid dge, SUS WERAYR AT OF AT o PIRAvS T weAfa ffa
N-30.329635, E-77.611011 160 #loe/ fa

94. | %o < fram ®F PR, UM T T8 | a¥ 2000 § FRA | A e, ¥ ¥ | Ay f&A1d 31.07.2026°
JGATAAYY TS, TR B, AT 9 Wl TR PIRATS ae weafa ffa
aedlel 98, WAUE WERAYR 225 Hioe1 / fa=
N-30.248656, E- 77.535765 ~

A MR

Vo
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95. | o aRe= Y& BIR ga-IH Ho AN A8 | SEN Bl YR W fire, ®F st | a9 f&H1d 31.07.2026 &
fRraq w9 DN TTAEE He&AT, weafa ad 2013 # 175 Hoe /feA o weHfa frfa
I AR HUYR, TEdTel 98¢, fnfa & srmfs
SHUE HERAYR THTOT U UTd
N-30.311663, E-77.627377
96. | Ao @™ W Wi, UM A A | @I wre gdly | ¥ qlesy, IO, ay fa=Td 31.07.2026 &
PorEre, dedid 98¢, WIS FI YoM 9R Feafa | IRATS a® gedafa frfa
HEAYR CL| 200 HioeA /A gdaE A ST WA (Self Closed)
N-30.329972, E-77.609728 2014 ¥ fefa | » RO 4§ a<|
97. | Ho arR02I0%H BYR A Ho L A8 | a9 2013 H W e, Wi o% | a9 fadrd 31.07.2026 &
HTH ZUSENA, UH aRAT BIA, STafed UATT 9 T PRATS a% weafa frfa
dedldl 98¢, THUS WERAYR B gred 300 HloeA /fa=
30.234418, E-77.537118
98, | flo = Sisdia € BT, g | @) AR a9 2003 H W fic @ 4 | a9 &P 31.07.2025 &
Ho ST W BIR, TH arafed wHoT 9 T a® geAafa At
FTegarell STEFYR, dediel 98 wret 180 Hoe /A
UG HERAYY
N-30.172361, E-77.817306
99. | o Acidvs I BIR, T aRAT 231/Parya/S | a¥ 2013 H R flc, ©H st | a4 fa-Td 31.07.2025 &
PRI, dedid 98c, WU EIAA/5763/ | ar=mafea wHmor U= Fol BHRATS ad geafa faetd
HERAYR 2019, | g 250 HoeA / f& (Self Closed)
N-30.230389,E- 77.528028 | | 1%?3%2 ;
100.| Ao wearRar w©H SR, T 72/Parya/S | a¥ 2013 # 11 (e, arce} auil| ay fasiTd 31.07.2026 &
Hedl JrgaHrd, dedild dec, EIAA/5774 | a=mafea wmoT 93 300¥ioeH / f&= a® geafa i
U HeRAYR /2020 urd
N-30.301472, E-77.591500 Dated
10.06.2021
101. | Mo Raw fRa gsw&iol, 91 | 79/Parya/S af 2013 # = fie, alcex aoid| ay fesie 31.07.2026 &
T PR, dgdid 98¢, oug | EIAA/5780 amufed wHOT UH 300fi0eA /&= a® weafa fafa
HERTYR /2020 ured s
N-30.233833, E-77.534722 Dated
10.06.2021
Mo v
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102. | fo IoIRM gewiEeid, IM 69/Parya/S | a4 2013 ¥ e fie, dicex aurdl| ay fa<ld 31.07.2026
YR a1, TEdIel 48T, EIAA/5778 | sFmfed g#men o= gooHoed / fa= as weufa ffa
[CE L /2020 e
N-30.237611, E-77.534391 Dated
10.06.2021
103. | #o Aeiwvs wiH Heded g 302/parya/ | @¥ 2013 H W e, dlce} duidl| dd fewId 31.07.2025
HEFRYR e, dedid 98¢, Wus | SEAC/583 afed wHTOT UA PRATS a weafa frfa
HERAYR 9/2019 s 300%0eA / fa= :
N-30.252381, E-77.540809 Dated
09.11.2021
104. | fo THOTHO ¥ BIR, U™ AT | 70/parya/SE ag 2011 # 9 e, alceY doni| a8 fa-ild 31.07.2026
FRY), aedid 98¢, FHUS IAA/5776/2 | a=mafed waTor 94 PRAVE ad geafa ffa
HERAYRY 020 Dated | graq 300¥i0e / &=
N-30.237611, E-77.534389 | 10.06:2021
105. | Ho gHOSI0 T BYR  ga™ Ho | 237/Paryal a9 2018 H W e, i % | ay fe+dTd 31.07.2026
R W IR TS WR, am | SEIAA/ST6 | armafed gamor a3 TON BRAUTS e weafa fafa
FENE, dgdldd 98, Wug 172019 | ur« 300 Woe=1/feA
HERAR Dated
N-30.237911, E-77.538269 | 11082020
106. ﬁo . $0GﬁOQ7-I0 F:'?FI W, U™ 626/Parya/SE
e, oIS, g | 1AA/5877/20 | 2000 W s | @M file, wH s® ¥ fe=re 31.07.2026
98¢, IS HBRAYR 20 Dated YHIOT 93 UT 200 Hroe=1 /e T wenfa ffa
N-30.247275, E-77.534489 15.01.2021
107. | 64 A wH BIR gEH 71/Parya/SE ay 2013 | wH fie, ©F st | ay fe1d 31.07.2025
frear H DI, AFAAYR T, | [AA/5775/2 | STafet wHEOT OH qoTdl BIRETS ae weafa frfa
aedlal 98¢, SUq AERAYY 020 Dated I 310 #ioed / f&=
N-30.209565, E-77.519139 10.06.2021
108. | o wra @18 M greuIgeiy, 9M | '779/Paryal 2014 o e, wH st | a9 feed 31.07.2026
YR a2, TEdIl dEe, SEIAA/583 oI BRAVS as weafa faefa
SIS HERAYR 7/2020, 300 Woes1 /&= -
N-30.208534, E-77.516149 Dated-
02.03.2021
125 L o

ST
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109. | #o v & T BIR, UM 72/Parya/SE | a9 2011 wiH fie, 1 s& | ad @91 31.07.2025 &
AR qReAT, qEAIA 8T, 1AA/5774/2 | @Fmafed w0 95 300 Hloe /fa= a® weafa ffa
UG HERAYR 020 Dated | Wrwd
N-30.211639, E-77.518222 10.06.2021 _
110. | #o = el wH PR, W 68/Parya/SE | a9 2013 ¥ wH file, TeH % | a4 f&=1d 31.07.2025 &l
IFAHYR Y1, qBUIA 98, IAA/5777/2 | 3=mafed ymor o= TR PIRATS o weafa fefa
UG HERAYR 020, T 360 #ioeq /feq
N-30.221611, E-77.527556 feqie—10.
06.2021
111.| %o wosfiovwo fARess  wofero | 4, /Parya/ a9 2009 ¥ wH fiie, H s | a4 f&-1d 31.07.2025 'l
qdqH #0 @reNT WH BIR, UM | splaa | i YA 9 Tl BIRAVS a6 weAfa ffa
JFAHYR dRAT , Al b8, | /5763/2019 | UTE 300 #Hoes /feA
SHUE HERAYR Dated
N-30.220333, E-77.528056 HL.O82020
112. | #o #Aifea w9 IR, TH a=eT 73/901 /09 | 99 2012 H wH e, WF s | dy faH1®d 31.07.2024 &
P, aedldl d8c, WIS 0$03MTE0T0T0 | arrafedy AT U TON BRATS d® weafa fafa
WERAQR /5779 /2020 | yreg 260 Hoe /A (Self Closed)
N-30.230962, E-77.533556 ’ IOG: 20" '2110‘
113. | Fo el IUSEIA, AT WAYR | 627/Parya/S | 2014 ¥ 3Tl wiH fie, wH s | af feH1d 31.07.2025 &
YT, TR 98¢, SIS EIAA/5852/ | gwror o5 U Foll BIRIAvS d® weafa fefa
HERAYY D2tg§0i5 300 #Hoe /fea
ated-15-
N-30.218565,E- 77.521027 | Retes
e —

1. S0MS0T0 AMRTTT 2006 B IR €I BIR FHTS S03MTS0T0 AT 2006 PI ATEAT 7 GAlag 81 2|
2. HUAT TG BT & 6 af 2016 # Ao Wiy eRT aifdiever, 7S faeell R 3fovo TRR 184 /2013 TS RiE

T g9 9ATaRYT UG 99 HATaid WRA 9K U9 39 @ 9/ § fAad ey uiRd fad 1 9

(i)  There shall be completed prohibition of carrying on the any mining of minor mineral (Bajri, Sand and Boulder) in the floor plain of n\;er
Yamuna in the district Yamunanagar (Hayana) and Saharanpur (Uttar Pradesh) and all other villages situated on the bank of river Yamuna and

rivers Kaluwala Rao, Saloni and Badshahibagh Rao for a period of 45 days from the pronouncement of this judgment.

%

(A
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(if)  For the same period, no screening plant/stone crusher would be permitted to oprate in the entire district of Saharanpur in Uttar Pradesh and
Yamunanagar in Haryana.

(iii)  In the event both the state Governments, State Boards, MoEF and other concerned parties are able to bring in force a complete regulatory
regime and mechanism for ensuring on on hand, regulated and controlled mining in accordance with law, while on the other hand ensuring that
there in no illegal and unauthorized mining of transportation of these minor minerals, the mining would be permitted after 45, subject to such
orders of the Tribunal. During these 45 days, if any person is found to be violating these directions and carrying on mining of these minor
minerals, mechanically or otherwise, there transportations and utilization thereof, such person responsible would be liable to pay Rs. 5 lakhs as
environmental compensation for each such event. The Vehicles, Machines/plants used for the purpose in violation to other of the Tribunal,
would be liable to be seized.

SHT ARY H IR YT WG D WUE GERAR d SRAT AU B OUE JFAER F A8 F 5l N ke @
G Ud aRaed & QUi ®Y 9 45 @9 & g e v @) 7€ N | 59 oy # werRAgR AR agaR # Rera s
©e /¥ IR @ Faled R AN AP o & 7% off | IFa @ AfRad 9= # 310y @A/ IRagd - U 9H B
mﬁmmaﬁmmﬁ@m@ﬁumﬁ‘f%mﬁm—smmmﬁham%ﬁmmﬁ
FHIAT o |

A1 gHoSHodlo & S QW @ IuerR Rienfer) @eRAR @ uHie 120(1) /@S / gHoSH0E0 / Bie
&% /2015 faiH 23.02.2016 ERT BT 3T BT 7 oft | g w9 § q@9g 3T TS §RT IHI—7 R g Fden
@ 9 ¥ Sug H Rerd &=+ qeel T &3 &1 YA R AN e 78iey, HeRaIqR & W @t 18 off |

#o gHoSHoclo, g faeetl gRT 3flovo Ho 184 /2013 YT Rig &7 9 9afarvr vd 99 #aTer™, WRA WRHR T
3= AT 300 0 304 /2015 WARE §9H a4 e a1 9 3 # ST ey f{A1d 18.02.2016 & == F 9
A oGS g U e & 8 § Tu WeRAR 3 TN 98 A R WF R/ WHIT wiel B aEs
foréleror &= wrafers Sovo FgEYT g A€ WERAR BRI faie 03.08.2016 Td faIG 11.08.2016 B fbar war | Fidemor
S SR FAfl BIE WLH HIR/TIFAT wie Faferd / HRIRG a@een § 81 uran 137 | faveg 18 9 IR Td 02 BHfT
e gorsdl uRRefG wedl @ andle ¥ Harford ax Saed fbar o oRafda g2, & f% w0 gHoshodlo, =S
feeell # AT S Moo o 184 /2013 TRYIA Rig 971 99 9AIRYT U9 a9 #AG WRA WRGR AT A0Y0 0
304 /2015 SARTE &9 YFE 3% gfear g o= & wika ey Q716 18.02.2016 &1 Ieciad HR SUIG AT ST =T
Saifed ®iH flie, S vd diee’ &1 uRag fbar S udfia gan | mzoWW/aﬁﬁwmmmwa
ud freaq 8-
1. A9 HRAT W HIR, T Al eI, dedlel d8e, el WeRAR |
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. ud Nedve ©H DIR TH AT HRA!, dedid 98<, e GeRAYR |

. A T R PR (qd T R E $HR) T JWAHYR a1, el 98, e aEREgR |

. Aud ISIRM € HIR, T AWAAYR I, dedidl 98e, el WeRAYR |

. g Sl W BIR, T JMaHgR 9T, dedld dec, e WeRAgR |

. Aad o GigH geuEY, U JMEHYR 9%, dediel 98c, foTell WeRAgR |

. Fad @reT WH BIR, T IR a1, dEvld 98T, ﬁmml(aﬂﬂﬁmma}oﬁﬁowoﬁmm)
. A A Y W HYR, UM AWRIYR a1, dedia d8e, frer WeRAgR |

e Vaer Ui, T YR T, Teviidd d8c, FoTell WeRAYN |

10, A R PrRel SUewi, T 4 IR, dEwle A8, Rl FERAWR |

11. i AR ©F HIR, TH 9T HRY), Tevld 98, e WeRAYR |

12. ¥ THOTHO W HIR, T IvAT BT, Teddl a8e, e GeRAgR

13. A THOSI0 WH HIR TS BHR (qd A 2 I W BIR [US BHIAR) T FENTG, Gedldl dg¢ forel WeR-gR |
14, A9d BosNloTH0 WIF DIR UM AATIYRTE, Tedidd d8e, T BRI |

15. {add Aerdve ©WH Wedey, TM g AIBHRYTE dedld d8c, e WERAgR |

16. NG Golg H~Aga, T aRAT BRI, dediel 98¢, [l FeRAGR |

17. 49 A WWH HIR, T JAMEHYR 1, Tedd dge, i FerRAgR |

18. 7 o) W IR, T TTET W Hedl, YUY, dedlcl dge, Tl TERAgR |

19. TR XM O WA @iive, T SRAT DR, Tedd Jge, Rren FeragR | (Fd@ = 4 f w9 4 Rered)

20, HR DD AT @i, T YR IR, eI 9ge, e FeRAg I(adaE d gl ®u 9 )

o Tq 20 WH DIR /BT wiie oISl @ Aog Movgar e FEEE! 3 9 @) 95, s wfed,
Frated @ YAIG 21 04.08.2016 T4 12.082016 B ERI &I ARV ISR (Ii—3) Jo¥0 Fguor Fa=or IS,
TGS B IR @ TE of), R Blene |fed Br gfal RienPerR) A8y WeRAR, 9ew |fad #Heled,
I0%0 TEYUT PRI A1 oRaAS, SURTTRIGN 8¢, WM RGN HERAYR Ud e afigwr qw @ve g
T ) B gaarRt vd i amaws sl e URd @1 s o)

o FHUAT o TosNodlo # AT 3T 3M0To HEAT 479,/2016 H THOYO [0 902,/2016 WY I YHOAOZ0UTO T

© O NOOOSAWN

a1 F fHiF 00.09.2016 P UIRG AW Td ARG WERAR & U9 HE&AT 694 /1 /WS /BIE ¥ /201617
fedi 10.092017 & IFUTeH ¥ WHfAT U @ Yo B & WEAN A S 20 T HIR/FHIAT e
o1l @ Rga s /Qoslo ¥ Td Tagul @ g dee 31 &6 14.00.2016 7 &6 17.092016 @I

12 "t
X N Call

)
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Hredy Hiel fHar a7 o1 | S99 @) AT A BT, S0H0 YgHYT fAH0 @€ & AP 645 / 310Y0—479 / 16
() /2016 faTid 28.09.2016 & ERT ARG Helqy WERAYR B W¥q &1 75|

o TRAWRI H9YAT Ho THoSNod0 H Ao I 3Mogo HEAT 4792016 H THOUO O 902 /2016 HAY A
TH0N0Z0TTH0 T 3T F iR aewr i 09.09.2016 & AU Yd Sodo YW fFRiFwr A8, TRae g1 SuRIad
Moo # T=Rfd 20 WH BHIR /BHIFHT e SHIRAT @ ofel (IguvT fHarer qen =D @ 1974 @1 awr
330 Ud ARy (guor fFrarer qur frEEvn) iR 1981 @ ORT 31T @ yata i 9 Y & U €9
R Feled WeRAR @ UdAie 771 /WA /BIE 4 /2016—17 f&AI® 26.102017 & HH H Wl 20 gHET
@1 FQeror 3A1d 08.11.2016 BT Riel wera U4 w=fd &5 & 9= & gferd g @ A fear mar| e &
T A ISl a€ urll Y U9 gd ¥ e 14.09.2016 T fAAE 17.09.2016 B IR T Wiel FATad T
T | Saa @ e &4 Frafey, Sodo Yol fFEE 91 & IS 762 /3M0T0—479 /16 (WA) /2016 f%=rr$ 09.
112016 B NI RIIRIBRY WERT AeRAR B AT B 78 |

o TEUYR HYAT W0 UHoSlodlo F T oy afovo wwAT 4792016 H THOY0 O 902,/2016 WA FH
@oaﬁoéowoamﬁmﬁamﬁﬁm 10112016 @ IguTe # forel yema vd wafyd ol & gfers s @
HednT § fRih 05.12.2016, 06.12.2016, 07.12.2016 T 08.12.2016 P SR 20 IH HIR/BHIT @ IHIEAI
) @ AHEY T O BIR, Ygeiey, NeWdex Td BHIHT we @1 A fear | Sa @ e e
Fraferd, So%0 UeuY fRiEvr 91 & U=id 839,/3M0T0-479 /16 (W) /2016 faid 20.12.2016 & gRT fenferwm
HEIGY WERAYR Bl Uf¥T &1 7S |

o AT W0 THoSNodlo ¥ ARG 3N0go HEAT 479 /2016 F THOYO o 902 /2016 F FH THOIMNOS0UHO T I H
uiRa ameer i 31.01.2019 & &= ¥ Fmaq &

Vide order dated 19.07.2017 in Original Application No. 479/2016, Pravesh Vs. Ministry of Environment, Forests
and Climate Change & Ors., this Tribunal directed that no stone crusher be permitted to operate unless they obtain consent

from the State Pollution Control Board, proper no objection certificate from the concerned authorities and have the
Environmental Clearance (EC) from the competent authority.
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mmﬁ)@ﬂmmﬁmﬁémmmm/m%aﬁW%mmm
wHoehodto ¢ fReeh @ SuRigd MY RAT® 31.01.2019 P FTHEH i a=< 2|

3 af 2012 ¥ W0 Ware e ¥ dfvr fady Re Fnfier WA 1962819629 /2009 dud FIR 9 I A
2RaTT IS @ 3= i Ao Fdled rerd R {a16—16.01.2012 @ arure # RnReR) FEey, HERAR &
g 526(4) /@, faHie 20.01.2012 ERT ST HAE g A A€ B AR wfoefd &3 v So%o HqT
Wﬁﬁnﬁsa@mﬂmmﬁmﬁﬁﬁ/uﬁdﬁa%ﬁﬁuﬁ@mwmw133
ﬁﬁﬁﬂmwﬁ/w&mﬁﬁﬁa@ﬁa@ﬁﬁmaﬁﬁaﬁlmﬂzw
Wﬁ@ﬁﬁﬁMEﬁWﬁﬁWﬁ@ﬁﬂmwmmﬁW%ﬁWaﬁmaﬁ
mﬁefrla‘cﬁ%mﬁaﬁmaﬁﬂwﬁﬁﬁmRﬁrﬁﬂmwﬁqﬁmmﬁﬁﬁwmw
WﬁmﬁﬂtﬂaﬁlmmmﬁﬁWmmﬁammﬁ%—mmzww

T Y e 8- :
«All the impleading applications stand disposed of permitting the applicants to approach the District Magistrate,
Saharanpur, U.P. who were examine whether they are functioning legally, after perusing documents produced in support of

their claim. The District Magistrate will take a decision after hearing the applicants within a period of one month from the
date of receipt of copy of this order.”
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W,mﬁﬁﬁaﬁﬁnﬁlmﬁwﬂmﬂm@mwwﬁﬁwﬁmﬁwﬁ:—mma

mmammmﬁmmwm/mmﬁmmmmammm,
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Tt R T g/ R ©F BIR/ ST ©fe sHEal 3 A 94 e SiF | g0 500 Ho @l

500 Mo ¥ T T &) UG @) T off vd wRfa g fWnT g1 Pideaw aRfdd @ &% W g 01 fHio srerar

01 frdl § aifs wanfid ae IR @ Y off, 89 R Bkl /BRI el & U ddied 8 aed drdare! 53

ST @ wEey F RyEE M @ 99 @ @ R Here @y A §IS e, aads Uftd @ o) 9

Wﬁaﬁmmﬁﬁ%wﬁmw@u$mWWW/mﬁﬂmm§ﬁﬁmﬁﬂa

1 T o | (FH Ho—49 W 98 Hel 50 W HIR /BT @Ie HISA)

4. Gaﬂnaaﬁiﬁﬂﬁwﬁo—gewat%ﬁméﬁwWEﬂﬁﬂmmmwﬂﬁﬂmsﬁé%\?ﬁ%mﬂ
¥ yoia: gv¢ 2| Saa @ JfARad 3 W 112 FHEAT LH HIR FHEAT 2 |

5. Hrurg uguul fFg=or gre, feeell T NI Environmental Guidelines for Stone Crushing Rules, June 2023 T 3iqlei &
AN B T ¥ S HERAQR § T <efd el 168 WA HYR /BT Wi SHIEAl DI AT Frferd, 3050
ooy PR A1E, WERAR B UAIG—414 /I HIR /TE—6 /A /2023 f&1H—04.07.2023 gRT Aifew e fd
T g

6. W0 TS eRa v A ool # Ao aflogo wHo—481/2023 (@erdR Rig Yd 37y 99/ I0%0 I G I) |
qRe oSy FEi®—04.08.2023 HT AU Y WM & WEw ¥ ToEAd WEAd WG del 104 I HIR /BHIAT
wre SHEA B &S Haerd, Sovo UENUl PR dIE, WERAR @ UFid—725 /{6 /g /2023 faid—
06.09.2023 gRT =ifew IR 5 1 €|

7. T 113 T DIR/ G wire IFEA F ¥ 17 ©H DIR/GART @ D181 W D HRUT F I 2|

8. dw1g yguul g dre, feoell ERT ORI Environmental Guidelines for Stone Crushing Rules, June 2023 &T 34Tl f&a
S B T F THIG—EERAR § A § i e 187 W BIR /BT @i Al 31 &1 P,
SOW0 T PRI 1S, WERAR B UAid—1121 / TG/ WA /2023 Aid—16.02.2024 ERT AfCH ufd a1 -
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(e~ R (TT0gHO3mard)
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(i)  There shall be completed prohibition of carrying on the any mining of minor mineral (Bajri, Sand and Boulder) in the floor plain of river Yamuna in the
district Yamunanagar (Hayana) and Saharanpur (Uttar Pradesh) and all other villages situated on the bank of river Yamuna and rivers Kaluwala Rao, Saloni
and Badshahibagh Rao for a period of 45 days from the pronouncement of this judgment.
(ii)  For the same period, no screening plant/stone crusher would be permitted to oprate in the entire district of Saharanpur in Uttar Pradesh and Yamunanagar in
Haryana.
(ili)  In the event both the state Governments, State Boards, MoEF and other concerned parties are able to bring in force a complete regulatory regime and

mechanism for ensuring on on hand, regulated and controlled mining in accordance with law, while on the other hand ensuring that there in no illegal and
unauthorized mining of transportation of these minor minerals, the mining would be permitted after 45, subject to such orders of the Tribunal. During these 45
days, if any person is found to be violating these directions and carrying on mining of these minor minerals, mechanically or otherwise, there transportations
and utilization thereof, such person responsible would be liable to pay Rs. 5 lakhs as environmental compensation for each such event. The Vehicles,
Machines/plants used for the purpose in violation to other of the Tribunal, would be liable to be seized.
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Vide order dated 19.07.2017 in Original Application No. 479/2016, Pravesh Vs. Ministry of Environment, Forests and Climate
Change & Ors., this Tribunal directed that no stone crusher be permitted to operate unless they obtain consent from the State Pollution
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Control Board, proper no objection certificate from the concerned authorities and have the Environmental Clearance (EC) from the
competent authority.
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“All the impleading applications stand disposed of permitting the applicants to approach the District Magistrate, Saharanpur, U.P. who were
examine whether they are functioning legally, after perusing documents produced in support of their claim. The District Magistrate will take a
decision after hearing the applicants within a period of one month from the date of receipt of copy of this order.”
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Annexure-VI

Para No. 7 (f ) Number of stone Crushers Established /Operating in District Yamuna Nagar, Haryana alongwith the details of

EC/CTE/CTO
Sr. |Name of Unit Status of EC Status of Status of CTO CTO issued vide Production |(Remarks
No. CTE issued letter no. dated Capacity
vide no. and (MT/Day)
dated
1 Friends Stone Crushing Co, Vill As per EIA Notification dated |WPCB/92/386| Granted for 01/10/2020 - [HSPCB/Consent/ : 200 Grant
Doiwala, PO Devdhar Yamuna 14.09.2006, Stone Crushing |3 dated 31/03/2025 dt. 14.07.2020 |313129220YAMCT
Nagar units are not required to 03.12.1992 OA7724539
obtain Environment Dated:14/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
2 |Ganpati Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
Ballewala, Tehsil- 14.09.2006, Stone Crushing |2003/287 31/03/2025 dt. 14.07.2020 |313129220YAMCT
Chhachhrouli,Yamuna Nagar units are not required to dated 0OA7715180
obtain Environment 25.02.2003 Dated:14/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
3 |Garg Stone Crusher, Vill Doiwala, |As per EIA Notification dated |HSPCB/NOC/ Granted for 01/10/2020 - |HSPCB/Consent/ : 600 Grant
Yamuna Nagar 14.09.2006, Stone Crushing [2003/1233 31/03/2025 dt. 07.07.2020 |313129220YAMCT
units are not required to dated OA7688741
obtain Environment 10.11.2003 Dated:07/07/2020

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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GAURI SHANKER STONE As per EIA Notification dated [HSPCB/NOC/ Granted for 01/10/2020 - |HSPCB/Consent/ : 200 Grant
CRUSHER, Village Doiwala, 14.09.2006, Stone Crushing (2002/1250 31/03/2025 dt. 02.09.2020 |313129220YAMCT
Yamuna Nagar units are not required to dated OA7926605

obtain Environment 11.11.2003 Dated:02/09/2020

Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.
Geeta Samiti Stone Crusher, Vill [As per EIA Notification dated Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |WPCB/92/385| 31/03/2025 dt. 14.07.2020 |313129220YAMCT

units are not required to 3 dated 0OA7714089

obtain Environment 03.12.1992 Dated:14/07/2020

Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.
Haryana Grit Udyog Stone As per EIA Notification dated [WPCB/91/338| Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
Crusher, Vill Ballewala, Yamuna [14.09.2006, Stone Crushing |6 dated 31/03/2025 dt. 21.07.2020 {313129220YAMCT
Nagar units are not required to 20.10.1992 OA7718206

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:21/07/2020
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Hira Stone Crusher, Vill Doiwala, |As per EIA Notification dated |WPCB/91/335| Granted for 01/04/2019 - [HSPCB/Consent/ : 200 Grant
Yamuna Nagar 14.09.2006, Stone Crushing |8 dated 31/03/2026 dt. 02.02.19 ([313129219YAMCT

units are not required to 20.10.1992 OA6132633

obtain Environment Dated:02/02/2019

Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.
J.B. Stone Crusher, Vill Doiwala, |As per EIA Notification dated |HSPCB/NOC/ Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
teh. chhachhrauli Yamuna Nagar |14.09.2006, Stone Crushing (1071 dated 31/03/2025 dt. 21.07.2020 |313129220YAMCT

units are not required to 01.12.1995 OA7745523

obtain Environment Dated:21/07/2020

Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.
Jai Bhole Stone crusher, Village |As per EIA Notification dated |[HSPCB/2008/| Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
Doiwala, Yamuna Nagar. 14.09.2006, Stone Crushing |TAC(HQ) 31/03/2025 dt. 13.07.2020 |313129220YAMCT

units are not required to 1040-44 OA7712116

obtain Environment dated Dated:13/07/2020

Clearance. Moreover, no 30.06.2008

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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10 |Luxmi Stone Crusher, Vill As per EIA Notification dated |WPCB/91/NO Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [C/3420 dated | 31/03/2025 dt. 14.07.2020 {313129220YAMCT
units are not required to 21.10.1992 OA7754170
obtain Environment Dated:14/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
11 |Mahaluxmi Stone Crusher, Vill As per EIA Notification dated [HSPCB/2003/| Granted for 01/10/2020 - | HSPCB/Consent/ : 100 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |1940 dated 31/03/2025 dt. 20.07.2020 |313129220YAMCT
units are not required to 21.11.2003 OA7753969
obtain Environment Dated:20/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
12 |Mallhi Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ Granted for 01/10/2020 - [HSPCB/Consent/ : 200 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [2002/135 31/03/2025 dt. 21.07.2020 |313129220YAMCT
units are not required to dated 07766152
obtain Environment 08.05.2002 Dated:21/07/2020

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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13 [Nanak Stone Crushing Co., Vill As per EIA Notification dated |WPCB/91/NO Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing (C/3817 dated| 31/03/2025 dt. 11.09.2020 {313129220YAMCT
units are not required to 01.12.1992 OA7990105
obtain Environment Dated:11/09/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
14 [NEW SURYA STONE INDUSTRIES, |As per EIA Notification dated |HSPCB/NOC/ Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
Old Name Surya Stone Crusher) [(14.09.2006, Stone Crushing |2003/1937 31/03/2025 dt. 28.07.2020 |313129220YAMCT
Vill Doiwala, Yamuna Nagar units are not required to dated 0OA7793886
obtain Environment 21.11.2003 Dated:28/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
15 [Nirmal Honey Stone Crusher, As per EIA Notification dated |WPCB/92/772| Granted for 01/10/2020 - [HSPCB/Consent/ : 200 Grant
Village Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [dated 31/03/2025 dt. 21.07.2020 |313129220YAMCT
units are not required to 22.02.1992 OA7754817

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:21/07/2020
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16 |Paras Stone Crusher, Vill As per EIA Notification dated |WPCB/91/336| Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
Ballewala, Yamuna Nagar 14.09.2006, Stone Crushing (4 dated 31/03/2025 dt. 14.07.2020 |313129220YAMCT
units are not required to 20.10.1992 OA7717472
obtain Environment Dated:14/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
17 |Rama Stone Crusher, Vill- As per EIA Notification dated |[HSPCB/2008/| Granted for 01/10/2020 - [HSPCB/Consent/ : 200 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |TAC(HQ) 31/03/2025 dt. 20.08.2020. [313129220YAMCT
units are not required to 1064-68 0A7690245
obtain Environment dated Dated:20/08/2020
Clearance. Moreover, no 30.06.2008
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
18 |Saraswati Stone Crusher, Vill- As per EIA Notification dated [HSPCB/2008/| Granted for 01/10/2020 - [HSPCB/Consent/ : 200 Grant
Doiwala, Yamuna Nagar. 14.09.2006, Stone Crushing |TAC/HQ) 31/03/2025 dt. 20.07.2020 |313129220YAMCT
units are not required to 2286-90 OA7754503
obtain Environment dated Dated:20/07/2020
Clearance. Moreover, no 27.10.2008

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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19 |SHAKUMBHARI STONE INDUSTRY |As per EIA Notification dated |HSPCB/2008/| Granted for 01/10/2020 - | HSPCB/Consent/ : 200 Grant
VILL. DOIWALA, P.O. DEVDHAR, [14.09.2006, Stone Crushing |[TAX(HQ)2292{ 31/03/2025 dt. 20.07.2020 (313129220YAMCT
Yamuna Nagar units are not required to 96 dated OA7724346
obtain Environment 27.10.2008 Dated:20/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
20 |Shiv Ganga Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ Granted for 01/10/2020 - [HSPCB/Consent/ : 200 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |2003/ 1225 31/03/2025 dt. 05.08.2020. |313129220YAMCT
units are not required to dated 0OA7852897
obtain Environment 10.11.2003 Dated:05/08/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
21 |Shree Krishna Stone Crusher, As per EIA Notification dated [Norecord is Granted for 01/10/2020 - [HSPCB/Consent/ : 200 Grant
Village Doiwala, P.O. Devdhar, 14.09.2006, Stone Crushing |avialable in 31/03/2025 dt. 14.07.2020 {313129220YAMCT
Yamuna Nagar units are not required to the official 07724821
obtain Environment record. Dated:14/07/2020

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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22 |Shri mahaluxmi stone crusher, As per EIA Notification dated [HSPCB/NOC/ Granted for 01/10/2020 - HSPCB/Consent/ : 100 Grant
Vill Doiwala, teh. Chhachhrauli, [14.09.2006, Stone Crushing (2003/1337 31/03/2025 dt. 21.07.2020 |313129220YAMCT
Yamuna Nagar units are not required to dated OA3231304
obtain Environment 10.11.2003 Dated:21/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
23 |Sofat Stone Crusher, Vill Doiwala, |As per EIA Notification dated |HSPCB/NOC/ Granted for 01/10/2020 - [HSPCB/Consent/ : 100 Grant
Yamuna Nagar 14.09.2006, Stone Crushing (1068 dated 31/03/2025 dt. 20.08.2020. |313129220YAMCT
units are not required to 01.12.1995 OA7879277
obtain Environment Dated:20/08/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
24 |Universal Stone Crusher, Vill As per EIA Notification dated [WPCB/91/363| Granted for 01/10/2020 - [HSPCB/Consent/ : 200 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |8 dated 31/03/2025 dt. 21.07.2020 |313129220YAMCT
units are not required to 13.11.1992 07766312

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:21/07/2020
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25 |Vishkarma Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ Granted for 01/10/2020 - [HSPCB/Consent/ : 250 Grant
Ballewala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [2002/150 31/03/2025 dt. 14.07.2020 |313129220YAMCT
Yamuna Nagar units are not required to dated OA7718355
obtain Environment 08.05.2002 Dated:14/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
26 |Shiv Stone Crusher, Vill Doiwala, |As per EIA Notification dated |WPCB/91/368| Granted for 01/10/2020 - |HSPCB/Consent/ : 200 Grant
Yamuna Nagar 14.09.2006, Stone Crushing |6 dated 31/03/2025 dt. 24.07.2020 |313129220YAMCT
units are not required to 13.11.1992 07761860
obtain Environment Dated:24/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
27 |Maa Durga Stone Crusher, ( Old |As per EIA Notification dated |HSPCB/2008/| Granted for 01/10/2020 - |HSPCB/Consent/ : 200 Grant
Name Durga Stone Crusher) 14.09.2006, Stone Crushing [TAC (HQ) 31/03/2025 dt. 20.06.2020 |313129220YAMCT
Ballewala, Teh. Chhachhrauli, units are not required to 2384-88 0OA7747027
Yamuna Nagar obtain Environment dated Dated:20/07/2020
Clearance. Moreover, no 10.11.2008

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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28 |Ganga Gram Udyog Sansthan, Vill|As per EIA Notification dated |WPCB/91/432| Granted for 01/10/2020 - |HSPCB/Consent/ : 100 Grant
Doiwala, P.O. DEVDHAR, Yamuna |14.09.2006, Stone Crushing (2 dated 31/03/2025 dt. 20.07.2020 |313129220YAMCT
Nagar units are not required to 23.02.1993 OA7744846
obtain Environment Dated:20/07/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
29 |Goel Stone Crusher, Vill Doiwala, |As per EIA Notification dated |WPCB/91/365| Granted for 01/10/2020 - |HSPCB/Consent/ : 100 Grant
Yamuna Nagar 14.09.2006, Stone Crushing (9 dated 31/03/2024 dt. 16.12.2020 |313129220YAMCT
units are not required to 13.11.1992 OA8345898
obtain Environment Dated:16/12/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
30 |Punjab Stone Crusher, Vill As per EIA Notification dated [HSPCB/2003/| Granted for 01/10/2020 - [HSPCB/Consent/ : 200 Grant
Ballewala, Yamuna Nagar 14.09.2006, Stone Crushing [294 dated 31/03/2025 dt. 13.07.2020 |313129220YAMCT
units are not required to 25.02.2003 OA7714903

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:13/07/2020
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31 |R.K. Stone Crusher, Vill Doiwala, |As per EIA Notification dated |Norecord is Granted for 01/04/2022 - [HSPCB/Consent/ : 100 Grant
Yamuna Nagar 14.09.2006, Stone Crushing |avialable in 31/03/2027 dt. 28.02.2022 |313129222YAMCT
units are not required to the official 0OA20513071
obtain Environment record. Dated:28/02/2022
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
32 |Hemkunt Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ | Granted for 01/04/2023 - |[HSPCB/Consent/ : 100 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing (3052 dated 31/03/2024 dt. 24.01.2023 |313129223YAMCT
units are not required to 10.10.1996 0A31989908
obtain Environment Dated:24/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
33 |Kamboj Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 200 Grant
Doiwala, Teh. Chhachhrauli, 14.09.2006, Stone Crushing (2602 dated 31/03/2024 dt. 09.01.2023 (313129223YAMCT
Yamuna Nagar units are not required to 01.09.1996 & OA31265332

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Granted for 01/04/2024 -
31/03/2025 dt. 15.01.2024

Dated:09/01/2023
&

HSPCB/Consent/ :
313129224YAMCT
OA52808982
Dated:15/01/2024

169




1252

34 |Shalimar Stone industries, Vill As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [96/2249 31/03/2024 dt. 25.01.2023 |313129223YAMCT
units are not required to dated OA32235168
obtain Environment 30.08.1996 Dated:25/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
35 |Brahmanand Stone Crusher, As per EIA Notification dated [HSPCB/96/35| Granted for 01/04/2023 - |[HSPCB/Consent/ : 250 Grant
Village Doiwala, P.O. Devdhar, 14.09.2006, Stone Crushing (57 dated 31/03/2024 dt. 11.01.2023 |313129223YAMCT
Yamuna Nagar units are not required to 06.11.1996 OA31571391
obtain Environment Dated:11/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
36 |Ambala Stone Crusher, Village As per EIA Notification dated [HSPCB/96/62| Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |5 dated 31/03/2024 dt. 17.02.2023 |313129223YAMCT
units are not required to 10.12.1996 & Granted for 01/04/2024 - |OA32525313

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

31/03/2025 dt. 12.02.2024

Dated:17/02/2023
& HSPCB/Consent/

313129224YAMCT
OA58329854
Dated:12/02/2024
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37 |Kunti Stone Crusher, Vill Doiwala, |As per EIA Notification dated |HSPCB/NOC/ | Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
TEHSIL CHHACHHRAULI, Yamuna |14.09.2006, Stone Crushing [2003/883 31/03/2024 dt. 18.01.2023 |313129223YAMCT
Nagar units are not required to dated OA31854590
obtain Environment 24.11.2003 Dated:18/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
38 |Mahabali Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |2002/ 2370- | 31/03/2024 dt. 13.01.2023 |313129223YAMCT
units are not required to 72 dated & Granted for 01/04/2024 - |OA31572497
obtain Environment 15.01.2003 31/03/2025 dt. 15.01.2024 |Dated:13/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA52596181
Clearance for stone crushing Dated:15/01/2024
units.
39 |Sagar Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ | Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [2003/812 31/03/2024 dt. 23.01.2023 |313129223YAMCT
units are not required to dated OA31790943
obtain Environment 06.11.2003 Dated:23/01/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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40 ([Shiv Shakti Stone Crusher, As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 200 Grant
Village Doiwala, P.O. Devdhar, 14.09.2006, Stone Crushing [(96/2342 31/03/2024 dt. 03.02.2023 |313129223YAMCT
Yamuna Nagar units are not required to dated & Granted for 01/04/2024 - |OA31760339
obtain Environment 06.09.1996 31/03/2025 dt. 08.02.2024 |Dated:03/02/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA55183823
Clearance for stone crushing Dated:08/02/2024
units.
41 |Shivalik Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar. 14.09.2006, Stone Crushing |2003/289 31/03/2024 dt. 10.01.2023 |313129223YAMCT
units are not required to dated & Granted for 01/04/2024 - |OA31265802
obtain Environment 21.07.2003 31/03/2025 dt. 13.01.2024 |Dated:10/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA52638091
Clearance for stone crushing Dated:13/01/2024
units.
42 |SHREE RADHEY KRISHNA STONE |As per EIA Notification dated |HSPCB/Noc/2 | Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
CRUSHER, Vill Doiwala, Yamuna [14.09.2006, Stone Crushing |003/2992 31/03/2024 dt. 11.01.2023 |313129223YAMCT
Nagar units are not required to dated & Granted for 01/04/2024 - |OA31989178
obtain Environment 07.02.2003 31/03/2025 dt. 13.01.2025 |Dated:11/01/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

& HSPCB/Consent/

313129224YAMCT
OA52852041
Dated:13/01/2024
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43 [Shree Ganesh Stone Crusher, As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 200 Grant
Village Ballewala, Tehsil 14.09.2006, Stone Crushing [2003/3091 31/03/2024 dt. 10.01.2023 |313129223YAMCT
Chhachhrauli, Yamuna Nagar units are not required to dated & Granted for 01/04/2024 - |OA31296807
obtain Environment 20.02.2003 31/03/2025 Dated:10/01/2023
Clearance. Moreover, no dt. 15.01.2024 & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment 0OA52808074
Clearance for stone crushing Dated:15/01/2024
units.
44 |Diamond Stone Crusher, Village |As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - HSPCB/Consent/ : 200 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |2002/2378 31/03/2024 dt. 27.01.2023 |313129223YAMCT
units are not required to dated & Granted for 01/04/2024 - |032337715
obtain Environment 15.01.2023 31/03/2025 dt. 07.02.2024 |Dated:27/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment 054984646
Clearance for stone crushing Dated:07/02/2024
units.
45 |Jai Ambay Stone Crusher, Village |As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - | HSPCB/Consent/ : 250 Grant
Doiwala, Chhachhrauli, Yamuna |14.09.2006, Stone Crushing (2004/323 31/03/2024 dt. 01.02.2023 | 313129223YAMCT
Nagar units are not required to dated Granted for Granted for OA32158156
obtain Environment 08.06.2004 01/04/2024 - 31/03/2025 |[Dated:01/02/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

dt. 21.02.2024

& HSPCB/Consent/

313129224YAMCT
OA58329408
Dated:21/02/2024
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46 |Kashmir Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 11/05/2019 - |HSPCB/Consent/ : 200 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [TAC/2007 31/03/2024 dt. 17.07.19 ([313129219YAMCT
units are not required to dated 130-32 0A6761170
obtain Environment dated Dated:17/07/2019
Clearance. Moreover, no 23.02.2007
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
47 |Tirupati Stone Crusher, Vill As per EIA Notification dated [HSPCB/96/49| Granted for 01/04/2023 - | HSPCB/Consent/ : 200 Grant
Doiwala, P.O. Devdhar Yamuna 14.09.2006, Stone Crushing (26 dated 31/03/2024 dt. 24.01.2023 |313129523YAMCT
Nagar units are not required to 17.12.1996 0OA32337234
obtain Environment Dated:24/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
48 |New Renuka Stone Crusher, Vill |As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [2002/870 31/03/2024 dt. 02.02.2023 |313129223YAMCT
units are not required to dated OA31991747
obtain Environment 30.03.2002 Dated:02/02/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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49 |Roop Kamal Stone Industries, Vill |As per EIA Notification dated WPCB/91/93/| Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, P.O. Devdhar, Yamuna |14.09.2006, Stone Crushing (5956 dated 31/03/2024 dt. 29.01.2023 (313129223YAMCT
Nagar units are not required to 06.08.1993 & Granted for 01/04/2024 - |OA32414459
obtain Environment 31/03/2025 dt. 13.02.2024 |Dated:29/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment 0OA55454834
Clearance for stone crushing Dated:13/02/2024
units.
50 |Punjab Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - [HSPCB/Consent/ : 200 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |2097 dated 31/03/2024 dt. 10.01.2023 |313129223YAMCT
units are not required to 12.08.1996 & Granted for 01/04/2024 - |OA31297678
obtain Environment 31/03/2025 dt. 13.01.2024 |Dated:10/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA52595507
Clearance for stone crushing Dated:13/01/2024
units.
51 |Diamond Crushing Plant, Village |As per EIA Notification dated |HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [256 dated 31/03/2024 dt. 27.01.2023 |313129223YAMCT
units are not required to 22.01.1996 & Granted for 01/04/2024 - |032337506

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

31/03/2025
dt. 07.02.2024

Dated:27/01/2023
& HSPCB/Consent/

313129224YAMCT
054102374
Dated:07/02/2024
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52 |Pooja Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [96/2582 31/03/2024 dt. 24.01.2023 |313129223YAMCT
units are not required to dated & Granted for 01/04/2024 - |OA31986513
obtain Environment 17.09.1996 31/03/2025 dt. 18.01.2024 |Dated:24/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment 0OA53295329
Clearance for stone crushing Dated:18/01/2024
units.
53 |Bhawani Enterprises (Old Name |As per EIA Notification dated |HSPCB/NOC/ | Granted for 01/04/2023 - | HSPCB/Consent/ : 250 Grant
Goel Spintex Pvt. Limited Unit - [14.09.2006, Stone Crushing [2003/1434 31/03/2024 dt. 03.02.2023 |313129223YAMCT
1I), Village Devdhar, Tehsil units are not required to dated & Granted for 01/04/2024 - |OA25055193
Chhachhrauli,Yamuna Nagar. obtain Environment 04.03.2004 31/03/2025 dt. 13.02.2024 |Dated:03/02/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA55455116
Clearance for stone crushing Dated:13/02/2024
units.
54 |S.S. Stone Crusher, Vill Doiwala, |As per EIA Notification dated |HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 200 Grant
Yamuna Nagar 14.09.2006, Stone Crushing (3182 dated 31/03/2024 dt. 01.02.2023 |313129223YAMCT
units are not required to 11.10.1996 & Granted for 01/04/2024 - |OA32186596

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

31/03/2025 dt. 08.02.2024

Dated:01/02/2023
& HSPCB/Consent/

313129224YAMCT
OA55181916
Dated:08/02/2024
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55 |Mahadev Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ | Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [2003/970 31/03/2024 dt. 09.01.2023 |313129223YAMCT
units are not required to dated & Granted for 01/04/2024 - [OA31359385
obtain Environment 08.12.2003 31/03/2025 dt. 13.01.2024 |Dated:09/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA52851764
Clearance for stone crushing Dated:13/01/2024
units.
56 |Walia Stone Crushing Co., VPO As per EIA Notification dated |WPC/C- Granted for 01/04/2023 - [HSPCB/Consent/ : 100 Grant
Devdhar, Sub Tehsil Pratap 14.09.2006, Stone Crushing |I/92/32 dated| 31/03/2024 dt. 18.01.2023 |313129223YAMCT
Nagar, Yamuna Nagar units are not required to 03.01.1992 & Granted for 01/04/2024 - |OA21222433
obtain Environment 31/03/2025 dt. 25.01.2024 |Dated:18/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA53644749
Clearance for stone crushing Dated:25/01/2024
units.
57 |Kurukshetra Stone Crusher, As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 200 Grant
Doiwala, Tehsil Chhachrauli, 14.09.2006, Stone Crushing (1436 dated 31/03/2024 dt. 02.02.2023 [313129223YAMCT
Yamuna Nagar units are not required to 30.05.1996 & Granted for 01/04/2024 - |OA22609567
obtain Environment 31/03/2025 dt. 29.01.2024 |Dated:02/02/2023
Clearance. Moreover, no &HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA54127654

Clearance for stone crushing
units.

Dated:29/01/2024
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58 |Panchkula Stone Crusher, Village |As per EIA Notification dated [HWPCB/Noc/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing (3376 dated 31/03/2024 dt. 03.03.2023 (313129223YAMCT
Yamuna Nagar units are not required to 26.10.1996 OA34056329
obtain Environment Dated:03/03/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
59 |Jai Krishna Stone Crusher, As per EIA Notification dated [HSPCB/NOC/ | Granted for 01/04/2023 - |[HSPCB/Consent/ : 250 Grant
Village Devdhar, Tehsil 14.09.2006, Stone Crushing |2003/805 31/03/2024 dt. 17.01.2023 |313129223YAMCT
Chhachhrauli, Yamuna Nagar units are not required to dated & Granted for 01/04/2024 - |OA31572629
obtain Environment 06.11.2003 31/03/2025 dt. 15.01.2024 |Dated:17/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA52595481
Clearance for stone crushing Dated:15/01/2024
units.
60 ([Batra Stone Industries, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 200 Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing (2003/4150 31/03/2024 dt. 27.01.2023 |313129223YAMCT
Yamuna Nagar units are not required to dated & Granted for 01/04/2024 - |OA31940907
obtain Environment 20.03.2003 31/03/2025 dt. 18.01.2024 |Dated:27/01/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

& HSPCB/Consent/

313129224YAMCT
OA54757329
Dated:18/01/2024
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61 ([Gayatri Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ | Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Ballewala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [96/2364 31/03/2024 dt. 24.01.2023 |313129223YAMCT
Yamuna Nagar units are not required to dated & Granted for 01/04/2024 - |OA32707494
obtain Environment 10.09.1996 31/03/2025 dt. 18.01.2024 |Dated:24/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA53045367
Clearance for stone crushing Dated:18/01/2024
units.
62 [Him Stone Crusher, Village As per EIA Notification dated [HSPCB/96/50| Granted for 01/04/2023 - |[HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing (21 dated 31/03/2024 dt. 18.01.2023 [313129223YAMCT
Yamuna Nagar units are not required to 24.12.1996 & Granted for 01/04/2024- |OA31361323
obtain Environment 31/03/2025 dt. 15.01.2024, |(Dated:18/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA52934453
Clearance for stone crushing Dated:15/01/2024
units.
63 |Bala Sundri Stone Crusher, As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 100 Grant
Village Ballewala, Tehsil 14.09.2006, Stone Crushing (3063 dated 31/03/2024 dt. 18.01.2023 |313129223YAMCT
Chhachrauli, District Yamuna units are not required to 10.10.1996 & Granted for 01/04/2023 - |OA31571538

Nagar

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

31/03/2024 dt. 18.01.2023

Dated:18/01/2023
& HSPCB/Consent/

313129223YAMCT
OA31571538
Dated:18/01/2023
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64 [Gaurav Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Ballewala, Tehsil Chhachhrauli, |14.09.2006, Stone Crushing [{2003/931 31/03/2024 dt. 18.01.2023 |313129223YAMCT
District Yamuna Nagar units are not required to dated OA31395760
obtain Environment 08.12.2003 Dated:18/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
65 ([Kamal Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - [HSPCB/Consent/ : 125 Grant
Doiwala, Tehsil Chhachrauli, 14.09.2006, Stone Crushing |2003/105 31/03/2024 dt. 02.02.2023 |313129223YAMCT
District Yamuna Nagar units are not required to dated & Granted for 01/04/2024 - |OA9738444
obtain Environment 12.05.2003 31/03/2025 dt. 12.02.2024 |Dated:02/02/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA55182178
Clearance for stone crushing Dated:12/02/2024
units.
66 [Godaveri Stone Crusher, Village [As per EIA Notification dated |HSPCB/2003/| Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [165 dated 31/03/2024 dt. 09.01.2023 |313129223YAMCT
units are not required to 06.06.2003 & Granted for 01/04/2024 - |[OA31359195

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

31/03/2025 dt. 15.01.2024

Dated:09/01/2023
& HSPCB/Consent/

313129224YAMCT
OA52964136
Dated:15/01/2024
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67 [Jai Ganesh Stone Crusher, Village [As per EIA Notification dated |HSPCB/434 Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Ballewala, Tehsil Chhachhrauli, |14.09.2006, Stone Crushing [dated 31/03/2024 dt. 27.01.2023 (313129223YAMCT
District Yamuna Nagar units are not required to 06.02.1997 & Granted for 01/04/2024 - |012612971
obtain Environment 31/03/2025 dt. 12.02.2024 |Dated:27/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment 032224162
Clearance for stone crushing Dated:12/02/2024
units.
68 ([Shyam Stone Crushing Co., As per EIA Notification dated |WPCB/92/605| Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Village Doiwala, Tehsil 14.09.2006, Stone Crushing (2 dated 31/03/2024 dt. 25.01.2023 |313129223YAMCT
Chhachrauli, Yamuna Nagar units are not required to 13.08.1993 0OA32151510
obtain Environment Dated:25/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
69 ([Balram Stone Crushing Co, As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Village Ballewala, Tehsil 14.09.2006, Stone Crushing [2004/1535 31/03/2024 dt. 13.01.2023 |313129223YAMCT
Chhachrauli, District Yamuna units are not required to dated OA31394525
Nagar. obtain Environment 19.03.2004 Dated:13/01/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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70 |Ambay Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil Chhachrauli, 14.09.2006, Stone Crushing (2003/1237 31/03/2024 dt. 18.01.2023 |313129223YAMCT
District Yamuna Nagar units are not required to dated & Granted for 01/04/2024 -|0OA31636670
obtain Environment 10.11.2003 31/03/2025 dt. 07.02.2024 |Dated:18/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment 0A54905143
Clearance for stone crushing Dated:07/02/2024
units.
71 |Shri Ram Stone Crusher, Village |As per EIA Notification dated |HSPCB/NOC/ Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing |259 dated 31/03/2024 dt. 13.01.2023 |313129223YAMCT
District Yamuna Nagar. units are not required to 22.01.1996 & Granted for 01/04/2024 - |OA31451318
obtain Environment 31/03/2025 dt. 18.01.2024 |Dated:13/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA53699873
Clearance for stone crushing Dated:18/01/2024
units.
72 |Bhagwati StoneCrusher, Village |As per EIA Notification dated |HSPCB/2003/| Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [414 dated 31/03/2024 dt. 02.02.2023 [313129223YAMCT
District Yamuna Nagar. units are not required to 27.08.2003 & Granted for 01/04/2024 - |OA11914281

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

31/03/2025
dt. 29.01.2024

Dated:02/02/2023
& HSPCB/Consent/

313129224YAMCT
OA54133584
Dated:29/01/2024
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73 |Balaji Stone Crusher, Doiwala , As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Chhachhrauli, Yamuna Nagar 14.09.2006, Stone Crushing (2003/736 31/03/2024 dt. 10.01.2023 |313129223YAMCT
units are not required to dated & Granted for 01/04/2024 - |OA31297382
obtain Environment 24.10.2003 31/03/2025 dt. 13.01.2024 |Dated:10/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment 0OA52595889
Clearance for stone crushing Dated:13/01/2024
units.
74 |D.K. Stone Crusher, Doiwala, As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Tehsil Chhachhrauli, Yamuna 14.09.2006, Stone Crushing |2003/4195 31/03/2024 dt. 23.01.2023 |313129223YAMCT
Nagar units are not required to dated & Granted for 01/04/2024 - |OA31855155
obtain Environment 31.03.2003 31/03/2025 dt. 08.02.2024 |Dated:23/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA55272955
Clearance for stone crushing Dated:08/02/2024
units.
75 |Mohindra Stone Crusher, As per EIA Notification dated [HSPCB/NOC/ | Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [528 dated 31/03/2024 dt. 13.01.2023 (313129223YAMCT
Yamuna Nagar units are not required to 15.02.1996 & Granted for 01/04/2024 - |OA31264728

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

31/03/2025 dt. 13.01.2024

Dated:13/01/2023
& HSPCB/Consent/

313129224YAMCT
OA52851939
Dated:13/01/2024

I
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76 |Haryana Stone Mills Pvt Ltd, As per EIA Notification dated [HWPC/NOC/1| Granted for 01/04/2023 - |[HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [501 dated 31/03/2024 dt. 18.01.2023 (313129223YAMCT
Yamuna Nagar units are not required to 12.06.1996 |& Granted for 01/04/2024 -|OA7663675
obtain Environment 31/03/2025 dt. 12.02.2024 |Dated:18/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA55305910
Clearance for stone crushing Dated:12/02/2024
units.
77 |Hum Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing |2003/772 31/03/2024 dt. 18.01.2023, [313129223YAMCT
Yamuna Nagar units are not required to dated 0OA31395673
obtain Environment 31.10.2003 Dated:18/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
78 |Jai Mata Stone Crusher, Doiwala , |As per EIA Notification dated |HSPCB/NOC/ | Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Chhachhrauli, Yamuna Nagar 14.09.2006, Stone Crushing (2003/966 31/03/2024 dt. 09.01.2023 |313129223YAMCT
units are not required to dated & Granted for 01/04/2024 - |OA31359511
obtain Environment 08.12.2003 31/03/2025 dt. 15.01.2024 |Dated:09/01/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

& HSPCB/Consent/

313129224YAMCT
OA53081205
Dated:15/01/2024
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79 |Dhillo Stone Industries, Village |As per EIA Notification dated |HWPCB/NOC/| Granted for 01/04/2023 - |HSPCB/Consent/ : 200 Grant
Mandewala, Yamuna Nagar 14.09.2006, Stone Crushing [261 dated 31/03/2024 dt. 18.01.2023 |313129223YAMCT
units are not required to 22.01.1996 & Granted for 01/04/2024 - |OA31518431
obtain Environment 31/03/2025 Dated:18/01/2023
Clearance. Moreover, no dt. 28.01.2024 & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment 0OA53926175
Clearance for stone crushing Dated:28/01/2024
units.
80 ([SNEH STONE CRUSHER, Doiwala, [As per EIA Notification dated |HSPCB/NOC/ | Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Tehsil Chhachhrauli, Yamuna 14.09.2006, Stone Crushing (1199 dated 31/03/2024 dt. 15.01.2023 |313129223YAMCT
Nagar units are not required to 15.12.1995 031293981
obtain Environment Dated:15/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
81 (Jai Mata Di Stone Crusher(JK), As per EIA Notification dated [HSPCB/NOC/ Granted for 02/09/2021 - |HSPCB/Consent/ : 180 Grant
Village Doiwala, District Yamuna |14.09.2006, Stone Crushing (3049 dated 31/03/2026 dt. 02.09.2021 |313129221YAMCT
Nagar units are not required to 10.10.1996 OA14751703

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:02/09/2021
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82 ([Batar Stone Industry, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 13/06/2023 - |HSPCB/Consent/ : 200 Grant
Doiwala, District Yamuna Nagar |14.09.2006, Stone Crushing (2003/4154 31/03/2024 dt. 13.06.2023 |313129223YAMCT
units are not required to dated & Granted for 01/04/2024 - |OA36187309
obtain Environment 20.03.2003 31/03/2025 dt. 12.02.2024 |Dated:13/06/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment 0OA55309240
Clearance for stone crushing Dated:12/02/2024
units.
83 [Vaishno Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil Chhachrauli, 14.09.2006, Stone Crushing |2003/ 31/03/2024 dt. 09.01.2023 |313129223YAMCT
District Yamuna Nagar units are not required to 3000 dated & Granted for 01/04/2024 - |OA31394649
obtain Environment 07.02.2003 31/03/2025 dt. 15.01.2024 |Dated:09/01/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA52807955
Clearance for stone crushing Dated:15/01/2024
units.
84 (Krishna Stone Crushing Co., As per EIA Notification dated [WPCB/92/493| Granted for 01/04/2023 - |[HSPCB/Consent/ : 200 Grant
Village Devdhar, Yamuna Nagar |14.09.2006, Stone Crushing |1 dated 31/03/2024 dt. 24.01.2023 |313129223YAMCT
units are not required to 01.06.1993 0OA32235921

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:24/01/2023
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85 |KAVERI STONECRUSHER As per EIA Notification dated [HWPCB/NOC/| Granted for 01/04/2023 - [HSPCB/Consent/ : 200 Grant
VILLAGE DEVDHAR, TEHSIL 14.09.2006, Stone Crushing (1267 dated 31/03/2024 dt. 02.02.2023 |313129223YAMCT
CHHACHHRAULI, Yamuna Nagar [|units are not required to 07.02.1995 0OA32157461
obtain Environment Dated:02/02/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
86 |New Markanda Stone Crusher, As per EIA Notification dated [HSPCB/NOC/ | Granted for 01/04/2023 - |[HSPCB/Consent/ : 100 Grant
Village Ballewala, PO Devdhar, 14.09.2006, Stone Crushing [1343 dated 31/03/2024 dt. 15.03.2023 |313129223YAMCT
District Yamuna Nagar units are not required to 27.12.1995 & Granted for 01/04/2024 - |OA33721711
obtain Environment 31/03/2025 dt. 07.02.2024 |Dated:15/03/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA55179255
Clearance for stone crushing Dated:07/02/2024
units.
87 ([Shivalik StoneCrusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Chuharpur Kalan, Tehsil 14.09.2006, Stone Crushing |781 dated 31/03/2024 dt. 15.01.2023|313129223YAMCT
Chhachhrauli, District Yamuna units are not required to 12.06.1998 & Granted for 01/04/2024 - |031293981

Nagar

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

31/03/2025
dt. 13.01.2024

Dated:15/01/2023
& HSPCB/Consent/

313129224YAMCT
OA52638094
Dated:13/01/2024
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88 [Aggarwal Stone Crusher, Village [As per EIA Notification dated |HSPCB/NOC/ | Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Tehsil KHIZRZBAD, 14.09.2006, Stone Crushing {2003/871 31/03/2024 dt. 24.01.2023 |313129223YAMCT
District Yamuna Nagar units are not required to dated 031985423
obtain Environment 24.11.2003 Dated:24/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
89 ([Mehta Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 01/04/2023 - [HSPCB/Consent/ : 100 Grant
Doiwala, District Yamuna Nagar |14.09.2006, Stone Crushing (2003/4159 31/03/2024 dt. 03.02.2023 |313129223YAMCT
units are not required to dated 0A32229315
obtain Environment 20.03.2003 Dated:03/02/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
90 (Patiala Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ | Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Ballewala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing {2003/761 31/03/2024 dt. 06.03.2023 |313129223YAMCT
Yamuna Nagar units are not required to dated OA32582446
obtain Environment 31.10.2003 Dated:06/03/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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91 ([Neelkanth Stone Crushing Co. As per EIA Notification dated [HWPCB/NOC/| Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
(Old name Surindra Stone 14.09.2006, Stone Crushing [96/2666 31/03/2024 dt. 18.01.2023 |313129223YAMCT
Crusher Industries), Village units are not required to dated & Granted for 01/04/2024 - |OA31451203
Doiwala, Tehsil Chhachrauli, obtain Environment 24.09.1996 31/03/2025 dt. 13.01.2024 |Dated:18/01/2023
District Yamuna Nagar Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA53286905
Clearance for stone crushing Dated:13/01/2024
units.
92 [(Jai Ganpati Stone Crusher, Village|As per EIA Notification dated |HSPCB/NOC/ | Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |2004/1575 31/03/2028 dt. 17.03.2023 |313129223YAMCT
units are not required to dated 034273763
obtain Environment 22.03.2004 Dated:17/03/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
93 |Bhoomi Stone Crusher, Vill As per EIA Notification dated [HSPCB/NOC/ | Granted for 01/04/2023 - [HSPCB/Consent/ : 200 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [2003/1365 31/03/2024 dt. 11.01.2023 |313129223YAMCT
units are not required to dated 0OA31394871
obtain Environment 26.02.2004 Dated:11/01/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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94 ([Parkash Stone Crusher, Village As per EIA Notification dated [WPCB/91/105| Granted for 01/04/2023 - [HSPCB/Consent/ : 250 Grant
Ballewala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing |8 dated 31/03/2024 dt. 03.03.2023 (313129223YAMCT
Yamuna Nagar units are not required to 04.01.1994 & Granted for 01/04/2024 - |OA33801997
obtain Environment 31/03/2025 dt. 12.02.2024 |Dated:03/03/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA55308903
Clearance for stone crushing Dated:12/02/2024
units.
95 [Chandermani Stone Crusher, Vill [As per EIA Notification dated |Norecord is Granted for 09/04/2023 - [HSPCB/Consent/ : 250 Grant
Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing |avialable in 31/03/2028 dt. 09.04.2023 |313129223YAMCT
units are not required to the official OA35068713
obtain Environment record. Dated:09/04/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
96 [Ravi Stone Crusher, Vill Doiwala, [As per EIA Notification dated |HSPCB/NOC/ Granted for 01/04/2023 - |HSPCB/Consent/ : 250 Grant
Yamuna Nagar 14.09.2006, Stone Crushing [2004/1501 31/03/2024 dt. 16.01.2023 |313129223YAMCT
units are not required to dated & Granted for 01/04/2024 - |OA31854215
obtain Environment 19.03.2004 31/03/2025 dt. 15.01.2024 |Dated:16/01/2023

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

& HSPCB/Consent/

313129224YAMCT
OA52807836
Dated:15/01/2024
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97 |Vasundhara Stone Crusher, As per EIA Notification dated [HWPC/NOC/3| Granted for 01/04/2023 - [HSPCB/Consent/ : 200 Grant
Village Doiwala, Yamuna Nagar 14.09.2006, Stone Crushing [452 dated 31/03/2024 dt. 03.02.2023 |313129223YAMCT
units are not required to 19.10.1996 & Granted for 01/04/2024 - |OA32235836
obtain Environment 31/03/2025 dt. 12.02.2024 |Dated:03/02/2023
Clearance. Moreover, no & HSPCB/Consent/
directions has been received :
from CPCB regarding 313129224YAMCT
obtaining Environment OA55182716
Clearance for stone crushing Dated:12/02/2024
units.
98 [Mohit Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 23/08/2022 - [HSPCB/Consent/ : 500 Grant
Doiwala, P.O., Devdhar, Yamuna |14.09.2006, Stone Crushing |2003/4033 31/03/2027 dt. 23.08.2022 |313129222YAMCT
Nagar units are not required to dated 0A26765903
obtain Environment 24.02.1993 Dated:23/08/2022
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
99 [Saraswati Stone Crusher, Village [As per EIA Notification dated |HSPCB/Conse |Granted for 01/04/2023 - HSPCB/Consent/ : 100 Grant
Ranipur, Teshil Bilaspur, District |14.09.2006, Stone Crushing [nt/ : 31/03/2033 dt. 01.02.2023 |313129223YAMCT
Yamuna Nagar units are not required to 313129217YA OA32152282
obtain Environment MCTE368688 Dated:01/02/2023
Clearance. Moreover, no 9

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:10/01/
2017
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100 |Bharat Construction Company As per EIA Notification dated [HSPCB/Conse|Granted for 01/04/2019 - HSPCB/Consent/ : 100 Grant
(Stone Crusher), Village 14.09.2006, Stone Crushing (nt/ : 31/03/2029 dt. 05.05.19 313129219YAMCT
Nathanpur, Tehsil Chhachhrauli, |units are not required to 313129217YA OA6483240
District Yamuna Nagar obtain Environment MCTE387072 Dated:05/05/2019
Clearance. Moreover, no 3
directions has been received |[Dated:31/03/
from CPCB regarding 2017
obtaining Environment
Clearance for stone crushing
units.
101 |Ganpati Stone Crusher, Village- |As per EIA Notification dated [HSPCB/YMN/ |Granted for 01/04/2020 - HSPCB/Consent/ : 450 Grant
Ranipur, Tehsil- Bilaspur, District |{14.09.2006, Stone Crushing (1367 dated 31/03/2025 dt. 07.02.2020 |313129220YAMCT
Yamuna Nagar units are not required to 03.08.2017 0A7092076
obtain Environment Dated:07/02/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
102 |[Salsar Stone Crusher, As per EIA Notification dated [No. Granted for 01/04/2023 - HSPCB/Consent/ : 100 Grant
Village Rulaheri, Tehsildar 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2028 dt. 27.01.2023 (313129223YAMCT
Bilaspur, District Yamuna Nagar |units are not required to nt/ : OA32154371
obtain Environment 313129216YA Dated:27/01/2023
Clearance. Moreover, no MCTE349307
directions has been received |0

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:30/12/
2016
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103 [Mansa Devi Stone Crusher, As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 450 Grant
Village Rulaheri, Teshsil Bilaspur, {14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2027 dt. 21.01.2022 (313129222YAMCT
District Yamuna Nagar units are not required to nt/ : OA19218606
obtain Environment 313129217YA Dated:21/01/2022
Clearance. Moreover, no MCTE349278
directions has been received |9
from CPCB regarding Dated:06/01/
obtaining Environment 2017
Clearance for stone crushing
units.
104 |KDS Excavation and Mining Pvt As per EIA Notification dated [HSPCB/YMN/ |Granted for 28/10/2017 - HSPCB/Consent/ : 1500 Grant
Ltd, Village Milkra,Tehsil Bilaspur,|14.09.2006, Stone Crushing (1535 dated 31/03/2027 dt. 30.10.17 313129217YAMCT
District Yamuna Nagar units are not required to 05.09.2017 0OA4577153
obtain Environment Dated:30/10/2017
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
105 |[Krishna Stone Crusher and As per EIA Notification dated [HSPCB/YMN/ |Granted for 01/04/2021 - HSPCB/Consent/ : 250 Grant
Screening Plant, Village Nagli-32, [{14.09.2006, Stone Crushing |1494 dated |[31/03/2026 dt. 06.01.2021 |313129221YAMCT
Tehsil Khizrabad, District Yamuna |units are not required to 25.08.2017 OA8619183

Nagar

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:11/02/2021
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106 [Anant Stone Crusher Unit 3, As per EIA Notification dated [HSPCB/YMN/ |Granted for 01/04/2020 - HSPCB/Consent/ : 3200 Grant
Village- Bailgarh, Tehsil- 14.09.2006, Stone Crushing (1798 dated |31/03/2025 dt. 11.02.2020 (313129220YAMCT
Khizrabad, District Yamuna Nagar |units are not required to 20.09.2017 OA7219287
obtain Environment Dated:11/02/2020
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
107 |Vikas Pruthi and Co, Village As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 3100 Grant
Bailgarh, Tehsil Khizrabad, 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2025 dt. 20.01.2022 (313129222YAMCT
Yamuna Nagar units are not required to nt/ : OA19151056
obtain Environment 313129217YA Dated:20/01/2022
Clearance. Moreover, no MCTE460499 ,
directions has been received |5
from CPCB regarding Dated:30/10/
obtaining Environment 2017
Clearance for stone crushing
units.
108 |[Shiv Shakti Stone Crusher, As per EIA Notification dated [No. Granted for 01/04/2019 - HSPCB/Consent/ : 200 Grant
Village Majri Tapu, Yamuna Nagar|14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2024 dt. 04.02.19 313129219YAMCT
units are not required to nt/ : 06178378
obtain Environment 313129217YA Dated:04/02/2019
Clearance. Moreover, no MCTE457306
directions has been received |0

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:30/10/
2017
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109 |Madhav Enterprises, Village Majri |As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 200 Grant
Tapu, Tehsil Jagadhri, Yamuna 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2024 dt. 29.04.2022 (313129222YAMCT
Nagar units are not required to nt/ : OA22664968
obtain Environment 318505017YA Dated:29/04/2022
Clearance. Moreover, no MCTE466498
directions has been received |3
from CPCB regarding Dated:09/11/
obtaining Environment 2017
Clearance for stone crushing
units.
110 |Polla Screening and Stone As per EIA Notification dated [No. Granted for 08/02/2021 - HSPCB/Consent/ : 1200 Grant
Crusher Plant, Village Nagli 32, 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2025 dt. 08.02.21 313129221YAMCT
Tehsil Bilaspur, Yamuna Nagar units are not required to nt/ : 0A9416031
obtain Environment 313129217YA Dated:08/02/2021
Clearance. Moreover, no MCTE475454
directions has been received |4
from CPCB regarding Dated:13/12/
obtaining Environment 2017
Clearance for stone crushing
units.
111 |Vaishnavi Stone Crusher and As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 250 Grant
Screening Plant (Stone Crusher) [14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2025 dt. 29.04.2022 |313129222YAMCT
(Old name Chaudhary Stone units are not required to nt/ : OA22554715
Crusher, Village Nagli 32, Tehsil [obtain Environment 313129217YA Dated:29/04/2022
Bilaspur Yamuna Nagar Clearance. Moreover, no MCTE470013
directions has been received |8

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:20/11/
2017
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112 |Mantra Devi Stone Crusher and As per EIA Notification dated [No. Granted for 01/02/2022 - HSPCB/Consent/ : 250 Grant
Screening Plant, Village Rulaheri, {14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2024 dt. 01.02.2022 |313129222YAMCT
Tehsildar Bilaspur, District units are not required to nt/ : & Granted for 01/04/2024 - [OA19432828
Yamuna Nagar obtain Environment 313129217YA(31/03/2025 dt. 12.02.2024 ([Dated:01/02/2022
Clearance. Moreover, no MCTE469897 & HSPCB/Consent/
directions has been received |8 :
from CPCB regarding Dated:21/11/ 313129224YAMCT
obtaining Environment 2017 0OA55456439
Clearance for stone crushing Dated:12/02/2024
units.
113 |Green India Minerals Stone As per EIA Notification dated [HSPCB/YMN/ |Granted for 01/04/2023 - HSPCB/Consent/ : 3150 Grant
Crusher, Village- Nathanpur, 14.09.2006, Stone Crushing (1370 dated 31/03/2028 dt. 18.01.2023 |313129223YAMCT
Tehsil- Khizrabad, District units are not required to 03.08.2017 0OA31606411
Yamuna Nagar obtain Environment Dated:18/01/2023
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
114 |Adhishtha Stone Crusher, Village |As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 200 Grant
Majri Tapu, Tehsil Jagadhri, 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2026 dt. 21.03.2022 (313129222YAMCT
Yamuna Nagar units are not required to nt/ : 0A20622171
obtain Environment 313129217YA Dated:21/03/2022
Clearance. Moreover, no MCTE466328
directions has been received |9

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:09/11/
2017
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115 |Shree Baba Balaknath Stone As per EIA Notification dated [No. Granted for 01/04/2022 - [HSPCB/Consent/ : 300 Grant
Crusher, Village Nathanpur, 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2027 dt. 25.01.2022 (313129222YAMCT
Yamuna Nagar units are not required to nt/ : OA19278896
obtain Environment 313129218YA Dated:25/01/2022
Clearance. Moreover, no MCTE482308
directions has been received |6
from CPCB regarding Dated:17/01/
obtaining Environment 2018
Clearance for stone crushing
units.
116 |Balaji Stone Crusher, Village As per EIA Notification dated [No. Granted for 01/04/2022 - [HSPCB/Consent/ : 250 Grant
Rulaheri, Tehsil Bilaspur, Yamuna |14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2025 dt. 29.04.2022 (313129222YAMCT
Nagar units are not required to nt/ : 0A22422538
obtain Environment 313129217YA Dated:29/04/2022
Clearance. Moreover, no MCTE475314
directions has been received |7
from CPCB regarding Dated:15/12/
obtaining Environment 2017
Clearance for stone crushing
units.
117 |Shiv Surya Stone Crusher and As per EIA Notification dated [No. Granted for 01/04/2022 - [HSPCB/Consent/ : 3000 Grant
Screening Plant, Village 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2027 dt. 20.01.2022 (313129222YAMCT
Shergarh, Tehsil Bilaspur, units are not required to nt/ : 018851412
Yamuna Nagar obtain Environment 313129217YA Dated:20/01/2022
Clearance. Moreover, no MCTE476451
directions has been received |0

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:09/12/
2017
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118 [Yamuna Stone Crusher, As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 200 Grant
Village Majri Tapu, Jagadhri, 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2027 dt. 24.03.2022 (313129222YAMCT
Yamuna Nagar units are not required to nt/ : OA21409131
obtain Environment 313129217YA Dated:24/03/2022
Clearance. Moreover, no MCTE470181
directions has been received |2
from CPCB regarding Dated:09/12/
obtaining Environment 2017
Clearance for stone crushing
units.
119 |Haryana Stone Crusher, As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 250 Grant
Village Majri Tapu, Jagadhri, 14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2027 dt. 01.01.2022 |313129222YAMCT
Yamuna Nagar units are not required to nt/ : 0OA18416434
obtain Environment 313129218YA Dated:01/01/2022
Clearance. Moreover, no MCTE480581
directions has been received |4
from CPCB regarding Dated:20/03/
obtaining Environment 2018
Clearance for stone crushing
units.
120 |Hazara Builder Group Stone As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 200 Grant
Crusher, Village Belgarh, 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2027 dt. 20.01.2022 (313129222YAMCT
Khizrabad, Yamuna Nagar units are not required to nt/ : OA19100970
obtain Environment 313129218YA Dated:20/01/2022
Clearance. Moreover, no MCTE501055
directions has been received |9

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:02/02/
2018
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121 |Rajiv Gupta and Company Stone |As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/2022/2168 1250 Grant
Crusher, Village Kanalsi Tehsil 14.09.2006, Stone Crushing |[HSPCB/Conse|31/03/2025 dt. 13.04.2022 [1316GRTCTO00
Jagadhri Yamuna Nagar units are not required to nt/ : Dated:13/04/2022
obtain Environment 313129218YA
Clearance. Moreover, no MCTE499256
directions has been received |4
from CPCB regarding Dated:30/01/
obtaining Environment 2018
Clearance for stone crushing
units.
122 [Jai Shree Ram Stone Crusher, As per EIA Notification dated [No. Granted for 06/04/2023 - HSPCB/Consent/ : 250 Grant
Village Kanalsi, Tehsil Jagadhri, 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2025 dt. 06.04.2023 (313129223YAMCT
Yamuna Nagar units are not required to nt/ : 019793907
obtain Environment 313129218YA Dated:06/04/2023
Clearance. Moreover, no MCTE514489
directions has been received |5
from CPCB regarding Dated:09/03/
obtaining Environment 2018
Clearance for stone crushing
units.
123 |Him Putri Stone Crusher, Village |As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 250 Grant
Majri Tappu, Yamuna Nagar 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2027 dt. 10.02.2022 (313129222YAMCT
units are not required to nt/ : OA19515285
obtain Environment 318505018YA Dated:10/02/2022
Clearance. Moreover, no MCTE494014 ,
directions has been received |2

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:12/02/
2018
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124 |Neelkanthstonecrusher and As per EIA Notification dated [No. Granted for 01/04/2023 - HSPCB/Consent/ : 200 Grant
Screening Plant, Village Majri 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2028 dt. 18.02.2023 (313129223YAMCT
Tapu, Tehsil Jagadhri, Yamuna units are not required to nt/ : 033437190
Nagar obtain Environment 313129218YA Dated:18/02/2023
Clearance. Moreover, no MCTE505992 ,
directions has been received |1
from CPCB regarding Dated:22/02/
obtaining Environment 2018
Clearance for stone crushing
units.
125 |Shiva Stone Crusher and As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 200 Grant
Screening Plant (Stone Crusher), [14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2027 dt. 28.01.2022 |313129222YAMCT
Village Kanalsi, Tehsil Jagadhri, |units are not required to nt/ : 0A19342059
Yamuna Nagar obtain Environment 318505018YA Dated:28/01/2022
Clearance. Moreover, no MCTE510793
directions has been received |4
from CPCB regarding Dated:22/02/
obtaining Environment 2018
Clearance for stone crushing
units.
126 |Bharat Mata Stone and Screening |As per EIA Notification dated [No. Granted for 01/04/2020- HSPCB/2020/7201 200 Grant
Plant, Village Ranipur, Tehsil 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2024 dt. 13.02.2020 [329GRTCTO02
Bilaspur, Yamuna Nagar units are not required to nt/ : Dated:13/02/2020
obtain Environment 313129218YA
Clearance. Moreover, no MCTE521861
directions has been received |3

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:30/03/
2018

200




1283

127 |Ambey Enterprises, Village Majri |As per EIA Notification dated [No. Granted for 01/04/2023 - HSPCB/Consent/ : 250 Grant
Tapu, Yamuna Nagar 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2028 dt. 15.03.2023 (313129223YAMCT
units are not required to nt/ : OA33437525
obtain Environment 313129218YA Dated:15/03/2023
Clearance. Moreover, no MCTE514409
directions has been received |1
from CPCB regarding Dated:21/05/
obtaining Environment 2018
Clearance for stone crushing
units.
128 |Himgiri Enterprises, Village As per EIA Notification dated [No. Granted for 01/04/2023 - HSPCB/Consent/ : 250 Grant
Kanalsi, Jagadhri, Yamuna Nagar |14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2028 dt. 25.01.2023 ([313129223YAMCT
units are not required to nt/ : OA31328875
obtain Environment 313129218YA Dated:25/01/2023
Clearance. Moreover, no MCTE521701
directions has been received |3
from CPCB regarding Dated:10/04/
obtaining Environment 2018
Clearance for stone crushing
units.
129 |Hindustan Stone Aura, Ranipur, |As per EIA Notification dated [No. Granted for 1/04/2021 - HSPCB/2021/8477 1250 Grant
Yamuna Nagar 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2024 dt. 11.02.2021 [361GRTCTO00
units are not required to nt/ : Dated:11/02/2021
obtain Environment 313129218YA
Clearance. Moreover, no MCTE519422
directions has been received |7

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:30/03/
2018
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130 ([Jai Maa Vaishno As per EIA Notification dated [No. Granted for 01/04/2023 - HSPCB/Consent/ : 250 Grant
Enterprises(Stone Crusher), 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2028 dt. 18.01.2023 ([313129223YAMCT
Village Belgarh, Tehsil Khizrabad, |units are not required to nt/ : OA31790805
Yamuna Nagar obtain Environment 313129218YA Dated:18/01/2023
Clearance. Moreover, no MCTE533880
directions has been received |9
from CPCB regarding Dated:31/05/
obtaining Environment 2018
Clearance for stone crushing
units.
131 |SARWARA STONE CRUSHER As per EIA Notification dated [No. Granted for 01/04/2023 - HSPCB/Consent/ : 1500 Grant
VILLAGE BELHARH, TEHSIL 14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2024 dt. 02.03.2023 |313129223YAMCT
KHIZRABAD, YAMUNA NAGAR units are not required to nt/ : OA33473672
obtain Environment 313129219YA Dated:02/03/2023
Clearance. Moreover, no MCTE621993
directions has been received |2
from CPCB regarding Dated:18/01/
obtaining Environment 2019
Clearance for stone crushing
units.
132 ([Bala Ji Gurbani Stone Crusher, As per EIA Notification dated [No. Granted for 10/04/2019 - HSPCB/Consent/ : 200 Grant
Village Belgarh, Tehsil Khizrabad, {14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2024 dt. 13.04.19 313129219YAMCT
Yamuna Nagar units are not required to nt/ : 0OA6490083
obtain Environment 313129218YA Dated:13/04/2019
Clearance. Moreover, no MCTE512541
directions has been received |8

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:20/03/
2018
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133 |SAT GURUDEV STONE CRUSHER, |As per EIA Notification dated [No. Granted for 01/04/2023 - |HSPCB/Consent/ : 200 Grant
Village- Majri Tapu, Tehsil- 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2026 dt. 07.02.2023 [313129223YAMCT
Jagadhri,Distt - Yamuna Nagar units are not required to nt/ : 032052069
obtain Environment 313129219YA Dated:07/02/2023
Clearance. Moreover, no MCTE624600
directions has been received |7
from CPCB regarding Dated:22/02/
obtaining Environment 2019
Clearance for stone crushing
units.
134 |Ashirwad Stone Crusher, Village |As per EIA Notification dated [No. Granted for 09/05/2019 - HSPCB/Consent/ : 200 Grant
Rulaheri, Tehsil Bilaspur, Yamuna |14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2024 dt. 09.05.19 313129219YAMCT
Nagar units are not required to nt/ : 0A6545138
obtain Environment 313129219YA Dated:09/05/2019
Clearance. Moreover, no MCTE613435
directions has been received |3
from CPCB regarding Dated:06/02/
obtaining Environment 2019
Clearance for stone crushing
units.
135 |VISHAVKARMA JI STONE As per EIA Notification dated [No. Granted for 17/10/2019 - HSPCB/Consent/ : 200 Grant
CRUSHER 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2024 dt. 17.10.19 313129219YAMCT
VILLAGE BELGARH, TEHSIL units are not required to nt/ : 06975784
KHIZRABAD, YAMUNA NAGAR obtain Environment 313129219YA Dated:17/10/2019
Clearance. Moreover, no MCTE651804
directions has been received |0

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:25/04/
2019
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136 |Shri Balaji Hanuman Traders, As per EIA Notification dated [No. Granted for 01/04/2023 - HSPCB/Consent/ : 500 Grant
Village Kanalsi, Tehsil Jagadhri 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2028 dt. 22.03.2023 (313129223YAMCT
YAMUNANAGAR units are not required to nt/ : OA33782774
obtain Environment 313129219YA Dated:22/03/2023
Clearance. Moreover, no MCTE689214
directions has been received |1
from CPCB regarding Dated:03/09/
obtaining Environment 2019
Clearance for stone crushing
units.
137 |Jagdamba Stone Aggregates As per EIA Notification dated [No. Granted for 06/11/2019 - HSPCB/Consent/ : 250 Grant
Village Swabri, Yamuna Nagar 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2024 dt. 19.11.2019 (313129219YAMCT
units are not required to nt/ : & Granted for 01/04/2024 - |OA6999434
obtain Environment 313129219YA|31/03/2029 dt. 28.01.2024 ([Dated:19/11/2019
Clearance. Moreover, no MCTE696344 & HSPCB/Consent/
directions has been received |9 :
from CPCB regarding Dated:07/10/ 313129224YAMCT
obtaining Environment 2019 OA53644090
Clearance for stone crushing Dated:28/01/2024
units.
138 |S S Stone Crusher, Village Majri |As per EIA Notification dated [No. Granted for 01/04/2023 - HSPCB/Consent/ : 399 Grant
Tapu Tehsil Jagadhri Yamuna 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2025 dt. 01.02.2023 (313129223YAMCT
Nagar units are not required to nt/ : OA32231878
obtain Environment 313129218YA Dated:01/02/2023
Clearance. Moreover, no MCTE495345
directions has been received |4

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:19/01/
2018
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139 |KRISHNA STONE CRUSHER As per EIA Notification dated [No. Granted for 01/04/2023 - HSPCB/Consent/ : 250 Grant
VILL.BANABAHADARPUR, Yamuna|14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2028 313129223YAMCT
Nagar units are not required to nt/ : dt. 24.01.2023 OA31760069
obtain Environment 313129219YA Dated:24/01/2023
Clearance. Moreover, no MCTE680041
directions has been received |3
from CPCB regarding Dated:22/08/
obtaining Environment 2019
Clearance for stone crushing
units.
140 |B.R. Stone Crusher As per EIA Notification dated [No. Granted for 01/04/2022 - HSPCB/Consent/ : 200 Grant
Village Rampur Gainda, Tehsil 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2027 dt. 28.01.2022 (313129222YAMCT
Bilaspur, Yamuna Nagar units are not required to nt/ : 0OA19104180
obtain Environment 313129219YA Dated:28/01/2022
Clearance. Moreover, no MCTE664708
directions has been received |4
from CPCB regarding Dated:10/07/
obtaining Environment 2019
Clearance for stone crushing
units.
141 |[Shri Ganesh Stone Crusher, As per EIA Notification dated [No. Granted for 14/09/2020 - HSPCB/Consent/ : 2500 Grant
Village Ranipur, Yamuna Nagar 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2025 dt. 14.09.2020 (313129220YAMCT
units are not required to nt/ : 07975670
obtain Environment 313129218YA Dated:14/09/2020
Clearance. Moreover, no MCTE531396
directions has been received |1

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:01/06/
2018
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142 |KAMLESH STONE CRUSHER As per EIA Notification dated [No. Granted for 13/03/2020 - [HSPCB/Consent/ : 250 Grant
VILLAGE BELGARH, TEHSIL 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2024 dt. 13.03.2020 ({313129220YAMCT
KHIZRABAD, Yamuna Nagar units are not required to nt/ : OA7419104
obtain Environment 313129218YA Dated:13/03/2020
Clearance. Moreover, no MCTE497247
directions has been received |6
from CPCB regarding Dated:30/01/
obtaining Environment 2018
Clearance for stone crushing
units.
143 |NEELKANTH STONE CRUSHER As per EIA Notification dated [No. Granted for 30/04/2020 - [HSPCB/Consent/ : 150 Grant
VILLAGE BELGARH, TEHSIL 14.09.2006, Stone Crushing |HSPCB/Conse| 31/03/2025 dt. 01.05.2020 |313129220YAMCT
KHIZRABAD units are not required to nt/ : OA7500767
YAMUNANAGAR obtain Environment 313129220YA Dated:01/05/2020
Clearance. Moreover, no MCTE742796
directions has been received |5
from CPCB regarding Dated:28/02/
obtaining Environment 2020
Clearance for stone crushing
units.
144 |DEVDHAR ENTERPRISES, As per EIA Notification dated [No. Granted for 03/06/2020 - [HSPCB/Consent/ : 200 Grant
VILLAGE DEVDHAR, TEHSIL 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2025 dt. 04.06.2020 {313129220YAMCT
KHIZRABAD, Yamuna Nagar units are not required to nt/ : 07635648
obtain Environment 313129218YA Dated:04/06/2020
Clearance. Moreover, no MCTE576783
directions has been received |5

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:02/12/
2018
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145 [SHREE SHIV SAI STONE As per EIA Notification dated [No. Granted for 01/04/2023 - |HSPCB/Consent/ : 1250 Grant
CRUSHER 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2025 dt. 07.02.2023 [313129223YAMCT
VILLAGE GOHRABANI, TEHSIL units are not required to nt/ : 032265880
BILASPUR, YAMUNA NAGAR obtain Environment 313129219YA Dated:07/02/2023
Clearance. Moreover, no MCTE558168
directions has been received |1
from CPCB regarding Dated:27/03/
obtaining Environment 2019
Clearance for stone crushing
units.
146 |Kamal Road Lines Stones and As per EIA Notification dated [No. Granted for 19/08/2020 - [HSPCB/Consent/ : 1250 Grant
Screening (Stone), Village Nagli [14.09.2006, Stone Crushing |HSPCB/Conse| 31/03/2025 dt. 20.08.2020 |313129220YAMCT
32, Tehsil Bilaspur, Yamuna units are not required to nt/ : 0A7994658
Nagar obtain Environment 313129220YA Dated:20/08/2020
Clearance. Moreover, no MCTE525211
directions has been received |5
from CPCB regarding Dated:05/08/
obtaining Environment 2020
Clearance for stone crushing
units.
147 |Ganga Industries (Stone Crusher)|As per EIA Notification dated [No. Granted for 28/08/2020 - [HSPCB/Consent/ : 3000 Grant
Village Belgarh, Yamuna Nagar 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2030 dt. 28.08.2020 ({313129220YAMCT
units are not required to nt/ : OA8016905
obtain Environment 313129220YA Dated:28/08/2020
Clearance. Moreover, no MCTE778592
directions has been received |4

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:04/08/
2020
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148 |Rudraya Stone Crusher As per EIA Notification dated [No. Granted for 28/08/2020 - [HSPCB/Consent/ : 1500 Grant
Village Belgarh, Yamuna Nagar 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2025 dt. 28.08.2020 {313129220YAMCT
units are not required to nt/ : 0OA7962921
obtain Environment 313129220YA Dated:28/08/2020
Clearance. Moreover, no MCTE757943
directions has been received |7
from CPCB regarding Dated:18/05/
obtaining Environment 2020
Clearance for stone crushing
units.
149 |KHUSHI STONE CRUSHER As per EIA Notification dated [No. Granted for 04/09/2020 - [HSPCB/Consent/ : 1000 Grant
VILLAGE RAMPUR GAINDA, 14.09.2006, Stone Crushing |HSPCB/Conse| 31/03/2025 dt. 04.09.2020 |313129220YAMCT
BILASPUR units are not required to nt/ : OA8067307
YAMUNANAGAR obtain Environment 313129220YA Dated:04/09/2020
Clearance. Moreover, no MCTE793659
directions has been received |3
from CPCB regarding Dated:11/08/
obtaining Environment 2020
Clearance for stone crushing
units.
150 |SHRI SHASHANK SEKHAR STONE |As per EIA Notification dated [No. Granted for 29/09/2020 - |HSPCB/Consent/ : 600 Grant
CRUSHER 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2025 dt. 29.09.2020 {313129220YAMCT
VILLAGE MAJRI TAPU, YAMUNA |units are not required to nt/ : 08131743
NAGAR obtain Environment 313129220YA Dated:29/09/2020
Clearance. Moreover, no MCTE803233
directions has been received |2

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:02/09/
2020
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151 |Surya Stone Crusher As per EIA Notification dated [No. Granted for 09/10/2020 - |HSPCB/Consent/ : 1500 Grant
Village Belgarh 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2025 dt. 09.10.2020 {313129220YAMCT
YAMUNANAGAR units are not required to nt/ : OA8180616
obtain Environment 313129220YA Dated:09/10/2020
Clearance. Moreover, no MCTE806388
directions has been received |5
from CPCB regarding Dated:21/09/
obtaining Environment 2020
Clearance for stone crushing
units.
152 |GUJJAR STONE CRUSHER As per EIA Notification dated [No. Granted for 16/10/2020 - [HSPCB/Consent/ : 200 Grant
VILLAGE BELGARH, TEHSIL 14.09.2006, Stone Crushing |HSPCB/Conse| 31/03/2025 dt. 16.10.2020 |313129220YAMCT
KHIZRABAD units are not required to nt/ : OA8198694
YAMUNANAGAR obtain Environment 313129220YA Dated:16/10/2020
Clearance. Moreover, no MCTE742819
directions has been received |7
from CPCB regarding Dated:05/03/
obtaining Environment 2020
Clearance for stone crushing
units.
153 |[Rebuttal Stone Crusher As per EIA Notification dated [HSPCB/Conse Grante for 27/11/2020 - |HSPCB/Consent/ : 250 Grant
Village Belgarh Tehsil Pratap 14.09.2006, Stone Crushing (nt/ : 31/03/2025 dt. 27.11.2020 |313129220YAMCT
Nagar units are not required to 313129219YA 0OA8287204
obtain Environment MCTE659689 Dated:27/11/2020
Clearance. Moreover, no 4

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:29/06/
2019
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154 |Shree Harmilap Minerals, Village |As per EIA Notification dated [No. Granted for 19/02/2021 - HSPCB/Consent/ : 1500 Grant
Ranipur, Yamuna Nagar 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2025 dt. 19.02.2021 (313129221YAMCT
units are not required to nt/ : 0OA9004524
obtain Environment 318505020YA Dated:19/02/2021
Clearance. Moreover, no MCTE843603
directions has been received |9
from CPCB regarding Dated:18/12/
obtaining Environment 2020
Clearance for stone crushing
units.
155 |SHREE ENTERPRISES STONE As per EIA Notification dated [No. Granted for 19/02/2021 - [HSPCB/Consent/ : 500 Grant
CRUSHER AND SCREENING 14.09.2006, Stone Crushing |HSPCB/Conse| 31/03/2025 dt. 19.02.2021 |313129221YAMCT
PLANT units are not required to nt/ : 0OA9713894
Village-Swabdi, Tehshil-Bilaspur, |[obtain Environment 313129221YA Dated:19/02/2021
District-Yamuna Nagar Clearance. Moreover, no MCTE893031
directions has been received |9
from CPCB regarding Dated:05/02/
obtaining Environment 2021
Clearance for stone crushing
units.
156 |Shri Vinayak Minerals (Stone As per EIA Notification dated [No. Granted for 22/03/2021 - [HSPCB/Consent/ : 5000 Grant
Crusher) 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2025 dt. 22.03.2021 (313129221YAMCT
Village Ranipur, Tehsil- Bilaspur, |units are not required to nt/ : OA10026139
Dist. Yamuna Nagar obtain Environment 313129221YA Dated:22/03/2021
Clearance. Moreover, no MCTE858733
directions has been received |4

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:13/01/
2021
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157 |Jai Bajrang Bali Stone Crusher As per EIA Notification dated [No. Granted for 09/04/2021 - [HSPCB/Consent/ : 1250 Grant
Village Belgarh, YAMUNANAGAR [14.09.2006, Stone Crushing |[HSPCB/Conse| 31/03/2026 dt. 09.04.2021 [313129221YAMCT
units are not required to nt/ : OA10173640
obtain Environment 313129220YA Dated:09/04/2021
Clearance. Moreover, no MCTE803149
directions has been received |0
from CPCB regarding Dated:02/09/
obtaining Environment 2020
Clearance for stone crushing
units.
158 |Enginics Infra Private Limited As per EIA Notification dated [No. Granted for 15/04/2021 - [HSPCB/Consent/ : 3000 Grant
(Stone Crusher) 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2026 dt. 15.04.2021 ({313129221YAMCT
Village Rulaheri Tehsil Bilaspur units are not required to nt/ : 0OA11208668
Yamuna Nagar obtain Environment 313129221YA Dated:15/04/2021
Clearance. Moreover, no MCTE870581
directions has been received |5
from CPCB regarding Dated:02/02/
obtaining Environment 2021
Clearance for stone crushing
units.
159 [Hindustan Stone Crusher As per EIA Notification dated [No. Granted for 16/04/2021 - |HSPCB/Consent/ : 399 Grant
Village Belgarh Tehsil Pratap 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2024 dt. 16.04.2021 [{313129221YAMCT
Nagar units are not required to nt/ : & Granted for 01/04/2024 - |OA11466331
YAMUNANAGAR obtain Environment 313129221YA| 31/03/2029 dt. 12.02.2024 [(Dated:16/04/2021
Clearance. Moreover, no MCTE110192 & HSPCB/Consent/
directions has been received |21 :

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:01/04/
2021

313129224YAMCT
OA55454599
Dated:12/02/2024
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160 |SHIV SHAKTI, village ghoro pipli |As per EIA Notification dated |[HSPCB/Conse| Granted for 10/05/2021 - |HSPCB/Consent/ : 500 Grant
tehsil jagadhri distt yamuna 14.09.2006, Stone Crushing (nt/ : 31/03/2024 dt. 10.05.2021 |313129221YAMCT
nagar units are not required to 313129221YA| & Granted for 01/04/2024 - [OA11391007
obtain Environment MCTE944158 | 31/03/2027 dt. 07.02.2024 |Dated:10/05/2021
Clearance. Moreover, no 3 & HSPCB/Consent/
directions has been received [Dated:19/02/ :
from CPCB regarding 2021 313129224YAMCT
obtaining Environment OA57355716
Clearance for stone crushing Dated:07/02/2024
units.
161 [GOBIND STONE CRUSHER, As per EIA Notification dated [No. Granated for 14/07/2021 - |HSPCB/Consent/ : 395 Grant
Village 14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2029 dt. 14.07.2021 |313129221YAMCT
Belgarh, YAMUNANAGAR units are not required to nt/ : 0OA13057322
obtain Environment 313129221YA Dated:14/07/2021
Clearance. Moreover, no MCTE936276
directions has been received |8
from CPCB regarding Dated:25/02/
obtaining Environment 2021
Clearance for stone crushing
units.
162 |Jai Luxmi Minerals (Stone As per EIA Notification dated [No. Granted for 16/07/2021 - HSPCB/Consent/ : 3000 Grant
Crusher) 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2026 dt. 16.07.2021 ([313129221YAMCT
Village Mahiyudeenpur Tehsil units are not required to nt/ : OA12708619
Bilaspur Yamuna Nagar obtain Environment 313129221YA Dated:16/07/2021
Clearance. Moreover, no MCTE119206
directions has been received |53

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:10/05/
2021
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163 |Har Gobind Industries (Stone As per EIA Notification dated [No. Granted for 12/08/2021 - HSPCB/Consent/ : 399 Grant
Crusher) 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2026 dt. 12.08.2021 (313129221YAMCT
Village Nagli 32 Tehsil Bilaspur units are not required to nt/ : OA14529145
Yamuna Nagar obtain Environment 313129221YA Dated:12/08/2021
Clearance. Moreover, no MCTE912468
directions has been received |9
from CPCB regarding Dated:10/02/
obtaining Environment 2021
Clearance for stone crushing
units.
164 |SURA BHAICHARA SCREENING As per EIA Notification dated [No. Granted for 12/08/2021 - HSPCB/Consent/ : 1600 Grant
PLANT AND STONE 14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2026 dt. 12.08.2021 |313129221YAMCT
CRUSHER(STONE CRUSHER), units are not required to nt/ : 0OA13589154
Village-Ranipur obtain Environment 313129221YA Dated:12/08/2021
YAMUNANAGAR Clearance. Moreover, no MCTE110184
directions has been received |39
from CPCB regarding Dated:16/04/
obtaining Environment 2021
Clearance for stone crushing
units.
165 |ARYAVAARTA DEVELOPERS As per EIA Notification dated [No. Granted for 17/08/2021 - HSPCB/Consent/ : 2000 Grant
PRIVATE LIMITED(STONE 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2026 dt. 17.08.2021 (313129221YAMCT
CRUSHER) units are not required to nt/ : OA13854493
Village-Ranipur obtain Environment 313129221YA Dated:17/08/2021
YAMUNANAGAR Clearance. Moreover, no MCTE103041
directions has been received |20

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:05/03/
2021
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166 |DM Stone Crusher, Village As per EIA Notification dated [No. Granted for 17/02/2022 - HSPCB/Consent/ : 2000 Grant
Belgarh Tehsil Pratap Nagar 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2026 dt. 18.02.2022 (313129222YAMCT
Yamuna Nagar units are not required to nt/ : OA20179364
obtain Environment 318505021YA Dated:17/02/2022
Clearance. Moreover, no MCTE143613
directions has been received |06
from CPCB regarding Dated:02/08/
obtaining Environment 2021
Clearance for stone crushing
units.
167 |[MAHADEV STONE CRUSHER., As per EIA Notification dated [No. Granted for 19/04/2022 - HSPCB/Consent/ : 500 Grant
VILLAGE BELGARH, TEHSIL 14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2027 dt. 19.04.2022 |313129222YAMCT
KHIZRABAD, YAMUNA NAGAR units are not required to nt/ : 021909588
obtain Environment 313129221YA Dated:19/04/2022
Clearance. Moreover, no MCTE130799
directions has been received |72
from CPCB regarding Dated:03/07/
obtaining Environment 2021
Clearance for stone crushing
units.
168 |Sandhu Stone Crusher, Village As per EIA Notification dated [No. Granted for 13/05/2022 - |HSPCB/Consent/ : 1600 Grant
Bellgarh, Tehsil Khizrabad, 14.09.2006, Stone Crushing [HSPCB/Conse| 31/03/2027 dt. 13.05.2022 (313129222YAMCT
Yamuna Nagar units are not required to nt/ : OA23571987
obtain Environment 313129218YA Dated:13/05/2022
Clearance. Moreover, no MCTE540534
directions has been received |2

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:11/07/
2018
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169 |Bala Ji Minerals (Stone Crusher), |As per EIA Notification dated |[HSPCB/Conse| Granted for 18/02/2023 - |HSPCB/Consent/ : 2000 Grant
Village Belgarh Tehsil Pratap 14.09.2006, Stone Crushing (nt/ : 31/03/2027 dt. 18.02.2023 |313129223YAMCT
Nagar Yamuna Nagar units are not required to 313129221YA OA33047525
obtain Environment MCTE137776 Dated:18/02/2023
Clearance. Moreover, no 75
directions has been received |[Dated:16/07/
from CPCB regarding 2021
obtaining Environment
Clearance for stone crushing
units.
170 |Bhagat Singh Stone Crusher, As per EIA Notification dated |[HSPCB/Conse| Granted for 18/02/2023 - [HSPCB/Consent/ : 2000 Grant
Village Belgarh, Tehsil Pratap 14.09.2006, Stone Crushing |nt/ : 31/03/2027 313129223YAMCT
Nagar, Yamuna Nagar units are not required to 313129221YA dt. 18.02.2023 0OA33693348
obtain Environment MCTE137777 Dated:18/02/2023
Clearance. Moreover, no 77
directions has been received |Dated:16/07/
from CPCB regarding 2021
obtaining Environment
Clearance for stone crushing
units.
171 |Satluj Stone Crusher, Village As per EIA Notification dated [HSPCB/Conse|Granted for 16/05/2018 - HSPCB/Consent/ : 1250 Grant
Mahiyudinpur, Tehsil Bilaspur, 14.09.2006, Stone Crushing (nt/ : 31/03/2028 dt. 30.05.2018 |313129218YAMCT
Yamuna Nagar units are not required to 313129218YA OA5314511 dt.
obtain Environment MCTE514788 30.05.18
Clearance. Moreover, no 9

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:09/03/
2018
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172 |Dahiya and Company Screening |As per EIA Notification dated |[HSPCB/Conse| Granted for 25/02/2021 - |HSPCB/Consent/ : 399 Grant
Plant (Stone Crusher), Village 14.09.2006, Stone Crushing (nt/ : 31/03/2025 dt. 25.02.2021 |313129221YAMCT
Mahiyudeenpur Tehsil Bilaspur units are not required to 313129220YA OA8829144
Yamuna Nagar obtain Environment MCTE833965 Dated:25/02/2021
Clearance. Moreover, no 8
directions has been received |[Dated:20/11/
from CPCB regarding 2020
obtaining Environment
Clearance for stone crushing
units.
173 |Deep Screening Plant and Stone |As per EIA Notification dated |[HSPCB/Conse| Granted for 05/03/2021 - |HSPCB/Consent/ : 396 Grant
Crusher 14.09.2006, Stone Crushing |nt/ : 31/03/2025 dt. 05.03.2021 |313129221YAMCT
Village Mahiyudeenpur Tehsil units are not required to 313129221YA 0A9254923
Bilaspur Yamuna Nagar obtain Environment MCTE845130 Dated:05/03/2021
Clearance. Moreover, no 5
directions has been received |Dated:13/01/
from CPCB regarding 2021
obtaining Environment
Clearance for stone crushing
units.
174 |CHAUDHARY INDUSTRIES As per EIA Notification dated [HSPCB/Conse| Granted for 21/08/2020 - [HSPCB/Consent/ : 3500 Grant
Village Mahiyudinpur, Yamuna 14.09.2006, Stone Crushing (nt/ : 31/03/2025 dt. 21.08.2020 |313129220YAMCT
Nagar units are not required to 313129220YA 08036013
obtain Environment MCTE795983 Dated:21/08/2020
Clearance. Moreover, no 7

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:14/08/
2020
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175 |Jai bhole stone crusher As per EIA Notification dated [HSPCB/Conse|Granted for 01/04/2022 - HSPCB/Consent/ : 250 Closed by its
Village Mahiyudeenpur 14.09.2006, Stone Crushing (nt/ : 31/03/2027 dt. 20.01.2022 |313129022YAMCT own
YAMUNANAGAR units are not required to 313129220YA OA18956358

obtain Environment MCTE816978 Dated:20/01/2022
Clearance. Moreover, no 1Dated:30/09

directions has been received (/2020

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.

176 |Khan Screening and Stone As per EIA Notification dated |[HSPCB/Conse| Granted for 11/01/2024 - [HSPCB/Consent/ : 390 Closed by its
Crusher Co, Village Taharpur 14.09.2006, Stone Crushing (nt/ : 31/03/2025 dt. 11.01.2024 ({313129224YAMCT own
Kalan, Tehsil Chhachrauli, District|units are not required to 313129216YA OA51606514
Yamuna Nagar obtain Environment MCTE327571 Dated:11/01/2024

Clearance. Moreover, no 1

directions has been received |Dated:09/08/
from CPCB regarding 2016
obtaining Environment

Clearance for stone crushing

units.

177 |Chaudhary Brother Stone Crusher|As per EIA Notification dated [Norecord is |Granted for 30/06/2021 - HSPCB/Consent/ : 100 Closed by its
(old name New India 14.09.2006, Stone Crushing |avialable in 31/03/2022 dt. 30.06.2021 |313129221YAMCT own
construction) , Vill Ballewala, units are not required to the official OA12599755
Yamuna Nagar obtain Environment record. Dated:30/06/2021

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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178 |Sohi Stone Crushing Industry, As per EIA Notification dated [HSPCB/NOC/ Granted for 11/05/2022 - [HSPCB/Consent/ : 250 Closed by its
Village Ballewala, Chhachharauli, {14.09.2006, Stone Crushing (3185 dated 31/03/2023 dt. 15.04.2022 ({313129222YAMCT own
Yamuna Nagar units are not required to 11.10.1996 OA22450917

obtain Environment Dated:15/04/2022
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.

179 |Salasar Enterprises, As per EIA Notification dated [No. Granted for 01/04/2019 - [HSPCB/Consent/ : 100 Closed by its
Village Nathanpur, Tehsil 14.09.2006, Stone Crushing |HSPCB/Conse| 31/03/2024 dt. 12.06.19 |313129219YAMCT own
Chhachhrauli, District Yamuna units are not required to nt/ : OA6564510
Nagar obtain Environment 313129216YA Dated:12/06/2019

Clearance. Moreover, no MCTE335756
directions has been received |3

from CPCB regarding Dated:10/10/
obtaining Environment 2016
Clearance for stone crushing

units.

180 |Shree Enterprises, Village Majri |As per EIA Notification dated [No. Granted for 01/04/2019 - HSPCB/Consent/ : 100 Closed by its
Tapu, Tehsil Jagadhri , Yamuna 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2024 dt. 12.06.19 313129219YAMCT own
Nagar units are not required to nt/ : OA6564510

obtain Environment 313129218YA Dated:12/06/2019
Clearance. Moreover, no MCTE502263
directions has been received |1

from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:30/01/
2018
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181 |Pankaj Trading Company (old As per EIA Notification dated |No. Granted for 11/05/2018 - HSPCB/Consent/31 1250 Closed by its
name Beniwal Construction 14.09.2006, Stone Crushing [HSPCB/Conse|31/03/2023 dt. 30.05.2018 [3129218YAMCTOA own
Works, Village Ranipur, District [units are not required to nt/ : 5213080 dt.

Yamuna Nagar obtain Environment 313129218YA 30.05.18
Clearance. Moreover, no MCTE519377
directions has been received |6
from CPCB regarding Dated:30/03/
obtaining Environment 2018
Clearance for stone crushing
units.

182 |Aggarwal Stone Crusher, Village |As per EIA Notification dated [HSPCB/Conse|Granted for 01/04/2020 - HSPCB/Consent/ : 1250 Closed by its
Ranipur, Khasra No. 14.09.2006, Stone Crushing (nt/ : 31/03/2023 dt. 11.02.2020 |313129220YAMCT own
44//24,25,47//4,5, Tehsil units are not required to 313129218YA OA7279663
Bilaspur, Distt. - Yamuna Nagar |obtain Environment MCTE484085 Dated:11/02/2020

Clearance. Moreover, no 0

directions has been received |Dated:09/01/
from CPCB regarding 2018
obtaining Environment

Clearance for stone crushing

units.

183 |Hind Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ |Granted for 05/07/2018 - HSPCB/Consent/ : 3000 Closed by its
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing [96/1900 31/03/2023 dt. 06.07.18 313129218YAMCT own
Yamuna Nagar units are not required to dated OA5392090 dt.

obtain Environment 16.07.1996 06.07.18

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.
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184 |Garg Stone Crusher, V.P.O As per EIA Notification dated [WPCB/TAC/8 Granted for 11/05/2021 - [HSPCB/Consent/ : 250 Closed by its
Gulabgarh, Chhachhrauli, 14.09.2006, Stone Crushing (8/1348 dated | 10/05/2022 dt. 04.06.2021 [{313129221YAMCT own
Yamuna Nagar units are not required to 24.06.1991 OA11720210

obtain Environment Dated:04/06/2021
Clearance. Moreover, no ,

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.

185 |Keshav Stone Crusher, Village As per EIA Notification dated [HSPCB/NOC/ Granted for 11/05/2020 - [HSPCB/Consent/ : 250 Closed by its
Doiwala, Tehsil Chhachhrauli, 14.09.2006, Stone Crushing |2004/ 10/05/2021 dt. 26.05.2020 (313129220YAMCT own
Yamuna Nagar, Yamuna Nagar units are not required to 1571 dated 0OA7634282

obtain Environment 22.03.2004 Dated:26/05/2020
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.

186 |Yamuna Stonecrusher, Village As per EIA Notification dated |Norecord is Granted for 11/05/2020 - |HSPCB/Consent/ : 250 Closed by its
Chuharpurkalan, Tehsil 14.09.2006, Stone Crushing |avialable in 10/05/2021 dt. 25.05.2020 (313129220YAMCT own
Chhachhrauli, Yamuna Nagar units are not required to the official OA7620976

obtain Environment record. Dated:25/05/2020

Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

I
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187 |Durga StoneCrusher, Village As per EIA Notification dated |Norecord is Granted for 11/05/2020 - |HSPCB/Consent/ : 250 Closed by its
Chuharpur Kalan, Chhachhrauli, [14.09.2006, Stone Crushing |avialable in 10/05/2021 dt. 26.05.2020 |313129220YAMCT own
Yamuna Nagar units are not required to the official OA7634214

obtain Environment record. Dated:26/05/2020
Clearance. Moreover, no ,

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.

188 |Jagdamba Stone Crusher, Village |As per EIA Notification dated |[HSPCB/2004/| Granted for 11/05/2020 - |HSPCB/Consent/ : 250 Closed by its
Doiwala, Chhachhrauli, Yamuna |14.09.2006, Stone Crushing (1484 dated 10/05/2021 dt. 26.05.2020 [313129220YAMCT own
Nagar units are not required to 17.03.2004 OA7621656

obtain Environment Dated:26/05/2020
Clearance. Moreover, no

directions has been received

from CPCB regarding

obtaining Environment

Clearance for stone crushing

units.

189 ([Shiv Shankar Stone Industries, As per EIA Notification dated |WPCB/94/1731 Granted for 11/05/2020 - [HSPCB/Consent/ : 250 Closed by its
Vill Kohliwala, Yamuna Nagar 14.09.2006, Stone Crushing |74 dated 10/05/2021 dt. 26.05.2020 [{313129220YAMCT own

units are not required to 10.10.1994 07634179

obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:26/05/2020
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190

Anant Stone Crusher, Vill
Aryanwala, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

HSPCB/NOC/
676 dated
20.03.1996

Granted for 20/10/2020 -
10/05/2021 dt. 22.10.2020

HSPCB/Consent/ :
313129220YAMCT
0OA8120395

Dated:22/10/2020

100

Closed by
Board

191

Mohit Stone Crusher, Village
Kohliwala, P.O., Devdhar,
Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

HSPCB/2004/
1305 dated
19.11.2004

Granted for 11/05/2020 To
10/05/2021 dt. 03.06.2020

HSPCB/2020/7633
159GRTCTOO00
Dated:03/06/2020

200

Closed By
Board

192

Kamboj Gram Udyog Mandal,
Village Ballewala, Tehsil
Chhachhrauli, Yamuna Nagar

As per EIA Notification dated
14.09.2006, Stone Crushing
units are not required to
obtain Environment
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

WPCB/92/688
6 dated
01.02.1994

Granted for 11/05/2020 -
10/05/2021 dt. 06.07.2020

HSPCB/Consent/ :
313129220YAMCT
07728737

Dated:06/07/2020

500

Closed By
Board
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193 [Jamna Gram Udyog Mandal, As per EIA Notification dated |WPCB/93/NO | Granted for 11/05/2019 - |HSPCB/Consent/ : 100 Closed By
Ballewala, Yamuna Nagar 14.09.2006, Stone Crushing [C/6811 dated 10/05/2020 dt. 02.07.19 |313129219YAMCT Board
units are not required to 27.12.1993 0A6687279
obtain Environment Dated:02/07/2019
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

194 |Maa Bhanbhori Devi Stone As per EIA Notification dated |[HSPCB/Conse| Granted for 11/05/2019 - [HSPCB/Consent/ : 200 Closed by
Crusher (Old name Malik Stone 14.09.2006, Stone Crushing (nt/ : 10/05/2020 dt. 14.08.19 ([313129219YAMCT Board
and Screening Plant), Village units are not required to 313129218YA 0A6735031
Gorabani, Tehsil Bilaspur, District [obtain Environment MCTE539445 Dated:14/08/2019
Yamuna Nagar Clearance. Moreover, no 5

directions has been received |Dated:27/06/
from CPCB regarding 2018
obtaining Environment

Clearance for stone crushing

units.

195 |Sai Stone Crusher, Village Nagli- |As per EIA Notification dated [HSPCB/Conse| Granted for 04/02/2019 - [HSPCB/Consent/ : 500 Closed by
32, PO DAYALGARH, Tehsil 14.09.2006, Stone Crushing |nt/ : 31/03/2022 dt. 22.03.19 |[313129219YAMCT Board
Bilaspur, District Yamuna Nagar |units are not required to 313129218YA OA6330800

obtain Environment MCTE539323 Dated:22/03/2019
Clearance. Moreover, no 0

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:08/06/
2018
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196 |Bhagwati Stone and Screening As per EIA Notification dated |HSPCB/Conse| Granted for 19/12/2018 - |HSPCB/Consent/ : 200 Closed by
(Stone Crusher), Village Nagli 32,114.09.2006, Stone Crushing |nt/ : 31/03/2027 dt. 18.01.19 |313129219YAMCT Board
Tehsil Bilaspur, Yamuna Nagar units are not required to 313129219YA OA6124484

obtain Environment MCTE652132 Dated:18/01/2019
Clearance. Moreover, no 4

directions has been received |[Dated:29/04/

from CPCB regarding 2019

obtaining Environment

Clearance for stone crushing

units.

197 |Hans Stone and Screening (Stone|As per EIA Notification dated [Not Granted for 03/06/2019 - [HSPCB/Consent/ : 200 Closed by
Crusher), Village Nagli 32, Tehsil {14.09.2006, Stone Crushing [applicable. 31/03/2024 dt. 04.06.19 |[313129219YAMCT Board
Bilaspur, Yamuna Nagar units are not required to Prosecution 0A6609881

obtain Environment action has Dated:04/06/2019
Clearance. Moreover, no already been

directions has been received [taken by this

from CPCB regarding office for past

obtaining Environment violation.

Clearance for stone crushing

units.

198 |R.R. Stone Crusher, Village- Nagli{As per EIA Notification dated [HSPCB/Conse|Granted for 01/04/2022 - HSPCB/Consent/ : 2000 Closed by
32, Tehsil- Bilaspur, District 14.09.2006, Stone Crushing (nt/ : 31/03/2024 dt. 14.02.2022 |313129222YAMCT Board
Yamuna Nagar units are not required to 313129017YA 07397205

obtain Environment MCTE467472 Dated:14/02/2022
Clearance. Moreover, no 2

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:17/11/
2017
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199 |Bajrangi Stone Crusher, Village |As per EIA Notification dated [HSPCB/Conse |Closed by Board, Granted for [HSPCB/Consent/ : 1250 Closed by
Mhiudeenpur, Tehsil Bilaspur, 14.09.2006, Stone Crushing (nt/ : 13/02/2021 - 31/03/2023 313129221YAMCT Board
Yamuna Nagar units are not required to 313129218YA|dt. 13.02.2021 0OA9711824

obtain Environment MCTE512652 Dated:13/02/2021
Clearance. Moreover, no 2

directions has been received [Dated:28/03/

from CPCB regarding 2018

obtaining Environment

Clearance for stone crushing

units.

200 |JRV Stone Crusher, Village Majri |As per EIA Notification dated |Norecord is |Closed by Board Closed by Board -- Closed by

Tapu, Jagadhri, Yamuna Nagar 14.09.2006, Stone Crushing |avialable in Board
units are not required to the official
obtain Environment record.
Clearance. Moreover, no
directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

201 |New Shree Guru Nanak Stone As per EIA Notification dated |HSPCB/Conse| Granted for 08/02/2018 - |HSPCB/Consent/ 3100 Closed by
Crusher, Village Rampur Khadar, [14.09.2006, Stone Crushing |nt/ : 31/03/2027 dt. 10.02.18 ([332928YAMCTOAS Board
Tehsil Khizrabad, Yamuna Nagar |units are not required to 313129217YA 21042 dt.

obtain Environment MCTE457152 10.02.18
Clearance. Moreover, no 5

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:02/12/
2017
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202 |Guru Kirpa Enterprises (Stone As per EIA Notification dated |HSPCB/Conse|Granted for 03/05/2018- HSPCB/Consent/31 250 Closed by
Crusher), Village Rampur Khadar, [14.09.2006, Stone Crushing |nt/ : 31/03/2022 dt. 10.05.2018 |[3129218YAMCTO5 Board
Yamuna Nagar units are not required to 313129218YA 280664 dt.

obtain Environment MCTE479093 10.05.18
Clearance. Moreover, no 9

directions has been received [Dated:09/01/

from CPCB regarding 2018

obtaining Environment

Clearance for stone crushing

units.

203 [Om Sai Stone Crusher, Village As per EIA Notification dated Granted for 24/01/2018 - HSPCB/Consent/ 200 Closed by

Rampur Khadar, Yamuna Nagar |14.09.2006, Stone Crushing |HSPCB/Conse|31/03/2022 dt. 06.02.18) 313129218YAMCT Board
units are not required to nt/ : 0 4951679 dt.
obtain Environment 313129217YA 06.02.18
Clearance. Moreover, no MCTE480984
directions has been received |7
from CPCB regarding Dated:19/12/
obtaining Environment 2017
Clearance for stone crushing
units.

204 [Yamuna Industry (Stone Crusher)|As per EIA Notification dated |HSPCB/Conse |Granted for 05/04/2018- HSPCB/Consent/: 200 Closed by
Village Ibrahimpur, Tehsil 14.09.2006, Stone Crushing (nt/ : 31/03/2028 dt. 19.04.18 313129218YAMCT Board
Chhachhrauli, Yamuna Nagar units are not required to 313129218YA OA 5256688 dt.

obtain Environment MCTE520212 19.04.18
Clearance. Moreover, no 6

directions has been received
from CPCB regarding
obtaining Environment
Clearance for stone crushing
units.

Dated:22/03/
2018
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Annexure-VIll

Para No. 7 (j) Details of amount of environment compensation imposed, recovered and utilized for restoration of environment:-
Details is as under:-

Sr. No. [Name of Unit Imposed by Imposed by HSPCB |Pending Deposited Remarks
NGT

1 Development Strategies India 2.5 Crore --- 1 Crore 1.5 Crore |EC imposed by Hon'ble NGT in OA No.
Pvt. Ltd., Village Pobari, Tehsil 150/2021 titled as Anish Versus Union
Radaur, Pobari Block/ YNR B-11 of India & Ors. However, the mining
District Yamuna Nagar activities are stopped/non operational.

2 Delhi Royalty Company, Village 4.2 Crore --- 4.2 Cores --- EC imposed by Hon'ble NGT in OA No.
Kohliwala, Block YNR B-21&22, 150/2021 titled as Anish Versus Union
Tehsil Chhachrauli, District of India & Ors. However, the mining
Yamuna Nagar activities are stopped/non operational.

3 Mubarikpur Royalty Company, 12 Crore --- 12 Crore --- EC imposed by Hon'ble NGT in OA No.
Bailgarh South Block YNR B2, 150/2021 titled as Anish Versus Union
Tehsil Chhachhrauli, District of India & Ors. However, the mining
Yamuna Nagar activities are stopped/non operational.

4 Kawaljeet Singh Batra, --- 1.4247739 Crore --- --- The said unit has obtained Stay Order

Village Galauri, Sadhaura, Block
39, District Yamuna Nagar

from Appelate Authority of Mining
Department as well as HSPCB.
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Annexure-VI|

Complaints lodged by the Mining Department regarding illegal mining/trading by various units in the District Yamunanagar (2021-2023, Total: 133)

Sr. No.| Police Station Area Memo No./Date Matter/Place of Occurrence Name of the Officer | FIR (No./Date)
Galauri Zone (Total C laints: 12)
1 Sadhaura Asgarpur 478/24.02.2021 Illegal pit near M/s Deep Associates Screening Plant Neeraj Kumar 45/25.02.2021
2 Sadhaura Galauri 480/24.02.2021 Illegal pit on main road in front of M/s Shree Ram Screening Plant Neeraj Kumar 42/25.02.2021
3 Sadhaura Galauri 482/24.02.2021 Illegal pit on Sadhaura-Kala Amb main road Neeraj Kumar 37/25.02.2021
4 Sadhaura Galauri 484/24.02.2021 Illegal pit in the agricultural fields near factory Neeraj Kumar 38/25.02.2021
5 Sadhaura Galauri 486/24.02.2021 Illegal pit inside factory (near Screening Plant) Neeraj Kumar 44/25.02.2021
6 Sadhaura Galauri 488/24.02.2021 Illegal pit near main road bridge or room in the field Neeraj Kumar 39/25.02.2021
7 Sadhaura Galauri 490/24.02.2021 Illegal pit near M/s Shree Ram Screening Plant Neeraj Kumar 41/25.02.2021
8 Sadhaura Galauri 492/24.02.2021 Illegal pit near sugarcane fields Neeraj Kumar 43/25.02.2021
9 Sadhaura Galauri 3838/15.09.2021 Illegal pit near M/s Ekta Screening Plant Neeraj Kumar 249/12.10.2021
10 Sadhaura Galauri 4053/04.10.2021 Old Pit by DG Team Arun Kumar
11 Sadhaura Nizampur 393/15.02.2023 Illegal pit near M/s Shree Ram Screening Plant (MDL-1118) Arun Kumar 40/15.02.2023
12 HSEnB Ambala Galauri 2496/15.11.2023 Illegal mining and operation of screening units (M/s Shree Ram-1118 & M/s Yuvraj Cons.-1034) Om Dutt Sharma 107/20.01.2024
Bhattuwala Panchayati Land-D} a/Bhag pur Area (Total Complaints: 21)
13 Bilaspur Bhagwanpur 9701/8.04.2021 Illegal pit near M/s MKG Screening Plant Neeraj Kumar
14 Bilaspur Bhattuwala 1029/12.04.2021 Illegal pit near M/s Balaii Screening Plant Aman 167/14.06.2021
15 Bilaspur Bhattuwala 1021/12.04.2021 Illegal pit near Dhanaura Aman 168/14.06.2021
16 Bilaspur Bhattuwala 1025/12.04.2021 Illegal pit near M/s Shiv Stone Crusher Aman 169/14.06.2021
17 Bilaspur Bhattuwala 1029/12.04.2021 Illegal pit near M/s Shivalik Screening Plant Aman 170/14.06.2021
18 Bilaspur Bhattuwala 1033/12.04.2021 Illegal pit near M/s Balaii Screening Plant Aman 167/14.06.2021
19 Bilaspur Bhattuwala 1037/12.04.2021 Illegal pit near M/s Balaii Screening Plant Aman 166/14.06.2021
20 Bilaspur Bhagwanpur 3280/29.07.2021 Illegal mining in Shamlat Bhumi Neeraj Kumar 227/30.07.2021
21 Bilaspur Bhattuwala 5082/05.08.2021 Panchayati Land Aman 337/16.10.2021
22 Bilaspur Bhattuwala 5082/08.10.2021 Panchavati Land Aman 337/16.10.2021
23 Bilaspur Bhagwanpur 382/10.02.2022 Panchayati Land Gurijeet Singh
24 Bilaspur Bhagwanpur 670/07.03.2022 Panchavati Land Arun Kumar 101/12.03.2022
25 Bilaspur Bhagwanpur 1131/15.04.2022 CMFS Visit in Bhagwanpur Area Rohit Singh 211/08.06.2022
26 Bilaspur Bhagwanpur 2005/04.05.2022 Illegal mining in near Shamsan Ghat Arun Kumar
27 Bilaspur Dhanaura 2247/26.05.2022 Illegal pit near Aara on Ranijitpur to Himachal Road. Arun Kumar 227/19.06.2022
28 Bilaspur Dhanaura 2239/04.07.2022 Illegal purchase by M/s Kaluwas Cons. Co. Raiiv Dhiman 265/14.07.2022
29 Bilaspur Bhattuwala 2951/09.08.2022 Panchayati Land Anil Kumar
30 Bilaspur Bhagwanpur 3096/12.09.2022 Panchavati Land + M/s Shree Gorakh S. Plant (MDL-1421) Arun Kumar 350/16.09.2022
31 Bilaspur Bhagwanpur 3475/15.11.2022 Illegal mining by M/s Shree Gorakh S. Plant (MDL-1421) Arun Kumar 421/16.11.2022
32 Bilaspur Bhagwanpur 3717/10.12.2022 Illegal mining by M/s SSK Screening Plant (MDL-1451) Aman 450/10.12.2022
33 HSEnB Ambala Bhattuwala 2424/06.11.2023 Illegal mining in panchayati land of Vill. Bhattuwala Rohit Singh
Pammuwala Area-Ranjitpur/Ranipur Zone (Total Complaints: 17)
34 Bilaspur Ranipur 2261/17.05.2021 Illegal pit near M/s Balaii Screening Plant Neeraj Kumar
35 Sadhaura Pammuwala 3731/07.09.2021 Panchayati Land Neeraj Kumar
36 Bilaspur Kathgarh 47/06.01.2022 Against Land Owners Aman 11/10.01.2022
37 Bilaspur Ranjitpur 731/09.03.2022 & Panchayati Land Aman 98/11.03.2022
549/25.02.2022
38 Bilaspur Gadwali 684/07.03.2022 Panchavati Land Arun Kumar
39 Bilaspur Shergarh 683/07.03.2022 Against Land owners Arun Kumar
40 Bilaspur Ranipur 3191/22.09.2022 Illegal mining by or near M/s Hissar S. Plant (MDL-1026) Arun Kumar 357/24.09.2022
41 Bilaspur Ranipur 3196/22.09.2022 Illegal trading by M/s Hindustan Stone Aura (L-173) Arun Kumar 359/24.09.2022
42 Bilaspur Ranipur 3201/22.09.2022 Illegal trading by M/s Aggarwal Stone Crusher & S. Plant (L-142, MDL-450) Arun Kumar 358/24.09.2022
43 Bilaspur Ranipur 264/31.01.2023 Illegal trading by M/s Shiv Kripa Screening Plant (MDL-1053) Rajesh Sangwan 54/16.02.2023
44 Bilaspur Ranipur 851/06.04.2023 Regarding illegal Cancellation of e-Rawaana Arun Kumar 131/06.04.2023
45 Bilaspur Swabri 1446/07.06.2023 Illegal mining by M/s Dhanda Screening Plant (MDL-1025) Rohit Singh 206/07.06.2023
46 Bilaspur Gohrabani 2090/29.09.2023 Illegal mining against M/s RR Stone Crusher (MDL-1227) & M/s Vaishnavi S. Plant (MDL-1006) Rohit Singh 376/01.10.2023
47 HSEnB Ambala Gadwali 2135/05.10.2023 Illegal mining in Garhwali (Complaint by Sarpanch Rohit) Om Dutt Sharma 15/08.11.2023
48 Bilaspur Ranipur CMFS/10.10.2023 Illegal trading by M /s Shakumbhari Screening Plant (MDL-1159) SI Rajesh Kumar 389/12.10.2023
49 Bilaspur Ranipur 2321/19.10.2023 Misuse of e-Rawaana portal M/s Shakumbhari S. Plant (MDL-1159) Om Dutt Sharma
50 Sadhaura Shivalik Hills, Pammuwala SPL-1/30.12.2023 Illegal Mining of clay in lower shivalik hills, Pammuwala Rohit Singh 01/01.01.2024
Nagli 32-Taharpur-Jaitpur-Maddipur Area (Total Complaints: 20)
51 Chhachhrauli Maddipur 497/24.02.2021 Illegal pit near M/s Shiva Screening Plant Neeraj Kumar
52 Chhachhrauli Maddipur 833/27.03.2021 Illegal mining in River near M/s Bairangi Screening Plant Neeraj Kumar
53 Chhachhrauli laitpur/Taharpur 952/07.04.2021 Illegal mining in River (SV to RR) Neeraj Kumar 110/19.04.2021
54 Chhachhrauli Jaitpur 948/07.04.2021 Jaitpur to River Neeraj Kumar 112/20.04.2021
55 Chhachhrauli Maddipur 3604/25.08.2021 BDPO Numberdar, Panchayati Land Neeraj Kumar
56 Chhachhrauli Maddipur 3641/30.08.2021 Illegal pit near M/s Choudhary Industries Rohit Singh
57 Chhachhrauli Maddipur 3926/22.09.2021 Illegal pit near M/s Radhey-Radhey S. Plant Rohit Singh
58 Chhachhrauli Maddipur 3937/24.09.2021 Illegal pit near M/s Bairangi S. Plant Rohit Singh
59 Chhachhrauli Maddipur 3940/24.09.2021 Illegal pit near M/s Deep S. Plant Aman
60 Bilaspur Taharpur 35/05.01.2022 Panchavati Land Gurieet Singh
61 Bilaspur Nagli-32 933/28.03.2022 Nagli Sarpanch & Private Land (SDO Irrigation Vinod Kumar) Rajiv Dhiman
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62 Bilaspur Nagli-32 939/28.03.2022 Aslam Khan Vs. State of Haryana (SDO Irrigation Vinod Kumar) Raiiv Dhiman 229/19.06.2022
63 Bilaspur Nagli-32 3430/10.11.2022 Illegal trading by M/s RR Stone Crusher S. Plant (MDL-1227) Arun Kumar 431/24.11.2022
64 Bilaspur Nagli-32 366/10.02.2023 Illegal minign near M/s Anshika Screening Plant Arun Kumar 55/17.02.2023
65 Bilaspur Nagli-32 644/16.03.2023 BBG Screening Plant (MDL-1329), Sh. Sataar and Sh. Dinu S/o Laaldeen Aman 104/16.03.2023
66 Bilaspur Nagli-32 1202/16.05.2023 Illegal mining by M/s RR Stone Crusher (L-137, MDL-1227) Arun Kumar 176/16.05.2023
67 Bilaspur Maddipur 1237/18.05.2023 Illegal mining by Loader/Machine & M/s Bajrangi Stone Crusher (L-167) Arun Kumar 140/19.05.2023
68 Chhachhrauli Jaitpur 1807/17.08.2023 Illegal mining at Jaitpur 40X60X10 ft. Om Dutt Sharma
69 Chhachhrauli Mohiyudeenpur SPL-1/02.09.2023 Illegal mining at M/s Satluj Screening Plant (MDL-1369) Rohit Singh 269/02.09.2023
70 Chhachhrauli Taharpur Kalan - HC Virender Case (Illegal Transportation) HC Virender 283/11.09.2023
Begumpur Area-Ballewala/Doiwala Crusher Zone (Total Complaints: 18)
71 Partapnagar Begumpur 5065/06.10.2021 & Canal Pit Rohit Singh/Aman 246/12.10.2021
6028/12.10.2021
72 Partapnagar Doiwala 9054/18.11.2021 Illegal mining at the site of old M/s Goel Unit-I S. Plant Rohit Singh 272/20.11.2021
73 Partapnagar Ballewala 9058/18.11.2021 Illegal mining at the site of M/s Unitech S. Plant Rohit Singh 270/19.11.2021
74 Partapnagar Bahadarpur 388/10.02.2022 BDPO Panchavati Land Gurieet Singh 29/20.02.2022
75 Partapnagar Dandipur 694/08.03.2022 Private Land Rohit Singh
76 Partapnagar Doiwala/Ballewala 1836/25.04.2022 Illegal mining at dismantled M/s Vishwakarma Unit and backside M/s Ambey Stone crusher Aman 82/28.04.2022
77 Partapnagar Dekriwala 2205/20.05.2022 Old pit near government school Aman
78 Partapnagar Ballewala 3108/13.09.2022 Illegal trading by M/s Vardhman S. Plant (MDL-355) Rajesh Sangwan 203/14.09.2022
79 Partapnagar Ballewala 3112/13.09.2022 Illegal trading by M/s Khalsa S. Plant (MDL-383) Raiesh Sangwan 204/14.09.2022
80 Partapnagar Ballewala 3155/19.09.2022 Illegal mining/trading by M/s Vikas Pruthi S. Plant (MDL-340) Raiesh Sangwan 206/19.09.2022
81 Partapnagar Bahadarpur 3492/17.11.2022 Panchayati Land Bahadarpur Aman 254/19.11.2022
82 Chhachhrauli Malikpur Khadar 3576/26.11.2022 Illegal mining by M/s S[ Screening Plant (MDL-484) and land owner Aman 285/27.11.2022
83 Partapnagar Ballewala 714/22.03.2023 Pit at the site of M/s Chaudhary Brother Stone Crusher(L-15), Ballemaira Rohit Singh 69/23.03.2023
84 Chhachhrauli Taidhri Naka 791/01.04.2023 Illegal activity at Jaidhri Naka Aman 98/01.04.2023
85 Partapnagar Ballewala 1232/18.05.2023 Illegal issunace of e-Rawaana by M/s Paras Washing Plant (MDL-317) Aman 104/18.05.2023
86 Partapnagar Begampur 1441/07.06.2023 Illegal pit near Hydelchannel and M/s Krishna Screening Plant (MDL-391) Aman 116/11.06.2023
87 Chhachhrauli Chachhrauli 1939/08.09.2023 MG Madan Case (Illegal Transportation Case) Rohit Singh 279/09.09.2023
88 HSEnB Ambala Devdhar 2113/04.10.2023 Illegal mining near Devdhar P. F. (Chhachhrauli S. C. & Sushil Chaudhary S. P.) Om Dutt Sharma 17/08.11.2023
Nainawali-Tajewala Area (Total Complaints: 11)
89 Partapnagar Tajewala 862/31.03.2021 Panchayati Land Neeraj Kumar
90 Partapnagar Tajewala 2360/24.05.2021 BDPO Panchayati Land Neeraj Kumar 151/25.05.2021
91 Partapnagar Tajewala 2491/02.06.2021 BDPO Panchayati Land Neeraj Kumar 166/09.06.2021
92 Partapnagar Tajewala 392/10.02.2022 BDPO Panchavati Land Gurieet Singh 30/20.02.2022
93 Partapnagar Nainawali 1838/25.04.2022 Illegal mining near Shamshan Ghat Aman 79/26.04.2022
94 Partapnagar Tajewala 1840/25.04.2022 Panchayati Rangdan Bans Aman 80/27.04.2022
95 Partapnagar Tajewala 2593/22.06.2022 Illegal mining near Tajewala Village Gurieet Singh 121/23.06.2022
96 Partapnagar Nainawali 2595/22.06.2022 In Village Nainawali (through villagers on munawar khan) Aman
97 Partapnagar Nainawali 3085/09.09.2022 Panchayati Land + by M/s Falak S. Plant (MDL-1427) Aman 200/12.09.2022
98 Partapnagar Tajewala 348/09.02.2023 Illegal mining by M/s Falak Screening Plant (MDL-1427) Aman 33/10.02.2023
99 HSEnB Ambala Nainawali 2115/04.10.2023 Illegal mining in Vill. Nainawali (220x90x40 ft.) 12//6/1, 24/2 Om Dutt Sharma 16/08.11.2023
Belgarh Crusher Zone (Total Complaints: 23)
100 Partapnagar Belgarh 2507/03.06.2021 Against UP Contractors Neeraj Kumar 163/03.06.2021
101 Partapnagar Belgarh 5086/08.10.2021 Illegal mining by M/s Panwar S. Plant Aman 267/19.11.2021
102 Partapnagar Belgarh 9232/07.12.2021 Illegal mining backside of M/s Bhaichara Screening Plant Aman 289/12.10.2021
103 Partapnagar Belgarh 9237/07.12.2021 Illegal mining in front of Mandir Aman
104 Partapnagar Belgarh 9243/07.12.2021 Illegal mining adiacent to new screening plant Aman
105 Partapnagar Belgarh 9228/07.12.2021 Backside of Goodwill Screening Plant, Hindustan Screening Plant & Har-Har Mahadev Screening Plant Aman 287/11.12.2021
106 Partapnagar Belgarh 9247/07.12.2021 Illegal mining in front of new screening plant on Majehadwala to Belgarh road. Aman
107 Partapnagar Mandewala 88/11.01.2022 Against Land Owners Aman 06/13.01.2022
108 Partapnagar Kanyawala 231/28.01.2022 BDPO Panchavati Gurieet Singh
109 Partapnagar Belgarh 571/25.02.2022 Along with irrigation dept. at the backside of M/s Yamuna ji screening plant. Aman 61/08.03.2022
110 Partapnagar Belgarh 645/03.03.2022 Irrigation bund (JE Rahul) Aman
111 Partapnagar Belgarh 732/09.03.2022 Against M/s Guru Nanak Minerals Aman
112 Partapnagar Belgarh SPL-1/12.03.2022 Backside of Goodwill Screening Plant, Hindustan Screening Plant & Har-Har Mahadev Screening Plant Aman
113 Partapnagar Belgarh 2088/11.05.2022 Backside of Goodwill, Hindustan & Har-Har Mahadev Screening Plant (Krishan Kumar Gupta Case) Rohit Singh 97/02.06.2022
114 Partapnagar Belgarh 3226/29.09.2022 Against M/s Avrest S. Plant (MDL-1168) Aman 216/30.09.2022
115 Partapnagar Belgarh 3301/18.10.2022 Illegal trading by M/s Om Guru S. Plant (MDL-1154) Aman 226/14.10.2022
116 Partapnagar Devdhar, Ballemaira & Belgarh |3346/18.10.2022 Injection of negative entry by Khalsa, Vardhman & Vandematram Aman 232/19.10.2022
117 Partapnagar Belgarh 3173/20.09.2022 & Illegal mining by M/s Navdurga S. Plant (MDL-1255) Rajesh Sangwan 66/21.03.2023
695/20.03.2023
118 Pratapnagar Belgarh 1353/31.05.2023 Against M/s Rebuttal Stone Crusher (L-1142) + forged e-Rawaana Aman 111/01.06.2023
119 Partapnagar Belgarh 1747/02.08.2023 Illegal issunace of e-Rawaana by M/s Jai Hanuman Traders (MDL-1414) Aman
120 Partapnagar Devdhar, Doiwala & Belgarh 1919/06.09.2023_1953/14.09.2023 Illegal purchase by 08 stone crushers from Pichopa Kalan Om Dutt Sharma 201/07.10.2023
121 Partapnagar Doiwala & Belgarh 2042/25.09.2023 Illegal purchase by 04 stone crushers from Pichopa Kalan Om Dutt Sharma 200/05.10.2023
122 HSEnB Ambala Belgarh 2593/30.11.2023 Illegal mining near M/s Radhey Radhey Screening Plant (Khasra No. 68//16) Om Dutt Sharma 61/30.11.2023

Buria-Sadar Yamunanagar Area (Total Complaints: 11)

|Ille2al mining (Poclain machines)

123 |Buria |Bibipur/lairampur lagir [1126/15.04.2022
124 |Sadar Yamunanagar [Kamalpur [3131/14.09.2022

|Gurieet Singh

|lllegal trading by M/s Sai Traders (MDL-447)

|104/04.05.2022

[Rohit Singh

[417/18.09.2022
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125 Buria Odhari 3146/19.09.2022 Illegal mining at Odhari Stock Rohit Singh 232/04.10.2022
126 Buria (transferred from Chappar) |Mairi Tapu 3349/19.10.2022 Illegal trading by M/s Shree Luxmi S. Plant (MDL-1151) Rajesh Sangwan 246/20.10.2022
127 Buria Mukarampur CMFS/09.12.2022 Illegal trading by M/s Raiiv Trading Co. (MDL-1111) SI Hitendar Kumar 269/09.12.2022
128 Buria Buria 443/22.02.2023 Fake number plates/illegal transportation of mineral Rohit Singh 40/23.02.2023
129 Buria Lakkar 1291/29.05.2023 Illegal activity by M/s Jai Shri Ram Screening Plant (MDL-428) Rohit Singh 109/05.06.2023
130 Buria Kanalsi 1464/08.06.2023 Illegal mining & mineral stocking M/s Neelkanth Eneterprsies (MDL-1276) Rohit Singh 116/12.06.2023
131 Buria Kanalsi 1471/08.06.2023 Illegal mining & mineral stocking M /s Satguru Screening Plant (MDL-1337) Rohit Singh 115/12.06.2023
132 Buria Mandoli Ghaggar 1477/08.06.2023 Illegal mining & mineral stocking by M/s Jai Badri Vishal Screnining Palnt (MDL-1149) Rohit Singh 113/12.06.2023
133 Buria Majri Tapu 2318/19.10.2023 Misuse of e-Rawaana portal by M/s Golden S. Plant (MDL-1276) Om Dutt Sharma
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Saharanpur

Specific information along with remedial measures on the grievances raised by the applicants

(quoted in order dated 04.08.2023)

Grievances

Point wise comments / Remedial measures

Causing of loss of revenue
to the extent of Rs. 5000/-
. by the Administrative
Officers in collusion with
the mining mafia.
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Commercial ~Mining by
illegal stone crushers in the
flood plain area of river
Yamuna in the name of
mining on  agricultural
land.
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Mining of about 1 crore 80
lakhs cubic meters sand,
murum, boulder in three
years without grant of
CTE/CTO by PCB.
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Illegal mining in the area of
Yamuna on the basis of
MM-11 permits issued for
mining in agricultural land.
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Misappropriation of
amount of Rs. 350 crores in
the name of reclaiming
agricultural ~ land — for
cultivation.
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Misappropriation of GST
reverse charge on mining in
agricultural land.
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River Ganga (Rejuvenation,
Protection and
Management)  Authorities
Order, 2016 and
MoEF&CC circular dated
14.02.2022.

Violation of = Sustainable
Sand  Mining  Guidelines,
2016 and Enforcement and
Monitoring Guidelines for
Sand Mining, 2020.

Concealment of
information regarding
mining in agricultural land
by non-inclusion thereof in

DSR.

A @
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Yamunanagar

Annexure- X

Specific information along with remedial measures on the grievances raised by the applicants

(quoted in order dated 04.08.2023)

Sr.
No.

Grievances

Point wise comments/
Remedial measures

by misuse of Mineral Dealer License.

1. Illegal mining by showing sale of sand as sale of boulder

It is submitted that the
Director General, Mines &
Geology Haryana vide memo
no. 6082 dated 01.01.2021 had
imposed the total penalty of
Rs. 1,00,86,975 on the 143
stone crushers of the District
Yamunanagar for procurement
of sand mineral and misuse of
e-Rawaana (copy enclosed).

of e-Ravana issued for other places.

2. lllegal mining in the area of river Yamuna under the garb

It is submitted that the
department had lodged FIR
No. 163/2021 at P. S.
Partapnagar regarding illegal
mining in the river Yamuna
(copy enclosed) after that the
same matter was registered in
the Hon’ble NGT, New Delhi
as OA No. 268/2021 titled as
“Jahangir Vs  State of
Haryana” which was disposed
on dated 08.05.2023 (copy
enclosed).

High Court.

3. Continuance of illegal mining despite prohibitive orders
passed by this Tribunal and Hon’ble Punjab and Haryana

It is submitted that the
department has lodged the
total no. of 133 complaints
against the unit owners &
landowners in the concerned
Police Stations from year 2021
to 2023 in the offence of
illegal mining/trading, the
area-wise details is attached
herewith.

Steps taken to stop/prevent
illegal mining are given below:

a. It is mandatory to all the
vehicles to obtained mineral
transport permit (MTP) for
transporting minerals in the
state. The transportation of
minerals from one place to
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another will be done only after
the procurement of wvalid
transit pass i.e. e-Rawaana
from the source.

b. Presently, 13 check posts
(naka’s) have been installed
throughout the major routes of
district Yamuna Nagar to
strictly monitor the illegal
transportation of minerals.
Officials of the mining and
police department are deputed
at these naka’s to check the e-
Rawaana/bill of each vehicle
passing through these check
posts.

c¢. Further, independent teams
of CM Flying Squads, mining
and police department also
keep regular check on illegal
mining through surprise visits
either during day or night time.
d. Regular monthly meeting of
District Level Task force
Committee headed by
Chairman cum Deputy
Commissioner, Yamuna Nagar
is held to review the status of
legal mines and illegal mining
in the district. Similarly, State
Level Task Force Committee
(SLTFC) meetings are held

quarterly under the
chairmanship  of  W/Chief
Secretary of Haryana.

e. Recently, the  State
Government form Haryana
State Enforcement Bureau to
curb the incidence of illegal
mining/transportation.

f. Further, the department has
launched new e-System for
better monitoring of sale and
purchase of minerals i.e.
Haryana Mines & Geology
Information System (HMGIS).

4. lllegal recovery of Gunda Tax by unsocial elements on
Government check-posts.

It is submitted that the
presently, 13 check posts
(naka’s) have been installed
throughout the major routes of
district Yamuna Nagar to
strictly monitor the illegal
transportation of minerals.
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Officials of mining and police
department are deputed at
these naka’s to check the e-
Rawaana/bill of each vehicle
passing through these check
posts.

5. Investment of black money by money laundering in
mining leases carried out in District Yamuna Nagar and
Saharanpur.

It is submitted that the
investigation has been carried
out by the Enforcement
Directorate on such issues and
recently, the ED has lodged an
FIR 21/2024 in the P. S.
Partapnagar, Distt.
Yamunanagar (copy enclosed).

6. lllegal mining under forged E-Ravanas procured from
other States.

It 1is submitted that the
Director General, Mines &
Geology Haryana vide memo
no. 2437 dated 01.07.2021 had
suspended the portal of 27
units of district Yamunanagar
regarding purchase from the
far away  states  (copy
enclosed).

7. lllegal mining by showing longer distances in E-Ravana
to enable the vehicles to make more round trips within the
time mentioned.

It is submitted that such issues
are strictly monitored at the
check posts installed in the
district.

8. Overloading of

transportation. The applicant has further submitted that use

illegally ~mined material for

of satellite imaginary and google maps will substantiate
high incidence of illegal mining.

It is submitted that the
department has caught total
no. of 1094 vehicles involved
in illegal mining/transportation
which also includes vehicles
caught in  the illegal
transportation ~ of  excess
minerals.

Further, the mining and RTA
departments have submitted
their reports in the DLTFC
meetings.
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From
' The Director General,
Mines & Geology Department,
Haryana, Panchkula.

To
Assistant Mining Engineer,
Mines & Geology Department,
Yamunanagar.

Memo No: 6082 Dated: 01.01.2021

Subject:- Show cause notice for procurement of Yamuna sand mineral for

processing (otherwise not requiring processing) and misuse of e-

Rawanna.

You are aware that 143 Stone Crushers installed in district Yamunanagar
were issued show cause notices for procuring mineral and misused e-Rawanna issued by
some of the sand contractors.

o After considering their replies Stone Crushers were directed to pay royalty
and price of mineral along with Rs. 10,000/- as penalty for said quantity of mineral. Some
of the Stone Crusher Owners (98) filed appeals under Rule 109(2) of the State Rules, 2012
before the Principal Secretary to Government of Haryana, Mines & Geology Department
against the order passed by the DGMG for recovery of amount of penalty. After affording
opportunity of hearing to the appellant Stone Crusher owners, the PSMG passed a detailed
order dated 23.12.2020 in the case of M/s Hemkunt Stone Crusher, Yamunanagar and
further all the other appeals were disposed off in line of the said order. The appellants were
ordered that the sand contractor from whom mineral was procured had some percentage
of bolder-gravel intermixed with sand so it was ordered that penalty (royalty, price of
mineral @ of Rs. 200/- per MT and penalty of Rs. 10,000/-) to that extent be charged for
compounding the case. It was also mentioned in the order that in case of sand contract of
Mandoli Ghaggar East, West the percentage of BG is 27.45% and in case of sand contract of
Kanalsi it is 34.98% of the sand purchased by the stone crusher owners. In other cases

where mineral was procured from mines other than Mandoli Ghaggar East, West and
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Kanalsi sand contracts, no reduction has been made as there is no report qua availability of
BG.

3. * In the cases of other identical appeals were also decided by order dated 23.12.2020
by the PSMG in which it has been ordered that the same principal for calculation of penalty
as passed in the order of M/s Hemkunt Stone Crusher be applied by the DGMG and the
amount be recovered from the defaulting Stone Crusher owners.

4, In view of the above orders of the PSMG, calculations have been made by this office

based on mineral consumed.

" List of sand purchase stone crushers of district Yamunanagar —‘
from 01.01.2020 to 21.07.2020
Sr. Name of Crusher Licens | Sand BGS Qty (MT) Penality
e No. Quantity Amount (BGS
(MT) Qty
¥200+10,000)
1 ADHISTHA STONE L-149 6794 1951 400112
\ CRUSHER
2 AGGARWAL STONE L-62 870 239 57763
CRUSHER
3 Ambala Stone Crusher L-46 360 99 29764
4 Anant Stone Crusher L-79 735 202 50352
|
5 Anant Stone Crusher L-136 | 270 74 24823
‘ Unit-3
E Bajrangi Stone Crusher | L-167 | 25 25 15000
7 BALA |l GURBANI STONE | L-176 150 41 18235
- CRUSHER J
BALA JI STONE CRUSHER L-25 750 206 51175
9 BALA SUNDRI STONE L-95 780 214 52822
CRUSHER
10 BALRAM STONE L-94 765 210 51999
CRUSHING CO
11 BATAR STONE L-110 555 152 40470
INDUSTRY
12 Batra Stone Industries L-111 | 705 194 48705
13 BHAGWATI STONE L-85 1113 306 71104
CRUSHER
14 BHOOMI STONE L-107 735 202 50352 °
CRUSHER
15 BRAHMANAND STONE L-43 705 194 48705
CRUSHER B
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16 CHANDERMANI STONE L-83 720 198 49528
CRUSHER

17 Chaudhary Brother Stone | L-15 630 173 44587
Crusher

18 DHILLO STONE CRUSHER | L-28 750 206 51175

19 DIAMOND CRUSHING L-87 675 185 47058
PLANT

20 DIAMOND STONE L-29 675 185 47058
CRUSHER

21 DK STONE CRUSHER L-82 690 189 47881

22 Durga stone crusher L-63 90 25 14941

23 Friends Stone Crushing L-78 780 214 52822
Co.

24 Ganga Gram Udyog L-12 345 95 28941
Sansthan

25 GANPATI STONE L-80 720 198 49528
CRUSHER

26 Garg Stone Crusher L-50 780 214 52822

27 GAURAV STONE L-121 | 750 206 51175
CRUSHER

28 GAURI SHANKAR STONE | L-18 720 198 49528
CRUSHER

29 GAYATRI STONE L-49 660 181 46234
CRUSHER

30 Geeta Samiti L-74 720 198 49528

31 GODAVERISTONE L-84 660 181 46234
CRUSHER

32 GOEL SPINTEX PVT.LTD. | L-96 570 156 41293
UNIT-I

33 GOEL SPINTEX PVT.LTD. | L-58 720 198 49528
UNIT-11

34 GOEL STONE CRUSHER L-5 480 132 36352

35 GURU KIRPA L-170 | 511 140 38054
ENTERPRISES
(STONE CRUSHER)

36 HARYANA GRIT UDYOG L-04 790 235 56999

37 Haryana Stone Crusher L-47 690 189 47881

38 HEMKUNT STONE L-86 705 194 48705
CRUSHER

39 HIM STONE CRUSHER L-109 | 780 214 52822

40 HIND STONE CRUSHER L-32 690 189 47881

41 Hira Stone Crusher L-1 720 198 49528

42 HUM STONE CRUSHER L-51 750 206 51175
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STONE INDUSTRY

43 ] BSTONE CRUSHER L-72 750 206 51175

44 jagat stone crusher L-98 525 144 38823

45, Jagdamba Stone Crusher | L-1097 | 630 173 44587

46 JAI AMBAY STONE L-122 | 690 189 47881
CRUSHER

47 Jai Bhole Stone Crusher L-118 [ 720 198 49528

48 JAI GANESH STONE L-57 675 185 47058
CRUSHER

49 JAl GANPATI STONE L-2 783 215 52987
CRUSHER

50 JA]l KRISHNA STONE L-19 720 198 49528
CRUSHER

51 JAI MAA VAISHNO L-168 330 91 28117
ENTERPRISES

52 JAI MATA STONE L-39 750 206 51175
CRUSHER

53 JAMNA GRAM UDYOG L-17 630 173 44587
MANDAL

54 KAMBOJ GRAM UDYOG L-16 600 165 42940
MANDAL

55 KAMBO] STONE L-45 600 165 42940

_ CRUSHER

56 Kashmir Stone Crusher L-114 | 735 202 50352

57 KAVERI STONE CRUSHER | L-23 690 189 47881

58 KESHAV STONE L-103 | 660 181 46234
CRUSHER

59 KRISHNA STONE L-69 720 198 49528
CRUSHING CO

60 KUNTI STONE CRUSHER | L-100 | 690 189 47881

61 KURUKSHETRA STONE L-76 1098 301 70280
CRUSHER

62 LUXMI STONE CRUSHER | L-31 735 202 50352

63 M/s Ambay Stone L-038 | 720 198 49528
Crusher

64 M/s Ambey Enterprises L-172 | 7768 2280 466064

65 M/S Haryana Stone Mills | L-117 | 720 198 49528
(p) Ltd.

66 M/s Him Putri Stone L-174 | 3934 1080 225977
Crusher

67 M/S KAMAL STONE L-106 | 720 198 49528 .
CRUSHER

68 M/S S.S STONE CRUSHER | L-67 735 202 50352

69 M/S SHAKUMBHRI L-124 | 780 214 52822
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70 m/s Shalimar Stone Ind. | L-36 750 206 51175
71 M/S SHIV SHAKTI STONE | L-139 | 9196 2524 514860
[ CRUSHER
| 72 + | M/s Shree Baba Balak L-163 | 494 136 37121
Nath Stone Crusher
73 M/s Sohi Stone Crushing | L-128 | 675 185 47058
Company
74 M/S VASUNDHRASTONE | L-40 690 189 47881
CRUSHER
75 MAA DURGA STONE L-65 1518 417 93338
CRUSHER
76 MADHAV ENTERPRISES | L-140 | 5574 1530 316013
77 MAHABALI STONE L-71 675 185 47058
CRUSHER
78 MAHADEV STONE L-99 690 189 47881
CRUSHER
79 MAHALUXMI STONE L-81 i 195 49034
CRUSHER
80 Mallhi Stone Crusher L-112 | 630 173 44587
81 Mehal Stone Crusher L-53 120 33 16588
82 MEHTA STONE CRUSHER | L-119 | 690 189 47881
83 Mohindra Stone Crusher | L-30 465 128 35529
84 Neelkanth stone crusher L-159 | 4000 1098 229600
85 NEELKANTH STONE L-123 | 895 246 59136
CRUSHING CO
86 New Markanda Stone L-26 1025 281 66273
Crusher i
87 NEW RENUKA STONE L-0120 | 660 181 46234
CRUSHER
88 NEW SHREE GURU L-138 | 293 80 26086
NANAK
STONE CRUSHER
89 NEW SURYA STONE L-113 | 660 181 46234
INDUSTRIES
90 Nirmal Honey Stone L-3 1542 436 97268
Crusher Enterprises
91 OM SAI STONE CRUSHER | L-150 | 525 144 38823
92 PANCHKULA STONE L-41 780 214 52822
CRUSHER
93 PARAS STONE CRUSHER | L-20 780 214 52822
94 Parkash Stone Crusher L-21 2574 2073 424681
95 PATIALA STONE L-108 |90 25 14941
CRUSHER
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96 POOJA STONE CRUSHER | L-44 780 214 52822

97 PUNJAB STONE L-34 780 214 52822
CRUSHER

o8 R K STONE CRUSHER L-66 750 206 51175

99 RADHEY KRISHNA L-59 750 206 51175
STONE CRUSHER

100 RAMA STONE CRUSHER L-116 760 238 57528

101 RAVI STONE CRUSHER L-52 780 214 52822

102 ROOP KAMAL STONE L-13 660 181 46234
INDUSTRIES

103 ROOP RAM AND SONS L-6 690 189 47881

104 SAGAR STONE CRUSHER | L-93 720 198 49528

105 SALASAR ENTERPRISES L-132 518 142 38438.

106 SANDHU STONE L-166 360 99 29764
CRUSHER

107 SARASWATI STONE L-125 765 210 51999
CRUSHER

108 Sarwara Stone Crusher L-175 44 12 12416

109 Sat Gurudev Stone L-1072 | 3912 1074 224769
Crusher

110 Shiv Ganga Stone Crusher | L-88 780 214 52822

111 SHIV STONE CRUSHER L-24 780 214 52822

112 SHIVA STONE CRUSHER L-169 210 74 24700
AND SCREENING PLANT ‘

113 SHIVALIK STONE L-10 980 269 63802
CRUSHER

114 Shree Enterprises L-155 8566 2362 482450

115 SHREE GANESH STONE L-97 750 206 51175
CRUSHER

116 Shree Krishna Stone L.-48 723 198 49693
Crusher

117 SHREE RADHEY L-89 750 206 51175
KRISHNA STONE
CRUSHER | |

118 Shri Bala Ji Hanuman L-1093 | 6680 1834 376732
Traders

119 SHRI MAHALUXMI L-37 780 214 52822
STONE CRUSHER

120 SHRI RAM STONE L-27 1135 312 72312
CRUSHER

124 SHYAM STONE L-14 750 206 51175
CRUSHING CO.

122 SNEH STONES L-75 750 206 51175
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123 SS stone crusher L-177 2100 576 125290

124 SUPER STONE CRUSHER | L-33 780 214 52822

125 | Tirupati Stone Crusher L-91 750 206 51175

126 United contractors and L-126 690 189 47881
engineers

127 Universal stone crusher L-9 780 214 52822

128 VAISHNO STONE L-22 750 206 51175
CRUSHER

129 Vikas Pruthi and Co. L-137 90 25 14941

130 VISHAL STONE CRUSHER | L-73 690 189 47881

131 VISHAVKARMA ]I STONE | L-180 150 41 18235
CRUSHER

132 VISHKARMA STONE L-52A 780 214 52822
CRUSHER

133 Vishkarma Stone L-90 705 194 48705
Crushing Co

134 Walia Stone Crushing Co | L-8 660 181 46234

135 Yamuna Stone Crusher L-92 450 124 34705

136 Yamuna stone crusher L-153 2676 735 156912

137 Haryana Stone Crusher L-162 2200 604 130780

138 SHIVALIK STONE L-11 660 181 46234
CRUSHER

139 M/S SHIV SHAKTI STONE | L-35 690 189 47881
CRUSHER

140 PUNJAB STONE L-102 780 214 52822
CRUSHER -

141 Garg Stone Crusher L-60 660 181 46234

5. You are hereby directed that the above listed Stone Crushers owners be directed to

deposit the revised penalty as per above list within a period of two weeks from the date of

the order dated 23.12.2020 of the PSMG under intimation to this office.

L'z&-o:,uq

Mining Engineer,

fifor Director Mines & Geology Department,
a
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%  HARYANA POLICE CITIZEN SERVICES (gR=monm gfew aAnmits d4rn)

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)
yqH gaar Rde

(aRT 154 g3 uihar @ffar & dgd)

‘:: ‘f-;%\.j
(he

1. Digrict (reM): YAMUNA NAGAR  P.S.(¥TsT): PRATAPNAGAR  Year (a¥): 2021

FIR No. (7. R. &.): 0163 Date (f&=11%): 03/06/2021
23:54
2. |SNo. Acts (3rfafaze) Sections (4TRT(T))
(F.9.)
1 IPC 1860 379

2 MINESAND MINERALS  21(4)(A)
(REGULATION OF
DEVELOPMENT) ACT 1957

3 (3 Occurrence of offence (3T9ITer G HCHT):

1 pay(Re): Thursday Date from (&=t ®): 03/06/2021 Date To (Reti a®): 03/06/2021
Time Period (FHT 3rafa): Time From (&&¥ ®): 00:00 hrs TimeTo (¥AT a@): 23:00 hrs
(b)  Information received at P.S. (UTTT TET Date (f&=a1): Time (FHY):
T gred gé): 03/06/2021 23:44 hrs
() General Diar.y Reference Entry No. (¥fafSe ®.): Time (@#3):
(ST FHew): 019 03/06/2021
23:44 hrs

4. Typeof Information (HEeIT T YpR): Written

System IP (3m$tT):10.88.233.142 12/05/2022 08:45:19 17
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,;éfé,} HARYANA POLICE CITIZEN SERVICES (BRI qfed ARTRS ddT1)

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

yqH gaar Rde
(aRT 154 g3 uihar @ffar & dgd)

5. Place of Occurrence
(TSATETA):

1. (a) Direction and distance from P.S. (47=TT & gt 3R fgem): SOUTH, 14.00 Km(s) Beat No. (dfie &.): 21

(b) Address (9dT): IHhaT T SoI9TG,

(¢) In case, outside the limit of this Police Station, then Name of P.S. (g U1aT WAT & agX & aY AT H1 ATH):

District (State) (T (I=)):

System IP (3m$tT):10.88.233.142 12/05/2022 08:45:19 2/7
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*@%} HARYANA POLICE CITIZEN SERVICES (BRI qfed aArReE ddr1)

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

yqH gaar Rde
(aRT 154 g3 uihar @ffar & dgd)

6. Complainant / Informant (RI&MIa®aT / FaaTHaY):

(@ Name (a): NIRAJKUAMR

(b)  Father'sHusband's Name (Rrar/afar &1 a1#):

(©)  pate/Year of Birth (=5 fafx / a¥): (d) Nationality (Xrs€rraT): INDIA
1983

(&  UID No. (F3msH w.):
() Passport No. (qraaté &.):
Date of Issue (ST &I Y fafA):  Place of | ssue (ST FIA FT TI):

(9  Occupation (eaaER):
(h) Address
(9d):
SNo. Address Type (9T & Address (9dT)
(F.9.) S
1 [Present Aadress TS TeteT HTHIT, FHATIRY AMUNA
NAGAR, HARYANA, INDIA
2 |Permanent Address TR Welel ARG, JHATAIRY AMUNA
NAGAR, HARYANA, INDIA
() Phone number (G H.): M obile (HiETSe ¥.):
7. Details of known / suspected / unknown accused with full particulars (It / "fgaer / 3raAd
FffgEa &1 X favor wfga aoien):
S.No. Name (amT) Alias (39e#) Relative's Name (RedER &1 &19)
(F.9.)
System IP (3$d)):10.88.233.142 12/05/2022 08:45:19 317
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1329
%  HARYANA POLICE CITIZEN SERVICES (gRamon gfad aris dan)

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)
yqH gaar Rde
(4RT 154 &3 wikar afgar & dgqa)

8. Reasonsfor delay in reporting by the complainant / infor mant (frrraraerdr / 'ﬂ?ﬁl‘ﬁﬁl‘r LI
RarE 38 @ goF T & FROT):
9. Particulars of properties of interest (Hafetra wFafed &
faor):
S. N?- Property Type (§¥4fcd & Sub Type (39 Y$R) Valug(ln R-) (AzT (¥
FH)  q=wr) )
1 OTHERS OTHER CONVEYANCE .00
10 Total value of property stolen (In Rs/-) (81 §§ FFafed #1 BT HeA(@ A)):
11 1nquest Report / U.D. case No., if any (Fcg @Hiem RAE / gA.9&0r &, Iy FE {):
S.No. yIDB Number (Z.2N.9&T0T H.)
(+.9.)
12. Firg Information contents (YIH AT d29):
System IP (3m$t):10.88.233.142 12/05/2022 08:45:19
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é} HARYANA POLICE CITIZEN SERVICES (RImm qfed aArRe ddr1)

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

yqH gaar Rde
(aRT 154 g3 uihar @ffar & dgd)

39 AT THOIMS0 AR g Il JdTeiR ok YTl § i Uoh U shiAATeh/Tefed/
THAIR/-2507 &aireh- 03.06.2021 SoRAT STeh ATAT H Yo AT &l Sl § - I,
eI elel TRIAAT, WieT UG 3 — AT [GH0T, JHAGTIR | Qa1 #, U1 Jaetih
JATIIR | AT [Welel/ THAAIR/-2507 f&atier- 03.06.2021 A=~ 9M1d TG 7 e
AT A 3cdk YCU & SHheRI GaRT HAY Tedel el W Hlofel] HIAATEl el IR | 3TIFA
fawT & Fg¥ A 39 3HGId FAT S ¢ & @ik g §T AgrAg A0 [0 656 3o
gHIET JHAIR gRATOT garT v Rerd sdfed & & 75 (Ifad Foee) | oas admn
& Ul & @Al ShaRT GanT ERATOM $Hr WA H AT Sodle H IHAT T H AT Gelo
frar o7 @1 & o W FraTerd & fhes ¥ gart 03.06.2021 &1 Al falaor fasar
=T (RAE gaeae?) | f9ER 9rr 31 & a9 Seoeie & IJHAT A48 &7 A ishelsd Ud 3FH
Gelel Hd gU fe@rs AU | 59 fhes ¥ Al WX Gidhelse] Ud SFHY Tehsel & T OrE
STl &R ot @efY agel T SET UR R 3cck Yol 1 AT A T 9V, difeh EH Tehs o
T T HAY Telel S HRAAR § 99 Fob | SHAT IOH 36RY § fob 3Wad RNbd |
ST &Y HTGTH/3TAT Flefell HIIAATE! el T HIT I T 0D ATARTF IIH Y ¢
fF 39 &9 & A Sl AT g 3dY Wl A Ffeled 9T ATl arel argelr /AT & b
U A dog [ AT 578 6 3139 Teled W [T SMmAT ST Fh | IE IR
HEMAT FIATER 8 9N & | Feldet:- 3 | SD NIRAJKUAMR e Welel 31fRIar
leT T -faATe TIHTeT THAIR | YO SATeh /[@elel/ FHARTIR/-  f&eAleh-  SHM Teh
gfd et & Y@ ud 3naege FREE g 9Nd §-1. 3uged, IEAER| 2. 9o
3efieTeh IHARIR SD NIRAJKUAMR HETTe Welel AT Wil Uq §-faarer faamer
THATTIR 35T AT — 9T 3WIFd AT H T gled W A SR URT 21.4(1) AT e ar
379 IPC&T gleAT URIT S 9X HOA0 163 fetieh 03.06.2021 €RT 21.4(1) ASTAIT Ueke ar
379 IPC UTAT JeT9elaR Gof ToleeX fohdl SITehY Il FIR $#F0geY SaRT N e Solikar
ST HFATetd HHET Tl I a1 # Al Swalt | Fover fAwe gfod 77 319« gr@red
U T T T ST ARAGT Goll T dBATT IMSear AT H o5 W | Fogrsl Reprs
e qF 3R fomam amm |

System IP (3$d)):10.88.233.142 12/05/2022 08:45:19 5/7
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HARYANA POLICE CITIZEN SERVICES (RImonm qfed dARIR«E ddT)

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)
yqH gaar Rde

(aRT 154 g3 uihar @ffar & dgd)

13. Action taken: Sincethe above infor mation reveals commission of offence(s) u/s as
mentioned at Item No. 2.

(Fr i FREEAEY : GfF IWTFT TEFRT § gaT TAdT § B FR FI FT adaET
fAic §. 2 # 3od@ YRT & dgd &.):

(1)

Registered th d took up theinvestigati T I S #
egister e case and took up the investigation (q?;nrkﬁa): T (Sub-lsrﬂsgector)
fow foar ) or (AM)

(2)  Directed (Nameof 1.0.) (I 3f&FI &1 AH):
samsher singh
No. (®.): 410ynr  totakeup thelnvestigation (T ST 39x 91 & A &
o fader & =) or (3
Directed (Mobile No. of 1.0.) (9ITer 3SR &1 Aarse d«)): 919416119897

(3)  Refused investigation dueto (sar & farw): or (% FRUT SHR fRaT

District (forem):

)

(4)  Trangferred toP.S. (UTeT):
on point of jurisdiction (' &AAFR &
FROT FEATAR).
F.I.R. read over to the complainant / informant, admitted to be correctly recor ded
and a copy given to the complainant /infor mant, free of cost. (RYFIdHAT /
HaaTHal F TARS 96 FT FoA$ 701, e goF g AW 3R vE Fh AYeF
RIFrrasar & & =)
R.O.A.C. (3IR.3.T.4T.)

14. Signatur e of Officer in charge, Police
Station (UTAT THRY & FEATER)
Name (aTd): PIRTHVI SINGH
System IP (3m$t):10.88.233.142 12/05/2022 08:45:19 6/7
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% HARYANA POLICE CITIZEN SERVICES (gRamn gfad aris dan)

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)
yqH gaar Rde
(4T 154 &3 9fhar ¥iar & dgqd)
Signature/ Thumb Rank (9€): S| (Sub-Inspector)
impression

of the complainant / No. (§.): 641YNR
infor mant (RreTAId®ar /

HIATHAT & FEART /373
FT1 feme)

—
623

T g,

15. Date and time of dispatch to the court (37eTarad & 9ot & faeris
3 Ta):

System IP (3m$t):10.88.233.142 12/05/2022 08:45:19
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Item No. O1 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(BY HYBRID MODE)

Original Application No. 268/2021
(With report dated 07.04.2023)
Jahangir Applicant
Versus

State of Haryana Respondent

Date of hearing: 08.05.2023

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE SUDHIR AGARWAL, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent(s): Mr. Pradeep Misra & Mr. Daleep Dhyani, Advocates for UPPCB
Mr. Rahul Khurana, Advocate for State of Haryana & HSPCB
Mr. Mukesh Verma, Advocate for Mining Department, State of UP
Ms. Priyanka Swami, Advocate for SEIAA, UP
Mr. Vanshdeep Dalmia & Ms. Anisha Jain, Advocates for M/s Star
Mines

ORDER

The Issue

1. Grievance in this application is against unscientific and illegal
mining by M/s Star Mines, Saharanpur, obstructing the flow of Yamuna
River in Village Belgarh, U.P (it was later stated by the parties that the said
village falls on the side of Haryana on the bank of Yamuna river). It is stated
that fifteen Pokland machines are working day and night causing damage
to the environment, including air pollution. Though lease for mining for the
area in Saharanpur District in UP, the lessee is undertaking illegal mining

in Village Belgarh in Haryana also.
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Procedural History

2. Vide order dated 27.10.2021, a factual and action taken report was
sought from a joint Committee of Haryana State PCB, UPPCB, SEIAA, UP,
SEIAA, Haryana, District Magistrate, Yamuna Nagar and District
Magistrate, Saharanpur, U.P. The joint Committee gave its report dated
26.05.2022 inter-alia to the effect that boundary of the State was not
clearly demarcated so as to identify the site of illegal mining. Vide order
dated 12.08.2022, the report was held to be unsatisfactory and incomplete.
The Tribunal directed the Chief Secretaries of Haryana and UP to take
remedial action, including action against erring officers in failing to give

complete information and also to provide complete information. Notice was

also issued notice to the Project Proponent (PP) - M/s Star Mines,
Saharanpur.
3. In pursuance of above, response was filed by the PP and States of

UP and Haryana. The applicant filed email dated 12.10.2022 reiterating
the allegation of illegal mining. The Tribunal considered the matter vide

order dated 25.1.2023. Stand of the parties was noted as follows:

“Stand of PP

4. The stand of PP is that it has not done any illegal mining and
in any case action has already been taken against it in pursuance of
earlier orders. Matter is also pending in appeals against orders of
this Tribunal. Thus, present application is not maintainable. In any
case, there is no violation for which any further order may be called

for.

Stand of State of UP
S. Stand of State of UP in its report dated 12.9.2022 is that since

consents have not been taken by the PP, there is no illegal mining

2
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on UP side of Yamuna for which mining lease has been granted.

Illegal mining is being reportedly done in Haryana. Relevant part of

the report is reproduced below:-

“4-  Pursuant to directions of Hon’ble Tribunal, District Magistrate
Saharanpur conducted enquiry and submitted a fresh report to the
Government in this matter and as per this report, the facts of the
matter are following:-

1-

The lease deed of five year mining was approved for
mining of sand, gravel, boulder (in mixed condition)
in Gata No.-1 area-36.00 hectare of M/s Star Mines
Village-Bartha Korsi on 01.04.2021.

In compliance with the order dated 28.10.2021 of
Hon'ble National Green Authority, the mining on the
said plot remained unoperational till 10.01.2022.

The mining lease was unoperational till 09.01.2022
in compliance with the order dated 28.10.2021 of
Hon'ble National Green Tribunal due to non-receipt of
water/air consent from the UP Pollution Control
Board.

After the above date, Mining is being done by the
lessee M/s Star Mines, Saharanpur within the limits
of approved area of lease in U.P.

Executive Engineer, Irrigation Construction Division,
Saharanpur has been directed by letter dated
31.08.2022 to make available the inquiry report
regarding the change in the flow of Yamuna river
within a week.

As per the report of the Tehsildar Chhachhrauli,
Yamuna Nagar, Haryana. It seems that the Illegal
mining seems to be taking place in the village
Belgarh which is located in the State of Haryana.
Village Belgarh and Village Koliwala, which are
adjacent to the border of Haryana and Uttar Pradesh,
currently have mining leases in operation and many
stone crushers have been established in the said
area. But no mining work has been done by M/s Star
Mines outside its sanctioned area towards Belgarh.
Belgarh falls in west direction and village Bartha
Korsi falls in east direction.

As far as the change in the flow of the river is
concerned, no change in the flow of the river has been
found during the on-site inspection, as per the
individual report submitted by the team members
consisting of officers of Uttar Pradesh. It was also
informed by the local people that the river has been
flowing at this place since many years.
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Therefore, in view of the above, illegal mining in the area
adjoining the border in the Uttar Pradesh has not been found
nor has any fact been found that the district officials of the
district Saharanpur are guilty for the same. This Action taken
report is submitting after approval of Chief Secretary,
Government of Uttar Pradesh.”

Stand of State of Haryana

6. Mines and Geology Department, Haryana has filed its reply
dated 21.01.2023 to the effect that due to excessive flow of the river,
facts could not be verified. Illegal mining was reported at the border
of Haryana and U.P. in the middle of river Yamuna. FIR for theft has
been lodged. Action has been initiated against the 10 for failing to
take remedial actions. Relevant part of the report is reproduced

below:-

“5. That the Deputy Commissioner, Yamuna Nagar
submitted his report dated 07 October 2022 wherein
he has stated that fresh inspection of Khasra No.
19//20 and 20//13 was jointly conducted on 30
September 2022 by the Mining Department and the
Revenue Department but due to excessive flow of
water, the team could not reach the site in question
as same was across the river. He has further stated
that an FIR No. 163 dated 03 June 2021 was
registered under section 379 of IPC and section 21(4)
(A) of the Mines and Mineral Development & Regulations
Act, 1957 at Police Station, Partap Nagar, Yamuna
Nagar.

6. That the Department of Mines and Geology has
informed that Khasra No. 19//20 and 20// 13 where
illegal mining was reported is just at the border of
Haryana and U.P. and is in the middle of river Yamuna.
On account of illegal mining identified in Khasra No.
19//20 and 201/ 13 of village Bailgarh, action was
taken by registering an FIR No. 163 dated 03 June
2021 under section 379 of IPC and section 21(4) (A) of
Mines and Mineral Development & Regulations Act,
1957 at Police Station Partap Nagar, Yamuna Nagar.
The matter in said FIR is under investigation. Copy of
FIR No. 163 dated 03 June 2021 is enclosed herewith
as Annexure R/ 1.

The area of these Khasra numbers is adjacent
to the contract/leased area of the contractor
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of Uttar Pradesh State, i.e., M/s Star Minerals.
The google image showing distance between
illegal mined site in question (Khasra
No.19//20 and 20//13) and the contract area of
M/s Star Minerals is 300 mtr. In the latest
report dated 11 October 2022, the Deputy
Commissioner, Yamuna Nagar, has reported
that as per report dated 10 October 2022 of
Superintendent of Police, Yamuna Nagar, an
inquiry was conducted by DSP, Bilaspur
regarding the said FIR No. 163 dated 03 June
2021. As per report of DSP, Bilaspur's (report
No. 1090 dated 07 October 2022) disciplinary
action has been recommended against the
Investigation Officer of the case namely ASI
Sh. Shamsher Singh No. 410, Yamuna Nagar
for lapse in conducting due and proper
investigation in the matter. Accordingly, a
departmental inquiry has been marked to DSP,
Radaur against the said ASI, Sh. Shamsher
Singh No. 410. In addition, to expedite the
investigation, a Special Investigation Team (SIT)
comprising of DSP, Bilaspur and SHO, Pratap
Nagar has been now constituted by the
Supeiintendent of Police, Yamuna Nagar on
10.10.20222 (copy enclosed). The direction has
been issued for expeditious investigation and
taking the action to its logical & legal end.

That further as per report received from HSPCB
vide letter dated 17 January 2023, no complaint
had been received in the past regarding illegal
mining in respect of Khasra No. 19//20 and
20// 13 (where the illegal mining had happened as
per the complaint) by M/s Star Minerals. It has also
been reported that HSPCB had not granted
CTE/CTO to any unit for doing mining in Khasra No.
191/20 and 20// 13 situated at Village — Bailgarh,
District - Yamuna Nagar. M/s Star Minerals has been
allotted the mining quarry by the Mining Department
of Government of Uttar Pradesh. Illegal mining has
been confirmed in Para No.3 of the Report of
Joint Committee but it is also mentioned that
due to the flow of water in the River, the
quantum of mining undertaken could not be
ascertained. Thus, it is difficult to assess the
Environmental Compensation in the absence of
quantum of mining.

To summarise, investigation in FIR No. 163 dated 03
June 2021 should have been taken to its logical end but
it could not be done. On account of this lapse, a
departmental inquiry is being conducted against the
Inquiry Officer of the case, i.e., ASI, Sh. Shamsher
Singh No. 410. Further, to expedite the investigation in
the case, a Special Investigation Team (SIT) of DSP,
Bilaspur and SHO, Pratap Nagar has been constituted
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by the Superintendent of Police, Yamuna Nagar. The
direction has been issued for expeditious investigation
and taking the action to its logical end.”

7. The Tribunal held that since mining was on inter state border,
procedure laid down under Enforcing & Monitoring Guidelines for Sand
Mining (EMGSM) issued by MoEF&CC in January, 2020 was required to
be followed which had not been followed. The Tribunal constituted a ten
Member joint Committee headed by an Officer of the rank of Joint
Secretary, nominated by Secretary, Ministry of Jal Shakti, Gol, with four
nominees each of Haryana and UP Governments - representing Irrigation
Departments, Revenue Departments nominated by the District Magistrates
Saharanpur and Yamunanagar, Member Secretaries of HSPCB and UPPCB
and SEIAAs of two States and one nominee of IIT, Roorkee. The Committee
was to undertake “visit to the site, get the area demarcated to ascertain the
area where mining is allowed and where it is actually taking place and give
a report within one month. Demarcation may specify the inter-state
Borders. The Committee may also give its opinion whether and to what
extent mining in the area is desirable without damage to the environment
and if so, subject to what conditions. In this connection, the Committee
may also consider Section 32 of the Water (Prevention and Control of
Pollution) Act, 1974 and the River Ganga (Rejuvenation, Protection and
Management) Authorities Order, 2016. It may also be examined whether
drone mapping and CCTV cameras can be helpful tools for monitoring and
whether there should be State level Surveillance/monitoring team in view
of difficulties faced by local level teams in such matters. The Committee
will be at liberty to take assistance from any other
Expert/Institution/Department/individual and interact with stakeholders

in the area.”

256



1339

Consideration today and further order

8. In pursuance of above, Committee has filed its report dated

07.04.2023 after undertaking visit to the site. The Committee has found

that as per Replenishment Study, quantity for mining could be

700626 m3 with 1.95 meter height and expected life of mine could be

1.35 years. In fact, mining has already been done up to a depth of 3

meters for annual production of 756000 cubic meters and maximum

period of 1.35 years is over. Thus, no further mining can be done

without fresh appraisal as per law. Relevant extracts from the report of

the Committee are as follows:-

“6.2 In the instant case, relevant facts are as below:-

6.3

(1)

(ii)

Replenishment Study of District Saharanpur was
conducted, in the year 2022 as per provisions of
Enforcement & Monitoring Guidelines for Sand Mining-
2020. Pre monsoon and post monsoon Replenishment
Study approved by District Level Committee was
submitted to Mining Department, U.P. The said study
also covered the mining area allotted to M/s Star Mines,
village Bartha Korsi, Gata No.1, Behat, Saharanpur. As
per Replenishment Study report pre monsoon
reserve quantity of RBM is 173732 m3 and post
monsoon reserve is 874358 m3, hence
replenishment quantity is 700626 m3, 1.95 meter
height and expected life of mine 1.35 years has
been assessed (Annexure A-14).

M/s Star Mines, Gata No.1, Yamuna River, Village
Bartha Korsi, Tehsil Behat, District Saharanpur,
was permitted mining up to a depth of 3 meters for
annual production of 756000 cubic meters.

Other measures being enforced to minimise
environmental impact due to mining activities are as
under:-

(9

(@)

As per Haryana Government Notification Dated 20t
June, 2012 the maximum depth of mining in the river-bed
shall not exceed three meters measured form the un-
mined bed level at any point in time with proper bench
formation.

As per the River Ganga (Rejuvenation protection and
Management) Authorities Order, 2016, in River Yamuna
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(iii)

(@)

(b)

()

(v
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minimum 10 cumecs of Ecological flow is being
discharged for Hathnikund Barrage throughout the year
and monitored strictly by the Irrigation & Water
Resources Department, Gouvt of Haryana (Annexure A-

15).

Demarcation of boundaries for regulating grant of sand
mining lease

There are provisions for notifying the geo-coordinates of
all boundary pillars of the mining.

In this area, UP Minor Mineral Regulations are being
followed. As result of practice, now the mining areas are
firstly demarcated and e-tenders are published with
details of boundary pillars geo-coordinates.

Environmental Compensation imposed on leasing of
minor minerals in any area to cover the restoration cost
of environment and to compensate the victims

There is a provision for execution of mining lease deed
only after demarcation under rule-17 of the Mining lease
Approval Rules, 1963. Compensations are imposed on
observed faults as per provisions of UP Minor Minerals
(Concession) Rules, 2021.

Mining in all blocks is under taken as per provisions of
the EIA Notification, 2006, and the Sustainable Sand
Mining Management Guidelines, 2016

As per Rule 35(4) of the UP Minor Minerals (Concession)
Rules, 1963 and the ETA Notification, 2006, mining
activity can be started only after obtaining Environment
Clearance. According to the Sustainable Sand
Management Guidelines, 2016 issued by MOEF&CC,
riverine mining is restricted during the monsoon season.
Thus, mining work is not permitted in the State during
July-September of each year.

No sand mining is permitted without due compliance of the
Water (Prevention and Control of Pollution) Act, 1974 and
the Air (Prevention and Control of Pollution) Act, 1981 as
well as regulations governing clearances by the State
Ground Water Authority

Rule- 42(h)(1) of the UPMMCR, 1963 envisages that no
mining in the river bed is permitted beyond a depth of 3 m
or water level whichever is less. The conditions stipulated
in the Environmental Clearances -certificate issued by
SEIAA, UP along with the permissions granted under the Air
Act & the Water Act, and Ground Water NOC from State
Ground Water Authority, are monitored regularly for strict
compliance.

The Joint Committee finds the present mechanism robust for grant
of Environmental Clearances to mining projects/ activities by the
concerned regulatory authorities notified by MoEF&CC from time
to time followed by permissions under the Air Act, 1981 and the

8
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Water Act, 1974 by the respective SPCBs, which collectively
acknowledges all environmental concerns including the extent of
mining to be allowed in the area. The Committee is of the view to
continue with the same, subject to strict adherence to the
Enforcement & Monitoring Guidelines for Sand Mining-2020
published by MoEF&CC, and also to reinforce the compliance
monitoring of EC conditions.

As a general principle, mining of the material, which has been
recently brought by the flowing river water and which is
replenished every year; can only be permitted so that the
hydrological regimes are maintained. The present practice is to
identify such areas and permit mining as per the prevailing
notifications.

Whether drone mapping and CCTV cameras can be
helpful tools for monitoring and whether there should be
state level surveillance, monitoring team in view of
difriculties faced by local level teams in such matters

Present monitoring mechanism in the State of Haryana

(i) Presently, seven check posts have been installed
throughout the major routes of district Yamuna Nagar to
strictly monitor the transportation of illegally mined
minerals. Officials of mining and police department check
the e-way bill of each vehicle. Since September 2022, 255
(till Feb 28, 2023) Number of vehicles involved in illegal
transportation and illegal mining have been caught in
District Yamuna Nagar.

(i) Further, independent teams of mining and police
department also keep regular check on illegal mining
through surprise visits either during day or night time.
Regular monthly meeting of District Level Task force
Committee headed by chairman cum Deputy Commissioner,
Yamuna Nagar, is held to review the status of legal mines
and illegal mining in district Yamuna Nagar. Last such
meeting was held on 14.02.2023. The proceeding of the
meeting are forwarded to the Director Mines & Geology,
Haryana which are later reviewed in State Level Task Force
Committee (SLTF) meeting held under the Chairmanship of
Chief Secretary, Government of Haryana (Annexure A-16).

7.2 Present monitoring mechanism in the State of UP

(i) Status of CCTV Cameras installation at mining points to
verify the amount of sand extracted and materials
transported

()  Rule-36(2) of Uttar Pradesh Minor Mineral Regulations,
1963 provides that the mining lease holder whose mining
lease area is more than 5 hectares, shall construct check-
post/gate and install 4 CCTV cameras capable of
recording at 3600 visibility at his own expense for
monitoring under the supervision of the D.M.
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The same is also controlled by Central Command
Surveillance Centre located in Head Quarters, Lucknow.

Status of regular patrolling by the Police to inspect mining
operations

For effective control over illegal mining and transportation
of minerals, local task force comprising of District Revenue
Department, District Mining Department and Police level
officers act as task force and constantly monitored.

Setting up of dedicated institutional mechanism for
monitoring of conditions of Environmental Clearance as
granted under EIA Notification, 2006 in respect of sand
and gravel mining

Under the supervision of the DMs, the conditions of the
Environmental Clearance Certificate are complied with
by the PCBs/ Departmental officers.

Control of Mines and Transportation using latest
technology

The Department has established a Command Centre at
the Directorate of Geology and Mines at Lucknow from
where they operate the Integrated Mines Surveillance
System for the entire State.

Artificial Intelligence based Software and taking the help
of Drones and Cloud Services for monitoring mining
activity in the State are used for control of illegal acts by
violators.

Drone Video-graphy/coverage are done in sensitive
districts.

CCTV Cameras and check-gates and RED tags are used
to monitor the movement of vehicles.

Punishment of illegal Acts

State has made a provision in the Rules to blacklist a
person for up to 2 years if found guilty of illegal
mining/ illegal transportation.

The Rules have been amended to allow storage of
minerals only beyond 5 km radius from the river bed in
order to prevent illegal mining from river bed under the
excuse/name of storage.

Vehicle Tracking System to check the misuse of Transport
Pass and Overloading has been introduced and under
full scale implementation.

Any new areas identified are based on survey conducted
according to Sustainable Mining Guidelines, Mineral
Exploration and then included in the DSR.

10
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(e) Instead of Physical Mineral Dispatch Permits, electronic
permits (called MM1 1) with security features have been
introduced which are controlled by OTP validation from
online servers.

(f) In District Saharanpur i.e. Biharigarh, Shahjahanpur
and Deoband Presently three Check Gates have been
implemented to control illegal transportation. ISTP (Inter
State transport Permits) have been implemented to
validate the legality of cross border transportation.

(g9  From April, 2022 to 13" March, 2023, 410 vehicles
involved in illegal transportation have been caught
through UP mines digital support system electronic check

gates and revenue collected from seized vehicle is
1,41,18,820/-

S. No. | No: of vehicle |Revenue Collected |Complaint/FIR

seized Other |from Vehicle
than DSS |seized other than
electronic |[DSS electronic

check gates |check gates

1. 477 2,88,87,000/ - 17

(h) For control of illegal mining arid transportation, District
Task Force has been constituted comprising District
Magistrate, SSP, DFO, SDM, C.O., RTO and Mines
Officers (Annexure

(V) Under the supervision of SDM, Behat and Circle Officer,
Police, Behat, Saharanpur continuous monitoring of the
illegal mining and regular action is being taken Four
check post has been installed in Tehsil Behat and 01
Section PAC, Civil Police and Revenue officials are
deputed on these check posts (Annexure A-18).

7.3 DMonitoring through drones having high resolution
cameras can definitely help in surveillance/monitoring.
Registration Numbers of machinery/vehicles involved in
illegal mining/illegal transportation of mineral can be
easily traced by high resolution cameras along with the
site. This activity can further be productive by installation
of CCTV's in highly sensitive areas which are prone to
illegal mining. The Drones and CCTV's are not only helpful
to the mining department but would also be fruitful to the
revenue department as well as police department &
irrigation department.”

9. There are two aspects of the report. First is mining by the PP

individually as per replenishment potential. Second is with regard to

11
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measures to be followed for monitoring mining and vehicles for

transportation.

10. We have heard learned Counsel for the appearing parties. There is
no objection from any party to act upon the report. Accordingly, we accept

the same.

11. We notice that as per mining lease dated 26.03.2021, mining was
permitted for five years at the rate of quantity beyond replenishable
material and without replenishable study against the Sand Mining
Guidelines. As per EC the sanctioned lease area is 36 hectares, without
any study whether mining could be allowed in area to that extent, having
regard to the potential of replenishment of such area. Since the joint
Committee has found that in excess of replenishable potential for mining,
mining has already been completed, accepting the report, we prohibit
further mining, without fresh appraisal as per law. Thus, further mining
has to be discontinued. We have noted from the report that vide letter dated
14.11.2022, State PCB has levied compensation for the past violations for
the period 04.04.2021 to 30.06.2021 for 84 days. This order will not
prevent fixing accountability of the PP for past illegal mining, in accordance

with law.

12. Second aspect is measures to be adopted for monitoring the vehicles
and the mining. Recommendations in the report are accepted. The same

be duly followed.

The application stand disposed of accordingly.

A copy of this order be forwarded to Secretary, Ministry of Jal Shakti,
Gol, Chief Secretaries, Haryana and UP Governments, Member Secretaries

of HSPCB and UPPCB, SEIAAs of Haryana and UP, IIT, Roorkee and

12

262



1345

District Magistrates and SSPs, Saharanpur and Yamunanagar by e-mail

for compliance.

Adarsh Kumar Goel, CP

Sudhir Agarwal, JM

Dr. A. Senthil Vel, EM
May 8, 2023
Original Application No. 268/2021
SN

13
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N

IIF.-| (Thipd Sita Bra-1)

FIRST INFORMATION REPORT

(Under Section 154 Cr.P.C.)
YA a1 Rue

(9T 154

District (forem): YAMUNA NAGAR

FIR No. (0.8, R. ¥.): 0021

S.No. (F.H.) Acts (3fafaaaw)

@

1

(b)

(©

&s uferan afear & asd)
P.S. (UrET): PRATAPNAGAR Y ear (E|'l§'): 2024

Dateand Timeof FIR (F.g.R. & =i 3R wa):
19/01/2024 10:50 hrs

Sections (YRT(T))

1 MINES AND MINERALS 21(1)
(REGULATION OF
DEVELOPMENT) ACT 1957
2 ENVIRONMENT PROTECTION 15
ACT 1986
3 ENVIRONMENT PROTECTION 16
ACT 1986
4 IPC 1860 120-B
5 IPC 1860 420
Occurrence of offence (3TQT I
gedr):
Day (f&=T): Intervening Days Date from (fgaie /): Date To (&=l de):
09/12/2016 18/11/2022
Time Period (F&F 31@f): Time From (§FF &): 00:00 Time To (§AF d®):
hrs 00:00 hrs

Information received at P.S. (1T ST&l FI=T WA

®:
General Diary Refer ence (AT
HEH):

Date (f&sTih): 19/01/2024 Time (HHA): 10:00

hrs

Entry No. (9faf¥ .): Datgand Time

008 (fatiep 3R Ta):
19/01/2024 10:27
hrs

Type of Information (FIT &I YPR): Written

Place of Occurrence
(gearEddl):

1. (a) Direction and distance from P.S. (=T & ql‘r 3 f&_m): SOUTH, 21 Km  Beat No. (i &.): 14
(s)
(b) Address (UdT): ThaT I Plgeidrel , dolle,
(c) In case, outside the limit of this Police Station, then Name of P.S. (If& 21T TeAT & IeT & aF AT
HT AH):
District (State) (e (I1=)):

Complainant / Informant (RIeIRIddT / FaIIhaT):

(@ Name (@A1d): Fa=id ararer
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(b)
©
C)
®

(9)

(h)

)

II.F.-l (uhrpd Sita ®red-1)
Father's’Husband's Name (Rar/afQ &1 a1H):
Date/Year of Birth (Si=aT faf& / a¥): 1979 (d) Nationality (RTr=raT): INDIA

UID No. (Z3$Er H.):
Passport No. (Jraaie . ):

Date of Issue (STNY &t HT Aien): Place of I ssue (STRY & &1 TATA):

ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving License, PAN) (qgarl fda=or (IR
HE AGEIT HIS ,URUIE, IS H., BT sy, 4 F18))

S.No. (.4.) D Type (Igd U & YHR) ID Number (@<l &)

Occupation (SIIH):

Address
(Tem):

SNo. (s5.8.) Address Type (4dT & UhR)  Address (4dT)

1 Joint Director, Gurugram Zonal Office, Enfor cement
Present Address Directorate, GURUGRAM, HARYANA, INDIA
2 Joint Director, Gurugram Zonal Office, Enfor cement
Permanent Address Directorate, GURUGRAM, HARYANA, INDIA
Phone number (GTHTY H.): Mobile (HaTSel H.):
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IIF.-| (Thipd Sita Bra-1)

Details of known / suspected / unknown accused with full particulars (Fld / #fgey / 3rd 3fAgE & g Favor afta
quia):

10.

11.

12.

S.No. Name (T3) Alias (3U=TH) Relative'sName Present Addr ess(@di@Tel UdT)
(s.9.) (RdER T =119)
1 e & 1. UNKNOWN,YAMUNA
ﬁl%’ NAGAR,HARYANA,INDIA
2 aforeey & 1. UNKNOWN,YAMUNA
ﬁ%’ NAGAR,HARYANA,INDIA
3 W = PS 1. UNKNOWN,YAMUNA
BUILDTEC?f: NAGAR,HARYANA,INDIA
4 e AR ae 1. UNKNOWN,YAMUNA
NAGAR,HARYANA,INDIA
@'ET NAGAR,YAMUNA
NAGAR,HARYANA,INDIA
6 ; 1. UNKNOWN,YAMUNA
?!!ICIHIEI Al ,
ﬁ_ﬁ-’ NAGAR,HARYANA,INDIA
7 T 3-ﬁ'§|T 1. UNKNOWN,PRATAP
NAGAR,YAMUNA
NAGAR,HARYANA,INDIA
8 vy R 1. UNKNOWN,YAMUNA
NAGAR,HARYANA,INDIA
9 SegaTel o 1. UNKNOWN,YAMUNA
¢ NAGAR,HARYANA,INDIA
10 Fde @%— 1. UNKNOWN,YAMUNA
NAGAR,HARYANA,INDIA
11 e 1. UNKNOWN,YAMUNA
NAGAR,HARYANA,INDIA
12 g dee 1. UNKNOWN,YAMUNA
NAGAR,HARYANA,INDIA
13 o RiE qom 1. UNKNOWN,Y AMUNA

Reasons for delay in reporting by the complainant / informant (RI&RIdedT / Faarwdr grT KA &8 & go

TS P PROT):

Particulars of properties of interest (Fafead ToqfT &1 f&avor):

S. No.
(sp.9.)

Propertty Category (Foafer
Aofy)

Property Type
(FFfa & UdR)

Total value of property (In RS-) (FFIRT & $l HA(T H)):

Description (fa@woT)

NAGAR,HARYANA,INDIA

Inquest Report / U.D. case No., if any (g Teiem Raié / garuaor &, afg a1

A):

S. No.
(55.9.)

UIDB Number (F.8.Jaw0T H.)

First Information contents (WIH AT I2q):
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IIF.-| (Thipd Sita Bra-1)

Jhel UF S & —F.NO. —~ECIR/GNZ0/19/2023/5405 DT 15.01.2024 To The Superintendent of Police, Gobind Pura,

Y amuna Nagar, Jagadhri, Haryana 135003 Sir, Subject -Sharing of information under Section 66(2) of the Prevention of
Money Laundering Act, 2002 in respect of M/s. Delhi Royalty Company, M/s. Mubarikpur Royalty Company and M/s.
Development Strategies (India) Pvt. Ltd, M/s. JSM Foods Pvt. Ltd., M/s. PS Buildtech - Reg. 1. NGT order in Original
Application No. 150/2021 dated 18.11.2022 in respect of M/s. Delhi Royalty Company, M/s. Mubarikpur Royalty
Company and M/s. Development Strategies (India) Pvt. Ltd. Ref. 2. NGT order in Original Application No. 423/2022
dated 31.05.2022 in respect of M/s. JSM Foods Pvt. Ltd., M/s. PS Buildtech. Please refer to the above. 2. It is submitted
that the Hon'ble NGT in its order dated 18.11.2022 has found three mining entities of Yamuna Nagar, namely M/s.
Delhi Royalty Company, M/s. Mubarikpur Royalty Company and M/s. Development Strategies (India) Pvt. Ltd, guilty
of violation of environmental norms and doing illegal mining and penalised aswell. It is pertinent to mention that
Development Strategies India Private Limited was allotted 23.05 hectares at Pobari village in Y amunanagar's Radaur
block for the mining of boulders, gravel and sand for nine years. The mining lease order started its production at the site
0n 09.12.2016. Delhi Royalty Company was allotted a 13.59-hectare site at Kohliwala village in Chhachhrauli Tehsil,
Y amuna Nagar District, for the mining of boulders, gravel and sand. The lease period was for eight years. The mining
lease order started its production at the site on 11.08.2016. Mubarikpur Royalty Company was allotted 28 hectares at
Bailgarh village in Chhachhrauli tehsil, Y amuna Nagar District, for aperiod of nine years. The mining lease order
started its production at the site on 09.12.2016. Based on the observations of the Monitoring Committee established by
the Hon'ble NGT, the Hon'ble Tribunal has passed an order dated 18.11.2022 ( copy enclosed) in respect of Delhi
Royalty Company, Mubarikpur Royalty Company and M/s. Development Strategies (India) Pvt. Ltd, asunder: "6. We
find it appropriate to accept the report as there is no meaningful objection against the same. Thus, it is clear that as far
as Respondent No. 11 is concerned, apart from violating the requirement of undertaking replenishment study, not
developing green belt, not implementing progressive mine closure plan, not installing CCTV cameras and not having
GPS system, diversion of river flow, illegal instream mining, not providing weigh bridge at the entry of the mining lease
area are clear violations. With regard to Respondent No. 12, apart from violations found in the case of Respondent No.
11, further violations are not installing boundary pillars, continuing mining even after termination of the lease, using
groundwater transported through tankers instead of using treated sewage water. With regard to Respondent No. 13,
apart from other violations which are common with Respondent No. 11, the said PP was found crossing the prescribed
depth for mining. 7. In view of above serious violations, accountability has to be determined for such violations on
polluter paus principle for restoring the damage to the environment. Compensation has to be fixed having regard to the
nature of violations, period of violation, cost of restoration and financial capacity of the PPsin view of principleslaid
down... 8. Though as per Common Cause, compensation in case of illegal mining can be equal to the value to the
mined material, apart from compensation for violation of environmental norms, we fix the same @ 10% of the lease
money i.e. Rs. 2.5 crore, Rs. 4.2 crore and Rs. 12 crore in respect of Respondents No. 11 to 13 respectively. The amount
may be deposited within one month with the State PCB which is to be utilized for restoration of the environment by
preparing and executing an action plan, in consultation with the District Magistrate...." Further, on an application filed
before the Hon'ble NGT with an appeal to direct the concerned authorities to stop mining activity by the JISM foods Pvt.
Ltd and PS Buildtech at Mandoli Gaggar West east, Kanalsi and Jairam Jagir of Yamuna Nagar district and for
quashing of the mining permits to the above respondents, the Hon'ble Tribunal has passed an interim order on
31.05.2022 wherein the Hon'ble Tribunal has ordered that: 14. Even though respondent no. 7 8 shall be bound by
undertaking given by their learned counsel but we consider it appropriate to give specific direction that till further
orders no mining of boulder and gravels shall be carried out on the mining sites in question by the respondents no. 7 and
8..... 3. Further, on the basis of Information in possession of this office wherein it was found that illegal mining and
unscientific mining was carried out on rampant scale in the respective mines allotted to M/s. Delhi Royalty Company,
M/s. Mubarikpur Royalty Company and M/s. Development Strategies (India) Pvt. Ltd (as discussed above) and in order
to gather further evidence of personsinvolved in money laundering and record of proceeds of crime, Searches u/s 17 of
PMLA were conducted on 04.01.2024 on the premises of M/s. Delhi Royalty Company, M/s. Mubarikpur Royalty
Company, M/s. Development Strategies (India) Pvt. Ltd, JSM foods Pvt. Ltd and PS Buildtech and its partners and
directors. 4 Apart from above persons, on the basis of information in possession of this office, Searches were also
conducted at the residential premises of the Directors of M/s JSM Foods Pvt. Ltd. and business premises of PS
Buildtech. During the search, various incriminating documents have been found and seized from the above premises
with respect to illegal mining. 6. During the investigation, it has been revealed that above firms and related persons have
violated environmental norms (such as in-stream mining using heavy machinery during the odd hours, diversion of the
flow of River Yamunaby laying of layer of sand in the |ease area to extract the more quantity of sand from the lease
areaetc.) their involvement inillegal and unscientific mining. It has also been revealed that these entities/persons have
issued fake e-rawanas or not issued e rawanas for transportation, done mining despite clear ban by Hon'ble NGT, mined
beyond permissible limits, not followed rules/regulations prescribed by the Environment (Protect) Acts related
regulations. Such proceeds earned out of illegal unscientific mining has been routed through various dummy entitiesin
fictitious names, depositing huge cash in those entities and layering of such money into their personal bank accounts,
related companies/entities etc. Related personsg/entities are involved in money laundering and are in possession of
proceeds of crime or records/ property related to money laundering . 7. In view of the above, it is clear that entities
namely M/s. Delhi Royalty Company, M/s. Mubarikpur Royalty Company, M/s. Development Strategies (India) Pvt.
Ltd, JSM foods Pvt. Ltd and PS Buildtech and persons namely Dilbag Singh, Rajinder Singh, Kulwinder Singh (PS
Buildtech), Manoj Kumar Wadhwa, Angad Singh Makkad, Gurpartap Singh Mann, Raman Ojha, Rgjesh Chikara,
Inderpal Singh, Naseeb Singh, Nirmal Roy, Mukesh Bansal, Ranbir Singh Rana, in connivance with others were
involved in rampant illegal and unscientific mining in the mines allotted to them, violating Mines and Minerals
(Development and Regulation) Act, damage to the envi r%n6m7ent in contravention to section 6, 7, 8,15 and 16 of the
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13.

14.

15.

IIF.-| (Thipd Sita Bra-1)

Environment Protection Act, 1986 and provisions of Section 120- B 420 of 1PC, 1860. 8. The above information is
being shared with you under Section 66(2) of the PMLA, 2002 for necessary action at your end. Encl: As above. Sd

Navneet agrawal , Navaneet Agrawal, Joint Director, Gurugram Zona Office, Enforcement Directorate. 37T ATT
3WIh UF AP . 857-R el 17.01.2024 SR gford 3rdfieTd AR @ ToIRAT 3 ATAT A
UTH Bl O UF & HGA § UY S URT 420,120 & IPC 21(1) MINING ACT , 15,16 Environment
Protection Act, 1986 &I TIsTG BT URIT STl WX HehedT 0 21 faAle 19.01.2024 URT 420,120 &t IPC 21
(1) MINING ACT , 15,16 Environment Protection Act, 1986 2TAT UdTT IR &ol IoreeX fhar ST FIR &
gfar HeugeX & g R A 718 S gdR Ve N gaiar shaea dafdd srpavadrer & dar &
FST S W ¥ | JAbed THAST Yo FAI A U7 AI BETSAT AWM HIEU & gl AS| glead T &
& SR | FIRAA MHC UeioT $AR 6l eTorl & &of & 15 | Reprs gearer fAfgar fovar 2 |

Action taken: Sincethe above information reveals commission of offence(s) u/s as mentioned at Item No. 2.
(S I FRERT : P ST AGHN A U Toldl & o HUAY Hlel A dUdT Ag H. 2 F Seod
URT & ded &.):

(D Registered the case and took up the investigation (SROT gsi Ream arar 3R siig & faw fomm
IAT): 7/ or (AN

(2 Directed (Name of 1.0.) (e HRBRY & ATH): DAULAT Rank (Ug): Asst. S (Assistant Sub-
RAM Inspector)

No. (®.): 637YNR  totakeup the Investigation (Y ST 319 Uy 3 o & fow ™der &=

I=AT) or (AT)
(®  Refused investigation dueto (ST ¥ fa): or (F HROT 3R fHar am)
4 Transferred toP.S. (UTeT): District (fsre):
on point of jurisdiction (@ SFATABR & HROT
TEAARA).
F.I.R. read over to the complainant / informant, admitted to be correctly recorded and a copy given to
the complainant /informant, free of cost. (RIAIIAHAT / FIAAPAT DT YIATHDT TS T FATS I,
e &1 g8 A IR b iy TAges Revracesdr #r & ard)
R.O.A.C.
(3R.3T.H)

Signature of Officer in charge, Police Station
(AT gAY & TEAIER)

Signature/ Thumb impression Name (<fT37): JASBIR SINGH

of the complainant / infor mant
(RIFITddT / FIThdr &
TEATER /3G &1 fAeme) No. (€.): 897YNR

Rank (4g): Sl (Sub-Inspector)

Date and time of dispatch to the court (37eTeld 3 UwoT i & iR Ta3):
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1351 Haryana Police (&R=mom gfera)

IIF.-| (Thipd Sita Bra-1)

Attachment toitem 7 of First Information Report (F& Fa= RAIE & #Ag 7

HelaAh):
Physical features, deformities and other details of the suspect/accused: ( If known /
seen )
(@feey /7 3fage & RS fAdwad, Rgfaar iR 3= fawon: (3fg s«
/ @ I:T))
S.No.  Sex Date/ Year  pyjjld (gemae) HeOht  Complexion (F3T) Identification Mark(s) (TeamT %)
(F.7.) (f¥m) Of Birth (cms)
(Sew fafx / (g
ay) (&)
)
1 2 3 4 5 6 7
1 Male
I'spox pitted: Yes
2 Male
Ispox pitted: Yes
3 Male
I'spox pitted: Yes
4 Male
I'spox pitted: Yes
5 Male
I'spox pitted: Yes
6 Male
Ispox pitted: Yes
7 Male
Ispox pitted: Yes
8 Male
I'spox pitted: Yes
9 Male
Ispox pitted: Yes
10 Made
Ispox pitted: Yes
11 Mae
Ispox pitted: Yes
12 Mae
I'spox pitted: Yes
13 Made
Ispox pitted: Yes
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1352 Haryana Police (&R=mom gfera)

II.F.-l (uhrpd Sita ®red-1)

Deformities/ Teeth (1d) Hair (aTeT) Eye (i) Habit(s) Dress Habit (s)
Peculiarities (Rrpfaat (3ect) (uerar)
/ Tafdreand)

8 9 10 11 12 13
Language/Dialec Place of (T TAT) Others (31=9)

t (TSI /ArelT)

14

Burn Mark  Leucoderma \jole (&4T) Scar (4M@)  Tattoo (I T

(STl §T PT (FePISHT(Hihe )
faremer) UA))
15 16 17 18 19 20
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1353 Haryana Police (&R=mom gfera)

IIF.-| (Thipd Sita Bra-1)

Thesefieldswill be entered only if complainant/infor mant gives any one or more particulars about the
suspect/accused.

(T &7 Tl g1 fopr SMedr Ife Rirrasat 7 gaarnar ¥feey /7 3fdgs & av & S v a1 384 3
SFHRY ST )
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Departmalﬁjﬁ/[ines and Geology,

Haryana, Chandigarh

ORDER

Subject: -  Suspension of e-rawaana / action against Stone Crushers, Screening
Plants and Stockiest, found to have misused e- rawaana portal for
selling illegally mined/ procured mineral, by showing/entering
purchase from the far away states- regarding

Whereas the Department of Mines and Geology, Haryana to check illegal mining,
illegal stocking or transportation of illegally mined mineral in pursuance of its Zero
Tolerance Policy against illegal mining introduced e-Billing w.e.f. from 01.01.2020 for
the sale of raw and processed mineral in the State of Haryana to ensure effective

management and monitoring of the transportation of the mineral.

2 Whereas, in the light of above all Mining Contractors/ Lease holders, Stone
Crushers, Screening Pants and Stockist have to register themselves on e-rawaana
portal of the Department and for transportation of mineral in raw of processed from has

to generate e-rawaana / bill through said portal.

3. Whereas, over a period of time the system has been improved by imposing
number of checks in the system to improve the system. Recently on having some
complaints / doubts about the duplicate e-rawaana being generated in the district

Yamunanagar, department scrutinised the e-rawaana data base.

4, Whereas, it is relevant to state here that all stone crushers, screening plants,
and stockiest, who are registered on e-rawana portal has to show / enter in the portal
details of the purchase of raw/ processed mineral to the system. They can issue

/generate e-rawaana only for such quantity of mineral which they had purchased.

5. Whereas, it came to notice that some of the stone crushers, screening plants,
and stockiest, in different parts of the State has purchased mineral / raw or processed
mineral from such parts of the country from where bringing the same is neither
practically possible nor economically feasible. The states from which the raw mineral
(either stone or BGS) have been shown/entered in the e-rawanaa portal, to show
procurement of mineral transaction (number of vehicles) and quantity of mineral was

noted from the portal back end, .

6. Whereas, it is worth to mention to here that the State of Haryana Shares its
border with 5 states i.e. Uttar Pradesh, Uttarakhand, Himachal Pradesh, Punjab,

Rajasthan and New Delhi and all other states than that of bordering states can safely

b Page 1 0f 12
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Department of Mines and Geology,
Haryana, Chandigarh

be stated, are not feasible to procure the mineral (save in case of specific mineral to use

by specific industry, if any) as mentioned in the para above.

il Whereas, the stone crushers/ screening plants/ stockiest who have shown the
mineral to be purchased from the different states, could have procured the mineral
illegally or by doing illegal mining, and taking benefit of the e-rawnana system (which
otherwise is for the legal purchase of the mineral outside the state of Haryana) have
entered the mineral in their respective portal shown to be purchased from different
states. The following details of 63 (38 stone crusher, 23 screening plant and 02

stockiest) cases found in the state are as under:

7.1 Stone Crushers

Liciine Name State State-wise State-wise
S.NO crusher District p: from where | Transaction Quantity Total quantity in
¢ Name No purchases Count/ No. of Mineral MT
were shown of bills (in MT)
ABDIRM 308 15350
ik PRADESH
snl%cn ARUNACHAL 7 350
1 STONE Bhiwani L-420 PRADESH
CRUSHER ANDAMAN &
NICOBAR 6 300
ISLANDS 16000
ANDHRA
PRADESH 55 2695
ALFA , .
2 STONE Chardl | L1130 AscAM : 0
CRUSHER B ANDAMAN &
NICOBAR 30 1247
iSLANDS 5992
DAMAN & DIU 1 55
ARUNACHAL
PRADESH 6 315
MAHARASHTR 2 00
A
KARNATAKA 1 50
GOA 1 50
LAKSH:DWEE 1 -
MIZORAM 1 50
CHHATTISGAR § xE
DADA H
SHAKTI Charkhi GUJARAT 2 105
$ STONE Dadri 11674
CRUSHER TAMIL NADU 21 1050
MEGHALAYA 2 91
TRIPURA 17 850
SIKKIM 12 600
ASSAM 2 105
ANDHRA
PRADESH 11 533
MADHYA
PRADESH . 40
BIHAR 3 150
JAMMU & 1 50 5495

Page 2 of 12
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Departm1:13'5ﬁhes and Geology,

Haryana, Chandigarh

7 — Name State State-wise State-wise
S.NO crusher District % from where Transaction Quantity Total quantity in
| Name No purchases Count/ No. of Mineral MT
were shown of bills (in MT)
KASHMIR
MANIPUR 1 50
CHANDIGARH 1 40
DADRA &
NAGAR 2 105
HAVELI
ANDAMAN &
NICOBAR 4 200
ISLANDS
NAGALAND 2 81
PUDUCHERRY 10 490
WEST BENGAL 1 50
ODISHA 3 150
Hanuman 3
Charkhi ANDHRA
4 Infrastructu Dadri L-562 PRADESH 8 389 389
re Pvt Ltd
HARI OM ; MANIPUR 2 100
5 STONE Charkhd | 1509
CRUSHER s CHANDIGARH 1 50 150
Krishna -
6 Stone Charih] L-93 | TAMILNADU 1 50 50
Dadri
Crusher
LAXMI
STONE Charkhi ANDHRA
7 CRUSHER Dadri 1452 PRADESH 40 2000 2000
ASAWARI
Mahaluxmi
Mines and Charkhi ANDHRA
8 Stone Dadri 576 PRADESH z 160 1%
Crusher
TAMIL NADU 1 55
ARUNACHAL
PRADESH * 53
NEELAM e ANDAMAN &
9 STONE Dag .' L-624 NICOBAR 33 1650
CRUSHER Lt ISLANDS
ANDHRA
PRADESH 242 12125
MANIPUR 1 55 13940
MEGHALAYA 2 100
ODISHA 2 89
TRIPURA 2 100
MAHARASHTR X -
A
MIZORAM 3 150
ARUNACHAL
PRADESH i 49
Sharda ASSAM 2 100
10 Stone cga‘;k].“ L-607
Crussher _ar MANIPUR 6 278
ANDHRA
PRADESH 17 850
NAGALAND 3 150
MADHYA
PRADESH 1 S0
ANDAMAN &
NICOBAR 3 150
[SLANDS
KARNATAKA 1 50 2516
Page 3 of 12
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Department of Mines and Geology,
Haryana, Chandigarh

o Name State State-wise State-wise
S.NO crusher District e from where | Transaction Quantity Total quantity in
’ Name No purchases Count/No. | of Mineral MT
were shown of bills (in MT)
ARUNACHAL
PRADESH » 190
TRIPURA 1 50
SHIV]I ; ANDAMAN &
11 STONE ng;':?‘ L-505 | NICOBAR 1 50
CRUSHER ISLANDS
ANDHRA
PRADESH 87 4350
TAMIL NADU 1 50 4600
SHREE
MAHADEV Charkhi ANDHRA
7 STONE Dadri L421 | pRADESH A A9R0 i
CRUSHER
CHANDIGARH 3 165
ANDHRA
PRADESH . 1971
BIHAR 8 439
TRIPURA 38 1999
MIZORAM 12 654
LAKSH:DWEE . 385
DADRA &
NAGAR 3 165
HAVELI
JAMMU &
KASHMIR 3 ==
PUDUCHERRY 8 440
SIKKIM 13 688
MAHARASHTR A 330
A
ODISHA 13 704
SHRI DADA JHARKHAND 5 275
DEVI NATH Charkhi
13 STONE Dadri L-527 ASSAM 40 2168
CRUSHER ARUNACHAL
PRADESH 38 203
ANDAMAN & |
NICOBAR 3 165
ISLANDS
CHHATTISGAR 3 e
H
TAMIL NADU 44 2357
GUJARAT 4 217
DAMAN & DIU 1 55
KARNATAKA 2 110
KERALA 6 307
GOA 1 49
NAGALAND 11 604
MANIPUR 10 549
MEGHALAYA 18 989
MADHYA
PRADESH : i 17403
AN
— — CHANDIGARH 1 50
14 STONE Dadyi L-1073 | DAMAN & DIU 1 50
CRUSHER
GUJARAT 2 100 19750
Page 4 of 12

1 %

275



Depaﬂa&ﬁﬁﬁnes and Geology,

Haryana, Chandigarh
LicEne Name State State-wise State-wise
S.NO crusher District & from where | Transaction Quantity Total quantity in
1 Name No purchases Count/ No. of Mineral MT
were shown of bills (in MT)
PUDUCHERRY 2 100
TAMIL NADU 15 750
ANDHRA
PRADESH 306 15300
ARUNACHAL
PRADESH 1 50
DADRA &
NAGAR 1 50
HAVELI
GOA 1 50
SIKKIM 5 250
TRIPURA 22 1100
WEST BENGAL 9 450
ANDAMAN &
NICOBAR 29 1450
ISLANDS
l’gg&{fé{ ANDAMAN &
15 Faridabad L-261 NICOBAR 2 24 24
CRUSHING
ISLANDS
CO.
LUXMI
STONE ; ARUNACHAL
16 CRUSHING Faridabad L-102 PRADESH 1 54 54
co.
HARYANA
STONE MADHYA
17 CRUSHER Gurugram L-410 PRADESH 1 17 17
CO.
Krishna ANDAMAN &
18 Stone Gurugram L-275 NICOBAR 1 17 17
Crusher ISLANDS
MOHAMMA
D STONE
19 CRUSHING Gurugram L-444 BIHAR 1 22 22
CO.
ANDHRA
PRADESH 157 2519
Muniji Stone ANDAMAN'S,
20 Crichior Gurugram L-472 NICOBAR 1 15
ISLANDS
ARUNACHAL 1 17
PRADESH 2552
Shri Ram ANDAMAN &
21 Stone Gurugram L-449 NICOBAR 1 19 19
Crushing Co. ISLANDS
DEV SHRI
ANDAMAN &
22 | KRISHNA | Mahendraga | | ;57 |  NjcOBAR 1 13 13
STONE rh ISLANDS
CRUSHER
LAKSHPADWEE 1 50
GUJARAT 1 55
ANDHRA
PRADESH e w3
CHANDIGARH 1 55
Ganesh Mahendraga
23 stone b B4 | L-115 | TAMILNADU 1 50
crusher JAMMU & . =
KASHMIR
ANDAMAN &
NICOBAR 15 760
ISLANDS
ARUNACHAL
PRADESH : Y 1635
Page 5 of 12
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Department of Mines and Geology,

Haryana, Chandigarh
Chesne Name State State-wise State-wise
S.NO crusher District > from where Transaction Quantity Total quantity in
* Name No purchases Count/ No. of Mineral MT
were shown of bills (in MT)
ASSAM 1 55
KERALA 1 50
MIZORAM 1 50
KRISHNA ARUNACHAL 2 100
24 ARJUN Mahendraga L-86 PRADESH
BUILD TECH Zo CHANDIGARH 1 50
PVT.PVT. ANDHRA
PRADESH : 5 250
Maha shiv
25 stone ”ahelf‘lf""‘ga L-59 BIHAR 1 16 16
crusher
ARUNACHAL .
PRADESH . A7z
it
SIKKIM 183 2692
om grit Mahendraga }
26 auihes o L-42 ASSAM 436 6999
CHANDIGARH 2 30
TAMIL NADU 5 86 9985
ASSAM 729 11727
TRIPURA 25 350
ANDHRA
PRADESH 80 1745
SIKKIM 138 1875
WEST BENGAL 16 230
shree PUDUCHERRY 2 28
27 ganesh | Mahendraga | 143 [TANDAMAN&
Shoc E NICOBAR 30 543
crusher ISLANDS
ARUNACHAL
PRADESH 139 2231
TAMIL NADU 41 594
DADRA &
NAGAR 1 16
HAVELI
BIHAR 1 14 19353
SHRI RAM
28 sToNg | Mahendraé | p.1s6 ASSAM 1 42 42
CRUSHER g
YADAV Mahendraga
29 MINERALS £ L-1042 | CHANDIGARH 1 11 11
BATHINDA
30 STONE Panchkula L-27 CHANDIGARH 26 468 468
CRUSHER
KK
Washing
31 and Panchkula L-60 CHANDIGARH 1 20 20
Screening
Plant unit 2
M/s Unitech
32 Unit-1l Stone Panchkula L-29 CHANDIGARH 1 27 27
Crusher
Bajrangi
33 Stone Y;’““"’ L-167 | MAHARASHTR 49 2400 2400
agar A
Crusher
Chaudhary
Brother Yamuna
34 Stone Nagar L-15 CHANDIGARH 10 500 500
Crusher
M/s Ambey Yamuna
30 Enterprises Nagar L-172 CHANDIGARH 6 240 240
Page 6 of 12
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Deparammes and Geology,

« +"" "Haryana, Chandigarh

# s Name State State-wise State-wise
S.NO crusher District o from where | Transaction Quantity Total quantity in
i Name N purchases Count/ No. of Mineral MT
o were shown of bills (in MT)
NEELKANT aiimai
36 H STONE < a“ra 1-1104 | CHANDIGARH 5 200 200
CRUSHER é
Nirmal
g7 | HoneyStone | Yamuna | 5 | cyanpiGARH 38 2045 2045
Crusher Nagar
Enterprises
" CHANDIGARH 56 3063
38 Vlkafdpéztm Y;l:l.lal;l-a 1-137
s 8 TRIPURA 1 50 3113
Grand Total 3966 130428
T2 Screening Plant / MDL
Screonii Name State State-wise State-wise
SNO | Plant/ MDEL District MDL from where Transaction Quantity Total quantity in
Nane No purchases Count/ No. of of Mineral MT
were shown bills (in MT)
Akshay MDL-
1 Screening Ambala 1110 PUDUCHERRY 1 55 55
Plant
SHRI
GANGA MDL-
2 SCREENIN Ambala 1050 CHANDIGARH 2 88 B8
G PLANT
M/s Deep MDL-
3 Washing Panchkula 1019 | CHANDIGARH 1 6 6
Plant
BATAR
4 | SCREENIN | YRmun Moy | CHANDIGARH 22 809 809
G PLANT ~
BILAL
5 | SCREENIN Y;m“;a ":?;' CHANDIGARH 1 18 18
G PLANT a8
ARUNACHAL
PRADESH : -
Hindustan ANDAMAN &
6 Screening Y;’:“a':a T303L1_ NICOBAR 1 40 160
Plant & ISLANDS
ANDHRA
PRADESH . -
INDIAN
7 | SCREENIN Y::‘”a':a T;'; CHANDIGARH 1 40 a0
G PLANT &
SIKKIM 301 15050
KARNATAKA 89 4450
JAMMU &
KASHMIR 43 2156
PUDUCHERRY 93 4650
MIZORAM 53 2650
K.M
' - TA D 29800
8 Screening Y;:‘";a Tl%g LA 586 264300
Plant ¢ BIHAR 306 15300
GUJARAT 46 2300
NAGALAND 62 3100
CHANDIGARH 59 2950
TRIPURA 569 28450
ASSAM 574 28700
Page 7 of 12
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Department of Mines and Geology,

Haryana, Chandigarh

Screening Name State State-wise State-wise
SNO | Plant/ MDL District MDL from where | Transaction Quantity Total quantity in
Naose No purchases | Count/No.of | ofMineral MT
were shown bills (in MT)
DAMAN &
el 28 1400
MEGHALAYA 51 2550
ANDAMAN &
NICOBAR 454 22700
ISLANDS
ARUNACHAL
Shicke 653 32650
GOA 41 2050
MAHARASHT
Ri 55 2750
LAKSH:DWEE - S
ANDHRA
A 5 673 33650
ODISHA 96 4800
CHHATTISGA
6 19 950
KERALA 75 3750
MANIPUR 55 2750
WEST
i) 109 5450
DADRA &
NAGAR 22 1100
HAVELI
JHARKHAND 59 2950
MADHYA
PRADESH =S 200
KESHAV 3
9 | SCREENIN Y;m”a"a “:2(']’ CHANDIGARH 101 4052 4052
G PLANT e
GUJARAT 2 83
Yamuna MDL- JAMMU &
1 251
1B | MRTreows Nagar 332 KASHMIR 8 .
GOA 2 87
ANDAMAN &
NICOBAR 79 3950
ISLANDS
ANDHRA
s 210 10500
NEW ASSAM 162 8100
PATIALA Yamuna MDL- ARUNACHAL
201 10050
11| SCREENIN Nagar 1030 PRADESH ki B0
G PLANT BIHAR 38 1900
TAMIL NADU 1 50
CHANDIGARH 19 950
MADHYA
PRADESH . i
OM GURU i
12 | SCREENIN | Yamuna VoL | cHanDIGARH 2 76 7
G PLANT agar
Rudrarsh
13 | Screening Yanen MDL" | CHANDIGARH 50 2000 2000
Nagar 489
Plant
SHAKUMBR
| Yamuna MDL-
7 177
14 SCREENIN —; 453 | CHANDIGARH 59 1778 8
G PLANT
SHIV Yamuna MDL- MADHYA
od STONE Nagar 1067 PRADESH % 35 35
Page B of 12
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Dgpa:%ines and Geology,

Haryana, Chandigarh

Screening Name State State-wise State-wise
; MDL from where Transaction Quantity Total quantity in
WO Pla;;’:n i\;IDL Pigsic No purchases Count/ No. of of Mineral MT
were shown bills (in MT)
AND
SCREENIN
G PLANT
Shiva
16 | Screening "':m”':a TB%LT' GUJARAT 1 18 18
Plant o
BIHAR 1 55
CHHATTISGA
2 110
SHIVA RH
17 | SCREENIN Y:’:“a“a “;;’;' DADRA & 7858
G PLANT gar NAGAR 1 55
HAVELI
CHANDIGARH 142 7638
SIKKIM 4 200
TAMIL NADU 6 300
Shivalik ASSAM 12 560
Minerals Yamuna MDL-
2 (Screening Nagar 1377 B?NEGSIL 1 50 e
Plant)
ARUNACHAL 1 50
PRADESH
TRIPURA 4 200
ASSAM 29 1130
Shri Bala Ji 3 ANDHRA
19 | Screening il sl ol L 40 1186
Plant Nagar 1125
ARUNACHAL . 16
PRADESH
SHUBHAM
20 | SCREENIN Y;:‘“a"r"’ Tf;: MAH:ARASHT 233 11590 11590
G PLANT e
DAMAN &
DIU 1 50
BIHAR 485 24226
JAMMU &
KASHMIR 3 950
DADRA &
NAGAR 2 100
HAVELI
ASSAM 1265 63082
GUJARAT 11 550
MEGHALAYA 1 50
ANDHRA
PRADESH 2045 101816
VP.SK CHHATTISGA
21 | SCREENIN | Yamuna sl a4 29 1450 342062
G PLANT Nagar 1287
MAHARASHT 2 100
RA
ARUNACHAL
PRADESH 2219 110440
LAKSH:DWEE 5 100
MADHYA
PRADESH 3 a0
ANDAMAN &
NICOBAR 737 36548
ISLANDS
CHANDIGARH 13 650
MANIPUR % 50
KERALA 3 150
Page 9 of 12
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Department of Mines and Geology,

Haryana, Chandigarh

Soreenta Name State State-wise State-wise
SNO | Plant/ MI.‘JBL District MDL from where | Transaction Quantity Total quantity in
g N No purchases Count/ No.of | ofMineral MT
were shown bills (in MT)
KARNATAKA 13 650
JHARKHAND 19 950
VAISHNAVI
22 | SCREENIN Y;’:“;a Tﬁ'; CHANDIGARH 2 36 36
G PLANT g
ARUNACHAL
PRADESH 4 200
BIHAR 3 150
ASSAM 4 200
Vikas Pruthi Yamuna MDL- ANDHRA
2 and Co. Nagar 340 PRADESH 4 200 138
ANDAMAN &
NICOBAR 6 300
ISLANDS
CHANDIGARH 42 2268
Grand Total 13622 676645
7.3 Stockist Mineral Dealer Licence
Name Name State State-wise State-wise
S.N of from where Transaction Quantity Total quantity
0 Stock/ Dighlet MDLNo purchases Count/ No. of of Mineral in MT
MDL were shown bills (in MT)
MAHARASHTR 19 950
A
ODISHA 58 2900
KARNATAKA 30 1500
TAMIL NADU 618 30900
CHHATJlSGAR 6 300
LAKSHADWEEP 15 750
MEGHALAYA 22 1100
WEST BENGAL 264 13200
DAMAN & DIU 9 450
MADHYA
PRADESH ad 850
lkbal ANDHRA
Yamuna MDL- 885 44250
1 Tra:ler Nagar 1015 PRADESH 260600
NAGALAND 30 1500
TRIPURA 628 31400
GOA 9 450
KERALA 15 750
DADRA &
NAGAR HAVEL! 0 0
SIKKIM 265 13250
GUJARAT 18 900
BIHAR 357 17850
MANIPUR 20 1000
CHANDIGARH 78 3900
PUDUCHERRY 78 3900
Page 10 of
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Departhi3BAMines and Geology,

Haryana, Chandigarh

Name Name State State-wise State-wise
S.N of from where Transaction Quantity Total quantity
0 Stock/ Digtyict MDLNo purchases Count/ No. of of Mineral inMT
MDL were shown bills (in MT)
JAMMU &
KASHMIR 18 ™
ASSAM 616 30800
MIZORAM 24 1200
ANDAMAN &
NICOBAR 353 17650
ISLANDS
JHARKHAND 19 950
i ARUNACHAL
2 H PRADESH 731 36550
MS
SHRI MDL-
2 RAM Sonipat CHANDIGARH 1 38 38
1197
L STIQD
Grand Total 5213 260638
8. It is clear that any transportation of mineral from far away states other than

adjoining states is neither practically possible nor economically feasible (because of
huge transportation charges) to any crusher/ screening plant. Hence, the mineral being
shown as procured / purchases for such States is fake and falls under the case of fraud
with the State Government. The mineral shown to be procured has been done only for
the purpose of act of creating stocks in official portal of the Department in order to
enable them to process and dispose of illegally procured mineral under the garb of such

inter-state bills/ inter-state procured raw mineral.

9. In the light of above, it is hereby ordered that generation of e-rawaana from the
departmental portal of all the above mentioned 63 units [ 38 stone crushers, 23
screening plants MDL and 02 stockist MDL] are suspended with immediate effect till

further orders/ action and recovery of penalty / fine as per Rules.

10. Further, this order shall also be show cause notice to the above stone crushers/
screening plants/MDL to explain their position as to why their Crusher Licence /
Mineral Dealer Licence be not cancelled for misuse of e-rawaana portal and consuming
illegally mined mineral equal to the quantity procured from these far away state/s and
also as to why criminal proceeding shall not be initiated against them for doing fraud

with the State Government.

Page 11 of 12
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Department of Mines and Geology,
Haryana, Chandigarh

Endst. No. DMG/HY/ Illegal purchase of Mineral / 2437 Dated: 30.06.2021
O1-67-29)
: A copy of forWarded to all of above 63 units [ 38 stone crushers, 23 screening

plants MDL and 02 stockist MDL)] for information and necessary action. .

2. A copy of forwarded to Assistant Mining Engineer/ Mining Officer, Panchkula,
Ambala, Yamunanagar, Sonipat, Charkhi Dadri, Bhiwani, Gurugram, Faridabad
and Mahandegarh, for information and necessary action.

Director General, Ninegand Geology,

, Panchkula

Page 12 of 12
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Database of all mining leases or permits issued for mining since 2012 (Deepak Kumar case) (arranged in order of relative location from North to South)

Annexure-XI|

Sr.
. [mining

Name of the

project

Revenue
plot (s) of
mining
project

Mining lease (Date
of Issue, Validity,
Mineral, Annual
production capacity)

Environment
Clearance (Date of
Issue, Validity,
Mineral, Annual
production
capacity)

Area of the
mining project
as per ML and

EC, Hectare

Annual
production
capacity in

terms of depth,
metre (volume /
area)

Year of
opeartion
(July to
June)

Surface level of
mining area at the
start of mining after
annual
replenishment in
rainy season, metre
above MSL (upto 10
cm accuracy)

Surface level of
mining area after
the end of mining

before rainy season,
metre above MSL
(upto 10 cm
accuracy)

Level below which
mining is not to be
carried out at the
mining location as
per prescribed cross
section for river bed
(red line), metre
above MSL (upto 10
cm accuracy)

Coordinates of two
end points of the
bank line of the
river at mining
area after rainy
season (upto six
decimal places
accuracy)

Coordinates of two
end points of the
bank line of the

river at mining

area before next

rainy season (upto

six decimal places

accuracy)

Violation
observed and
action taken if

any

Consent of
SPCB (Date of
Issue, Validity,

Mineral,
Annual
production
capacity)

Remarks

July 2012-
June 2013

July 2013-
June 2014

July 2014-
June 2015

July 2015-
June 2016

July 2016-
June 2017

July 2017-
June 2018

July 2019-
June 2020

July 2020-
June 2021

July 2021-
June 2022

July 2022-
June 2023

July 2023-
June 2023
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Item No. 03 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 481/2023

Balbir Sandhu & Ors. Applicant(s)
Versus

State of U.P. & Anr. Respondent(s)
Date of hearing: 04.08.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Application is registered based on a letter petition received by post

ORDER

1. Balbir Sandhu and others have sent the present letter petition by
post, which has been treated and registered as Original Application,
complaining about illegal mining in District Saharanpur, Uttar Pradesh,

District Yamuna Nagar, Haryana.

2. In their application, the applicants have expressed their grievances
regarding the following aspects:-
Grievances regarding illegal mining in District Saharanpur, Uttar
Pradesh:
1. Causing of loss of revenue to the extent of Rs. 5000/- by the
Administrative Officers in collusion with the mining mafia.
2. Commercial Mining by illegal stone crushers in the flood plain area

of river Yamuna in the name of mining on agricultural land.
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. Mining of about 1 crore 80 lakhs cubic meters sand, murum, boulder

in three years without grant of CTE/CTO by PCB.

[llegal mining in the area of Yamuna on the basis of MM-11 permits
issued for mining in agricultural land.

Misappropriation of amount of Rs. 350 crores in the name of
reclaiming agricultural land for cultivation.

Misappropriation of GST reverse charge on mining in agricultural
land.

Allowing illegal mining in area prohibited under the River Ganga
(Rejuvenation, Protection and Management) Authorities Order, 2016
and MoEF&CC circular dated 14.02.2022.

Violation of Sustainable Sand Mining Guidelines, 2016 and
Enforcement and Monitoring Guidelines for Sand Mining, 2020.
Concealment of information regarding mining in agricultural land by

non-inclusion thereof in DSR.

Grievances of illegal mining in District Yamuna Nagar, Haryana:

1.

[llegal mining by showing sale of sand as sale of boulder by misuse
of Mineral Dealer License.
[llegal mining in the area of river Yamuna under the garb of E-

Ravana issued for other places.

. Continuance of illegal mining despite prohibitive orders passed by

this Tribunal and Hon’ble Punjab and Haryana High Court.

I[llegal recovery of Gunda Tax by unsocial elements on Government
check-posts.

Investment of black money by money laundering in mining leases
carried out in District Yamuna Nagar and Saharanpur.

[llegal mining under forged E-Ravanas procured from other States.
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7. lllegal mining by showing longer distances in E-Ravana to enable the
vehicles to make more round trips within the time mentioned.

8. Overloading of illegally mined material for transportation.
The applicant has further submitted that use of satellite imaginary

and google maps will substantiate high incidence of illegal mining.

3. None has appeared for the applicants in the course of hearing on the
present application today. The Registry is directed to ensure that VC link
for hearing is sent to such applicants in advance to enable them to join the

proceedings.

4. This Tribunal is empowered to suo moto take cognizance of the cases
involving questions relating to environment arising out of the
implementation of enactments specified in Schedule I of the National Green
Tribunal Act, 2010 as held by Hon’ble Supreme Court in Municipal

Corporation of Greater Mumbai V/s. Ankita Sinha and others 2021

SSC Online SC 897. Cognizance of such cases can also be taken by this

Tribunal on the basis of letter petitions in accordance with settled

principles of law governing Public Interest Litigation.

5. Prima facie, the averments made in the application regarding illegal
mining in District Saharanpur, Uttar Pradesh and District Yamuna Nagar,
Haryana raise questions relating to environment arising out of the
implementation of the enactments specified in Schedule I to the National

Green Tribunal Act, 2010.

6. Hon’ble Supreme Court and this Tribunal have passed orders in
number of cases and given comprehensive directions to prevent illegal
mining. Sustainable Sand Mining Guidelines, 2016 and Enforcement and

Monitoring Guidelines for Sand Mining, 2020 have also been issued for
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evolving appropriate mechanism to curb illegal mining. Yet cases making

allegations of continuation of illegal mining continue to be filed.

7. In view of the averments made in the application, we consider it
appropriate that a Joint Committee be constituted to verify the factual
position and suggest appropriate remedial action. Accordingly, we
constitute a Joint Committee under the Chairmanship of Chairman,
Central Pollution Control Board (CPCB) which shall in addition comprise
of Member Secretaries, Uttar Pradesh and Haryana and District
Magistrates, Yamuna Nagar, Haryana and Saharanpur, Uttar Pradesh and

direct the same to look into the following aspects: -

a. Details of replenishment studies carried out in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively
and DSRs prepared;

b. Number of mining leases (area and quantity) and permits sanctioned
in District Yamuna Nagar, Haryana and District Saharanpur, Uttar
Pradesh respectively with details of EC/CTE/CTO;

c. Number of mining permits for mining in agricultural land granted in
District Yamuna Nagar, Haryana and District Saharanpur, Uttar
Pradesh respectively with details of EC/CTE/CTO;

d. Number of stone crushers established/operating in District Yamuna
Nagar, Haryana and District Saharanpur, Uttar Pradesh respectively
with details of EC/CTE/CTO;

e. Status of compliance with Sustainable Sand Mining Guidelines,
2016 and Enforcement and Monitoring Guidelines for Sand Mining,
2020;

f. Particulars regarding show cause notices and closure notices issued

and action taken on the same;
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g. Particulars of criminal cases registered with details regarding name
of the complainant, name of the accused and offence committed,;
and

h. Details of amount of environmental compensation imposed,

recovered and utilized for restoration of environment.

8. The District Magistrates, Yamuna Nagar, Haryana and Saharanpur,
Uttar Pradesh respectively are also directed to upload information
regarding all mining leases, mining permits granted and stone crushers
with details regarding EC/CTE/CTO in Districts Yamuna Nagar, Haryana

and Saharanpur, Uttar Pradesh respectively within two weeks.

0. Sediment in the river and along the banks of the river are brought
by the flow of the river stream which originates in the upstream which
could be a mountain or a ground water source. These sediments flow along
the river stream and deposit at various places depending upon the velocity
of the river flow and topography of the river bed. These sediments consist
of boulders, stones, pebbles, sand, gravel, clay, etc. The sediment plays an
import role in maintaining the hydro-geology of river stream and also the
aquatic ecosystem. The sediments along the river bank prevent flooding
and erosion of the banks. In the river bed these sediment act as substrata
for biological growth such as aquatic plants on which the fish and other
animals depend upon. There has been rampant mining of these sediments
mainly the sand, pebbles and stone for construction and other
development activities. The mining has been going on indiscriminately
along the river at various stretches right from the place of origin till it meets
the final destination at sea. On account of such mining there has been
reports of river bank erosions, flooding, destruction of aquatic habitat,

depletion of ground water, etc. this adverse impact not only effects the river
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system but also the farming and marginal communities who depend on the
river for irrigation and other farm related activities. Given the above grave
situation along Yamuna it will be appropriate that a holistic and
comprehensive study be carried out. Accordingly, we constitute another
Joint Committee under the Chairmanship of Chairman, Central Pollution
Control Board (CPCB) which shall in addition comprise of (i) A Scientist not
below the rank of Scientist G to be nominated by Secretary, Ministry of
Environment, Forest & Climate Change (MoEF&CC); (ii) Senior Scientist to
be nominated by Member Secretary, Central Pollution Control Board
(CPCB); (iii) One Professor each from NIT, Kurukshetra and IIT, Roorkee to
be nominated by the Directors thereof; and (iv) One Scientist from Space
Application Centre, Ahmedabad to be nominated by Director thereof to

carry out the study regarding the following aspects:-

i. The source of sediment brought in by Yamuna from the upstream;

ii. The amount/quantity of sediment brought by river Yamuna
annually;

iii. Deposition of the sediments at various locations and the quantity
annually;

iv. Mining activities being undertaken along the river Yamuna and the
quantity (legally and illegally) along with geo-coordinates of the
mining area on annual basis;

v. Impact of such mining on the hydro-geology and environment of the
river by undertaking holistic and cumulative impact of such mining
on river ecosystem and river dynamics including the surrounding
floodplain and the habitation.

vi. To suggest remedial and methods to identity suitable locations to
permit mining of the minerals with minimum adverse impact;

vii. To suggest the mechanism to monitor the transportation of the
minerals by utilizing information technology including drone to
monitor the mining activities;

viii. To suggest erosion control mechanisms and flood control

mechanisms in the river to protect people and property; and
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ix. To suggest suitable methods to appropriately utilize the flood plain
by undertaking agro based activities, fish culture activates etc.
without harming the riverine eco-system.

x. To suggest mechanisms or guidelines for utilization of environment
compensation recovered from such violators for restoration of

mining are.

10. Since above referred study will involve substantial additional work,
it will be appropriate that the non-officials/experts are suitably
remunerated for the same and the expenses incurred for compliance with
orders passed by this Tribunal are also reimbursed to them. Accordingly,
CPCB is directed to pay an amount of Rs. 1 lakh each towards such
additional remuneration and travelling and boarding lodging expenses
incurred by Members of the Joint Committee to them within 15 days from
submission of the bills by them out of amount of environmental
compensation lying deposited with CPCB. Chairman in consultation with
the Members of the Committee may include any other

Member/Expert/Institution for undertaking/assisting specific study.

11. The Director, Mining and Geology, Haryana and Director, Geology
and Mining, Uttar Pradesh respectively, are directed to ensure that all
requisite information regarding mining and stone crushing in District
Yamuna Nagar and District Saharanpur respectively is provided to the

Members of the Joint Committee as may be required by them

12. It may also be observed here that in the past there have been many
incidences where the Member of the Joint Committee or team of officers
visiting mining sites were assaulted/intimidated. Therefore, it will be of
utmost importance that the Members of the joint Committee are provided
requisite protection at the time of visit of the mining sites, stone crushers

etc. Accordingly, Senior Superintendent of Police, District Yamuna Nagar
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and District Saharanpur respectively are directed to ensure that sufficient
police security is provided to the Members of the Joint Committee during
their visit.

13. Factual and Action taken Reports may be submitted within two
months by e-mail at judicial-ngt@gov.in preferably in the form of

searchable PDF/OCR Supported PDF and not in the form of Image PDF.

14. The District Magistrates and Senior Superintendent of Police,
District Yamuna Nagar and District Saharanpur respectively are directed
to ensure that no mining and crushing is carried out in District Yamuna
Nagar and District Saharanpur respectively without grant of EC, CTE and

CTO as may be under the relevant environmental laws.

15. List for further consideration on 09.11.2023.

16. A copy of this order, along with a copy of the application and
documents attached with the same, be forwarded to the Member Secretary,
HSPCB, Member Secretary, UPPCB, MoEF&CC, CPCB, NIT, Kurukshetra,
IIT, Roorkee, Space Application Centre, Ahmedabad, Director, Mining and
Geology, Haryana, Director, Geology and Mining, Uttar Pradesh, District
Magistrates and Senior Superintendent of Police, District Yamuna Nagar

and District Saharanpur respectively by e-mail for requisite compliance.

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM
August 04, 2023
Original Application No. 481 /2023
SN
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